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HOW TO USE THE INDEX

The Index is arranged alphabetically with the Subject Index separated from Name
Index and printed in the following order: Part I-SUBJECT INDEX; Part [I-NAME
INDEX. Atthe end of every entry, the Debate number is given in numerical and Volume
Number is given in Roman numerals followed by the date of the Debate in parenthesis
and column number or numbers, as the case may be is given immediately after that
printed as ( Deb. 3,Vol. XXXVII, 04-12-2003) Col. 154-156.

All the Bills are alphabetically arranged under the main heading “Bill(s)”. The
stages of the Bills are given at the end of title in form of Int., Consid., Consid. and Pass
etc. The matter pertaining to Papers Laid on the Table is shown under the heading PLT.

Each keyword is reflective of the subject matter it pertains to for example a matter
pertaining to Agriculture may be found under the heading Agriculture besides the
appropriate head. Similarly matter related to all types of diseases is put under the
heading Disease and matter related to Health Care under heading Health Care.

The name of Institutions, Programmes, Schemes are put under the heading of
the name of such Institution, Scheme, Programmes.

The matter pertaining to Committees are put under the heading Committee(s),
Port under Ports, Airport under Airports, Airline under Airlines, River under Rivers.
The Committee report stages are reflected at the end of title by the word Presented/
Laid.
The Matters Under Rule 377 are shown as (MUR 377) and Discussion Under
Rule 193 as (DUR 193).

Information pertaining to Railways has been indexed under the various main
headings commencing with the word Railways e.g. “Railway Lines”, “Railway Trains”
etc.

Information regarding various States in India and the various foreign countrics
has been indexed under their respective names.

A list of abbreviations used in the Index is given below :

AM. —  Adjournment Motion

CA. —  Calling attention to matter of Urgent Public Importance
Int. — Introduction Stage of Bill

Consid. & Pass —  Consideration & Adoption Stage of a Bill

DUR 193 —  Discussion under Rule 193

MUR 377 —  Matter under Rule 377

PLT —  Papers Laid on the Table

Res. —  Resolution

Sub —  Submission by Member

St. —  Statement



PART I—SUBJECT INDEX




INDEX
TO
LOK SABHA DEBATES
(NINTH SERIES)

VOLUME X1

December 27,1990 to January 11, 1991

Pausa6, 1912 (Saka) to Pausa 11, 1912 (Saka)

SIXTH SESSION OF THE NINTH LOK SABHA

PART 1
SUBJECT INDEX

Accelerated Rural Water Supply
Programme

Clearance of Uddanam Area Project under
ARWSP
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 56

Accident

Road Accidents
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 451

Act(s)

Amendment of Indian Telegraph Act and
Indian Post Office Act
(Deb. 4, Vol. XIII, 03-01-1991)
Col.387-88

Amendment of Land Ceiling Acts
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 142

Cases Pending before Authorities set up
under the Consumer Protection Act,
1986
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 725

Effect of Forest (Conservation) Act, 1980
on Tribals
(Deb. S, Vol. XIII, 04-01-1991)
Col. 199-200

Exemption of Normal Equity Restrictions
under FERA to Multinational
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 371

FERA Violation by Industrialists and
Exporters
(Deb. 5, Vol. XIII, 04-01-1991)
Col.356-58

Indian Medical Council Act
(Deb. 3, Vol. XIII, 02-01-1991)
Col.222

Items Under Essential Commodities Act
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 794

Review of Urban Land (Ceiling and
Regulation) Act
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 720

Adjournment Motion

Communal Situation in the Country and
Government failure to curb communal
Forces (AM)—Negatived
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 607-751

Failure of Government to uphold
provisions of Tenth Schedule of the
Constitution (AM)

(Deb. 8, Vol. XIII, 09-01-1991)
Col. 467-558
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Advertisement

Ban on Advertisement of Pan Masala and
Cigarettes
(Deb. 3, Vol. XIII, 02-01-1991)
Col.512

Increase in Rates for Advertisement on
Doordarshan
(Deb. 8, Vol. XIII, 09-01-1991)
Col.267-68

Misleading Advertisement regarding Sale
of Clothes
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 172-73

Afforestation

Compensatory Afforestation
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 51

Compensatory Afforestation regarding
Sardar Sarovar Project
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 364

Monitoring of
Afforestation
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 189

Afghanistan

Recent visit of the Minister of Commerce
and Minister of Law and Justice to
Afghanistan (St.)

(Deb. 9, Vol. XIII, 10-01-1991)
Col. 59395

Agriculture

1990-2000 AD as International Decade for
Natural Disaster Hazards Reduction
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 10-11

Area under Cultivation of Central State
Farms
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 288

Compensatory

Assistance by European Countries for
Agricultural Projects
(Deb. 1, Vol. XIII, 27-12-1990)
Col.63

Benami Transfers of Land
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 385-86

Decrease in Agriculture Production due
to increase in Prices of Chemical
Fertilisers
(Deb. 4, Vol. XIII, 03-01-1991)
Col.270-71

Destruction of Paddy Crops by Pests in
Bihar
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 155

Development of Agriculture Sector in
Punjab
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 127-28

Development of Grasslands
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 39192

Diesel for Agricultural Activities
(Deb. 1, Vol. XIII, 27-12-1990)
Col.217

Draft Farm Policy
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 321

Dryland Farming Project in Kamataka
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 385

Employment Opportunities to Agricultural
Labourers

(Deb. 4, Vol. XIII, 03-01-1991)
Col.93

Farm Mechanisation

(Deb. 1, Vol. XIII, 27-12-1990)
Col. 117

Implementation of Agricultural and Rural
Debt Relief Scheme
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 228-32



SUBJECT INDEX 3

Landless Cultivators
(Deb. 1, Vol. XIl1, 27-12-1990)
Col. 204

Landless Peasants and Share Cropers
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 404

Marketing Cost of Agricultural Produce
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 375-76

National Watershed Development
Programme for Rainfed Agriculture

(Deb. 1, Vol. XIII, 27-12-1990)

Col.474

New Agricultural Policy
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 282,510

New Agricultural Research Institute at
Karnal
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 198-99

Production of Betel Leaves
(Deb. 1, Vol. XIII, 27-12-1990)
Col.216

Production of Major Crops
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 447

Protection of Orange Crop from Pests
(Deb. 4, Vol. X111, 03-01-1991)
Col.415-16

Reduction of Prices of Agricultural
Equipments and Fertilisers
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 405-06

Rice Cultivation
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 385

Setting up of Agricultural Research
Institute in Deoria District
(Deb. 4, Vol. XII1, 03-01-1991)
Col. 95-96

Shifting of Directorate of Wheat Research
to Kamnal
(Deb. 4, Vol. XIII, 03-01-1991)
Col.281

Subsidy for Purchase of Tractors
(Deb. 4, Vol. XIII, 03-01-1991)
Col.9

Supply of Diesel for Agriculture Purposes
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 452-53

World Bank Assistance for Dryland
Farming Project in Madhya Pradesh
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 126

Air India
Air India Pilot Refused to Fly Aircraft
(A1130)

(Deb. 7, Vol. XIII, 08-01-1991)
Col.236-37

Air India Projects for Loaders/
Transporters
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 356

Creation of New Post in Air India
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 172

Ground Duties to Air Hostesses
(Deb. 7, Vol. XIII, 08-01-1991)
Col.357-58

Profit/Loss in Air India and Expenditure
on Image Making
(Deb. 7, Vol. XIII, 08-01-1991)
Col.255-57

Supply of Food by Private Contractors to
1A and Al
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 52-58

Air Services

Additional Air Services to Udaipur and
other Cities
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 33-34
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Air Linking of Bhagalpur, Dumka etc. to
Patna
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 191-92

Air Service for Ranakpur Temple .
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 165

Airbus A-320 Services on Bombay-Cochin
and Bombay-Trivandrum Routes
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 387

Closing of Bombay-Nanded Vayudoot
Service
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 149-50
Commercial Helicopter Service in Himachal
Pradesh
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 383-85

Need to connect Saharsa district of North
Bihar with Vayudoot services
(MUR377)

(Deb. 9, Vol. XII, 10-01-1991)
Col.609-10

Need to start Vayudoot air services from
Faridpur, Distt. Bareilly, Uttar Pradesh
(MUR377)

(Deb. 9, Vol. XIII, 10-01-1991)
Col.612-13

Operation of Air Bus A-320
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 4042

Operation of Air Bus to Calicut
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 18990

Resumption of Air
Vi
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 170-71

Suspension of Dornier Air Services from
Delhi to Kullu
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 385

Service to

Utilisation of Neemuch Airfield for
Vayudoot Service ’
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 105-06

Aircraft

Expenditure on maintenance of westland
helicopters
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 406-08

Induction of A-320 Airbus for Domestic
Flights
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 56-58

Operation of Airbus A-320
(Deb. 9, Vol. XIIH, 10-01-1991)
Col. 24041

Production of L.C.A.by H.A.L.
(Deb. 8, Vol. XI1I, 09-01-1991)
Col.268-69

Reintroduction of A-320 Air Buses
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 51-53

Small Aircraft for Operation in Hilly Areas
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 13940

Airport

Airports with Night Landing Facilities
(Deb. 7, Vol. XIII, 08-01-1991)
Col.307-10

Cold Storage Unit at Hyderabad Airport
(Deb. 7, Vol. XIlI, 08-01-1991)
Col.379-80

Construction of Airport in Kottayam
(Deb. 7, Vol. XIII, 08-01-1991)
Col.387-88

Expansion and Development of Udaipur
and Hamirgarh Airports
(Deb. 7, Vol. XIII, 08-01-1991)
Col.40

Expansion of Airports in U.P.
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 357
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Lack of Facilities at Dimapur Airport
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 405-06

Modermnisation of Airports
(Deb. 7, Vol. X111, 08-01-1991)
Col.24046

New International Airport in Gujarat
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 404

News-Item “Currency Seized at Airport”
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 163

Night Landing Facilities at Imphal Airport

and Resumption Flights from Delhi to
Imphal

(Deb. 7, Vol. X111, 08-01-1991)
Col. 169

Passenger and Cargo Traffic at Indira
Gandhi International Airport
(Deb. 9, Vol. X111, 10-01-1991)
Col. 395400

Seizure of Gold at Delhi Airport
(Deb. 5, Vol. XIII, 04-01-1991)
Col.297

Shifting of Administrative Building of
Jaipur Airport
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 4344

Transfer of Trivandrum Airport from NAA
to IAAI
(Deb. 7, Vol. X1II, 08-01-1991)
Col. 91

Trivandrum as International Airport
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 44546

Airports Authority of India

Outlay and Receipts of International
Airport Authority of India
(Deb. 7, Vol. XIII, 08-01-1991)
Col.91-100

Akashwani

Air Centres and Doordarshan Kendras in
Rajasthan
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 40607

Ban on Playing of a Song from a Film Titled
Indira
(Deb. 8, Vol. XIII, 09-01-1991)
Col.429-30

Broadcast and Telecast of Programmes in
Sanskrit
(Deb. 6, Vol. XIII, 07-01-1991)
Col.408-09

Broadcasting Capacity Expansion of
Mithila (Dharbhanga) Station
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 88-89

Broadcasting of Hindi News Bulletins
fromAIR
(Deb. 6, Vol. XIII, 07-01-1991)
Col.422-23

Construction of Akashvani Bhavan in
Madhya Pradesh
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 223-32

Current Affairs Programmes of AIR and
Doordarshan
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 108-09

Enhancement of the Duration of Air and
T.V. Programmes
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 389

Expansion of Radio, Relay Range of some
Radio Stations in Kerala
(Deb. 6, Vol. XIII, 07-01-1991)
Col.288-89

F.M. Transmitter at Raichur in Karnataka
(Deb. 6, Vol. XIII, 07-01-1991)
Col.373-74
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Functioning of Doordarshan Studios and
AIR Stations in Rajasthan
(Deb. 6, Vol. XIII, 07-01-1991)
Col.314-18 ‘

Transmission Equipments of AIR, Kohima
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 194-95

Unauthorised Seizure of AIR
(Deb. 6, Vol. X1II, 07-01-1991)
Col.434-35

All India Institute of Medical Sciences

Strikes in All India Medical Institute
(Deb. 3, Vol. X111, 02-01-1991)
Col. 795

All India Trade Union Federation

Memo Submitted by All India Trade Union
Federation
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 249-50

Andaman and Nicobar

Damages Caused by Flood/Cyclone in
Andaman and Nicobar Islands
(Deb. 4, Vol. XIII, 03-01-1991)
Col 6-7

DSR Sets for Andaman and Nicobar
Islands
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 118

Felling of Timber in A&N Islands by
Burmese Poachers
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 59-60

Non-Conventional Energy Sets in
Andaman and Nicobar Islands
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 33142

Petrol Pumps in A&N Islands
(Deb. 9, Vol. XII1, 10-01-1991)
Col. 343

Power Requirement of Andaman and
Nicobar Islands
(Deb. 9, Vol. XIII, 10-01-1991)
Col 137

Telecommunication Facilities in Andaman
and Nicobar Islands
(Deb. 4, Vol. XIII, 03-01-1991)
Col.273-74

Transport Subsidy Scheme for North-East
and A&N Islands
(Deb. 6, Vol. XIII, 07-01-1991)
Col.457-58

Andhra Pradesh

Allocation to Andhra Pradesh under
Nehru Rozgar Yojana
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 252

Allotment of Funds to Andhra Pradesh
for Railway Safety
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 171

Amount Due to Andhra Pradesh under
Family Welfare Programme
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 798

Atomic Energy Power Plant in Andhra
Pradesh
(Deb. 6, Vol. XIII, 07-01-1991)
Col.253-54

Construction of Roads in Andhra Pradesh
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 154-62

Control of Floods and Restoration of
Irrigation System in Andhra Pradesh
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 470

Conversion of Manual Telephone
Exchanges into Electronics in Andhra
Pradesh
(Deb. 1, Vol. X111, 27-12-1990)
Col. 123
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Cyclone Prone Areas in Andhra Pradesh
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 212

Declaration of roads as National
Highways in Andhra Pradesh
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 303

Family Courts in Andhra Pradesh
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 79

Financial Assistance to KVI Board,
Andhra Pradesh
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 248 )

Heavy Industry in Andhra Pradesh
(Deb. 6, Vol. XIII, 07-01-1991)
Col.222

Irrigation Potential of Andhra Pradesh
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 66

Irrigation Projects of Andhra Pradesh
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 42

Minor Irrigation Projects, Andhra Pradesh
(Deb. 5, Vol. X111, 04-01-1991)
Col. 316

National Highway Bridges Damaged by
Floods/Cyclones in Andhra Pradesh
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 81-82

Need to install a High Power TV
Transmitter at Annavaram in East
Godavari District, Andhra Pradesh
(MUR377)

(Deb. 6, Vol. XIII, 07-01-1991)
Col. 555-56

Need to set-up an Ammonia/Urea Plant in
Andhra Pradesh (MUR 377)
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 606-07

Oil Drilling in Andhra Pradesh
(Deb. 9, Vol. XIII, 10-01-1991)
Col.358-59

Pest Control in Andhra Pradesh
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 264

Power Plants at Ibrahimpatnam and
Muddanur (A.P.)
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 44142

Proposal to Start Institute of Medical
Science, Andhra Pradesh
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 503

School Health Programme in Andhra
Pradesh
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 798

Self-Employment Scheme in Andhra
Pradesh
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 149-51

Setting up of a TV Transmitter at
Annavaram in Andhra Pradesh
(Deb. 6, Vol. XIII, 07-01-1991)
Col.233-34

Setting up of Gas based Power Plants in
Andhra Pradesh
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 123-28

Setting up of Legislative Council in
Andhra Pradesh
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 69

Setting up of Power Projects in Andhra
Pradesh
(Deb. 7, Vol. XIII, 08-01-1991)
Col.274-81

Uranium Reserves in A.P. and Meghalaya
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 129-30

Welfare Schemes for Weaker Sections in
Andhra Pradesh
(Deb. 8, Vol. XIII, 09-01-1991)
Col.-192-93
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Angola

Import of Oil from Angola
(Deb. 7, Vol. XIII, 08-01-1991)
Col.298-99

Announcement by Speaker

Receipt of order passed by the High Court
of Delhi
(Deb. 8, Vol. X111, 09-01-1991)
Col. 1

Appointment on Compassionate Grounds

Appointment on Compassionate Ground
inDTC
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 502

Appointment on Compassionate grounds
to group ‘A’ and ‘B’ Posts
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 134

Service to Dependents of Deceased
Employees
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 436

Appu Ghar

Demand for Nationalisation of Appu Ghar
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 321

Armed Forces

Branch Recruiting Office of Armed Forces
in Dadri and Gurgaon
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 108

Requirement of Blankets for Armed Forces
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 189

Arms and Ammunition

Arms from Foreign Countries
(Deb. 8, Vol. XIII, 09-01-1991)
Col.270-71

Ballistic Missiles
(Deb. 6, Vol. XIII, 07-01-1991)
Col.424

Consfiscated Arms in Punjab
(Deb. 6, Vol. XIII, 07-01-1991)
Col.447-52

Army
Development of Army in Jammu and
Kashmir

(Deb. 6, Vol. X1II, 07-01-1991)
Col. 19-26

Strength of Territorial Army
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 334-35

Artand Culture

Cultural Exchange Programme During 1990
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 504

Facilities to Performing Artists
(Deb. 3, Vol. XIII, 02-01-1991)
Col 434

National Cultural Policy
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 221

Artisan
Assistance to Village Artisans

(Deb. 6, Vol. XIII, 07-01-1991)
Col.317-28

Arunachal Pradesh

Need to Resume Vayudoot Services to
Arunachal Pradesh as per earlier
Schedule (MUR 377)

(Deb. 3, Vol. XIII, 02-01-1991)
Col. 865

Asia

Contingency Plan to solve problems
affecting Exports to West Asia
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 254-55

Asian Games

Inclusion of Kabaddi in 1994 Asian Games
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 772
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India’s Debacle in Beijing Asian Games
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 762

Assam

Bodo Volunteers
(Deb. 6, Vol. X111, 07-01-1991)
Col.454

Closure of Establishment by Tea
Companies in Assam
(Deb. 2, Vol. X1, 28-12-1990)
Col.319

Elections in Punjab, Jammu and Kashmir
and Assam .
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 29

Expert Committee on Bodo Issue
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 366-67

Loss to TTCI due to Unrest in Assam
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 331

Recovery of Top Secret Communication
from ULFA
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 220-21

Reported Approach by ULFA to United
Nations
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 138-39

Setting up of Oil Refinery in Numaligarh,
Assam
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 380-81

Statutory Resolution re. Approval of
Presidential Proclamation in Relation
to State of Assam and Demands for
Supplementary Grants (Assam),
1990-91
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 665-761

Automobile
Allotment of Maruti 1000CC Cars

(Deb. 6, Vol. XIII, 07-01-1991)
Col. 375-76

Cost of Production of Scooters
(Deb. 6, Vol. XIII, 07-01-1991)
Col.416-18

Export of Automobile Parts
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 34546

Ayodhya Dispute
Circulation of Cassettes regarding Kar
Seva at Ayodhya

(Deb. 8, Vol. XIII, 09-01-1991)
Col. 351-52

Kar Sevaks Killed/Injured in Ayodhya
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 8

Need to take necessary steps to cope with
the Situation caused by “Kar Seva” in
Ayodhya and Faizabad (MUR 377)
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 595

Ram Janam Bhoomi-Babri Masjid Dispute
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 349-50

Shilanyasa Site at Ayodhya
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 367

Suspension of Trains on the Occasion of
Kar Seva
(Deb. 9, Vol. XIII, 10-01-1991)
Col.213-19

Backward Area

Industrially Backward Areas
(Deb. 8, Vol. XIII, 09-01-1991)
Col.274-90

Setting up of Development Boards in
Backward Regions
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 336-37

Balance of Payment

Balance of Payments Position
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 39, 249
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Bangladesh Bank Dacoities in Punjab

(Deb. 6, Vol. XIII, 07-01-1991)
Col. 441

Exodus of Minorities from Bangladesh
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 436

Export of Coal to Bangladesh
(Deb. 5, Vol. X111, 04-01-1991)
Col. 39798

Handling over of Tin Bigha Stretch to
Bangladesh
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 200-01

Idemtity Cards to Indians Residing along
Bangladesh Border
(Deb. 6, Vol. XIII, 07-01-1991)
Col.427-28

Indo-Bangladesh Talks on Ganga Waters
(Deb. 4, Vol. XI1I, 03-01-1991)
Col. 205

Bank

Age Limit for Appointment of
Probationary Officers it Banks
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 102-03

Alleged lrregularities in Construction of
Staff Quarters of Syndicate Bank
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 107-08

Amalgamation of Branches of Indian
Banks Abroad
(Deb. 2, Vol. XIH, 28-12-1990)
Col. 46

Appointment of Chairmen of Banks
(Deb. 2, Vol. X1II, 28-12-1990)
Col. 122

Appointments on Boards of Directors of
Nationalised Banks
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 164-66

Col. 173-80

Bank Loans in District Almora
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 39293

Branches of Nationalised Banks in
Maharashtra
(Deb. 2, Vol. XIlI, 28-12-1990)
Col. 55

Charges for Issuing Cheque Books
(Deb. 5, Vol. XIIi, 04-01-1991)
Col. 57

Complaints against Public Sector Banks
in Bihar
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 321-22

Credit Card Business by Banks
(Deb. 5, Vol. XII1, 04-01-1991)
Col. 24143

Deposits of Indians Frozen in Banks of
Kuwait, Iraq, Iran and Aman
(Deb. 4, Vol. XII, 03-01-1991)
Col.265-66

Enquiry against Chairman, Vijaya Bank
(Deb. 2, Vol. XH1, 28-12-1990)
Col. 38

Expansion of Private Sector Banks
(Deb. 5, Vol. XIII, 04-01-1991)
Col.385-86

Handling of Government Business by
Private Sector Banks
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 236

Housing Facilities to Officials of Bank of
India
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 165-67

Huge Losses in Nationalised Banks
(Deb. 5, Vol. X111, 04-01-1991)
Col. 389-90
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Ind-Jyothi Scheme of Indian Bank
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 54

Investment by Banks
(Deb. 5, Vol. XI11, 04-01-1991)
Col. 361-62

Issue of Licences for Opening Urban
Banks in Maharashtra
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 71

Losses Suffered by Nationalised Banks
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 45

Management Directors in SBI
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 188

Merger of UCO Bank
(Deb. 2, Vol. XIII, 28-12-1990)
Col.98

Need to implement National Industries

Tribunal award regarding payment of
Salary and Allowances to employees !

of Regional Rural Banks at Par with
those of sponsored Banks (MUR 377)

(Deb. 10, Vol. X111, 11-01-1991)

Col.99-100

Non-Official Directors in Nationalised
Banks and Financial Institutions
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 72

Opening of Bank Branches in Bihar
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 327

Opening of Bank Branches in Uttar
Pradesh
(Deb. 2, Vol. X111, 28-12-1990)
Col.274

Opening of Banks Branch at Koomtara,

Kerala
(Deb. 2, Vol. XII, 28-12-199¢)

Col. 176

Overdues of Banks in Agricultural Sector
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 181

Pay Scales of RRB Employees
(Deb. 2, Vol. XIII, 28-12-1990)
Col.296

Penalty on Premature Withdrawal of
Deposits
(Deb. 2, Vol. XI1II, 28-12-1990)
Col. 181

Pension Scheme for Bank Employees
(Deb. 2, Vol. XIlI, 28-12-1990)
Col. 115

Performances of Nationalised Banks
(Deb. 2, Vol. XIII, 28-12-1990)
Col.239

Promotions in Bank of India
(Deb. 5, Vol. X111, 04-01-1991)
Col. 195-96

Rate of Interest on Amount in Savings
Bank Accounts
(Deb. 2, Vol. XIHI, 28-12-1990)
Col. 121

RBI Control Over Banks
(Deb. 2, Vol. X111, 28-12-1990)
Col.236

Recovery of Bank Loans
(Deb. S, Vol. X111, 04-01-1991)
Col.314-15

Recovery of Bank Loans from November,
1984 Riot Victims
(Deb. 5, Vol. X111, 04-01-1991)
Col. 121-22

Reporting of Suspicious Transactions by
Banks
(Deb. 5. Vol. XIII, 04-01-1991)
Col. 10102

Revamping of Public Scctor Banks
(Deb. 2, Vol. XIH, 28-12-14%(
Col.235
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SC/ST Managers in Bank of Maharashtra
(Deb. 5, Vol. XIH, 04-01-1991)
Col. 349-51

Selection Procedure for Bank Clerks
(Deb. 5, Vol. XI1I, 04-01-1991)
Col. 147

Separate Cadre of Rural Development
Officers for Commercial Banks
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 388

Setting up of Rural Banks at Central Level
(Deb. 2, Vol. XIII, 28-12-1590)
Col.296

Small Industries Development Bank of
India
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 115-19

Study of Indian Banks in U.K. and Europe
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 20506

Transfer of Minority Community
Employees in Banks
(Deb. 5, Vol. X111, 04-01-1991)
Col.223-24

Writing Off Bank Loans
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 60-61

Bengal Potteries Limited

Nationalisation of Bengal Potteries Ltd.
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 36667

’i!hanu Pratap Committee

Bhanu Pratap Committee on Working of
Food Corporation of India
(Deb. 1, Vol. XIlI, 27-12-1990)
Col. 269

Bharat Business International Limited

Winding up of BBIL

(Deb. 2, Vol. XIII, 28-12-1990)
Col. 39

Bharat Electronics Limited

Compensation in lieu of the land acquired
for setting up of factory by BEL in
Ghaziabad
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 289-90

Bharat Gold Mines Limited

Sale of Gold by BGML and KGF
(Deb. 5, Vol. XIII, 04-01-1991)
Col.390-92

Bharat Heavy Electricals Limited

Unorganised Labour in BHEL
(Deb. 8, Vol. X111, 09-01-1991)
Col.386-87

Bharat Opthalmic Glass Limited

Revitalisation of Bharat Opthaimic Glass
Limited and Cycle Corporation of India
Limited
(Deb. 6, Vol. X1II, 07-01-1991)
Col. 109

Bhartiya Kala Kendra

Misuse Charges Claimed from Bhartiya
Kala Kendra
(Deb. 3, Vol. XHI, 02-01-1991)
Col. 499

Bhopal Gas Tragedy

Assistance to Bhopal Gas victims
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 193-96

Bhutan

Power Supply in Calcutta from Bhutan
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 201

Visit of King of Bhutan
(Deb. 1, Vol. XIII, 27-12-1990):
Col. 22

Bihar

Aided Irrigation Projects in Bihar
(Deb. 4, Vol. X111, 03-01-1991)
Col. 44346
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Anti-Pollution Measures in Gaya, Bihar
(Deb. 5, Vol. XIH, 04-01-1991)
Col.211

Assistance to Rameshwar Nagar Unit of
Ashok Paper Mills
(Deb. 6, Vol. XI1II, 07-01-1991)
Col. 14142

Bridge over Ganga at Digha
(Deb. 9, Vol. XIIL, 10-01-1991)
Col. 401

Broadcasting capacity Expansion of
Mithila (Dharbhanga) Station
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 88-89

Complaints against Public Sector Banks
in Bihar
(Deb. 5, Vol. XI1I, 04-01-1991)
Col.321-22

Construction of Roads in Forest Areas of
Bihar
(Deb. 1, Vol. XIIl, 27-12-1990)
Col. 301

Demarcation of Barrage Conservation
Area in Bihar
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 113

Destruction of Paddy Crops by Pests in
Bihar
(Deb. 1, Vol. XIiI, 27-12-1990)
Col. 155

Development of Tourism in Bihar
(Deb. 1, Vol. XIII, 27-12-1990)
Col.41

Drinking Water Project in Bihar
(Deb. 1, Vol. XIII, 27-12-1990)
Col.303

Durgavati Barrage Project
(Deb. 4, Vol. XI1I, 03-01-1991)
Col. 263

Exploitation of Minerals in Palamau, Biha:
(Deb. 2, Vol. X11I, 28-12-1990)
Col. 78

Export Office in Bhageya, Bihar
(Deb. 3, Vol. X111, 02-01-1991)
Col. 752

Family Welfare Centres in Bihar
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 754

Funds for Vocational Education in Bihar
(Deb. 3, Vol. XII1, 02-01-1991)
Col. 723

HUDCO Funds for Bihar
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 753

Loans to Bihar for Construction of Roads
and Bridges
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 326-27

LPG Agencies in Bihar
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 137-38

Modemisation of Mines in Bihar
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 283

Need to fix the support price of sugarcane
for cane growers of Bihar (MUR 377)
(Deb. 9, Vol. XIII, 10-01-1991)
Col.610-11

Need to provide financial assistance to
the Government of Bihar for
construction of power grid in
Jagdishpur (MUR 377)

(Deb. 9, Vol. XIII, 10-01-1991)
Col.613-14

Need to take steps for overall development
of Mithila region or Bihar (MUR 377)
(Deb. 10, Vol. XIII, 11-01-1991)
Col. 105

Need to take steps to provide diinking
water in various regions of Jahanabad,
Bihar (MUR 377)

(Deb. 10, Vol. XIII, 11-01-1991)
Col. 104
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Opening of a New University in Bihar
(Deb. 3, Vol. XIII, 02-01-1991)
"Col. 724

Opening of Bank Branches in Bihar
(Deb. 5, Vol. XIII, 04-01-1991)
Col 327

Opening of Branch Post Offices in Districts
of Bihar
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 62-63

Opening of Provident Fund Office at
Katihar
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 86

Pending cases of Swatantrata Sainik
Samman Pension from Bihar
(Deb. 8, Vol. XIII, 09-01-1991)
Col.361-63

Power Shortage in Coal Mines in Bihar
(Deb. 7, Vol. X111, 08-01-1991)
Col. 34546

Public Sector Undertakings in Bhojpur,
Bihar
(Deb. 6, Vol. XIII, 07-01-1991)
Col.203-04

Railway Lines in Bihar and W.B.
(Deb. 7, Vol. XII, 08-01-1991)
Col. 118-20

Railway Projects in Bihar
(Deb. 9, Vol. XII1, 10-01-1991)
Col.277-79

Safe Drinking Water to Problem Villages
of Bihar
(Deb. ‘1, Vol. XIII, 27-12-1990)
Col. 227

Samastipur-Darbhanga Railway Line
(Deb. 9, Vol. X1, 10-01-1991)
Col. 494

Setting up of a Mini Steel Plant in Bhojpur
District of Bihar
(Deb. 2, Vol. XII1, 28-12-1990)
Col. 257

Setting up of a Power Plant at Bettiah in
Bihar
(Deb. 7, Vol. XIi1, 08-01-1991)
Col. 110

Setting up of Industries in Bhojpur, Bihar
(Deb. 6, Vol. X111, 07-01-1991)
Col. 110

Setting up of Industries in Bihar under
KVI Scheme
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 149-51

Setting up of solar power plants at Gaya
in Bihar
(Deb. 7, Vol. X111, 08-01-1991)
Col. 381

Shortage of LPG in Bihar
(Deb. 7, Vol. X111, 08-01-1991)
Col. 4243

Study of Ground Water Resource in
Drought Prone Areas of Bihar
(Deb. 1, Vol. XIIl, 27-12-1990)
Col. 225

Syphon across River Kamla
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 435

TV Transmitter in Bihar
(Deb. 6, Vol. XIII, 07-01-1991)
Col.24142

Unknown Disease Among Cattle in Bihar
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 59-60

Upgradation of extra Departmental Sub
Post Office at Deepnagar

(Deb. 4, Vol. XIII, 03-01-1991)
Col.73-74

World Bank Aided Project in Bihar
(Deb. 2, Vol. XHI, 28-12-1990)
Col. 254

Bill(s)

Abolition of Begging Bill by Shri Kusuma
Krishna Murthy - Int.

(Deb. 2, Vol. X111, 28-12-1990)
Col. 476
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Agricultural Transplantation Workers
Welfare Bill by Shri Kusuma Krishna
Murthy- Int.

(Deb. 2, Vol. XIII, 28-12-1990)
Col.473

Appropriation Bill-Int., Consid. & Pass
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 79193

Assam Appropriation Bill-Int, Consid. and
pass
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 764-69

Borrowing (Fixation of Limit) Bill by
Shri Chitta Basu - Int.
(Deb. 2, Vol. X111, 28-12-1990)
Col. 476

Cantonments (Amendment) Bill - Consid.
& Pass
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 450-71

Cantonments (Amendment) Bill-
Amendment made by Rajya Sabha-
Consid.

(Deb. 10, Vol. XIII, 11-01-1991)
Col. 106-07

Central Agricultural University Bill-Int
(Deb. 10, Vol. XIII, 11-01-1991)
* Col.91

Chief Election Commissioner and other
Election Commissioners (Conditions of
Service) Bill - Consid.

(Deb. 6, Vol. XIII, 07-01-1991)
Col. 603-19

Chief Election Commissioner and other
Election Commissioners (Conditions of
Service) Bill-Consid. & Pass
(Deb. 7, Vol. XIII, 08-01-1991)
Col.486-524

Constitution (Amendment) Bill
(Amendment of Articles 341 and 347)
by Shri Ram Lal Rahi - Consid.

(Deb. 2, Vol. X111, 28-12-1990)
Col. 522-24

Disabled Persons (Rehabilitation and
Welfare) Bill by Shri Uttam Rathod -
Consid. & Withdrawn
(Deb. 2, Vol. XIII, 28-12-1990)
Col.477-521

Disapproval of Reserve Bank of India
(Amendment) Ordinance, 1990; and
Reserve Bank of India (Amendment)
Bill. As Passed by Rajya Sabha-Consid.
& Pass
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 597-654

Disapproval of the Finance (Second
Amendment) Ordinance and Taxation
Laws (Amendment) Bill-Consid. & Pass
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 61565

High Court at Madras (Establishment of a
permanent Bench at Madurai) Bill by
ShriA.GS. Ram Babu - Int.

(Deb. 2, Vol. XIil, 28-12-1990)
Col. 476

Infant Milk Foods Feeding Bottles and
Infant Foods (Regulation of Production
Supply and Distribution) Bill-Int.
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 605-07

Jammu and Kashmir Appropriation Bill-
Int., Consid. & Pass
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 840-44

Medical Termination of Pregnancy
(Amendment) Bill by
Shrimati Jayawanti Navinchandra
Mehta - Int.

(Deb. 2, Vol. XIII, 28-12-1990)
Col. 475

National Highways (Amendment) Bill by
Shri K. Ramamurthy - Int.
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 475
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One Family one Post (in Government
Service) Bill by Shri K. Ramamurthy -
Int.

(Deb. 2, Vol. XIII, 28-12-1990)
Col 473

Protection of Civil Rights (Amendment)
Bill by Shri Kusuma Krishna Murthy -
Int.

(Deb. 2, Vol. XIII, 28-12-1990)
ColL4T2

Public Liability Insurance Bill - Consid.
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 495-515

Public Liability Insurance Bill - Consid. &
Pass
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 559-603

Public Offices (Fixation on Public Holidays
and Working Hours) Bill by
Shri K. Ramamurthy - Int.

(Deb. 2, Vol. XIII, 28-12-1990)
Col.474

Railways Protection Force (Amendment)
Bill by Shri Basu Deb Acharia - Int.
(Deb. 2, Vol. XIII, 28-12-1990)
Col.471

Railways Protection Force (Amendment)
Bill by Shri P.R. Kumaramangalam - Int.
(Deb. 2, Vol. XIII, 28-12-1990)

. : Col4T2

Reserve Bank of India (Amendment) Bill -
Int.
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 494

Salary and Allowances of Leaders of
Opposition in Parliament (Amendment)
Bill-Consid. & Pass
(Deb. 9, Vol. XII1, 10-01-1991)
Col. 844-48

Salary, Allowance and Pension of
Members of Parliament (Amendment)
Bill-Int.

(Deb. 8, Vol. XII1, 09-01-1991)
Col. 582

Taxation Laws (Amendment) Bill - Int.
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 602

Black Money

Black Money
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 88-90

Bofors

Alleged Weak Arguments in Bofors Case
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 157-58

Border Dispute

Maharashtra-Kamataka Border Dispute
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 35-36

Bridge
Bridge over Ganga at Digha

(Deb. 9, Vol. XIII, 10-01-1991)
Col. 401

Construction of Bridge Over Camday
Creek
(Deb. 4, Vol. X111, 03-01-1991)
Col.427-28

Construction of Second Bridge Over
Yamuna River Near ITO
(Deb. 4, Vol. XIII, 03-01-1991)
Col.413-14

Construction of Yamuna Bridge Near
ISBT, Delhi
(Deb. 4, Vol. XIII, 03-01-1991)
Col.374-75

Over-bridges in Kanpur District
(Deb. 7, Vol. XIII, 08-01-1991)
Col.111-12

Over-bridge near Kala Bhata (Ghaziabad)
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 248

Over-bridge between Jalandhar and
Jalandhar Cantt.
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 14344
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Over-bridges in Kerala
(Deb. 7, Vol. XIll1, 08-01-1991)
Col. 364

Repair of Bridge over River Manes on
National Highway No. 31
(Deb. 1, Vol. XIII, 27-12-1990)
Col.271

Road over-bridge at Ghatkopar (Bombay)
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 353-55

Budget Deficit

Austerity Programme to Reduce Budget -

Deficit
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 161-63

Budgetary Deficit
(Deb. 2, Vol. XIII, 28-12-1990)

Col. 40
Buresau of Industrial Cost and Prices

Reports of BICP
(Deb. 6, Vol. XIII, 07-01-1991)
Col.262-72

Burma

Asylum to Burmese Hijackers
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 445

Calling Attention

Deregistration of 160 reputed medicine
firms including IDPL from the approved
list (CA)

(Deb. 9, Vol. X1Ii, 10-01-1991)
Col. 595-602

Non Settlement of dispute of employees
of NABARD (CA)
(Deb. 6, Vol. XI1I, 07-01-1991)
Col. 542-54

Situation arising out of recent
developments in Surinam (CA)
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 444-50

Castor Oil

Castor Oil Prices
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 159

Cattle

Improvement of Milch Cattle
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 397

T.B. in Tharparkar Breed of Cows
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 287

Unknown Disease Among Cattle in Bihar
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 59-60

Cement

Cement Prices
(Deb. 8, Vol. XIII, 09-01-1991)
Col.337-39

Management of India Cements, Madras
(Deb. 5, Vol. XIII, 04-01-1991)
Col.212-13

Manufacture of Adulterated Cement in
Delhi
(Deb. 8, Vol. XIil, 89-01-1991)
Col. 42627 e

Price of Cement
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 23740

Prices of Cement, Edible Oil and Pulses
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 487

Setting up of Cement Plants at
Shambhupura in Rajasthan
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 317

Cement Corporation of India

Promotions in Cement Corporation of India
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 383-84



Central Assistance

Formula for Central Assistance
(Deb. 8, Vol. XIlI, 09-01-1991)
Col. 35360

Central Bureau of Investigation

Border Wing of CBI
(Deb. 8, Vol. XILI, 09-01-1991)
Col. 429

CBI Enquiry Against Higher Officers
(Deb. 2, Vol. XIII, 28-12-1990)
Col.372

CBI Raids
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 325-27

CBI Raids on Government and Public !
Undertakings Officials '
(Deb. 8, Vol. XII1, 09-01-1991)

Col. 175-92 !

|

CBI Raids on Industrialists andi
Businessmen

(Deb. 8, Vol. XIII, 09-01-1991)

Col.334-35

Investigation of Cases by C.B.I. Against
Officers
(Deb. 8, Vol. XIII, 09-01-1991)
Col.327-28

Prosecutions Launched by CBI
(Deb. 6, Vol. XIII, 07-01-1991)
Col.256-57

Central Government

Cut on Expenditure
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 184

Decisions Taken During Oct-Nov., 1990
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 164

Central Government Health Scheme

CGHS Dispensary in Vasant Vihar Complex
(Deb. 3, Vol. XIII, 02-01-1991)

Col. 794
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New CGHS Homeopathic Dispensaries/
Hospitals
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 246

Non-Observances of Punctuality in CGHS
Dispensaries
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 605

Non-Supply of Insulin in CGHS Hospitals
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 221

Opening of CGHS Dispensaries in
Nand Nagri and Shalimar Bagh
(Deb. 3, Vol. XII1, 02-01-1991)
Col. 381

Sub-standard drugs in CGHS Dispensaries
(Deb. 3, Vol. XIII, 02-01-1991)
Col.286

Supply of Medicines for CGHS
Beneficiaries
(Deb. 3, Vol. XIII, 02-01-1991)
Col.204

Central Ground Water Board

Utilisation of Services of Central Ground
Water Board for Agricultural
Development
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 84

Central Institute of Fisheries Technology

Central Institute of Fisheries Technology,
Calicut
(Deb. 1, Vol. XIlI, 27-12-1990)
Col. 226

Central Institute of Plastics Engineering
and Technology

Extension Centres of CIPET
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 138-39

Central Pulp and Paper Research
Institute

Shifting of Central Pulp and Paper
Research Institute
(Deb. 6, Vol. XIII, 07-01-1991)
Col.431-32
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Central Reserve Police Force

Expenditure Incurred on CRPF in Punjab
(Deb. 8, Vol. XIII, 09-01-1991)
Col.422-23

Central Road Fund

Central Road Fund
(Deb. 4, Vol. XIII, 03-01-1991)
Col.426-27

Centre-State Relation

Meeting of Inter-State Council
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 61

Chandigarh

Assistance for development of Tourism
in Punjab, Delhi and Chandigarh
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 371

Chemicals

Decontrol of Molasses
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 190

Production and Demand of Linear Alkyl
Benzene
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 50-52

Production Capacity of Linear Alkyl
Benzene (LAB)
(Deb. 9, Vol. XIII, 10-01-1991)
Col.417-19

Children

Central Scheme for the Welfare of Women
and Children in Gujarat

(Deb. 6, Vol. XIiI, 07-01-1991) |

Col. 160-70
Death of Female Children

Col. 174-80

Deaths of Children in Ujjain
(Deb. 3, Vol. XIH, 02-01-1991)

Col. 766

|
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Programmes for the Welfare of Children
(Deb. 6, Vol. XIII, 07-01-1991)
Col.336-37

Programmes for the Welfare of Women and
Children
(Deb. 6, Vol. XIII, 07-01-1991)
Col.410-11

Rehabilitation of Children
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 66

Scheme for Welfare of Tribal Children
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 170

Schemes for the Welfare of Women and
Children in Rural Areas
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 63-64

China

Starting of Flights to China
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 267

Talks between Indian and Chinese Military
Officials
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 339

Trade with China
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 77

Civil Aviation
Increase in Air Fares

(Deb. 9, Vol. XIII, 10-01-1991)
Col.368-69

Permission to private agencies for
operating Air Taxis
(Deb. 7. Vol. XIII, 08-01-1991)
Col.358-60

Purchasc of Airbus A-320 Deal
(Deb. 6, Vol. XIII, 07-01-1991) |

(Deb. 9, Vol. XIII. 10-01-1991)
Col. 393

Suspension of Air Services
(Deb. 9, Vol. XIII, 10-01-1991)
Col.261-62



Coal

Average Ash percentage of Washeries
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 14647

Bi-partite Wage Agreements in Coal
Industry
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 34-3¢

Coal Supply tc Industries in Kamnataka
(Deb. 9, Vol. X111, 10-01-1991)
Col. 192-93

Cost of Coal realised from U.P. Electricity
Board
(Deb. 9, Vol. XIII, 10-01-1991)
Col.403-04

Export of Coal from Bihar
(Deb. 7, Vol. X111, 08-01-1991)
Col 138

Export of Coal to Bangladesh
{Deb. 5, Vol. XIII, 04-01-1991)
Col. 397-98

Imported coal for Industries in Rajkot
(Deb. 7, Vol. XIII, 08-01-1991)
Col.274

Investment by Australia in Coal Mining
Industry
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 34547

Losses in Coal Mines
{Deb. 7, Vol. XIII, 08-01-1991)
Col. 113-15

Modernisation and Execution of Coal
Projects in Eighth Plan
(Deb. 9, Vol. XI1II, 10-01-1991)
Col. 488-91

New Coal based Technology
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 247

Outstanding dues of Madhya Pradesh
Electricity Board against coal Mines
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 229

Performance of BCCL
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 81-83

Power Shortage in Coal Mines in Bihar
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 345-46

Production and Investment in Coal Sector
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 204-08

Production Target of CIL
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 104-06

Recruitment of Labourers in Western
Caoalfields Limited
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 129

Rehabilitation of N.C.L. Oustees
(Deb. 7, Vol. XHI, 08-01-1991)
Col.37-38

Role of ECL in Industrial Development
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 4748

Royalty on Coal
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 151-62

Separate Company for Collieries of Orissa
(Deb. 9, Vol. X1II, 10-01-1991)
Col. 188-90

Shortfall supply of coal to different
industrial Units in South India
(Deb. 7, Vol. XIII, 08-01-1991)
Col 267-68

Supply of Coal to Cement Industry
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 348-49

Supply of Coal to Small Industrial Units
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 24244

Supply of Coal to Vijayawada Thermal
Power Station

(Deb. 9, Vol. XIII, 10-01-1991)
Col. 150-51
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Coast Guard

Role of Coast Guard
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 14041

Coconut

Coconut Development Board — Election
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 595

Declaration of Coconut as Oil Seeds
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 128-38

Development of Coconut Plantations -
(Deb. 4, Vol. XIII, 03-01-1991)
Col 44042

Import of Coconut Oil
(Deb. 5, Vol. XI1I, 04-01-1991)
Col.213-14

Coflee

Coffee Board Depots in Bangalore
(Deb. 5, Vol. XI1I, 04-01-1991)
Col. 19798

Coffee Export
(Deb. 2, Vol. XIII, 28-12-1990)
Col.94

Coffee Prices
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 119-20

Institute of Coffee Technology
(Deb. 5, Vol. XIII, 04-01-1991)
Col.247

Production of Coffee
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 84-85

Target for Coffee Export
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 275

Trade in Coffee
(Deb. 2, Vol. XII1, 28-12-1990)
Col. 175

College

Capitation Fees in Medical Colleges
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 288

Engineering College at Pune
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 265

Colombo Plan

Assistance Received under the Colombo
Plan
(Deb. 5, Vol. XII1, 04-01-1991)
Col. 51-56

Commemorative Postal Stamps

Issue of Commemorative Postal Stamps
on Holkar Science College, Indore
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 176

Committee

Agricultural and Processed Food
Products Export Development
Authority—Election
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 437

Committee on Estimates — Election
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 439

Committee on Government Assurances—
Seventh, Eighth, Ninth, Tenth and
Eleventh Reports—Presented
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 464

Committee on Papers Laid on the Table—
Fourth Report and Minutes—
Presented
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 404

Committee on Petitions—Minutes—Laid
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 549

Committee on Private Member’s Bills and
Resolutions—Eleventh Report—
Presented ii Minutes—laid

- (Deb. 5, Vol. XIII, 04-01-1991)
Col. 462
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Committee on Public Accounts
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 440

Committee on Public Undertakings—
Eighth Report—Presented
(Deb. 5, Vol. X111, 04-01-1991)
Col. 463

Committee on Public Undertakings—
Election
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 440

Committee on Public Undertakings—
Seventh Report
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 344

Committee on Public Undertakings— l

Ninth Report and Minutes—Presented
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 548

Committee on Subordinate Legislation—
Second Report—Presented
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 844

Committee on Subordinate Legislation—
Third Report—Presented
(Deb. 5, Vol. XIII, 04-01-1991)
Col.463-64

Committee on the Welfare of Scheduled |

Castes and Scheduled Tribes— |

Election
(Deb. 1, Vol. XII1, 27-12-1990)
Col. 595

Committee on the Welfare of Scheduled
Castes and Scheduled Tribes—Third
Report—Presented
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 581

Estimate Committee—Fourteenth and

Fifteenth Reports and Minutes-- :
. Communal Riot Prone Districts

Presented

(Deb. 5, Vol. XIII. 04-01-1991) '

Col. 462-63
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Estimates Committee—Thirteenth Report
and Minutes—Presented
(Deb. 3, Vol. XII1, 02-01-1991)
Col. 344

Estimates Committee—Twelfth Report
and Minutes—Presented
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 548

Estimates Committees—Eleventh Report
and Minutes—Presented
(Deb. 8, Vol. XII1, 09-01-1991)
Col. 580

National Oilseeds and Vegetable Oils
Development Board—Election
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 593

National Welfare Board for Seafarers—
Election
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 594

Railway Convention Committee—Second
Report—Presented
(Deb. 9, Vol. XIl, 10-01-1991)
Col. 54849

Recommendation for nomination of a
Member from Rajya Sabha to
Committee on Public Accounts—
Elections
(Deb. 2, Vol. XIil, 28-12-1990)
Col. 441

Tobacco Board—Election
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 438

Communal Harmony

Production of Films on Communal
Harmony
(Deb. 8, Vol. XII, 09-01-1991)
Col. 62-63

Communali Riots

(Deb. 6, Vol. XIiI, 07-01-1991)
Col.433
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Communal Violence in various parts of the
Country
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 3044

Company

Cost Audit Reports of Joint Stock
Companies
(Deb. 6, Vol. XIHI, 07-01-1991)
Col. 189-90

Production by Hindustan Lever Limited
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 10708

Computer

Bilingual Computer System in O.N.GC.
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 154-55

Diploma Programmes in Computer
Applications in Hindi
(Deb. 8, Vol. XIII, 09-01-1991)
Col.200-01

Lack of Planning in Procurement of
Computer System
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 449

Parallel Processing Machine for Super
Computers
(Deb. 6, Vol. XIII, 07-01-1991)
Col.311-12

Recognition to Computer Centres
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 107

Conference/Seminar

Conference of State Electoral Officers
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 3540

Conference on Fire Safety
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 66-67

Labour Ministers Conference

(Deb. 8. Vol. XIII, 09-01-1991) |
Col. 350-56 ‘

23

Participation in ECO’92
(Deb. 4, Vol. XII1, 03-01-1991)
Col. 268

Constitution
Right to Work

(Deb. 6, Vol. XIII, 07-01-1991)
Col. 196-97

Right to work as a Fundamental Rights
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 194

Construction Industry Development
Board

Formation of Construction Industry
Development Board
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 33941

Consumer Goods

Pasting of Stickers on Packages
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 812

Copra

Support Price of Copra
(Deb. 1, Vol. XIII, 27-12-1990)
Col.262

Corruption
Expenditure on Bofors Investigations

(Deb. 8, Vol. XIII, 09-01-1991)
Col. 104-05

Cotton

Cotton Production
(Deb. 1, Vol. XIII, 27-12-1990)
Col.211

Export of Cotton Bales
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 699

Price of Cotton
(Deb. 3, Vol. XIII, 02-01-1991)
Col.293, 502

Soil Testing for Cotton Cultivation in
Orissa

(Deb. 1, Vol. XIiI, 27-12-1990)

Col. 548
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Cotton Corporation of India

Export Deal by the Cotton Corporation of
India
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 206

Cotton Oil

Need to exempt small scale cotton oil
extraction plants from obtaining
licences (MUR 377)

(Deb. 9, Vol. XIII, 10-01-1991)
Col. 607-08

Court

Allahabad High Court Benches in
Uttar Pradesh
(Deb. 2, Vol. XI1II, 28-12-1990)
Col. 124

Appointment of Judges in J&K High Court
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 120

Bench of Bombay High Court at Kolhapur
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 307

Cases Disposed of by Supreme Court and
High Courts
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 18592 ’

Criminal Appeals Pending in the
Supreme Court
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 44647

Divorce Cases pending in Dethi Courts
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 315

Family Courts in Andhra Pradesh
(Deb. 2, Vol. XIII, 28-12-1990)
Col 79

Gujarat High Court Bench in Saurashtra
Region
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 180

£l

Increase in working Hours of Courts
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 41

Judges of Industrial Courts of Delhi
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 133

Kerala High Court Bench at Trivandrum
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 95

Murder and Criminal Cases pending in
High Courts
(Deb. 2, Vol. XIII, 28-12-1990)
Col.316

Need to set up a Bench of
Madhya Pradesh High Court in Rewa,
Madhya Pradesh (MUR 377)

(Deb. 8, Vol. XIII, 09-01-1991)
Col. 595-96 '

Pending Cases and Vacancies of Judges
in Supreme Court and High Courts
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 217

Procedure for Appointment and Transfer
of Judges
(Deb. 5, Vol. XIII, 04-01-1991)
Col.90

Protest by Lawyers against Setting up of
Family Courts in Delhi
(Deb. 5, Vol. X111, 04-01-1991)
Col. 61-62

Recommendations of Committee on
Pending Cases in courts
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 19599

Setting up of Bench of Rajasthan
High Court at Udaipur (Rajasthan)
(Deb. 5, Vol. XIII, 04-01-1991)
Col.317-18

Setting up of Family Courts
(Deb. 2, Vol. XIIl, 28-12-1990)
Col. 126
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Speedy Redressal of Consumers
Complaints
(Deb. 3, Vol. XIII, 02-01-1991)

Col. 197

Supreme Court’s Direction about
Composition of CAT
(Deb. 6, Vol. XIII, 07-01-1991)
Col.205-06

Women Judges in various High Courts
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 327

Crime

Appeal in Syed Modi Murder Case
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 54

Economic Offenders
(Deb. 5, Vol. XIII, 04-01-1991)
Col.224-25

Syed Modi Case .
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 384-85

Thefts from Goods shed at New Delhi
Station
(Deb. 9, Vol. XIiI, 10-01-1991)
Col. 353

Crude Oil

Free Supply Offer of Crude by Iraq
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 380-81

Manufacture of Plastic Articles from
Crude Oil
(Deb. 9, Vol. X111, 10-01-1991)
Col. 365
Pending Oil Projects
(Deb. 9, Vol. X111, 10-01-1991)
Col.351-52 .
Pilferage of Crude from Pipelines
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 14344

Cycle Corporation of India Limited

Revitalisation of Bharat Opthalmic Glass
Limited and Cycle Corporation of India
Limited :

(Deb. 6, Vol. XIII, 07-01-1991)
Col. 109

Dadra and Nagar Haveli

Development of Tourism in Dadra and
Nagar Haveli
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 108

TV Transmitter in Dadra and Nagar Haveli
(Deb. 6, Vol. XIII, 07-01-1991)
Col.286-87

Dak Adalat

Setting up of Dak Adalats
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 55

Damodar Valley Corporation

Appointment of Chairman of D.V.C.
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 198-99

Dams and Reservoirs

Construction of Barrage over Ganga at
Kanpur
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 62

Durgavati Barrage Project
(Deb. 4, Vol. XIIl, 03-01-1991)
Col. 263

Irrigation Potential of Dams
(Deb. 1, Vol. XIII, 27-12-1990)
Col.240

Need to implement Damodar Action Plan
(MUR377)
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 592-93

Defence

Acquisition of Land for K.K. Range in
Rahuri and Parnet Tehsils of
Ahmednagar District

. (Deb. 8, Vol. XII1, 09-01-1991)
Col. 204-05
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Anti Tank Missile ‘Nag’ Delhi
(Deb. 6, Vol. XIII, 07-01-1991) | Age Relaxation to Persons Appointed in
Col. 301 Municipal Corporation of Dethi

Baliapal National Test Range
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 159

Bofors Contract
(Deb. 8, Vol. XIII, 09-01-1991)
Col.29-30

Charges Against Officers of C.S.D.
Bombay
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 133-34

Compensation to persons affected by
Missile tests from Baliapal
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 202-03

Defence Establishments in Kanpur
(Deb. 8, Vol. XIII, 09-01-1991)
Col.91-92

Investment in Ordnance Factories/DPSUs
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 453

Ordnance Factory in Jammu
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 370-71

Ordnance Factory, Shahajahanpur
(Deb. 6, Vol. XIl, 07-01-1991)
Col. 99-101

Production in Ordnance Factories,
Uttar Pradesh
(Deb. 6, Vol. XIII, 07-01-1991)
Col 29798

Self Employment Opportunities to Retiring
Army Personnel
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 304

Unauthorised Construction in Kanpur
Cantonment Area
¢(Deb. 6, Vol. XIiI, 07-01-1991)
Cal. 299

(Deb. 8, Vol. XIII, 09-01-1991)
Col. 264-98

Alleged Overcharging by Private
Operators under DTC Operation
during Bandh Days
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 3940

Allotment of DDA Shops out of Tum
Basis
(Deb. 3, Vol. XIIl, 02-01-1991)
Col 619

Appointment of Blind Candidates as
Lecturers in Dethi University
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 703

Assistance for development of Tourism
in Punjab, Dethi and Chandigarh
(Deb. 1, Vol. XIII, 27-12-1990)
Col.371

Cancellation of Ladies Special DTC Buses
(Deb. 4, Vol. XIlI, 03-01-1991)
Col. 195-96

Commercial Activities in Residential Units
(Deb. 3, Vol. XII1, 02-01-1991)
Col. 431

Community Centre in Vasant Vihar
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 373

Complaints against LPG Agencies in Outer
Delhi
(Deb. 7, Vol. XII1, 08-01-1991)
Col. 116

Constitution of Telephone Advisory
Committee in Delhi
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 132

Construction of Yamuna Bridge Near
ISBT, Dethi
(Deb. 4, Vol. XIIl, 03-01-1991)
Col. 374-75
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Conversion of Telephone Exchanges into
Electronic Exchanges
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 179-80

Damage caused to Farmers Due to Breach
in Ash Dam Project at Badarpur
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 379-80

Dehiring Private Buses under DTC
Operation
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 169-70

DESU Electricity Bill
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 101-02

Deterioration of Functioning of Hospitals
in Delhi
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 482

Divorce Cases pending in Delhi Courts
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 315

Donations for Admission in Delhi School
(Deb. 3, Vol. XIII, 02-01-1991)
Col.215

DTC Buses Damaged During Anti Mandal
Commission Agitation
(Deb. 1, Vol. XIII, 27-12-1990)
Col.279

DTC Fleet
(Deb. 4, Vol. XIII, 03-01-1991)
Col.373-74

Elections to Hindustan Samachar
Cooperative Society, New Delhi
(Deb. 4, Vol. X1II, 03-01-1991)
Col.414-15

Electricity Bills of DESU
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 159-60

Electricity Rates in Delhi
(Deb. 7, Vol. XII1, 08-01-1991)
Col. 349-50

Electrification of J.J. Colonies in Delhi
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 42

Enquiries into Escape of Undertrials from
Tihar Jail
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 259-60

Environment Safeguards in Master Plan
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 514

Expenditure Incurred on Ministers’
Bungalows
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 715

Government Girls Senior Secondary
Schools in Delhi
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 251

Holding of Elections of Metropolitan
Counciland M.C.D.
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 198-99

Increase in Auto-Rickshaw and Taxi Fares
in Dethi
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 510

Increase in DTC Fares
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 4547

Installation and Shifting Charges of
Telephone Connections in Dethi
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 204

Inferior Rice to Delhi
(Deb. 3, Vol. XIII, 02-01-1991)
Col.513

Irregularities committed by official of
DESU
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 360

Judges of Industrial Courts of Dethi

- (Deb. 8, Vol. XIII, 09-01-1991)
Col. 133
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Land to Societies in Pappankalan
' (Deb. 3, Vol. XIII, 02-01-1991)
Col. 609

Late Attendance by Teachers in
Government Schools in Delhi
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 722

Losses to Delhi Transport Corporation
(Deb.-4, Vol. XIII, 03-01-1991)
Col 64

Manufacture of Adulterated Cement in
Dethi
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 426-27

Master Plan of Delhi
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 430
Migrants from Delhi to Punjab During
1984 Rios
(Deb. 8, Vol. XIII, 09-01-1991)
Cal.423-24
Menace in Delhi and NOIDA
(Deb. 3, Vol. XIII, 02-01-1991)
Ool 713
Owarcherging by Some Petrol pumps
Desless in Delhi
(Debd. 9, Vol. XIII, 10-01-1991)
Pagigipation in ECO’92
(Qed. 4, Vol. XIII, 03-01-1991)
Passenger and Cargo Traffic at Indira
« ° Gandhi Intemational Airport
{Deb. 9, Vol. XIII, 10-01-1991)
Col. 395400

Pay Scales on Part time Safai Karamcharis
in MCD, Delhi
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 516

Plying of Cycle-Rickshaws in and Around
Walled City of Delhi
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 400-01

Pollution Checks on Vehicles in Delhi
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 89-90

Pollution Level in Delhi
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 29

Pollution of Drinking Water in Punjab
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 95-96

Power Breakdown in Yadav Nagar, Dethi
(Deb. 7, Vol. X111, 08-01-1991)
Col.79

Private Buses under Dethi Transport
Corporation
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 202

Ration Allowance to Delhi Police
Personnel
(Deb. 6, Vol. XIII, 07-01-1991)
Col.273-74

Recalibration of Auto-Rickshaw Meters
(Deb. 4, Vol. XIIl, 03-01-1991)
Col. 193-94

Regularisation of Unauthorised Colonies
in Dethi
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 721

Regularisation of Work-Charged
Employees in DDA
(Deb. 3, Vol. XIII, 02-01-1991)
Col.432

Return of Security Deposits to Consumers
by DESU
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 111

Riot in Tihar Jail
(Deb. 8, Vol. XIII, 09-01-1991)
Col.401-03

Road Accidents

(Deb. 1, Vol. XIlI, 27-12-1990)
Col. 451
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Salary to reinstated D.T.C. Employees
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 190

Sale of Forged Court Paper in Dethi
(Deb. 6, Vol. XI1I, 07-01-1991)
Col. 457

Schools Housed in Tents
(Deb. 3, Vol. X111, 02-01-1991)
Col. 257

Security Protection to People in Delhi
(Deb. 6, Vol. XIII, 07-01-1991)
Col.260-61

Seizure of Goods Unlawfully by Delhi
Police
(Deb. 8, Vol. XIiI, 09-01-1991)
Col. 172

Separate Board for Development of
Trans-Yamuna Area
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 222

Sewage Connection in J.J. Colonies of
Trans-Yamuna
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 380

Shifting of Industries from Walled City
(Deb. 3, Vol. XIII, 02-01-1991)
Col.519

Shifting of Offices of Government/Public
Sector Undertakings Outside Delhi
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 26

Shortage of Power in Delhi
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 349

Speedy Redressal of Consumers
Complaints
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 197

Statehood to Delhi
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 234-35

| Streamline the procedure of ‘€’ “

Forms

(Deb. 3, Vol. XIII, 01414@0‘,
Col. 259

Street Lights in Delhi :
(Deb. 7, Vol. XIII, 08-01- I’ﬂ)
Col.38-39

Strike by Lawyers on Family Court fasus
(Deb. 2, Vol. XIII, 28-12-1990Q)
Col.77

Strike by LPG Delivery Men in Dethi
(Deb. 9, Vol. XIII, 10-01-1991)
Col 234

Supply of seeds for MPs Lawns
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 521

Teachers on Deputation in Delhi
Administration
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 500

Telephone Adalats in Dethi
(Deb. 4, Vol. XIII, 03-01-1991)
Col.201-03

Theft of Telephone Cables in South Delhi
Area
(Deb.
Col. 505

Unsafe Flats in Kalyanawas, Delhi
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 44344

Vacant Posts of Teachers in MCD
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 709

Waiting list for Transfer/Shifting of
Telephone Connections in Delhi
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 501

Water Supply in J.J. Colony, Sultanpuri
(Deb. 3, Vol. XIII, 02-01-1991)
Col.515

Working of FPS in Dethi
(Deb. 3, Vol. XIII, 02-01-1991)
Col.232

1, Vol. XIlI, 27-12-1990)
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Demands for Excess Grants (General)—
1987-1988

Demands for Excess Grants (General),
1987-88
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 604-05

Demands for Excess Grants (Railways)—
1987-1988

Demands for Excess Grants (Railways),
1987-88
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 605

Demands for Supplementary Grants
(Assam)—1990-1991

Demands for Supplementary Grants
(Assam)— 1990-91
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 601

Statutory Resolution Re: Approval of
Presidential Proclamation in Relation
to State of Assam and Demands for
Supplementary Grants (Assam),
199091
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 665-761

Demands for Supplementary Grants
(General)—1990-1991

Demands for Supplementary Grants
(General) — 1990-91
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 601

(Deb. 9, Vol. XIII, 10-01-1991)
Col. 769-91

Demands for Supplementary
Grants(Jammu and Kashmir)—
1990-1991

Disapproval of the Jammu and Kashmir
Criminal Law (Amendment) Ordinance,
1990 and Jammu and Kashmir Criminal
Law Amendment (Amending) Bill and

Demands for Supplementary Grants
(Jammu and Kashmir), 1990-91—
Consid. & Pass

(Deb. 9, Vol. XIII, 10-01-1991)
Col. 793-840

Supplementary Demands for Grants
(Jammu and Kashmir)-1990-1991
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 443

Desert

Increasing Desert in Rajasthan
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 393-94

Dhanoa Committee

Recommendation of Dhanoa Committee
(Deb. 6, Vol. XIII, 07-01-1991)
Col.117-18

Diplomatic Relations

Diplomatic Relations with Foreign
Countries
(Deb. 4, Vol. XIII, 03-01-1991)
Col.276-77

Directorate of Advertising and Visual
Publicity

Campaign for Fuel Conservation by DAVP
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 122-24

Disabled

Concession to Blind and Physically
Handicapped Persons for Telephone
Connections
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 99

Legislation on Handicapped
(Deb. 6, Vol. XIII, 07-01-1991)
Col.24344

National Trust for Mentalty Handicapped
(Deb. 6, Vol. XI1I, 07-01-1991)
Col. 338-39
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Project Integrated Education for the
Disabled
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 817

Discussion Under Rule 193

Continued Rise in Price of Essential
Commodities in the Country (DUR 193)
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 895-936

(Deb. 7, Vol. XIII, 08-01-1991)
Col. 524-80

Situation in Punjab (DUR 193)
(Deb. 10, Vol. XIII, 11-01-1991)
Col 110-231

Disqualification of Members

Decision of the Speaker Under Tenth
Schedule of the Constitution—
Disqualification of Members on ground
of Defection
(Deb. 10, Vol. XIII, 11-01-1991)
Col. 235-64

Division

Communal Situation in the Country and
Government failure to curb communal
Forces (AM) — Negatived
(Deb. 1, Vol. XIII, 27-12-1990)
Col.607-751

Doordarshan

Air Centres and Doordarshan Kendras in
Rajasthan
(Deb. 6, Vol. X111, 07-01-1991)
Col. 406-07

Alleged graft charges on officers of Delhi
Doordarshan
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 171-72

Approval of Chanakya Serial
(Deb. 6, Vol. XI1II, 07-01-1991)
Col. 133

3 )

Broadcast and Telecast of Programmes in
Sanskrit
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 408-09

Capacity Expansion of Madhubani
Doordarshan
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 269

Coverage of Social and Cultural Life of
Kashmiris on National Network
(Deb. 8, Vol. XIII, 09-01-1991)
Col.421

Cuttack Doordarshan Kendra
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 201-02

DSR Sets for Andaman and Nicobar
Islands
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 118

Enhancement of the Duration of AIR and
T.V. Programmes
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 389

Establishment of E.N.G. Television Unit in
Madhya Pradesh
(Deb. 8, Vol. XIII, 09-01-1991)
Col.381-82

Functioning of Doordarshan Kendras in
UP
(Deb. 6, Vol. XIII, 07-01-1991)
Col.217-20

Functioning of Doordarshan studios and
AIR Stations in Rajasthan
(Deb. 6, Vol. XIII, 07-01-1991)
Col.314-18

Functioning of Out-door Broadcast vans
in Karnataka
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 36-37

HPT on hills of Pavagadh
(Deb. 6, Vol. XIII, 07-01-1991)
Col 137



32 LOK SABHA

Income from Sword of Tipu Sultan
(Deb. 8, Vol. XIII, 09-01-1991)
Col.91

Increase in Rates for Advertisement on
Doordarshan
(Deb. 8, Vol. XIII, 09-01-1991)
Col.267-68

LPT Stations in Karnataka
(Deb. 8, Vol. XIII, 09-01-1991)
Col.428-29

Marathi Programmes Over Goa
Doordarshan
(Deb. 8, Vol. XIII, 09-01-1991)
Col.24547

Microwave Linkage to Ahmedabad and
Rajkot
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 65-66

Need to install a high Power TV
Transmitter at Annavaram in East
Godavari district, Andhra Pradesh
(MUR377)

(Deb. 6, Vol. XIII, 07-01-1991)
Col. 555-56

Norms for Telecasting Regional Films of
Sunday on National Network
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 126-29

Opening of T.V. Relay Station at Jaleswar,
Orissa
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 136-37

Reception of TV Programmes in Nasik
(Deb. 6, Vol. XIl1, 07-01-1991)
Col. 385

Setting up of a Doordarshan Kendra at
Jammu
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 404

Setting up of a TV Transmitter at
Annavaram in Andhra Pradesh
(Deb. 6, Vol. XIII, 07-01-1991)
Col.233-34

Setting up of Discs in Maharashtra
(Deb. 8, Vol. XII1, 09-01-1991)
Col. 171

Setting up of Low Power Doordarshan
relay station in Okhalkanda and
Rudrapur, U.P.

(Deb. 6, Vol. XIII, 07-01-1991)
Col. 142

Setting up of Relay Stations in U.P.
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 135

Setting up of T.V. Stations in Tamil Nadu
(Deb. 8, Vol. XIil, 09-01-1991)
Col.24344

T.V. Serials Approved
Commissioned Category
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 110-22

Telecast of ‘ Antim Raja’ on Doordarshan
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 148

Telecast on Serial Bible/Jesus Christ on
Doordarshan
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 420

Telephone Connections to Aizawl Centre
of Doordarshan
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 195-96

TV Network
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 135-36

TV Programme Production Centres
(Deb. 6, Vol. XIII, 07-01-1991)
Col.299-301

TV Reception in Rajapalayam,
Kalaukumalai and Palani in Tamil Nadu
(Deb. 8, Vol. XIil, 09-01-1991)
Col.219-20

TV Relay centre at Contai, Haria, Egra in
West Bengal
(Deb. 6, Vol. XII1, 07-01-1991)
Col.201

under
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TV Studio in Bhopal
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 236

TV Transmission in Gangtok
(Deb. 6, Vol. XIII, 07-01-1991)
Col 137-38

TV Transmitter in Bihar
(Deb. 6, Vol. XIII, 07-01-1991)
Col.24142

TV Transmitter in Dadra and Nagar Haveli
(Deb. 6, Vol. XIII, 07-01-1991)
Col.286-87

Drinking Water

Control of Water Pollution
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 103

Drinking Water Project in Bihar
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 303

Drinking Water Supply Scheme for
Kanigiri
(Deb. 4, Vol. XIII, 03-01-1991)
Col.271-72

Drinking Water Supply Scheme in Orissa
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 96-97

Funds to States for Drinking Water in Rural
Areas
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 115-24

International Conference on Drinking
Water
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 335

Need to take steps to provide drinking
water in various regions of Jahanabad,
Bihar (MUR 377)

(Deb. 10, Vol. XIII, 11-01-1991)
Col. 104

Safe Drinking Water to Problem Villages
of Bihar
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 227

33

Solution of Drinking Water Problem in
Rajasthan
(Deb. 4, Vol. XIII, 03-01-1991)
Col.278-79

Supply of Drinking Water in Rural Areas
of Uttar Pradesh
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 356

Drugs and Medicines

Amended Analysis of Imported Eye Drops
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 255

Appointment of IDPL Stockists/Dealers
in Orissa
(Deb. 7, Vol. XIII, 08-01-1991)
Col.73

Ban on Sub-standard Medicines
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 703

Birth Control Vaccine
(Deb. 6, Vol. XIII, 07-01-1991)
Col.337-38

Cases Filed against Spurious Drug
Manufacturing Companies
(Deb. 3, Vol. XIII, 02-01-1991)
Col.218

Companies Manufacturing Spurious and
sub-standard Drugs
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 39

Cost of Production of Drugs
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 58-112

Cost Study of Amoxycillin Trihydrate
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 406

Drugs Cleared under Drugs and Cosmetic
Act from Various Ports
(Deb. 3, Vol. XIII, 02-01-1991)
Col.255

Essential Drugs under Price Control
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 39
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Foreign Drug units
(Deb. 7, Vol. XIII, 08-01-1991)
Col.411-12

Formulations under price control
(Deb. 9, Vol. X111, 10-01-1991)
Col. 407

Import of Drug Intermediates for
Manufacture of Anti TB Drugs
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 148

Licences for Stock and Sales of Human
Interferon Alpha Injections
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 818

New Drug Policy
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 175-76

Price fixation of Bulk Drugs and
Formulations
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 330

Price Reduction Benefit to Consumers
(Deb. 7, Vol. XIII, 08-01-1991)
Col.48

Prices of Ayurvedic Drugs
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 525

Review of Finding of Special Team on
Drug Companies
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 320-22

Safety of Ayurvedic Drugs
(Deb. 3, Vol. X111, 02-01-1991)
Col.517

Standing Committee on Exclusion/
Inclusion of Drugs
(Deb. 7, Vol. XII1, 08-01-1991)
Col. 31-32

Surplus Stock of Penicillin
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 80-81

Water Supply in Vasant Vihar
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 792

Dryfruits

Import of Kishmish
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 173

Setting up of Cashew Board
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 350

Earth Sciences

Coastal Earth Station Near Pune
(Deb. 1, Vol. XIII, 27-12-1990)
Col.273

Ecology Observation Station
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 300

Indian Monsoon will go off-course a News
item Captioned
(Deb. 6, Vol. XIII, 07-01-1991)
Col.295-96

Edible Oil
Blending of Edible Oils

(Deb. 3, Vol. XIII, 02-01-1991)
Col. 260

Import of Coconut Oil
(Deb. 5, Vol. XIII, 04-01-1991)
Col.213-14

Licence to National Dairy Development
Board for New Packaging System for
Edible Oil
(Deb. 1, Vol. XIII, 27-12-1990)
Col.272

Memorandum of Understanding between
NDDB and STC Regarding Edible Oils
(Deb. 4, Vol. XI11, 03-01-1991)
Col.272-73

New Vanaspati and Sugar Units
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 726
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Position of Edible Oils in the Country
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 322

Prices of Cement, Edible Oil and Pulses
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 487

Production of Vanaspati and Import of
Edible Oils
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 761

Sale of Dhara Oil
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 153-54

Education
Adult Education Centres

(Deb. 3, Vol. XIII, 02-01-1991)
Col.213

Diploma Programmes in Computer
Applications in Hindi
(Deb. 8, Vol. XIII, 09-01-1991)
Col.200-01

Funds for Promotion of Education
(Deb. 3, Vol. XIII, 02-01-1991)
Col.33

Funds for Vocational Education in Bihar
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 723

Guidelines for Admission to Post Graduate
Diploma in Industrial Engineering
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 457

Implementation of Environmental
Education Scheme
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 700

Joint Council for Vocational Education
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 382

Languages being taught in School of
Foreign Language
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 153-58

- 35
Literacy Mission

(Deb. 3, Vol. XIII, 02-01-1991)
Col. 244

Loss of Teaching Hours due to Bandhs
and Student Agitations
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 205

Opening of Educational Institutions in
Jamnagar
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 291

Project Integrated Education for the
Disable
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 817

Review of National Policy on Education
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 199

Review of New Education Policy
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 33

Shiksha Karmi
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 230

Study Material for C.A. Examinations
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 68-69

UGC Class Room Programme based on
Educational Television Programme
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 620

Eighth Five Year Plan

Draft Eighth Five Year Plan
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 359-60

Finalisation of Eighth Five Year Plan
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 363-64

Formulation of Eighth Five Year Plan
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 96-99
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Need to include Pun Pun Dargha Project
in Eighth Five Year Plan (MUR 377)
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 868

Sector Wise Allocations in Eighth Five
Year Plan
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 96

Electoral Reforms

Electoral Reforms
(Deb. 2, Vol. XIII, 28-12-1990)
Col.33

Electoral Rolls

Fresh Guidelines for revision of Electoral
Rolls
(Deb. 2, Vol. XIII, 28-12-1990)
Col 267

Electronics

Development of Electronics
(Deb. 8, Vol. XIII, 09-01-1991)
Col.273-74

Setting up of Electronics Industries
(Deb. 8, Vol. XIII, 09-01-1991)
Col.404-10

Electronics Corporation of India Limited

Authorised Dealers and distributors of
ECIL TV Sets
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 87-92

Need for improvement in Quality and sales
of ECTV
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 120-21

Empiloyees Provident Fund

Employees Provident Fund Arrears
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 299-300

Employees Provident Fund Organisation
Expenditure on Tours of Officers of EPF
Organisation
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 290-91

Functioning of ESI Organisation in
Uttar Pradesh
(Deb. 6, Vol. XIII, 07-01-1991)
Col.298-99

Opening of Provident Fund Office at
Katihar
(Deb. 6, Vol. XII1, 07-01-1991)
Col. 86

Employment
Castes Given Priority in Employment by
Employment Exchanges

(Deb. 8, Vol. XIII, 09-01-1991)
Col. 125

Creation of Additional Jobs
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 89-90

Doctors, Engineers Registered with
Employment Exchanges in States
(Deb. 8, Vol. XIlI, 09-01-1991)
Col.23542

Employment Generating Projects of
Science and Technology
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 258-60

Employment Generation in Private Sector
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 203-04

Employment to at least one Person in a
Family
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 234

Graduates/Under Graduates Registered
with Employment Exchange
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 300-16

Loans Advanced under Self Employment
Scheme
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 57-58

Loans Advanced under Self Employment
Scheme in Rajasthan
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 147-54
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Proposed Employment Opportunities
(Deb. 6, Vol. XIII, 07-01-1991)
Col.413-14

Self Employment
Andhra Pradesh
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 149-51

Uneducated, Matriculates, Graduates and
Unemployed Persons
{Deb. 6, Vol. XIII, 07-01-1991)
Col. 197-201

Unemployed Persons Registered with the
Employment Exchanges .
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 365-66

Engineering Plasters

Scheme in

Appointment of US Consultants for
Production of Engineering Plasters
(Deb. 9, Vol. XIII, 10-01-1991)
Col.487-88

Engineers India Limited

Hindi Work by Computers in EIL
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 154-58

England

Agreement with UK on Terrorism
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 157

Enquiry into the cause on Death of Former
Chief Justice of India
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 183

Environment

Environment Policy
(Deb. §, Vol. XIII, 04-01-1991)
Col. 39697

Environment Safeguards in Master Plan
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 514

Implementation of Environmental
Education Scheme

(Deb. 3, Vol. XIII, 02-01-1991) |,

Col. 700

Protection of Environment in Hilly Ranges
of Uttar Pradesh
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 328-29

Espionage

Indians Arrested for spying
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 194-95

Essential Commodity

Continued Rise in Price of Essential
Commodities in the Country (DUR 193)
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 895-936

Harmful effects of Chemicals used in
Detergent Powders
(Deb. 3, Vol. XIII, 02-01-1991)
Col.376

Retail Market Prices of Essential
Co jiti
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 640

Supply of Essential Commodities to
Nagaland
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 341

Supply of Essential Commodity to Kerala
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 465

Europe

Joint Ventures with East European
Countries
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 127

Ex-Servicemen

Pension to widows of Ex-Servicemen
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 115-16

Transport Permit to Ex-Servicemen
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 297
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Exhibition/Fair
Textiles Fair

(Deb. 5, Vol. XIII, 04-01-1991)
Col. 226-28

Export

Ban on Export of Monkeys
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 188

Canalisation Policy for Export of Mica
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 275

Cash Compensatory Support for Exports
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 237

Coffee Export
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 94

Committee for Exporters to Gulf Countries
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 375

Contingency Plan to solve problems
affecting Exports to. West Asia
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 254-55

Effect of Gulf Crisis on Export of Spices
(Deb. 5, Vol. XII1, 04-01-1991)
Col.277

Exemption of Export Houses from Pre-
Shipment Inspection
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 4445

Export and Imports with Escap and
SAARC Region

(Deb. 5, Vol. XIII, 04-01-1991) |

Col.201-04

Export Commitment of Big Industrial
Houses N
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 4647

i’.xport Congcessions to TV Industry
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 411

Export Deal by the Cotton Corporation of
India
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 206

Export Inspection Agencies
(Deb. 5, Vol. XIII, 04-01-1991)
Col.97

Export of Automobile Parts
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 34546

Export of Cashew
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 331

Export of Cotton Bales
(Deb. 3, Vol. XIII, 02-01-1991)
Col 699

Export of Farm Products
(Deb. 2, Vol. XIII, 28-12-1990)
Col.211

Export of Flowers, Vegetables and Fresh
Fruits
(Deb. 5, Vol. XIII, 04-01-1991)
Col.283-84

Export of Gems and Gold Jewellery
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 305

Export of Indo-American Hybrid Seeds
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 306-07

Export of Inferior Goods
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 334

Export of Iron Ore to Japan
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 304

Export of Leather Products
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 245-46

Export of Marble
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 171
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Export of Oilseeds
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 387

Export of Rice to Soviet Union
(Deb. 2, Vol. X111, 28-12-1990)
Col. 333

Export of Rice, Wheat, Sugar
(Deb. 2, Vol. XIII, 28-12-1990)
Col.270

Export of Spices
(Deb. 5, Vol. XIII, 04-01-1991)
Col.24-28

Export of Sugar
(Deb. 2, Vol. XIII, 28-12-1990)
Col.373

(Deb. 5, Vol. XIII, 04-01-1991)
Col.252-53

Export Office in Bhageya, Bihar
(Deb. 3, Vol. XIIi, 02-01-1991)
Col. 752

Export Oriented Units in Karnataka
(Deb. 5, Vol. XIII, 04-01-1991)
Col.63-72

Export Potential of EPZs
(Deb. 2, Vol. XII, 28-12-1990)
Col. 336

Export Potential of Konkan Trees
(Deb. 5, Vol. XIII, 04-01-1991)
Col 167-72

Export Targets of Companies
(Deb. 5, Vol. X111, 04-01-1991)
Col. 75

Exports and Imports
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 206

Exports by ITC and Hindustan Levers
(Deb. 5, Vol. X111, 04-01-1991)
Col.291-95

Exports by NALCO
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 56

Impact of Gulf Crisis on Engineering
Exports
(Deb. 2, Vol. XIII, 28-12-1990)
€ol.271 -

Interna] Work Study Unit for Export
Inspection Agencies
(Deb. 5, Vol. XIII, 04-01-1991)
Col.249-50

Marketing Policy for Garment Export
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 751

Pepper Export
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 353

Production and Export of Handloom and
Powerloom
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 428

Project Exports
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 51

Renewal of Export House Certificates
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 123-24

Review of Import and Export Policy
(Deb. 2, Vol. XIII, 28-12-1990)
Col.273

Steps to Boost Exports
(Deb. 2, Vol. XIII, 28-12-1990)
Coi. 289

Sub-Office of Controller of Imports and

Exports
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 329 ‘

Textiles Export
(Deb. 3, Vol. Xlll,-02-01-1991)
Col. 483

External Debt

External Debt
(Deb. 2, Vol. X111, 28-12-1990)
Col. 215
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1

Farmer

Compound Interest on Loans to Farmers
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 113-15

Loans to Farmers in Uttar Pradesh
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 289

Need to provide seeds fertilisers and diesel
to farmers in the country, particularty
in Azamgarh, Uttar Pradesh (MUR 377)
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 559

Resolution Re. Measures to protect the
interests of Farmers (Reso.)
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 51661

Female Infanticide

Female Infanticide
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 144

Fertiliser
Consumption of Fertilisers

(Deb. 1, Vol. XIII, 27-12-1990)
Col. 177

Cost of Production of Urea
(Deb. 4, Vol. XI1II, 03-01-1991)
Col.376-82

Expansion of Aonla Project
(Deb. 4, Vol. XIII, 03-01-1991)
Col.412-13

Import of Phosphoric Acid and Ammonia
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 417

Need to set-up an Ammonia/Urea plant in
Andhra Pradesh (MUR 377)
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 606-07

Production of Fertilizers
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 393

Scarcity of Fertilizer
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 283

Scrapping of Haldia Plant
(Deb. 4, Vol. XIII, 03-01-1991)
Col.34-35

Shortage of Ammonia
(Deb. 4, Vol. XIII, 03-01-1991)
Col.47

Shortage of Phosphatic Fertilizers
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 94-95

Supply of Fertilisers
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 388

Fertiliser Corporation of India

Performance by Sindri Unit of Fertilizer
Corporation of India
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 112

Performance of Fertilizer Corporation of
India
(Deb. 1, Vol. XIII, 27-12-1990)
ColL 467

Renovation of Sindri Unit of FCI
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 262-63

Unauthorised Occupation of Quarters of
FCl at Sindri
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 65-66

Fertilisers and Chemicals Travancore
Limited

Commissioning of Caprolactum Project of
Fact, Cochin
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 227
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Fiji

Symposium on Emergence of Racism in
Fiji
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 509

Film

Applications for Customs Clearance of
Photographic Films
(Deb. 8, Vol. XIII, 09-01-1991)
Col.391-92

Production of Films on Communal
Harmony
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 62-63

Screening of Film Festival
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 426

Telecast of State Award Winning Films in
National Network
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 111-12

Fireworks

Manufacture of Fireworks
(Deb. 8, Vol. XIII, 09-01-1991)
Col.218

Fisherman

Need to secure release of Fisherman of
Gujarat captured by Pakistan Marine
Security recently (MUR 377)

(Deb. 6, Vol. XIII, 07-01-1991)
Col. 557-58

Fishery

Abduction of Indian Fishermen by Pak
Navy
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 208

Construction of Fishery Harbours in
Kerala
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 126-27

Development of Fishery Harbours in
Gujarat
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 178-79

Fishing Harbour on Arabian Sea Coast
(Deb. 4, Vol. XIII, 03-01-1991)
Col.279

Fishing in Chilka Lake, Orissa
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 114

Group Insurance Scheme for Fishermen
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 251

Prawn Fish Seed Hatchery at
Badapokharan in Maharashtra
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 72-73

Food Corporation of India

Bhanu Pratap Committee on Working of
Food Corporation of India
(Deb. 1, Vol. XIII, 27-12-1990)
Col.269

FCI Godowns in Laddakh Region
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 339

Godown of FCI in M.P.
(Deb. 3, Vol. XIII, 02-01-1991)
Col.471

Rubberised Cover for Food Storage
(Deb. 3, Vol. XIII, 02-01-1991)
Col.484

Food Irradiation Project

Wasteful Food Irradiation Project
(Deb. 8, Vol. XIII, 09-01-1991)
Col.331-34

Food Processing Industry

Apple and Mango Juice Processing Units
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 751

Commitments by Pepsi Foods
(Deb. 3, Vol. XIII. 02-01-1991)
- Col.499
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Committee to Review the Pepsi Project
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 464

Concession to Vanaspati Industry
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 249

Fruit Processing
Madhya Pradesh
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 764

Know-Hew Fee paid by Pepsi Foods
Limited
(Deb. 3, Veol. XIII, 02-01-1991)
Col. 214

Review of Pepsi Project
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 427

Foodgraim

Cost of Production of Wheat
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 383

Export of Foodgrains by MMTC
(Deb. 5, Vol. XIII, 04-01-1991)
Col.253-54

Export of Rice
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 73

Feodgrains Production
(Deb. 1, Vol. XIII, 27-12-1990)
"Col. 39

Procurement of Foodgrains
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 293

Production of Foodgrains

(Deb. 1, Vel. XIII, 27-12-1990)
Col. 503 ‘

(Deb. 4, Vol. XIII, 03-01-1991)
Col.275-T7°

Use of Rice Straw
(Deb. 4, Vol. XIII, 03-01-1991)
Col 71

Industry in

Foreign Aid
Utilisation of Foreign Aid

(Deb. 2, Vol. XIII, 28-12-1990)
Col. 268

Foreign Exchange

Exchange Rate of Kuwaiti Currency
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 24041

Foreign Exchange Loss due to Red Tape
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 62

Foreign Exchange Reserves
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 1-11,203,300

" Poreign Nationals

Foreign Nationals in the Country
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 132

Granting of Asylum to Foreign National
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 269

Foreign Trade
Impact of Gulf Crisis on Trade Gap

(Deb. 2, Vol. XIII, 28-12-1990)
Col.299

Foreign Visit

Foreign Secretary’s Visit to Washington
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 59

Foreign Visits of Commerce Minister
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 303-04

Forest

Declaration of Nahargarh as Reserved
Forest
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 120

Development of Forests and Wasteland
(Deb. 2, Vol. XIII, 28-12-1990)
Col.379
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Foreign Assistance Received under Social
Forestry Programme
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 381

National Conservation Policy
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 370

Plantation of Fast Growing Trees
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 257

Social Forestry Programme in Jammu
(Deb. 5, Vol. XIII, 04-01-1991)
Col.316

Social Forestry Project in Rajasthan
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 94-95

Tree Plantation
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 37

Forward Trading

Recognition of forward trading of castor
seeds
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 634

France

Training of Pilots in France
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 54-56,464-66

Freedom Fighter

Applications for Freedom Fighters
Pension
(Deb. 8, Vol. X111, 09-01-1991)
Col.456-60

Flats to Freedom Fighters
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 247

Freedom Fighter Applications from Kerala
(Deb. 8, Vol. XIII, 09-01-199))
Col. 135-36

Movie on Veer Savarkar
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 199-200

Pending Cases of Swatantrata Sainik
Samman Pension from Bihar
(Deb. 8, Vol. XIII, 09-01-1991)
Col.361-63

Swatantrata Sainik Samman Pension Cases
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 158-59

Freight Equalisation Scheme

Abolition of Freight Equalisation Scheme
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 330

Fruits and Vegetables

Irradiation of Onions at BARC
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 130-31

Irradiation of Potatoes, Onions and Spices
(Deb. 6, Vol. XIII, 07-01-1991)
Col.292-95

Need to provide more wagons for
transportation of grapes from Nasik,
Maharashtra (MUR 377)

(Deb. 9, Vol. XIII, 10-01-1991)
Col. 613

Pineapple Cultivation
(Deb. 4, Vol. XIII, 03-01-1991)
Col.61-62

Ganga Action Plan

Alleged Misuse of Ganga Action Plan Aid
(Deb. 5, Vol. XIII, 04-01-1991)
Col.238-39

Cleaning of Ganga Prior to ‘Kumbh Mela’
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 395-96

Gems and Jewellery

Exploitation of precious stones in
Madhya Pradesh
(Deb. 5, Vol. XIII, 04-01-1991)
Col.285-86

General Agreement on Tariffs and Trade

India’s Stand at Uruguay Round of GATT
Negotiations
(Deb. 2, Vol. XII1, 28-12-1996)
Col. 285
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Uruguay Round of GATT Negotiations
(SNQ)
(Deb. 5, Vol. XIII, 04-01-1991)
Col.28-34

General Insurance Corporation of India

Selection of Students for Training in GIC
(Deb. 3, Vol. XII1, 02-01-1991)
Col. 705

Germany

Trade with Germany
(Deb. S, Vol. XIII, 04-01-1991)
Col. 296-97

Trade with USSR and Germany
(Deb. 5, Vol. X111, 04-01-1991)
Col. 378-81

Global Warming

US Led Experiment to study “Global
Warming”
(Deb. 6, Vol. XI11, 07-01-1991)
Col. 304-05

Goa

Meeting of World Tourism Organisation
inGoa
(Deb. 4, Vol. XI1I, 03-01-1991)
Col. 12-13

Statutory Resolution Re: Approval of
Proclamation in respect of Goa
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 869-95

Goid

Gold Prices
(Deb. 2, Vol. XII, 28-12-1990)
Col. 187

Gold Production in Kolar Gold Fields
(Deb. 2, Vol. XII1, 28-12-1990)
Col. 339

Import of Gold
(Deb. 2, Vol. XIII, 28-12-1990)
Col.319

Purity of Gold

(Deb. 5, Vol. XIII, 04-01-1991)
Col. 105-06

Seizure of Gold at Dethi Airport
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 297

Government Accommodation

Out of Tum Allotment of Government
Accommodation to Posts and
Telegraph Employees
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 141

Government Department

Appointment of SC/ST Liaison Officers
for SC/ST Cells in Ministries/
Departments
(Deb. 8, Vol. XIII, 09-01-1991)
Col.7-8 \

Committee to Look into Functioning of
Post and Telegraph Department
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 170-75 ’

Decentralisation of DGS&D
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 324

Exclusion of Certain Departments from
Reservation
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 418-19

Loss in Department of Post
(Deb. 1, Vol. XIII, 27-12-1990)
Col 113

Procurement of Indigenous raw material
(Deb. 6, Vol. XIII, 07-01-1991)
Col.254-55

Promotion of Hiadi in DGS&D
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 73-75

Proposal to Transfer Office of CC1& E
(Deb. 2, Vol. XII1, 28-12-1990)
Col.38

Purchases by DGS&D -

(Deb. 2, Vol. XIII, 28-12-1990)
Col. 337
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Recruitment in Post and Telegraphs
Department
(Deb. 4, Vol. XIII, 03-01-1991)
Col.432-34

Survey of Ministries/Departments to
Check Wasteful Expenditure
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 385

Government Eraployee

Disciplinary Proceedings Against Officers
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 129

HRA to Central Government Employees
in Goa
(Deb. 5, Vol. XIII, 04-01-1991)
Col.219

Payment of Pension to Central
Government Employees through SBI
Branches
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 83-34

Government Holidays

Policy Regarding Declaration of Holidays
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 249-52

Ground Water

Pollution of Ground Water in Rajasthan
(Deb. 5, Vol. XIII, 04-01-1991)
Col.207-08

Setting up of Desalination Plants
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 499

Study of Ground Water Resource in
Drought Prone Areas of Bihar
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 225

Gujarat
Assistance for Development of Tourism
in Gujarat

(Deb. 4, Vol. XII, 03-01-1991) |

Col. 58

Central Scheme for the Welfare of Women
and Children in Gujarat
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 160-70

Development of Fishery Harbours in
Gujarat
(Deb. 4, Vol. XII1, 03-01-1991)
Col. 178-79

Export of Minerals from Maharashtra and
Gujarat
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 33048

Foreign Post Office in Surat
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 266

Gas Reserves in Ankaleshwar, Gujarat
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 150-51

Gas-Based Power Station at Gandhar
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 405

Gujarat High Court Bench in Saurashtra
Region
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 180

Hamessing of Wind Energy in Gujarat
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 141

Minor Irrigation Schemes on Gujarat
(Deb. 5, Vol. XIII, 04-01-1991)
Col 214-18

MSTD or STD Facilities at Telephone
Exchanges in Gujarat
(Deb. 1, Vol. XIII, 27-12-1990)
Col.34

Natural Gas Through Pipeline in Gujarat
(Deb. 9, Vol. XIII, 10-01-159})
Col. 13940

Need to secu release of Fisherman cf
Gujarat captured by Pakistan Marine
Security recently (MUR 377)

(Deb. 6, 1. XII1, 07-01-1991)
Col. 557-5¢
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New International Airport in Gujarat
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 404

NRI Investment in Gujarat
(Deb. 2, Vol. XII1, 28-12-1990)
Col. 192

Oil Exploration in Kutch
(Deb. 9, Vol. XIII, 10-01-1991)
Col.315-16

Oil Refinery in Gujarat
(Deb. 9, Vol. XIII, 10-01-1991)
Col 367-68

Projects Pending for Approval from
Gujarat
(Deb. 8, Vol. XI1II, 09-01-1991)
Col.271-72

Railway Crossings in Gujarat
(Deb. 9, Vol. XIII, 10-01-1991)
Col.24546

Recognition of forward trading of castor
seeds
(Deb. 3, Vol. XIlI, 02-01-1991)
Col. 634

Requirement of Petroleum Products in
Surat, Gujarat
(Deb. 9, Vol. X111, 10-01-1991)
Col. 220-28

Revival of closed Textiles Mills in Gujarat
(Deb. 3, Vol. XIIl, 02-01-1991)
Col.518

Sainik School, Balachadi, Jamnagar
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 195

Scarcity of Petroleum Products in Gujarat
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 49-50

Setting up of Industries in Gujarat
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 231

Setting up of Thermal Power Station at
Panadhro in Gujarat
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 366-67

Supply of Steel to Stockyards in Gujarat
State
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 36

Telecommunication Facilities in Gujarat
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 163-64

Tidal Energy Prospects in Gujarat
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 394-95

Tourist Traffic in Gujarat
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 547

Underwater Exploration and Excavation of
Dwarka
(Deb. 6, Vol. XIII, 07-01-1991)
Col.296-97

Zikhari Irrigation Project in Gujarat
(Deb. 2, Vol. XIII, 28-12-1990)
Col.216

Gulf Countries

Defusing Tension in Gulf Region
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 73

Effect of Gulf Crisis on Export of Spices
(Deb. 5, Vol. X111, 04-01-1991)
Col.277

Import of Oil from Gulf Countries
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 322

Indians Evacuated from Gulf Countries
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 299

Number of Flights Carried Out for Bringing
Indians from Gulf Countries
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 34345

Properties Left Behind in Guif Countries
by Indian Evacuees
(Deb. 1, Vol. XIII, 27-12-1990)
Cel. 400
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Rehabilifation of Guif Evacuees
(Deb. 4, Vol. XIII, 03-01-1991)
Col.436-37

Haj

Expenditure Incurred on Haj Mission,
1990
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 552

Haryana

Disneyland Project in Haryana
(Deb. 4, Vol. XIII, 03-01-1991)
Col.88

Inquiry into Meham Incident
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 173-74

Release of Water Under Canals of
Haryana, Rajasthan and Punjab
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 44849

Haksar Committee

Haksar Committee Report on National
Akademies and National School of
Drama
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 192"

Hawala

Hawala Transactions
(Deb. 5, Vol. X111, 04-01-1991)
Col. 355

HBJ Pipeline

Projects on HBJ Pipeline
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 199-202

Health

Action Plan for Providing Health Services
in Tamil Nadu
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 501

Cities Covered under Central Service
Medical Attendant in Kerala
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 226

Definition of Death
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 765

Distribution of Miltone under Nutrition

Programme
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 633

Effects of Using Plastic Water Bottles
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 717

Family Planning Drive
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 799

Family Welfare Centres in Bihar
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 754

Health Facilities in Rajasthan
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 471

Introduction of Acupuncture System
(Deb. 3, Vol. XIII, 02-01-1991)
Col.621

Irregularities in Import of Medical
Equipments
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 463

National Neuro Sciences Information
Centre
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 771

Need to patronise Naturo-electro-Homoeo
Medicos of India and to take steps to
promote electropathy system of
Medicine in the country (MUR 377)
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 866

Non Payment of Honorarium to Village
Health Guides in Orissa
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 800

Qut Break of Cholera
(Deb. 3, vol. XIII, 02-01-1991)
Col. 522
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Payment of risk allowance
(Deb. 3, Vol. XIII, 02-01-1991)
Col.292

Primary Health Centres in Karnataka
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 243

Proposal to Lift ban on Sale of Common
Salt
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 228

Proposal to Start Institute of Medical
Science Andhra Pradesh
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 503

Recognition of Acupuncture Medical
Science
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 517

Recommendations of the Committee on
Cholera Epidemic
(Deb. 3, Vol. X111, 02-01-1991)
Col. 427

Rural Health Workers
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 604

School Health Programme in Andhra
Pradesh
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 798

Suggestions of International Society of
Burn Injuries
(Deb. 3, Vol. X111, 02-01-1991)
Col. 225

Survey on Kalazar
(Deb. 3, Vol. XIII, 02-01-1991)
Col.510

Targets of Family Planning
(Det. 3, Vol. XIII, 02-01-1991)
Col.233

Use of Acupuncture System
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 247

Heavy Engineering Corporation

Order Crisis in HEC, Ranchi
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 308

Heavy Water

Setting up of Heavy Water Plant in Aonla
District
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 185-86

Hijacking

Hijacking of Indian Airlines Aircraft
(Deb. 7, Vol. XII1, 08-01-1991)
Col. 1-5

Himachal Pradesh

Assistance for Sewage Facility in Himachal
Pradesh
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 455

Commercial Helicopter Service in Himachal
Pradesh

(Deb. 7, Vol. XII1, 08-01-1991)
Col. 383-85

Cultivation of Opium in Himachal Pradesh
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 310

Development of Tourism in Himachal
Pradesh
(Deb. 4, Vol. XIII, 03-01-1991)
Col.425-26

Financial Assistance for Larji Hydro-
Electric Project in Himachal Pradesh
(Deb. 7, Vol. XIII, 08-01-1991)
Col.385-86

Installation of Public Call Offices in
Himachal Pradesh
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 239

Misuse of Loans in Himachal Pradesh
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 241
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Navodya Vidyalaya in Himachal Pradesh
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 726

Rehabilitation of Displaced Persons of
Great National Himalayan Park
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 308-09

Return of Gold to Temples in Himachal
Pradesh
(Deb. 5, Vol. XIII, 04-01-1991)
Col.309-10

Setting up of Salt Refinery and Solution
Mining Project
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 191

Survey of Parbati and other projects in
Himachal Pradesh
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 382-84

Suspension of Domier Air Services from
Delhi to Kullu
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 385

Hindustan Aeronautics Limited

Manufacturing of Aero-Gas Turbines by
HAL
(Deb. 8, Vol. XIII, 09-01-1991)
Col.205-06

Production Target of H.A.L.
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 67-68

Hindustan Fertilizer Corporation
Limited

Scientists and Research Officers in
Hindustan Fertilizer Corporation, Sindri
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 469

Shifting of Marketing Head Office of HFC
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 181-82

Hindustan Sambhar Salt Limited

Tenure of Chairman-cum-Managing
Director of Hindustan Sambhar Salt
Lid.

(Deb. 6, Vol. XIII, 07-01-1991)
Col.232-33

Hindustan Shipyard Limited
Need to bring Hindustan Shipyard Ltd.,
Vishakhapatnam either under Ministry

of Defence or merge it with the
Shipping Corporation of India (MUR
3?"7\

' Vol. XIII, 11-01-1991)
mln_ .
Discreet AIDS Tests

(Deb. 3, Vol. XIII, 02-01-1991)
Col. 608

Prevention of AIDS
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 767

Supply of Blood without testing it for
AIDS
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 621

HMT Limited

Expansion of Ranibagh Unit of HMT
Limited
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 161-63

Raid on HMT Limited
(Deb. 5, Vol. X111, 04-01-1991)
Col.277-78

Home Guards

Gallantry Award to Home Guards
Personnel
(Deb. 6, Vol. XIII, 07-01-1991)
Col.257-58

Horticulture

Development of Horticulture
(Deb. 4, Vol. XIII, 03-01-1991)
Col.279-81
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Hospital

Assistance to Central Institute of
Psychiatry, Ranchi
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 634

Central Hospital in Garhwal
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 607

Deterioration of Functioning of Hospitals
in Dethi
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 482

Discrepancies in Safdarjung Hospital
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 461

Funds for the Maintenance of Ram
Swaroop T.B. Hospital
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 231

Proposal for Development of Sree Chitra
Tirunal Hospital, Trivandrum
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 335

Hotel

Construction of Hotel at Gulmarg by ITDC
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 64-65

Hotel Corporation of India

Losses incurred by the Hotel Corporation
of India
(Deb. 7, Vol. X111, 08-01-1991)
Col. 358

Housing

Criteria for allotment of land to cooperative
House Building Societies
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 265

Elections to Nindustan Samachar
Cooperative Society, New Delhi
(Deb. 4, Vol. XII1, 03-01-1991)
Col.414-15

Housing as an Industry
(Deb. 3, Vol. XII1, 02-01-1991)
Col. 759

Housing Facilities to Officials of Bank of
India
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 16567

Land to Cooperative Group Housing
Societies
(Deb. 3, Vol. XIII, 02-01-1991)
Col.481

Land to Societies in Pappankalan
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 609

National Housing Policy
(Deb. 3, Vol. XII1, 02-01-1991)
Col. 815

Need for a new National Housing Policy
(MUR 377)
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 554-55

Out of turn allotment of flats to Widows/
Physically Handicapped Persons
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 813

Streamline the procedure of ‘C’ and ‘D’
Forms

(Deb. 3, Vol. XIII, 02-01-1991)
Col. 259

Verification of Membership of
Cooperative Group Housing Societies
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 713

Housing and Urban Development
Corporation Limited

HUDCO Funds for Bihar
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 753

Import

Contract for Import of Crash Fire Tenders
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 83
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Export and Imports with ESCAP and
SAARC Region
(Deb. 5, Vol. XII1, 04-01-1991)
Col. 20104

Exports and Imports
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 206

Import of Gold
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 319

Import of Machinery by Voltas
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 101

Import of Oil from Gulf Countries
(Deb. 2, Vol. XIII, 28-12-1990)
Col.322

Import of Phosphoric Acid and Ammonia
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 417

Import of Phosphoric Acid from Moroccan
Fim
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 255

Import of Raw Material
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 251

(Deb. 6, Vol. XIII, 07-01-1991)
Col.312-14

Import of Rubber
(Deb. 2, Vol. XIII, 28-12-1990)
Col.64

Import of Seeds
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 191-92

Import Substitution Policy
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 104

Irregularities in Import of Medical
Equipments
(Deb. 3, Vel. XI1II, 02-01-1991)
Col. 463

Need to reconsider the decision to import
coconut oil from Sri Lanka (MUR 377)
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 869

Production of Vanaspati and Import of
Edible Oils
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 761

Review of Import and Export Policy
(Deb. 2, Vol. XIII, 28-12-1990)
Col.273

Sub-Office of Controller of Imports and
Exports
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 329

Typewriter Ribbons Imports
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 186

Under Invoiced Imports
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 156-57

India Tourism Development Corporation

Privatisation of ITDC Hotels
(Deb. 4, Vol. XIII, 03-01-1991)
Col.431

Indian Airlines
Absorption of Vigilance Officers by Air
India and Indian Airlines

(Deb. 7, Vol. XIII, 08-01-1991)
Col. 4445

Appointment of Clerks/Typists in Indian
Airlines
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 4248

Appointment of Engineer-helpers in
Indian Airlines, Eastern Region
(D&b. 9, Vol. XIII, 10-01-1991)
Col.466-67

Cancellation of A-320 Airbus flights
" (Deb. 9, Vol. XIII, 10-01-1991)
Col. 441
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Flight No. 408 from Varanasi to Khajuraho
(Deb. 7, Vol. XIII, 08-01-1991)
Col.24748

Hijacking of Indian Airlines Aircraft
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 1-5

Loss due to grounding of A-320 Airbuses
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 41920

Report of court of Enquiry into Airbus
A-320 Crash at Bangalore
(Deb. 9, Vol. XIII, 10-01-1991)
Col.486-87

Reservation Difficulties in Indian Airlines
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 315

Supply of Food by Private Contractors to
1A and Al
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 52-58

Indian Council for Cultural Relations

Cultural Programmes Organised by the
Indian Council for Cultural Relations
Bangalore
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 99-106

Indian Council of Agricultural Research

Institutions under Indian Council of
Agricultural Research
(Deb. 1, Vol. XIII, 27-12-1990)
Col.324

Uniformity in Pay Scales and Facilities in
ICAR
(Deb. 1, Vol. XIH, 27-12-1990)
Col. 141

Vacancy of Director General Post in ICAR
(Deb. 1, Vol. XIH, 27-12-1990)
Col.224

Indian Currency
Circulation of Fake Currency Notes

(Deb. 6, Vol. XIII, 07-01-1991)
Col. 34041

Coin Production
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 120-22

Exchange Value of Rupee
(Deb. 2, Vol. XIII, 28-12-1990)
Col.214

Fake Currency Notes Racket
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 154-55

Rupee Value
(Deb. 2, Vol. XIII, 28-12-1990)
Col.43

Indian Drugs and Pharmaceuticals
Limited

Expenditure Incurred on Legal Matters by
IDPL
(Deb. 9, Vol. X111, 10-01-1991)
Col. 310-11

News Itemof LD.P.L.
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 195

Production by Subsidiaries of .D.P.L.
(Deb. 9, Vol. XIII, 10-01-1991)
Col.235-36

Indian Economy

Assessment of Indian Economy

(Deb. 2, Vol. XIII, 28-12-1990)
Col. 125

Economic Policy

(Deb. 2, Vol. XIII, 28-12-1990)
Col.271

Resources Crunch

(Deb. 2, Vol. X1II, 28-12-1990)
Col. 81

Indian Farmers Fertiliser Cooperative
Limited

Construction of IFFCO Aonla Project
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 110

Indian Iron and Steel Company

Modemisation of ISCO
(Deb. 2, Vol. XII1, 28-12-1990)
Col. 11
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Indian Oil Corporation Limited
Demand of Indian Oil Corporation
Workers
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 130-31

Disposal of Complaints by I0C, Lucknow
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 26869

Indian Space Research Organisation
ISRO’s Technology Transfer Scheme

(Deb. 6, Vol. XIII, 07-01-1991)
Col. 24445

Indian Veterinary Research Institute
Alleged Irregularities in L.V.R I Bareilly

(Deb. 1, Vol. XIII, 27-12-1990)
Col. 60

Industry
Appointments of Wholesalers/Stockists/
Distributors
(Deb. 6, Vol. XIII, 07-01-1991)
Col.252-53

Assistance to Rameshwar Nagar Unit of
Ashok Paper Mills
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 14142

Clearance of Industrial Projects in Kerala
(Deb. 8, Vol. XI1I, 09-01-1991)
Col. 103

Closed Industrial Units
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 206-16

Concessions to New Entrepreneurs
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 135-36

Development of Growth Centres
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 59-61

Development of Soap Industry
(Deb. 6, Vol. XIII, 07-01-1991)
Col.372-73

Diversion of Borrowed Funds by large
Corporate Bodies
(Deb. 5, Vol. XIII, 04-01-1991)
Col.50-51

Electronics Industry in Jammu
(Deb. 6, Vol. XIII, 07-01-1991)
Col.369-70

Export Concessions to TV Industry
(Deb. 6, Vol. XIII, 07-01-1991)
Col.411

Heavy Industry in Andhra Pradesh
(Deb. 6, Vol. XIII, 07-01-1991)
Col.222

Industrial Growth
(Deb. 6, Vol. XIII, 07-01-1991)
Col.412-13

Industrial Policy
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 121-22

Loans Advanced by Financial Institutions
to Industries
(Deb. 5, Vol. XIII, 04-01-1991)
Col.92-93

Production of infrastructural Industries
(Deb. 8, Vol. XIII, 09-01-1991)
Col.431-34

Review of Industrial Policy
(Deb. 8, Vol. XIII, 09-01-1991)
Col.455-56

Revival of Sick Units by State Bank of
Bikaner and Jaipur
(Deb. 5, Vol. XIII, 04-01-1991)
Col.284-85

Revival of Subsidy Scheme
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 325

Setting up of Agro-Based/Wood-based
Industries
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 121-22
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Setting up of Industries in Gujarat
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 231

Sick Industrial Units in West Bengal
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 91-96

Sick Units
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 10607

Infiltration
Checking of Infiltration

(Deb. 6, Vol. XIII, 07-01-1991)
Col.411-12

Inflation

Continued Rise in Price of Essential
Commodities in the Country (DUR 193)
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 895-936

(Deb. 7, Vol. XIII, 08-01-1991)
Col. 524-80

Rising Inflation
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 343

Inland Waterways

Declaration of West Coast Canal as
National Waterways
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 11-12

Development of Inland Waterways in
Kerala
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 155

Insurance

Comprehensive Crop Insurance Scheme
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 332

Final Payment to whole life PLI Policy
Holders
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 175-76

Group Insurance Scheme for Fishermen
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 251

Motor Insurance Claims
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 284

Integrated Child Development Services

ICDS Projects in Karnataka
(Deb. 8, Vol. XIII, 09-01-1991)
Col.430-31

Integrated Child Development Services
Projects
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 10-16

Progress made under ICDS Projectors
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 122-32

Integrated Rural
Programme
Evaluation of IRDP

(Deb. 4, Vol. XIII, 03-01-1991)
Col. 300-36

Families Assisted under IRDP
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 101

International Airport Authority of India

Execution of Schemes by IAAI
(Deb. 7, Vol. XII1, 08-01-1991)
Col. 300-02

International Balloon Mela

International Balloon Mela

(Deb. 7, Vol. X111, 08-01-1991)
Col. 238

International Border

Co-ordinated Patrolling of Borders

(Deb. 6, Vol. XIII, 07-01-1991)
Col. 369

Concrete Pillars on International Border
(Deb. 8, Vol. XIII, 09-01-1991)
Col 414-15

Development
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Identity Cards to Indians Residing along
Bangladesh Border
(Deb. 6, Vol. XIII, 07-01-1991)
Col.427-28

Meeting of Indo-China Joint Working
Group on Border Issue
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 13-14

International Finance Corporation

IFC’s aid to Indian Companies
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 304-05

International Labour Organisation

Negotiation with ILO regarding Health
Occupation Safety and Enhancement
of Employment Potential
(Deb. 6, Vol. XIII, 07-01-1991)
Col.428-31

International Monetary Fund

I.M.F. Loan
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 238

IMF’s Contingency Compensatory
Financial Facility
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 159

Investment

Investment by Multinational Companies
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 106-07

I.iberalisation Schemes to Attract Foreign

Investment
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 343-76

Iran

Indo-Iran Relations
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 408-09

Regalia Items at Currency Backing
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 382

Imq

Dues against Iraq
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 299-300

Free Supply Offer of Crude by Iraq
(Deb. 9, Vol. XIII, 10-01-1991)
Col.380-81

Indians Stranded at Iraq-Turkey Border
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 280

Irag’s Offer of Oil
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 471

Retumn of Indians from Kuwait and lraq
(Deb. 2, Vol. XIII, 28-12-1990)
Col.49

Trade with Iraq
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 58-59

UN Resolution on Irag’s Action in Kuwait
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 544

IRCON International Limited

Re-employment in IRCON after Retirement
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 76-77

Irrigation

Aided Irrigation Projects in Bihar
(Deb. 4, Vol. XIII, 03-01-1991)
Col.44346

Allocation for Lift Irrigation Schemes in
Krishna and Cauvery Basins
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 203-04

Area Under Irrigation
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 119

Bavanthari Irmigation Project
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 85
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Central Assistance for Irrigation Purposes
(Deb. 4, Vol. XIII, 03-01-1991)
Col.422-26

Control of Floods and Restoration of
Irrigation System in Andhra Pradesh
(Deb. 1, Vol. XIII, 27-12-1990)
Col.470

Drip Irrigation System
(Deb. 4, Vol. XIiI, 03-01-1991)
Col.65

Effects of Implementation of Sardar
Sarovar and Narmada Sagar Projects
in Madhya Pradesh
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 178

Floating of Bonds for lrrigation Projects
in Karnataka
(Deb. 5, Vol. XIII, 04-01-1991)
Col 287-88

Foreign Aided Irrigation Projects
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 164-66

Foreign Aided Water Resources and
Irrigation Projects
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 191

Indravati Multi-Purpose Project in Orissa
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 310

Irrigated Land
(Deb. 4, Vol. XIII, 03-01-1991)
Col.296

Irrigation Potential of Andhra Pradesh
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 66

Irrigation Potential of Dams
(Deb. 1, Vol. XIH, 27-12-1990)
Col. 240

Irrigation Projects in Madhya Pradesh
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 413

Irrigation Projects of Karnataka Pending
with Union Government
(Deb. 1, Vol. XIII, 27-12-1990)
Col.259

Irrigation Projects of Kerala Pending with
Union Government
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 263

Irrigation Projects of Madhya Pradesh
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 25-32

Irrigation Projects of Maharashtra
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 168-69

Irrigation Projects of Maharashtra Pending
Clearance
(Deb. 5, Vol. X111, 04-01-1991)
Col. 360-61

Landi Project
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 137-38

Lined Water Courses in Indira Gandhi
Canal Project
(Deb. 1, Vol. XIII, 27-12-1990)
Col.210

Minor Irrigation Projects, Andhra Pradesh
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 316

Minor Irrigation Schemes on Gujarat
(Deb. 5, Vol. XIII, 04-01-1991)
Col.214-18

Narmada Sagar Project
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 395

Resettlement of Narmada Sagar Project
Oustees
(Deb. 1, Vol. XIH, 27-12-1990)
Col. 274

Sardar Sarovar Project
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 181
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Scheme for Irrigation Facilities in Jalore

and Barmer District of Rajasthan

(Deb. 1, Vol. XIII, 27-12-1990)

Col. 508 .

Sidhmukh, Nohar Feeder and Link Canal
Project
(Deb. 1, Vol. XIII, 27-12- )‘990)
Col. 229

Speeding up of Irrigation Projects
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 416

Sutlej-Yamuna Link Canal
(Deb. 1, Vol. XIII,
Col. 239

Talks on Telugu-Ganga Project
(Deb. 4, Vol.*XIII, 03-01-1991)
Col. 4748

Teesta Barrage Project
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 79

Thoubal Multi-Purpose Project of
Manipur
(Deb. 4, Vol. Xlll 03-01-1991)
Col. 71-72

Tubewells in Madhya Pradesh
(Deb. 1, Vol. XIII, 27-12-1990)
Col.91

Upper Wardha Irrigation Project
(Deb. 2, Vol. X111, 28-12-1990)
Col. 70

Utilisation of Irrigation Potential
(Deb. 4, Vol. XIII, 03-01-1991)
Col.371-73

Zikhari Irrigation Project in Gujarat
(Deb. 2, Vol. XIII, 28-12-1990)
Col.216

27-12-1990)

Relations with Israel
(Deb. 1, Vol. XIII, 27-12-1990)

Col.211

Jail

Enquiries into Escape of Undertrials from
Tihar Jail
(Deb. 8, Vol. XIII, 09-01-1991)
Col.259-60

Riot in Tihar Jail
(Deb. 8, Vol. XIII, 09-01-1991)
Col.401-03

Jammu and Kashmir

Appointment of Judges in J&K High Court
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 120

Arrest of Persons Involved in Terrorists
Activities in J&K and Punjab
(Deb. 6, Vol. XIII, 07-01-1991)
Col.453-54

Burning of Houses of Kashmiri Migrants
by Terrorists
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 465-66

Construction of Mughal Road in Jammu
and Kashmir
(Deb. 8, Vol. XIII, 09-01-1991)
Col.317-18

Construction of Yatri Niwas at Pahalgaon
(Kashmir)
(Deb. 1,
Col. 284

Coverage of Social and Cultural Life of
Kashmiris on National Network
(Deb. 8, Vol. XIlI, 09-01-1991)
Col. 421

Development of Ay in Jammu and Kashmir
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 19-26

Disapproval of the Jammu and Kashmir
Criminal Law (Amendment) Ordinance,
1990 and Jammu and Kashmir Criminal
Law Amendment (Amending) Bill and
Demands for Supplementary Grants
(Jammu and Kashmir), 1990-91-Consid.
and Pass
(Deb. 9, Vol. XIII,
Col. 793-840

Vol. X111, 27-12-1990)

10-01-1991)
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Economic Backwardness of Jammu
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 371

Elections in Punjab, Jammu and Kashmir
and Assam
(Deb. 8, Vol. XII1, 09-01-1991)
Col.29

Electronics Industry in Jammu
(Deb. 6, Vol. XIII, 07-01-1991)
Col.369-70

FCI Godowns in Ladakh Region
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 339

Forcible taking away of Kashmiri youths
to Pakistan
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 184-85

J&K Detenues
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 424-25

Jammu and Kashmir Appropriation Bill—
Int., Consid. & Pass
(Deb. 9, Vol. X'ilI, 10-01-1991)
Col. 840-44

JKLF Training Centres in Kashmir
(Deb. 6, Vol. X111, 07-01-1991)
Col. 409-10

Kashmir Migrants
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 195-97

Migrant Teachers of Vishwa Bharati
School in Kashmir
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 509

Navodaya Vidyalayas in Kashmir Valley
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 340

Number of Persons Killed in J&K in
Terrorists Violence
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 399400

Number of Persons Killed/Arrested on
J&K Border
(Deb. 8, Vol. XIII, 09-01-1991)
Col.435-36

Ordnance Factory in Jammu
(Deb. 6, Vol. X111, 07-01-1991)
Col.370-71

Package of Economic Measures for J&K
(Deb. 6, Vol. XII1, 07-01-1991)
Col.455-57

Pakistan Prime Minister’s reiteration of
Support Secessionists in J&K
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 281

Payment of Ex-Gratia Relief to Victims of
Terrorists Activities in J&K
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 220-21

Persons under Detention in J&K
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 465

Reinstatement of dismissed J&K
Government Officers
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 84-85

Release of Detenues in Punjab and J&K
(Deb. 6, Vol. XIII, 07-01-1991)
Col 159

Reliefto Kashmiri Migrants
(Deb. 8, Vol. XIIl, 09-01-1991)
Col. 335-36

Rocket Firing on Para Military Forces and
iooting of Bank by Militants in J&K
1Deb. 6, Vol. XIII, 07-01-1991)
Col. 367-68

Search of Militants by Army in J&K
(Deb. 8, Vol. XIII, 09-01-1991)
Col.221-22

Setting up of a Doordarshan Kendra at
Jammu
iDeb. 8, Vol. XIII, 09-01-1991)
Col. 404
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Social Forestry Programme in Jammu
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 316

Terrorist Activities of J&K Militants
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 466

The problem of people of Ladakh (Pet.)
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 484

The problems of the people of Jammu
Region (Pet.)
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 484

Tourism affected in States of Rajasthan
and Jammu & Kashmir
(Deb. 1, Vol. XII1, 27-12-1990)
Col. 478

Tourism in Kashmir Valley
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 37

Violation of Pollution Control Acts in
Jammu and Kashmir
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 193

Japan

Creation of “Gulf Relief Fund” by Japan
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 347

Export of Iron Ore to Japan
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 304

Japanese Aid for Increasing Food
Production
(Deb. 5, Vol. XIII, 04-01-1991)
Col.250-51

Japanese Aid to Develop Places of
Buddhist Interest
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 36

Trade Talks with Japan
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 160 ’

59

Trade with Japan
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 30102

Jaswant Singh Commission

Recommendations of Jaswant Singh
Commission
(Deb. 5, Vol. XI1II, 04-01-1991)
Col. 198-99

Jawahar Rozgar Yojana

Man days Generated under Jawahar
Rozgar Yojana in Punjab
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 461

Utilisation of Funds under Jawahar Rozgar
Yojana
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 349-70

Jharkhand

Jharkhand Issue
(Deb. 8, Vol. XII1, 09-01-1991)
Col. 365-66

Jordan

Indian Refugees in Camps around Amman
(Deb. 1, Vol. XIII, 27-12-1990)
Col.209

Journalism

Conference of Inter-Continental
Journalists
(Deb. 8, Vol. XIII, 09-01-1991)

Col.257-59
Judiciary

Appointment and Transfer of Judges
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 44

Enquiry into the cause on Death of Former
Chief Justice of India
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 183

Setting up of All India Judicial Training
Institute
(Deb. 2, Vol. XI1lI, 28-12-1990)
Col.65
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Jute

Export of Jute Products
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 523

Raw Jute Production
(Deb. 3, Vol. XIII, 02-01-1991)
Col.217

Kamnataka

Allocation for 20-Point Programme in
Kamataka
(Deb. 8, Vol. XIII, 09-01-1991)
Col.93-94

Amount released to Karnataka out of
Central Road Fund
(Deb. 1, Vol. XIII, 27-12-1990)
~ Col. 286

Assistance to Kamataka
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 329-30

Bogus Ration Cards
{Deb. 3, Vol. XIII, 02-01-1991)
Col. 770

Coal Supply to Industries in Kamataka
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 19293

Coffee Board Depots in Bangalore
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 197-98

Computerisation of Mail Sorting
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 177

Construction of Buildings for Post Offices
in Kamnataka
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 258

Construction of Stadia in Karnataka
(Deb. 3, Vol. XIII, 02-01-1991)
Col.479

Cultural Programmes Organised by the
Indian Council for Cultural Relations,
Bangalore
(Deb. 4, Vol. XII1, 03-01-1991)

. Col.99-106

Development of Telecommunication in
Karnataka
(Deb. 4, Vol. X111, 03-01-1991)
Col. 4849

Development of Tourist Spots in
Karnataka
(Deb. 1, Vol. X1, 27-12-1990)
Col.35

Dryland Farming iject in Karnataka
{Deb. 1, Vol. XIII, 27-12-1990)
Col. 385

Expansion of Rural Telecommunications
Services in Karnataka
(Deb. 4, Vol. XIII, 03-01-1991)
Col.430-31

Export Oriented Units in Kamataka
(Deb. 5, Vol. X111, 04-01-1991)
Col 63-72

F.M. Transmitter at Raichur in Karnataka
(Deb. 6, Vol. XIII, 07-01-1991)
Col.373-74

Facilities in remote sensing centre in
Karnataka
(Deb. 6, Vol. XIiI, 07-01-1991)
Col. 134-35

Floating of Bonds for lmrigation Projects
in Kamataka
(Deb. 5, Vol. XIII, 04-01-1991)
Col.287-88

Functioning of Out-door Broadcast vans
in Karnataka
(Deb. 6, Vol. XIII, 07-01-1991)
Col.36-37

Growth Centres in Kamnataka
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 9092

1CDS Projects in Kamataka
(Deb. 8, Vol. XIi1, 09-01-1991)
Col.430-31

Irrigation Projects of Karnataka Pending
with Union Government
(Deb. 1, Vol. X111, 27-12-1990)
Col. 259
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Linking of District Headquarters by STD
in Karnataka
(Deb. 1, Veol. XIII, 27-12-1990)
Col.91

Linking of Talukas in Hassan District by
STD
(Deb. 1, Vol. XII, 27-12-1990)
Col.224

LPG Cylinder Blast in Hospital in
Bangalore
(Deb. 7, Vol. XIiI, 08-61-1991)
Col. 122-23

LPT Stations in Karnataka
(Deb. 8, Vol. XIII, 09-01-1991)
Col.428-29

Petrol/Diesel Pumps in Bangalore City
(Deb. 9, Vol. XII1, 10-01-1991)
Col. 409-10

Pig Iron Plants in Karnataka
(Deb. 2, Vol. XII1, 28-12-1990)
Col. 183

Primary Health Centres in Karnataka

_ (Deb. 3, Vol. XIII, 02-01-1991)
~Gol. 24371~ L~ -

Projects in Cauvery and Krishna Basins
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 377

Railway Reservation Counter at
Legislators’ Home, Bangalore
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 410-14

Rehabilitation to Displaced Persons due
to Kaiga Nuclear Project in Karnataka
(Deb. 8, Vol. X111, 09-01-1991)
Col.427-28

Rivers identified for cleaning in Karnataka
(Deb. 2, Vol. X11, 28-12-1990)
Col. 283

Scheols Run by B.E.L. in Bangalore
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 19798

Setting up of Chemicals & Petrochemicals
Projects in Kamnataka
(Deb. 7, Vol. X111, 08-01-1991)
Col. 59

Shifting of Karnataka unit of Bharat
Scouts
(Deb. 3, Vol. X111, 02-01-1991)
Col. 347

STD Facility to Public Call Officers
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 10809

Testing of Aids in Karnataka
(Deb. 3, Vol. XIII, 02-01-1991)
Col.219

Kendriya Vidyalaya

Admission of Repatriates from Guif
(Deb. 3, Vol. XII1, 02-01-1991)
Col 495

Kendriya Vidyalayas in Maharashtra
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 702

Opening of Kendriya Vidyalaya
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 809

Pay Scales of Music Teachers of KV and
Navodaya Vidyalaya
(Deb. 3, Vol. X111, 02-01-1991)
Col. 810

Promotion of TGT Teachers of Kendriya
Vidyalayas
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 259

Senior Pay Scales to Tezchers of Kendriya
Vidyalaya
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 809

Threat by All India Kendriya Vidyalaya
Teacher Association
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 476

Vacancies of SC/ST m Kendriya Vidyalaya
(Deb. 3 Vol. X1, 02-07-71991)
Col. 802
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Kerala

Admission of Repatriates from Gulf
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 495

Allocation of Power to Kerala from Central
Pool
(Deb. 9, Vol. XII1, 10-01-1991)
Col. 174

Allotment of Petroleum Products to Kerala
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 446-52

Central Deposits for Expansion of
Industries in Kerala
(Deb. 6, Vol. XIII, 07-01-1991)
Col.261-62

Cities covered under Central Service
Medical Attendant in Kerala
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 226

Clearance of Industrial Projects in Kerala
(Deb. 8, Vol. XIII, 09-01-1991)
Col 103

Construction of Airport in Kottayam
(Deb. 7, Vol. XIII, 08-01-1991)
Col.387-88

Construction of Fishery Harbours in
Kerala
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 12627

Development of Inland Waterways in
Kerala
(Deb. 1, Vol. X111, 27-12-1990)
Col. 155

Development of Tourism in Kerala
(Deb. 1, Vol. XII1, 27-12-1990)
Col. 153

(Deb. 4, Vol. XIII, 03-01-1991)
Col.209-11

Electronics Cities in Kerala
(Deb. 8, Vol. X111, 09-01-1991)
Col. 454-55

Expansion of Radio, Relay Range of some
Radio Stations in Kerala
(Deb. 6, Vol. XIII, 07-01-1991)
Col.288-39

Financial Assistance for Jails in Kerala
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 234-35

Freedom Fighter Applications from Kerala
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 135-36

Group Dialling System in Telephone
Exchanges in Kerala
(Deb. 4, Vol. XII1, 03-01-1991)
Col. 191

Irrigation Projects of Kerala Pending with
Union Government
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 263

Kayamkulam Power Plant of Kerala
(Deb. 9, Vol. XIII, 10-01-1991)
Col.242

Kerala High Court Bench at Trivandrum
(Deb. 2, Vol. XIII1, 28-12-1990)
Col.95

Leasing of Forest Land to Industrial
Houses in Kerala
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 347

Modemisation of Telephone Exchanges
in Kerala
(Deb. 1, Vol. X111, 27-12-1990)
Col. 244

Need for a hill highway from Kasargod to
Trivandrum in Kerala (MUR 377)
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 867

Need to expedite construction of
Malayora Railway line from Angamaly
to Achencoil in Kerala (MUR 377)
(Deb. 10, Vol. XIII, 11-01-1991)
Col.98-99
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QOpening of Banks Branch at Koombara,
Kerala
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 176

Overbridges in Kerala
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 364

Pending Power Projects of Kerala
(Deb. 7, Vol. XIII, 08-01-1991)
Col.289-96

Power Projects of Kerala
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 370 :

Power Shortage in Kerala
(Deb. 7, Vol. XIII, 08-01-1991)
Col.282-88

Proposal for Development of Sree Chitra
Tirunal Hospital, Trivandrum
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 335

Reconstruction of Stations in Kerala
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 307-08

Reduction of rice quota of Kerala
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 383

Rehabilitation of Gulf Returnees
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 147

Setting up of Electronic Telephone
Exchange at Palakkad
(Deb. 4, Vol. X111, 03-01-1991)
Col.56-57

Setting up of Telephone Exchange in
Trivandrum
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 83

Setting up of Thirikaripur Power Plant in

Kerala
(Deb. 7, Vol. XII1, 08-01-1991)

Col. 140

Supply of Essential Commodities to
Kerala
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 465

Survey Report on Western Ghats of Kerala
(Deb. 1, Vol. XHI, 27-12-1990)
Col.215

Take-over of Punalur Paper Mill
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 204

Trivandrum as International Airport
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 44546

Waiver of Loans Advanced to Farmers of
Kuttanadu
(Deb. 5, Vol. XII1, 04-01-1991)
Col. 103-04

Wildlife Sanctuary in Parambikulam
Wayanad and Thekkadi (Kerala)
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 225

Kerosene

Allocation of Kerosene to Tamil Nadu
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 165-66

Khadi and Village Industries

Development of Khadi Industry
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 136

Setting up of Industries in Bihar under
KVIScheme
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 149-51

Khadi and Village
Commission

Industries

Financial Assistance to KVI Board,
Andhra Pradesh
(Deb. 8. “ol. XIII, 09-01-1991)
Col. 248
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News-item Captioned “Khadi Sharamic:
Majduri Mei Vriddhi Jaruri”
(Deb. 6, Vol. XIII, 07-01-1991)
Col.414-15

Kolar Gold Fields

Sale of Gold by BGML and KGF
(Deb. 5, Vol. XI1II, 04-01-1991)
Col.390-92

Korea

Welcome to Parliamentary Delegation from
Republic of Korea
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 1

Kudremukh Iron Ore Company Limited

Performance of KIOCL
(Deb. 2, Vol. XIIl, 28-12-1990)
Col. 50

Kuwait
Assistance received from abroad for
Evacuating Indians from Kuwait

(Deb. 1, Vol. XIII, 27-12-1990)
Col. 40

Exchange Rate of Kuwaiti Currency
(Deb. 5, Vol. XIIl, 04-01-1991)
Col. 24041

Indian Refugees in Camps around Amman
(Deb. 1, Vol. XIII, 27-12-1990)
Col.209

Rehabilitation of Indians Displaced from
Kuwait
(Deb. 1, Vol. XIII, 27-12-1990)
Col.478

Resolution of UN Security Council on
Kuwait
(Deb. 1, Vol. XII1, 27-12-1990)
Col. 201

Retumn of Indians from Kuwait and Iraq
(Deb. 2, Vol. X111, 28-12-1990)
Col. 49

Shipment of Food Supplies to Kuwait
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 182

UN Resolution on Iraq’s Action in Kuwait
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 544

Labour

Agricultural Labourers
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 13748

Bonded Labourers
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 427

Commission on Bonded Labour
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 363

Conference on Quality of Worklife and
productivity
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 86

Debt Burden on Farm Labour Families
(Deb. 4, Vol. XIII, 03-01-1991)
Col.282

Employment Opportunities to Agricultural
Labourers
(Deb. 4, Vol. XIII, 03-01-1991)
Col.93

Increase in Wholesale Price Index and
Formulae to Provide Relief to Workers
(Deb. 8, Vol. XIlI, 09-01-1991)
Col.437-38

Labour Ministers Conference
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 350-56

Legislation for Welfare of Construction
Labour
(Deb. 8, Vol. X111, 09-01-1991)
Col. 416-17

Machinery for redressal of individual
grievances
(Deb. 6, Vol. X111, 07-01-1991)
Col. 103-04

Payment of Bonus to Workers of IRE
Limited, Chhatrapur, Orissa
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 403
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Recommendations of Central Advisory
Contract Labour Board
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 411

Survey Regarding Migrant Labour
(Deb. 6, Vol. X111, 07-01-1991)
Col. 434

Unorganised Labour in BHEL
(Deb. 8, Vol. XIII, 09-01-1991)
Col.386-87

Unpaid dues of workers of Mills taken over
by Government
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 193

Language(s)

Inclusion of Languages in Eight Schedule
of the Constitution
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 153-54

Population of Maithili Speaking People
(Deb. 8, Vol. XIII, 09-01-1991)
Col.269-70

Leather
Export of Leather Products

(Deb. 5, Vol. XIII, 04-01-1991)
Col. 24546

Liquefied Petroleum Gas

Delay in supply of LPG Refills
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 22-28

Enhancement of LPG priority quota to the
released on the recommendations of
Members of Parliament (St.)
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 845

Higher Capacity LPG Cylinders
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 323

LPG Agencies in Kohima and Dimapur
(Deb. 9, Vol. XIII, 10-01-1991)
Col.407-08 .

LPG Connections in Jamnagar
(Deb. 7, Vol. XII1, 08-01-1991)
Col. 172-73

LPG Consumers and Agencies in
Rajasthan
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 117-36

LPG Cylinder Blast in Hospital in
Bangalore
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 122-23

LPG terminals at Kandia and Mangalore
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 372-73

Need for adequate supply of LPG in the
country (MUR 377)
(Deb. 10, Vol. XIII, 11-01-1991)
Col. 100-01

Non-Availability of LPG Regulators in
Mizoram
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 373

Release of DBC
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 35

Shortage of LPG in Bihar
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 4243

Strike by LPG Delivery Men in Delhi
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 234

Supply of LPG, Petrol and Diesel to
Hamirpur and Jalaun, Uttar Pradesh
(Deb. 9, Vol. XIII, 10-01-1991)
Col.321-23

Use of Natural Gas in Place of LPG
(Deb. 9, Vol. XIII, 10-01-1991)
Col.467-68

Waiting List for LPG Connections in

Bangalore
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 166-67
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Waiting List of LPG connections and LPG
agencies in Balaghat, Madhya Pradesh
(Deb. 7, Vol. XIII, 08-01-1991)
Col.364-65

Liquefied Petroleum Gas Agency

Allotment of Petrol Pumps and LPG
Agencies to Unemployed Youths
(Deb. 7, Vol. X111, 08-01-1991)
Col 15-2

Complaints against LPG Agencies in
Kanpur
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 14243
Complaints against LPG Agencies in Outer
Delhi
(Deb. 7, Vol. XII, 08-01-1991)
ColL 116

Interviews by Oil Selection Board (South)
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 152-53

LPG Agencies in Bihar
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 137-38

Petrol Pumps and LPG Agencies in
Rajasthan
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 14849

Loans and Advances

Alleged Irregularities in Advancing Loans
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 387

Bilingual Terms Deposit Forms
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 103-04

Commercial Borrowings
(Deb. 5, Vol. XIII, 04-01-1991)
Col 359-60

Compound Interest on Loans to Farmers
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 113-15

Loans Advanced by Financial Institutions
to Industries
(Deb. 5, Vol. X111, 04-01-1991)
Col. 92-93

Loans Advanced for Self-Employment
Ventures
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 220-22

Loans Advanced in Madhya Pradesh
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 108-10

Loans Advanced under Self Employment
Scheme
(Deb. 5, Vol. XIi1, 04-01-1991)
Col. 57-58

Loans Advanced under Self Employment
Scheme in Rajasthan
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 147-54

Loans to Bihar for Construction of Roads
and Bridges
(Deb. 5, Vol. X111, 04-01-1991)
Col.326-27

Loans to Technical Entrepreneurs
(Deb. 2, Vol. X111, 28-12-1990)
Col. 284

Loans to Unemployed Youths
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 84

Waiver of Agricultural Loans
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 324

Waiver of Farmers’ Loans

(Deb. 5, Vol. XIII, 04-01-1991)
Col. 193-94

Waiver of Loans Advanced to Farmers of
Kuttanadu
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 103-04

Writing Off Farmers’ Loans in
Maharashtra and Uttar Pradesh
(Deb. 5, Veol. XIII, 04-01-1991)
Col.351-54
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Writing Off Agricultural Debt
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 258

Writing Off Bank Loans
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 60-61

Lok Adalat

Cases settled/pending in Lok Adalats
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 382

Madhya Pradesh

Allotment of Petrol Pumps and LPG
Agencies in Madhya Pradesh
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 164-65

Construction of Akashvani Bhavan in
Madhya Pradesh
(Deb. 8, Vol. XIII, 09-01-1991)
Col.223-32

Deaths of Children in Ujjain
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 766

Development of Tourism in Madhya
Pradesh
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 390

Development of Tourist Places in Madhya
Pradesh
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 546

Effects of Implementation of Sardar
Sarovar and Narmada Sagar Projects
in Madhya Pradesh
(Deb. 1, Vol. X1II, 27-12-1990)
Col. 178

Establishment of E.N.G. Television Unit in
Madhya Pradesh
(Deb. 8, Vol. XIII, 09-01-1991)
Col.381-82 ’

Exploitation of precious stones in Madhya
Pradesh
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 285-86

Fruit Processing Industry in Madhya
Pradesh
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 764

Functioning of Telephone Exchanges and
Telegraph Offices in Korba and
Mungezi, Madhya Pradesh
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 167-68

Godown of FCI in M.P.
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 471

Head Post Offices in Madhya Pradesh
(Deb. 4, Vol. XIII, 03-01-1991)
Col.295-96

Industrially Backward Distt. in Madhya
Pradesh
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 131-32

Irrigation Projects in Madhya Pradesh
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 413

(Deb. 4, Vol. XIII, 03-01-1991)
Col.25-32

Loans Advanced in Madhya Pradesh
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 108-10

Need to set up a bench of Madhya
Pradesh High Court in Rewa, Madhya
Pradesh (MUR 377)

(Deb. 8, Vol. XIII, 09-01-1991)
Col. 59596

New Telephone Exchanges in Madhya
Pradesh
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 390

Outstanding dues of Madhya Pradesh
Electricity Board against coal Mines
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 229
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Setting up of Industries in Madhya
Pradesh
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 382

Setting up of Telephone Exchange and
Sub-Post Office at Devitalab, M.P.
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 165

STD Facility in Districts of Madhya
Pradesh
(Deb. 4, Vol. XIII, 03-01-1991)
Col.297-98

Supply of Petroleum Products to Madhya
Pradesh
(Deb. 9, Vol. XIII, 10-01-1991)
Col 181-84

Tubewells in Madhya Pradesh
(Deb. 1, Vol. XIlI, 27-12-1990)
Col.91

TV Swmdio in Bhopal
(Deb. 6, Vol. XIIY, 07-01-1991)
Col 236

Utilisation of Neemuch Airfield for
Vayudoot Service
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 105-06

Waiting List for Telephone Connections
in Madhya Pradesh
(Deb. 4, Vol. X111, 03-01-1991)
Col.429-30

Waiting List of LPG connections and LPG
agencies in Balaghat, Madhya Pradesh
(Deb. 7, Vol. X111, 08-01-1991)
Col. 364-65

Water Pollution due to Orient Paper Mill
in Shahdol District of M.P.
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 17-24

World Bank Assistance for Dryland
Farming Project in Madhya Pradesh
(Deb. 4, Vol. X111, 03-01-1991)
Col. 126

Mahanagar Telephone Nigam Limited
Complaints Received by Vigilance
Department of Mahanagar Telephone
Nigam Limited, New Delhi
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 560

Merger of MTNL into Telecommunication
Commission
(Deb. 1, Vol. XIII, 27-12-1990)
Col 179

Mabharashtra

Application from Maharashtra for new
Periodicals and Newspapers
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 395404

Atomic Power Stations in Maharashtra
(Deb. 8, Vol. X111, 09-01-1991)
Col. 391

Branches of Nationalised Banks in
Maharashtra
(Deb. 2, Vol. XIH, 28-12-1990)
Col. 55

Change in name of Bombay to Mumbai
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 247

Development of Telecommunications and
Postal Services in Vidarbha Region of
Maharashtra
(Deb. 1, Vol. XIII, 27-12-1990)
Col.218

Dispensary at Kolhapur
(Deb. 7, Vol. X111, 08-01-1991)
Col. 163

Domestic and Foreign Tourists in
Rajasthan and Maharashtra

(Deb. 1, Vel. X111, 27-12-1990)
Col. 213

Engineering College at Puse
(Deb. 3, Vol. X1il, 02-01- 1991)
Col. 265
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Expansion of Telecommunication
Facilities in Maharashtra
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 189

Export of Minerals from Maharashtra and
Gujarat
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 33048

Industrial Projects in Maharashtra
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 40304

Trrigation Projects of Maharashtra
(Deb. 4, Vol. X111, 03-01-1991)
Col. 168-69

Trrigation Projects of Maharashtra Pending
Clearance
(Deb. S, Vol. XIII, 04-01-1991)
Col. 360-61

Issue of Licences for Opening Urban
Banks in Maharashtra
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 71

Kendriya Vidyalayas in Maharashtra
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 702

Landi Project
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 137-38

Modernisation and Development of
Bombay Port
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 162
Modemnisation of Textile Units in Vidarbha
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 754

Need to change the name of Bombay to
Mumbai in all Languages (MUR 377)
(Deb. 8, Vol. XII1, 09-01-1991)
Col. 593 .

Need to give prierity to construction of
main raflway line between Latur Road
and Kurudwadi Via Osmanabad in
Maharashtra (MUR 377)

(Deb. 10, Vol. XIII, 11-01-1991)
Col.97

Need to provide more wagons for
transportation of grapes from Nasik,
Maharashtra (MUR 377)

(Deb. 9, Vol. XIII, 10-01-1991)
Col. 613

Need to take action against the
management and institute a judicial
probe into the fire accident at
Maharashtra Gas Crackers complex at
Nagothane in Raigad District,
Maharashtra (MUR 377)

(Deb. 9, Vol. XIII, 10-01-1991)
Col.611-12

New Post Offices in Maharashtra
(Deb. 4, Vol. XIII, 03-01-1991)
Col.34

New Telephone Connections in
Mabharashtra and Uttar Pradesh
(Deb. 1, Vol. XIII, 27-12-1990)
Col.276

Petrol/Diesel Pumps in Maharashtra
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 196-97

Prawn Fish Seed Hatchery at
Badapokharan in Maharashtra
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 72-73

Public Sector Undertakings
Maharashtra Running in Loss
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 390-91

Publication of Weeklies, Periodicals and
Daily Newspapers from Maharashtra
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 38694

Reception of TV Programmes in Nasik
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 385

of
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Road over Bridge at Ghatkopar (Bombay)
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 353-55

Schools in Maharashtra
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 704

Setting up of Discs in Maharashtra
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 171

Setting up of Monitoring Earth Station for
Satellite at Jalna
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 14849

Shortage of Petrol and Diesel to
Mabharashtra
(Deb. 9, Vol. XIII, 10-01-1991)
Col.229-30

Telephopne Connections in Maharashtra
(Deb. 4, Vol. XIll, 03-01-1991)
Col. 14-20

Veterinary Hospital in Maharashtra
(Deb. 4, Vol. XIII, 03-01-1991)
Col 282-83

Writing off Farmers’ Loans in Maharashtra
and Uttar Pradesh
(Deb. 5, Vol. XIII, 04-01-1991)
Col.351-54

Yatri Niwas at Bombay
(Deb. 7, Vol. XI1II, 08-01-1991)
Col. 268

Mandal Commission

DTC Buses Damaged During Anti Mandal
Commission Agitation
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 279

Experts Dissociated from the findings of
Mandal Commission
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 419

Implementation of Mandal Commission
Recommendations
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 55-60,233-34

Implementation of Mandal Commission
Report
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 53-54

Loss of Life and Property During Anti
Mandal Commission Agitations
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 46-52

Need to bring entire Uttarakhand region
of Uttar Pradesh within the ambit of
Mandal Commission (MUR 377)
(Deb. 6, Vol. XII1, 07-01-1991)
Col. 557

New Formula for Implementation of
Mandal Commission Report
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 54-55

Talks with agitating students
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 106

Manipur

Extension of Sixth Schedule of
Constitution to Hill district of Manipur

(Deb. 6, Vol. XIII, 07-01-1991)
Col. 233

Marine Products

Sea Food Export
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 14245

Maruti Udyog Limited

Expansion Plan of Maruti Udyog Limited
(Deb. 8, Vol. XIII, 09-01-1991)
Col.267

Matters Under Rule 377

Need for a hill highway from Kasargod to
Trivandrum in Kerala (MUR 377)
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 867

Need for a new National Housing Policy
(MUR377)
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 554-55



SUBJECT INDEX 71

Need for adequate supply of LPG in the
country (MUR 377)
(Deb. 10, Vol. XIII, 11-01-1991)
Col. 100-01

Need for proper maintenance of
Trivandrum-Kanyakumari National
Highway passing through Tamil Nadu
(MUR377)

(Deb. 3, Vol. XIII, 02-01-1991)
Col. 865

Need of fix the support price of sugarcane
for cane growers of Bihar (MUR 377)
(Deb. 9, Vol. XIII, 10-01-1991)
Col.610-11

Need to accord sanctions for Shillong by-
pass on National Highway No. 40
(MUR377)

(Deb. 8, Vol. XIII, 09-01-1991)
Col. 589

Need to bring entire Uttarakhand region
of Uttar Pradesh within the ambit of
Mandal Commission (MUR 377)
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 557

Need to bring Hindustan Shipyard Ltd.,
Vishakhapatnam either under Ministry
of Defence or merge it with the Shipping
Corporation of India (MUR 377)
(Deb. 10, Vol. XIII, 11-01-1991)
Col. 102

Need to change the name of Bombay to
Mumbai in all Languages (MUR 377)
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 593

Need to conduct UPSC Examinations in
all Indian languages (MUR 377)
(Deb. 10, Vol. XIII, 11-01-1991)
Col. 98

Need to connect Saharsa district of North
Bihar with Vayudoot services

(MUR 377)

(Deb. 9, Vol. XIII, 10-01-1991)

Col.609-10

Need to construct a By-Pass near Udaipur
in Rajasthan on National Highway-
(MUR377)

(Deb. 10, Vol. XIII, 11-01-1991)
Col. 103-04

Need to construct a railway line between
Fatehpur and Etawah in Uttar Pradesh
(MUR377)

(Deb. 8, Vol. XIII, 09-01-1991)
Col. 592

Need to construct railway level crossings
in rural area of Ganganagar, Bikaner
and Nagour of Rajasthan (MUR 377)
(Deb. 9, Vol. XIII, 10-01-1991)
Col.611

Need to construct railway line from
Gopalpur Port to the interior regions of
Ganjam district, Orissa (MUR 377)
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 867

Need to declare Ajmer district of Rajasthan
and industrially backward district
(MUR377)

(Deb. 10, Vol. XIII, 11-01-1991)
Col. 106

Need to declare Kota city as a ‘B’ grade
city (MUR 377)
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 591

Need to exempt small scale cotton oil
extraction plants from obtaining
licences (MUR 377)

(Deb. 9, Vol. XIII, 10-01-1991)
Col. 607-08

Need to expedite construction of
Malayora Railway line from Angamaly
to Achencoil in Kerala (MUR 377)
(Deb. 10, Vol. XIII, 11-01-1991)
Col. 98-99

Need to give priority to construction of
main railway line between Latur Road
and Kurudwadi Via Osmanabad in
Maharashtra (MUR 377)

(Deb. 10, Vol. XIII, 11-01-1991)
Col.97
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Need to implement Damodar Action Plan
(MUR37T)
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 592-93

Need to implement National Industries
Tribunal award regarding payment of
Salary and Allowances to employees
of Regional Rural Banks at Par with
those of sponsored Banks (MUR 377)
(Deb. 10, Vol. XIII, 11-01-1991)
Col. 99-100

Need to include Pun Pun Dargha Project
in Eighth Five Year Plan (MUR 377)
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 868

Need to install a high Power TV Transmitter
at Annavaram in East Godavari district,
Andhra Pradesh (MUR 377)

(Deb. 6, Vol. XIII, 07-01-1991)
Col. 555-56

Need to introduce ‘one rank one pension’
scheme at the earliest (MUR 377)
(Deb. 9, Vol. XIII, 10-01-1991)
Col.614

Need to introduce a direct Express Train
from Dethi to Kotdwara and provide
other facilities at Kotdwara Railway
Station
(Deb. 3, Vol. XI1I, 02-01-1991)
Col. 866

Need to link railway line between
Kadur-Chikmaglur-Belur-Saklespur
(MUR377)

(Deb. 6, Vol. XI11, 07-01-1991)
Col. 555

Need to patronise Naturo-electro-Homoeo |
Medicos of India and to take steps to !

promote electropathy system of
Medicine in the country (MUR 377)
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 866
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Need to provide &equate facilities to
weekly and fortnightly local newspaper
(MUR377)

(Deb. 10, Vol. XIII, 11-01-1991)
Col. 103

Need to provide electricity and diesel in
the country particularly in Eastern Uttar
Pradesh (MUR 377)

(Deb. 6, Vol. XIII, 07-01-1991)
Col. 556-57

Need to provide financial assistance to
the Government of Bihar for
construction of power grid in
Jagdishpur (MUR 377)

(Deb. 9, Vol. X111, 10-01-1991)
Col.613-14

Need to provide more central assistance
to Government of Orissa to meet the
damage caused due to floods in Ganjam
district (MUR 377)

(Deb. 9, Vol. XIII, 10-01-1991)
Col. 608

Need to provide more wagons for
transportation of grapes from Nasik,
Maharashtra (MUR 377)

(Deb. 9, Vol. XIII, 10-01-1991)
Col 613

Need to provide seeds fertilisers and diese!
to farmers in the country, particularly
in Azamgarh, Uttar Pradesh(ML'R 377)
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 559

Need to re-instate the victimised Railway
employees (MUR 377)
(Deb. 10, Vol. XIII, 11-01-1991)
Col. 99

Need to reconsider the decision to import
coconut oil from Sri Lanka (MUR 377)
(Deb. 3, Vol. X111, 02-01-1991)
Col. 869

Need to restore sleeper coaches in
passenger train running between
Kottavalasa and Bailadila (MUR 377)
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 590
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Noed to sanction Pipalda, Piplet and Indira
Lify Irrigation Projects to provide
lrrigation facilitios in several parta of
Rajasthan (MUR 377)

(Deb. 9, Vol. XIII, 10-01-1991)
Col, 609

Noed to secure rolcase of Fisherman of
Gujarat captured by Pakistan Marine
Security recently MUR 377)

(Deb., 6, Vol. X111, 07-01-1991])
Col. 557-58

Need to set up a Bench of Madhya
Pradesh High Court in Rewa, Madhya
Pradesh (MUR 377)

(Deh. 8, Vol. XIII, 09-01-1991)
Col, 595-96

Noed to set up Sugar Mill in Sidhauli
Tetsil, District Sitapur, Uttar Pradesh
(MUR3TT)

(Deb. 8, Vol. XIII, 09-01-1991)
Col. 54

Need to set-up an Ammenia/Urea plant in
Andhra Pradesh (MUR 377)
(Deb. 9, Vol, XI1If, 10-01-1991)
Col. 606-07

Noed to start a Textile Unit in Dindigul in
Tamil Nadu under Natienal Textile
Corparation (MUR 377)

(Dsb, 6, Vol, XJ11, 07-01-1991)
Caol. 558

Need to start Vayudoot air services from
Faridpur, Distt. Bareilly, Uttar Pradesh
(MUR 377)

(Deb. 9, Vol. XIII, 10-01-1991)
Col.612-13 '

Need to streamline the procedure of
issulng Scheduled Castes and
Scheduled Tribes certificates
(MUR37T)

(Deb, 10, Vol. XIII, 11-01-1991)
Col. 101

B

Need to take action against the
management and instituto a judicial
probe into the fire accident at
Maharashtra Gas Crackers complex at
Nagothane in Raigad District,
Maharashtra (MUR 377)

(Deb. 9, Veol. XIII, 10-01-1991)
Col.611-12

Need to take stops for overall development
of Mithila region of Bihar (MUR 377)
(Deb, 10, Vel. XIII, 11-01-1991)
Col, 108

Noed to take steps to check increase in
accidents on National Highway
(MUR377)

(Deb. 10, Vol, X111, 11-01-1991)
Col. 9697

Neod to take steps to provide drinking
water in various regions of Jahanabad,
Bihar (MUR 377)

(Deb, 10, Vol, XI1I, 11-01-1991)
Col. 104

Moghalaya

Exploitation of Steel-Grade Limestone in
Meghalaya
(Deb. 2, Vol, XIII, 28-12-1990)
Col, 269

Uranium Rasorvoes in A.P. and Meghalaya
(Deb. 8, Vol. XIIJ, 09-01-1991)
Col. 129-30

Member of Parliament

Enhancement of LPG priority quotato be
released on the recommendations of
Members of Parljament (St.)

(Deb. 3, Vol, XIII, 02-01~1991)
Col. 845

Facilitics/Amenities to Members of
Parliament
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 73-76

Metal

Stoel and Metal Industry
(Deb. 2, Vol. X111, 28-12-1990)
Col. 176
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Metro Rail

Completion of Metgo Railway, Calcutta
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 147-48

Mica Trading Corporation
Manpower of MITCO
(Deb. 2, Vol. XIII, 28-12-1990)
Col.275

Performance of MITCO
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 197

Milk and Milk Products

Capacity of Utilisation of Milk Powder
Plants
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 241

Milk Consumption
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 133

Milk Powder Plants
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 115

Mine

Accidents in Mines
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 458

Exploitation ot precious stones in Madhya
Pradesh

(Deb. 5, Vol. XIII, 04-01-1991)
Col. 285-86

Modernisation of Mines in Bihar
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 283

News item Captioned “No pay for Mines
safety Staff”
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 152

Mineral
Demand and Production of Mica

{Deb. 2, Vol. X111, 28-12-1990)
Col. 194

Exploitation of Minerals in Palamau, Bihar
(Deb. 2, Vol. XII1, 28-12-1990)
Col. 78

Exploration of Tungsten in Nagpur
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 123

Export of Minerals from Maharashtra and
Gujarat
(Deb. §, Vol. XIi1, 04-01-1991)
Col. 33048

Mineral Deposits in Sahayadri Mountain
Ranges
(Deb. 2, Vol. X111, 28-12-1990)
Col. 129

R&D Division in Mica Industry
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 63

Setting up of Magnesite Factory in
Pithoragarh
(Deb. S, Vol. XIII, 04-01-1991)
Col. 302-03

Survey for Locating Mineral in Tamil Nadu
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 178

Minimum Support Price

Expert Committee on Remunerative Prices
of Crops
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 557

Market Intervention Scheme for Apples
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 448

Minimum Statutory Price of Sugarcane
(Deb. 3, Vel. XIII, 02-01-1991)
Col. 498

Need to fix the support price of sigarcane
for cane growers of Bihar (MUR 377)
(Deb. 9, Vol. XIII 10-01-1991)
Col.610-11

| Price of Sugarcane

(Deb. 3, Vol. XIII, 02-01-1991)
Col. 638
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Support Price for Farm Produce
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 38

Support Price of Copra
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 262

Support Prices of Agricultural Produce
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 42

Missionary

Foreign Missionaries in India
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 186-87

Mizoram

Bairabi Hydel-Electric Project in Mizoram
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 374-75

Non-Availability of LPG Regulators in
Mizoram
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 373

Waiting List for Telephone Connection in
Mizoram
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 190

MMTC Limited
Export of Foodgrains by MMTC

(Deb. 5, Vol. XIII, 04-01-1991)
Col. 253-54

Settlement with JMT by MMTC
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 104-05

Mongolia

Mongolian National Development
Minister’s Visit to India
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 287-88

Monopolies and Restrictive Practices
Commission

Cases Presented before MRTPC
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 295

Monuments

Centrally Protected Monuments in
Rajasthan
(Deb. 3, Vol. XIII, 02-01-1991)
Col.437

Morocco
Import of Phosphoric Acid from Moroccan
Firm

(Deb. 1, Vol. XIII, 27-12-1990)
Col. 255

Multilateral Investment Guarsntee
Agency

Multilateral Investment Guarantee
Agency
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 124

Nagaland

Digital Telephone Exchange in Kohima
(Deb. 1, Vol. XIII, 27-12-1990)
Col.471

Financial Aid to Nagaland
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 117

Lack of Facilities at Dimapur Airport
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 405-06

Opening of New Post Offices and Branch
Post Offices in Nagaland
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 205

Settlement of Naga Political Problem
(Deb. 8, Vol. XIIl1, 09-01-1991)
Col. 425-26

Speed Post Service in Kohima and
Dimapur districts of Nagaland
(Deb. 1, Vol. XIII, 27-12-1990)
Col.472

Supply of Essential Commodities to
Nagaland
(Deb. 3, Vol. XII, 02-01-1991)

Col. 341
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Narcotics

Cultivation of Opium in Himachal Pradesh | Li

(Deb. 3, Vol. XIII, 04-01-1991)
Col. 310

Seizure of Heroin at Old Delhi Railway
Station
(Deb. S, Vol. XII1, 04-01-1991)
Col. 240

National Aluminium Company Limited

by NALCO
(Deb. 2, Vol. XII1, 28-12-1990)
Col. 36

National Bank for Agriculture and Rural
Development

Non Settlement of dispute of employees
of NABARD (CA)
(Peb. 6, Vol. X111, 07-01-1991)
Col. 542-34

National Commission for Scheduled
Castes and Scheduled Tribes

Functioning of National Commission for
Scheduled Castes and Scheduled
Tribes
(Deb. 8, Vol. XIII, 09-01-1991)
Col. &2

National Commission on Population

National Commission on Populstion
(Deb, 3, Vol. X111, 02-01-1991)
Col. 294

National Commission on Urbanisation

Recommendation of National Commission
on Urbanisation
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 503

National Councll for Cement and
Bullding Material

Strike by National Council for Cement and
Building Material .
(Dab, 6, Vol, XII1, 07-01-1991)
Col. 261
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National Dairy Development Board

cence to National Dairy Development
Board for New Packaging System for
Edible Ol

(Deb. 1, Vol. X111, 27-12-1990)
Col.272

National Development Councll

National Dovelopment Council Meeting
(Deb. 6, Vol. X111, 07.01-1991)
Col. 255-36

Right to Work
(Deb. 6, Vol. X111, 07-01-1991)
Col. 19697

National Energy Policy

Review of National Energy Policy
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 14344

Nationsl Fertiliser Limited

Production Target of various Plants of
National Fertiliser Limited
(Deb. 4, Vol X111, 03-01-1991)
Col. 270

National Highway

Accidents on National Highways
(Deb. 4, Vol. XIlI, 03-01-1991])
Col. 283-94

Bye-Passes on Delhi-Jalpur-Ahmedabad
National Highway No.8
(Deb, 4, Vol. XIII, 03-01-1991)
Col. 59

Declarstion of roads as National
Highways in Andhrs Pradesh
(Deb. 1, Vol. XII1, 27-12-1990)
Cal. 303

Maximum Intensity of Traffic of National
Highways
(Deb, 1, Vol XIII, 27-12-1990)
Col. 24}

Nastional Highway Bridges Damagod by
Floods/Cyclones in Andhra Pradesh
(Deb. 4, Vol. X1, 03-01.1991)

Col.81-82
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National Highway No. 7 .
(Deb. 4, Vol. XII1, 03-01-1991)
Col. 6667

National Highways Blocked on Occasfon
of October Karseva
(Debd. 8, Vol. XIII, 09-01-1991)
Col. 318

National Highways in Rajusthan
(Deb. 1, Vol XI1l1, 27-12-1990)
Col. 261

Need for a hill highway from Kasargod to
Trivandrum in Kerala (MUR 377)
(Deb. 3, Vol. X1l1, 02-01.1991)
Col. 867

Need for proper malnatenance of
Trivandrum-Kanyakumarl National
Highway passing through Tamil Nadu
(MUR377)
(Deb. 3, Vol. XI1I, 02-01-1991)
Col. 865

Need to accotd sunctions for Shillong bye-
pass on National Highway No. 40
(MUR377)

(Deb. 8, Vol. X111, 09-01-1991)
Col. 589 ,

Noed to construct a By-Pass near Udalpur
in Rajasthan on National Highway
(MUR377)

(Deb. 10, Vol. XIII, 11-01-1991)
Col. 103-04

Need to take steps to check increase in
accidents on Natlonal Highway
(MUR377)

(Deb. 10, Vol. XII1, 11-01-1991)
Col. 9697

Proposal for Decluration of Gwalior-Rawa
Highway as National Highway
(Deb. 4, vol. X1I1, 03-01-1991)
Col. 29697

Proposal to Levy Fee on National
Hi

Col. 298

ghways
(Deb. 4, Vol. Xil1, 03-01-1991) |

n

Repair and Maintenance of Tamil Nadu
Section of National Highway No. 47
(Deb. 4, Vol. XIII, 03-01-1991)
Col.9-10

Repair of Bridge over River Manes on
Natlonal Highway No. 31
(Deb. 1, Vol. X111, 27-12-1990)
Col.271

Strengthening and Widening of National
Highway No. 3
(Deb. 4, Vol. X111, 03:01-1991)
Col. 34548

Widening of National Highway No, 47
Near Walayar
(Deb. 4, Vol. X111, 03-01-1991)
Col. 21

Widening of National Highways in Punjab
and Haryana
(Deb. 4, Vol. X111, 03-01-1991)
Col. 139-52

National Institute of Public Finance and
Policy

Activities of National Institute of Public
Finance and Policy
(Deb. 5, Vol, Xi11, 04-01-1991)
Col. 298-99

National Library

Newspapers Missing from National
Libraty, Calcutta
(Deb. 3, Vol. XII1, 02-01-1991)
Col. 789

National Mines Safsty Council

National Mines Safety Council
(Deb. 8, Vol. Xiil, 09-01-1991)
Col. 292

National Organic Chemical Industries
Limited

Letter of Intent of NOCIL
(Deb. 7, Veol. X111, 08-01-1991)
Col. 20204



78 LOK SABHA

National Productivity Council

National Productivity Policy
(Deb. 6, Vol. XIII, 07-01-1991)
Col.301-04

National Pulses
Programme

National Pulses Developmen: Programme
(Deb. 4, Vol. XIII, 03-01-1991)
Col.38-39

National Savings Organisation
National Savings Organisations
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 175

National School of Drama

Haksar Committee Report on National
Academies and National School of
Drama
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 192

National Secarity Council

National Security Council
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 419-20

National Textile Corporation
CMD’sinNTC
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 635

Fire in NTC Mill, Nagpur
(Deb. 3, Vol. XII1, 02-01-1991)
Col. 455

Losses in NTC (WBAB & O)
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 716

Losses Suffered by NTC (U.P.)
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 760

Need to start a Textile Unit in Dindigul in
Tami! Nadu under National Textile
Corporation (MUR 377)

(Deb. 6, Vol. XIII, 07-01-1991)
Col. 558

Development

National Watershed Development
Programme

National Watershed Development
Programme for Rainfed Agriculture
(Deb. 1, Vol. XIII, 27-12-1990)
Col.474

Natural Calamity

1990-2000 AD as International Decade for
Natural Disaster Hazards Reduction
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 10-11

Assistance to Victims of Natural Calamities
(Deb. 2, Vol. XIII, 28-12-1990)
Col.47

' Control of Floods and Restoration of

Irrigation System in Andhra Pradesh
(Deb. 1, Vol. XIII, 27-12-1990)
Col.470

Damage Caused by Floods in Gwalior
Chambal Region
(Deb. 4, Vol. XII1, 03-01-1991)
Col.418-19

Damages Caused by Flood/Cyclone in
Andaman and Nicobar Islands
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 6-7

Flood Affected Villages in Hoshiarpur
District of Punjab
(Deb. 1, Vol. XHI, 27-12-1990)
Col. 243

Increasing the Depth of Rivers to Check
Floods
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 395

Setting up of Central Flood Control Board
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 395

Snow Storm at Zozila Pass
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 182-84

Soil Erosion in Aravali Range
(Deb. S, Vol. XIII, 04-01-1991)
Col.278-79



SUBJECT INDEX 79

Nauru

Welcome to the President of the Republic
of Nauru
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 89

Navodaya Vidyalaya

Navodaya Vidyalayas
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 347

Navodaya Vidyalayas in Kashmir Valley
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 340

Navodaya Vidyalaya in Himachal Pradesh
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 726

Navodya Vidyalayas in the Country
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 227

Pay Scales of Music Teachers of KV and
Navodaya Vidyalaya
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 810

Navy

Award of Certificate of Service to Indian
Naval Officers
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 194-95

INS Andaman
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 365

Naxalism

Scheme to bring reform among the
Naxalites
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 291-92

Nehru Rozgar Yojara

Allocation to Andhra Pradesh under
Nehru Rozgar Yojana

(Deb. 3, Vol. XIII, 02-01-1991)

Col. 252

Nepal

Agreement with Nepal for Setting up
Multi-Purpose Projects
(Deb. 1, Vol. XIII, 27-12-1990,
Col. 51

Visit of Prime Minister in Nepal
(Deb. 4, Vol. XI1II, 03-01-1991)
Col. 90-91

Netaji Subhash Chandra Bose

Fresh Probe into Death of Netaji
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 558

Newspapers and Periodicals

Application from Maharashtra for new
Periodicals and Newspapers
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 395404

Difficulties of Fortnightlies Published
from Rural Areas/Small Towns
(Deb. 6, Vol. X111, 07-01-1991)
Col.432-33

Dues Outstanding Against the Hindustan
Samachar
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 383-85

Opening of Regional Offices of R.N.I. in
State Capitals
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 382-83

Publication of Weeklies, Periodicals and
Daily Newspapers from Maharashtra
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 386-94

Newsprint

Newsprint Plant
(Deb. 6, Vol. XIII, 07-0t-1991)
Col. 336

(Deb. 8, Vol. X1Ii, 09-01-1991)
Col.422
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Non Aligned Countries

Decision taken at COMINAC-111
(Deb. 6, Vol. XIIt, 07-01-1991)
Col. 243

Non-Banking Financial Company

Nationalisation of Peerless General
Finance and Investment Company
(Deb. 2, Vol. XI11, 28-12-1990)
Col 250

Non-Conventional Energy Sources

Development of Alternative Sources of
Energy
(Deb. 9, Vol. Xil1, 10-01-1991)
Col. 299-308

Hamensing of Tidal Energy
(Deb. 7, Vol. X111, 08-01-1991)
Col. 362-6)

Hamesiing of Wind Energy in Gujarat
(Deb. 7, Vol. Xiil, 08-01-1991)
Col. 141

Non-Conventional Eaergy sets in
Andaman and Nicobar lslands
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 33142

Privatisation of Non-conventional
Sources of Energy
(Deb. 7, Vol. XII1, 08-01-1991)
Col.377-718

Setting up of Solar Power Plants at Gaya
in Bihar
(Deb. 7, Vol. XI11, 08-01-1991)
Col. 381

Setting up of Windmills in Eighth Plan
(Deb. 9, Vol. X111, 10-01-1991)
Col. 39192

Solar Energy Production Centre
(Deb. 7, Vol. XIll, 08-01-1991)
Col.233-34

Tidal Energy Prospects in Gujarat
{Deb. 9. Vol. X111, 10-01-1991)
Col. 39498

Non-Resident indian

New Deposit Scheme for NRls
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 159

NRI Investnent
(Deb. §, Vol. X111, 04.01-1991)
Col.128-33

NRI Investment in Qujarat
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 192

Raising Money through Issue of NRI
Bonds
(Deb. 5, Vol. X111, 04-01-1991)
Col. 78-76

Nutlear Energy

Atomic BEnergy Power Plant In
Andhra Pradesh
(Dsb. 6, Vol. X111, 07-01-1991)
Col. 253-34

Atomic Energy Production
(Deb. 8, Vol. X111, 09-01-1991)
Col. 34149

Atomic Power Stations in Maharashtra
(Deb. 8, Vol. X111, 09-01-1991)
Col. 391

Kalpakkam Fust Breeder Test Reactor
(Deb. 6, Vol X111, 07-01-1991)
Col. 241

Pak's Nuclear Capubility
(Deb. 4, Vol. X111, 03-01-1991)
Col. 44980

Obitunry Reference
Sad demise of Sarvashri B.R. Thakur and
A.Kevichusa

(Deb. 3, Vol. XIII, 02-01-1991)
Col. 1-2

Sad demise of Shri Dhirendranath Basy,
Shri C. Muthusamj Gounder, Maulana
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Abdur Rehman, Shri Birendra Bahadur
Singh, Shrimati Vijsya Lakahmi Pandit,
Maulana Mohammad, Sayeed
Masuodi, Shri V.P. Nayar and Shri
Surendra Mohanty

(Deb. 1, Vol. XIII, 27-12-1990)
Col.6-14

Ocean Development

Programnmes for Ocean Development
(Deb. 8, Vol. X111, 09-01-1991)
Col. 83-86

Official Language

Promotion of Hindi in DGS&D
(Deb. 5, Vol. X111, 04.01-1991)
Col. 73738

Oll and Naturul Gas Corporation Limited

Bllingunl Computer System in O.N.G.C.
(Deb. 9, Vol. X111, 10-01-1991)
Col. 154:88

Cleatance to Project and Production
Targets of ONGC
(Deb. 9, Vol. XII1, 10-01-1991)
Col. 378-19

Contract for constructing platform at
Bombay High
(Deb. 7, Vol. X111, 08-01-1991)
Col.401-03

Dectense In Exploration Activities of
oNac
(Deb. 9, Vol. XIll, 10-01-1991)
Col. 241

Forelgh Vessels Engaged by ONGC
(Deb. 7, Vel. X111, 08-01-1991)
Col. 7119

Mult! Disciplinary Integrated Approach
by ONGC
(Deb. 7, Vol. XIi1, 08-01-1991)
Col. 81

ONGC Expertise in Forelgn Countries
(Deb. 9, Vol. X1i1, 10-01-1991)
Col. 488

ONGC Projects Cleared
(Deb. 7, Vol. XII1, 08-01-1991)
Col. 363-64

Revamping of Project Management Group
of ONGC

(Deb. 9, Vol. XII1, 10-01-1991)
Col. 365-66

Symposia by ONGC, Dehradun
(Deb. 7, Vol. XIIf, 08.01-1991)
Col. 130-31

Oil Exploration

Abandon of Exploratory Well in Bombay
High
(Deb. 9, Vol. Xill, 10-01-1991)
Col. 34849

Bombay High and Heera Oil Flelds
(Deb. 7, Vol. X111, 08-01-1991)
Col. 109-10

Capacity Utilization by Oil und Clas Drilling
Companies
(Deb. 9, Vel. X111, 10-01-1991)
Col. 16061

Deévelopment of Neelam Oil Fleld
(Deb. 9, Vol. XI1II, 10-01-1991)
Col. 488

Discovery of Oil and Gus Res¢rves
{Deb. 9, Vol. X111, 10-01-1991)
Col. 40102

Discovery of Oll Reserves
(Dedb. 7, Vol. X111, 08-01<1991)
Col. 230

Drilling in Cochin High
(Deb. 9, Vol. XII1, 10-01-1991)
Col. 307

Employment to oustees of Krishna and
Godavari Project
(Deb. 7, Vol. X111, 08-01-1991)
Col. 37879

Oil and Gas Explotation in Rajasthin
(Deb. 9, Vol. XII1, 10-01-1991)

< Col. 14446
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Oil Drilling in Andhra Pradesh
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 358-59

Oil Drilling in H.P.
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 197

Oil Exploration by Foreign Companies
(Deb. 9, Vol. XIIl, 10-01-1991)
Col.317-19

Oil Exploration in Kutch
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 315-16

‘Oil Exploration in West Bengal
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 101

Oil Production from Cauvery Basin
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 239

Plans for Oil and Natural Gas Exploration
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 41

Stepping up On-Shore Oil Exploration
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 30-31

Oil Pipeline

Pipeline from Bombay High to Mangalore
(Deb. 7, Vol. X111, 08-01-1991)
Col. 34-35

Oilseed

Export of Oilseeds
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 387

(Deb. 4, Vol. XIII, 03-01-1991)
Col. 371

Oilseeds Production
(Deb. 1, Vol. XII1, 27-12-1990)
Col. 186,388

Prices of seeds of Oilseeds
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 504

Opium

Effect of new Opium Policy in U.P. and
Madhya Pradesh
(Deb. 2, Vol. XI11, 28-12-1990)
Col. 158

Production of Opium
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 100-02

Orissa
Appointment of Hindi Teachers at Primary
and Secondary level in Orissa

(Deb. 3, Vol. XIII, 02-01-1991)
Col. 375

Appointment of IDPL Stockists/Dealers
in Orissa
(Deb. 7, Vol. Xill, 08-01-1991)
Col73

Archaeological Survey Work in Jajpur,
Orissa
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 478

Assistance given under SEPUP in Orissa
(Deb. 5, Vol. X111, 04-01-1991)
Col. 299-300

Bangladeshi Refugees in Orissa
(Deb. 6, Vol. XII1, 07-01-1991)
Col. 441

Cellular Radio System Unit in Orissa
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 451-52

Central Assistance for Flood Affected
Areas in Orissa
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 52

Compensation to persons affected by
Missile tests from Baliapal
(Deb. 6, Vel. XIII, 07-01-1991)
Col.202-03

Construction of Aquarium at Paradeep
{(Deb. 2, Vol. XIII, 28-12-1990)
Col. 205
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Cultural Centres in Orissa to Promote
Tribal Culture
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 220

Cuttack Doordarshan Kendra
(Deb. 8, Vol. XIII, 09-01-1991)
Col.201-02:

Development of Tourism in Orissa
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 161

Drinking Water Supply Scheme in Orissa
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 96-97 :

Fishing in Chilka Lake, Orissa
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 114

HR Strips Mill at Sambalpur in Orissa
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 206

Indravati Multi-Purpose Project in Orissa
(Deb. 1, Vol. X1lI, 27-12-1990)
Col. 310

Loans to SCs and STs in Orissa
(Deb. 2, Vol. XIII, 28-12-1990)
Col.95

Modernisation of Central Public
Undertakings in Orissa
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 129

Need to provide more central assistance
to Government of Orissa to meet the
damage caused due to floods in Ganjam
district (MUR 377)

(Deb. 9, Vol. XIII, 10-01-1991)
Col. 608

Non-Payment of Honorarium to Village
Health Guides in Orissa
(Deb. 3, Vol. XII1, 02-01-1991)
Col. 800

Opening of T.V. Relay Station at Jaleswar,

Orissa
(Deb. 8, Vol. XIII, 09-01-1991)

Col. 136-37

Payment of Bonus to Workers of IRE
Limited, Chhatrapur, Orissa
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 403

People Below Poverty Line in Orissa
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 309-10

Performance of Public
Undertakings in Orissa
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 174-75

Raids Conducted on Petrol Pumps in
Orissa :
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 150

Regional Direct Taxes Advisory Committee
in Orissa
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 246

Royalty Rates in Orissa
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 300-01

Separate Company for Collieries of Orissa
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 188-90

Setting up of Steel/Sponge Iron Plants in
Orissa
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 245

Shippirtg Service for Transportation of
Thermal Coal from Orissa
(Deb. 4, Vol. XIII, 03-01-1991)
Col.393-94

Soil Testing for Cotton Cultivation in
Orissa
(Deb. 1, Vol. XIIl, 27-12-1990)
Col. 548

STD Facility in Orissa
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 503

Telephone Connections in Orissa
(Deb. 4, Vol. XIII, 03-01-1991)
" Col. 19698

Sector
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Train Services in Orissa
(Deb. 7, Vol. Xill, 08-01-1991)
Col. 223-24

Utilisetion of Tourist Potentialities in
Orissa
(Deb. 1, Veol. X111, 27-12-1990)
Col. 223

Pakistan

Abduction of Indian Fishermen by Pak
Navy

(Deb. 1, Vol. XIII, 27-12-1990)

Col. 208

Alleged Accusation by Pakistan High
Commission in india
(Deb. 1, Vol. X111, 27-12-1990)
Col. 322

Burning of indian Natlonal Flag by
Pukistani Demonstrators
(Deb. 1, Vol. X1iI, 27-12-1990)
Col. 475

Expulsion of Indian Officiuls of Consulute
Qenerul in Karachi
(Deb. 1, Vol, X111, 27-12-1990)
Col. 473

Forcible taking away-of Kashmiri youths
to Pakistan
(Deb. 6, Vol. X111, 07-01-1991)
Col. 184-85

Growing Size of Pakistani Army
(Deb. 6, Vol. XiI1, 07-01-1991)
Col.231-32

Harassment of Indian Diplomats in
Pakistan

(Deb. 1, Vol. Xilt, 27-12-1990)
Col. 333

Indo-Pak Tulks on Bilateral Relations st
Pofltical Level
(Deb. 1, Vol, X111, 27-12:1990)
Col. 334

Outcome of Indo-Pak Foreign Secretaries
Leve! Tatks

(Deb. 1, Vol X111, 27-12-1990)
Col. 73

Overstay of Pakistaniy
(Deb. 8, Vol. XIiI, 09-01-1991)
Col. 244-46

Pakistan Prime Minister’s reiteration of
Support Secessionists in J&K
(Deb. 1, Vol. X111, 27-12-1990)
Col. 281

Relations with Pakistan
{Deb. 1, Vol. Xill, 27-12-1990)
Col. 331

Sealing of Indo-Pak Border in Punjub
(Deb. 8, Vol. X1it, 09-01-1991)
Col. 453-34

Talks between the Prims Ministers of India
and Pakistan at Male
(Deb. 1, Vol. X111, 27-12-1990)
Col. 309

Tulks with Pakistan on Closing of Training
Centres for Militants
(Deb. 1, Vol. X111, 27-12:1990)
Col. 459

US Aid to Pakistan
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 42021

Panchayati Raj
Construction of Stadia in Panchaystas

(Deb. 3, Vol. XIiil, 02-01-1991)
Col.219

Telephone Fagility to Grum Panchayats
(Deb. 1, Vel. Xii1, 27-12-1990)
Col. 475

Paper

Allocation of Puper to States
(Deb. 3, Vol. X111, 02-01-1991)
Col. 204

Rates of Paper Manufactured by
Hindustan Paper Corporstion Ltd,,
Caleutta .

(Deb. 8, Vol. X111, 09-01-1991)
Col. 105-06

Tuke over of Punalur Paper Mill
(Deb. 6, Vol, X111, 07-01-1991)
Col. 204
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Upgradation of Paper Industry
(Deb, 6, Vol X111, 07-01-1991)
Col, 24749

Utilisation of Pulping Facility by Paper
Mills
(Deb. 8, Vol, XIII, 09-01-1991)
Col, 222-24

Papers Laid on the Table

A Copy of the Doposit Scheme of Retiring
Employeos of Public Sector

Companies, 1991
(Deb. §, Vol, XIII, 04-01-1991)
Col. 439

A Copy of the Jammu and Kashmir
Criminal Law (Amendment) Ordinance,
1990 (No.! of 1990) under article 91(2)
(n) of the Conatitution of Jammu and
Kashmir
(Deb. 6, Vol. XIII, 07-01-1991)
Col, 46364

Annual Administration Roport of
Cantonment Boards for the year
198990
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 474

Annusl Assessment Report on the
programme and its implementation for
accelerating the sproad and
development of Hindi end its
progrossive use for the various official
purposes of the Union, for the year
1988-89
(Deb. 6, Vol. XIH, 07-01-1991)
Col. 462

Annua) Report and Review of the Modern
Food Industries (India) Ltd., New Delhi
and Paddy Processing Research
Centre (Tamil Nadu) Society for
198990
(Deb. 2, Vel. XIII, 28-12-1990)
Col. 389 .

Annual Report and Review of the working
of Hindustan Fertilizors Corporation
Ltd., New Delhi; Fertilisers Corporation
of India Ltd., New Delhi; and Projects
and Development Indis Ltd.; Sindri eto,
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 590

Annusl Report and Roview of the working
of Telecommunications Consultants
India Ltd., New Delhi; Hindustan
Teleprinters Ltd,, Madras and Indian
Telephone Industrics, Bangalore for
1989-90
(Deb. 1, Vol, X111, 27-12-1990)
Col. 587

Annual Report and Reviow on the working
of National Dairy Development Board,
Anand for 1989-90
(Deb, 1, Vel, X1, 27-12-1990)
Col. 590

Annuai Report and Raview on the working
of Sports Authority of India for
1988-89
(Deb. 3, Vol, XIII, 02-01-1991)
Col. 832

Annual Report and Review on the working
of the Bongaigaon Refinery and the
Petro-Chemicals Ltd. and Engincers
India Ltd. for 1989-90
(Deb, 10, Vol. X111, 11-01-1991])
Col. 34

Annual Report and Review on the working
of the Centre for Environment
Education, Ahmedabad; C.P.R.
Environmental Education Centre,
Madres; Govind Ballsbh Pant Himalaya
Paryavaran Evam Vikaa Sansthan, Kosi
for 1989-90
(Deb, 2, Vol, X111, 28-12-1990)
Col. 390

Annual Report and Review on the working
of the Indian Institute of Tourism and
Travel Management, Now Delhi for

1989-90
(Deb. 1, Vol, XIIi, 27-12-1990)

. Col.582
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Annual Report of and Review on the
working of Animal Welfare Board of
India, Madras for 1988-89 and 1989-90
(Deb. 9, Vol. XII1, 10-01-1991)
Col.517-18

Annual Report of and Review on the
working of Cancer Institute, Madras;
Paster Institute of India, Coonoor; and
Hindustan Latex Ltd. for 1989-90
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 515-17

Annual Report of and Review on the
working of Central Board of workers
education for 1989-90

!
{(Deb. 9, Vol. XIII, 10-01-1991)

Col. 530-31

Annual Report of and Review on the
working of Central Council for Research
in Unani Medicines, New Delhi for
1988-89 etc.

(Deb. 10, Vol. XIII, 11-01-1991)
ColL 4

Annual Report of and Review on the
working of Indian Tourism
Development Corporation Limited for
1989-90 and Annual Report of Institute
of Hotel Management Catering and
Nutrition, New Dethi for 1988-89 etc.
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 524-29

Annual Report of and Review on the
working of Manganese Ore (India) Ltd.
and Metallurgical and Engineering
Consaltants (India) Ltd. for 1989-90 etc.
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 536-38

Annual Report of and Review on the
working of National Co-operative
Coasumers Federation of India Ltd.,
New Delhi for 1989-90 etc,

(Deb. 9, Vol. XIII, 10-91-1991)
Col. 530

Annual Report of and Review on the
working of National Fertilizers Limited
for 1989-90
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 538

Annual Report of and Review on the
working of Nationa! Hydro-electric
Power Corporation Ltd. for 1989-90
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 535-36

Annual Report of and Review on the
working of Scooters India Ltd. and
Mandya National Paper Mills Ltd. etc.
for 1989-90
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 53943

Annual Report of and Review on the
working of Smith Staine-Street
Pharmaceuticals Limited, Bengal
Immunity Limited etc. for 1989-90
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 54347

Annual Report of and Review on the
working of the Centre for Cultural
Resources and Training for 1989-90
and Annual Report of and Review on
the working of Sangeet Natak Akademi
for 1989-90 etc.

(Deb. 9, Vol. XIiI, 10-01-1991)
Col.521-24

Annual Report of and Review on the
working of the National Jute
Manufacturers Corporation Ltd.,
Calcutta and Indian Jute Industries
Research Association, Calcutta for
198990
(Deb. 10, Vol. XIII, 11-01-1991)
Col 12

Annual Report of and Review on the
working of the Tehri Hydro
Development Corporation Ltd. for
1989-90
(Deb. 10, Vol. X111, 11-01-1991)
Col. 56 &
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Annual Report of the Employees
Provident Fund Organisation, New
Delhi
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 464

Annual Report, Audited Accounts and
Review of the working of the Bharat
Gold Mines Limited for the year
198990
(Deb. S, Vol. XIII, 04-01-1991)
Col. 402

Annual Report, Audited Accounts and
Review of the working of the Dredging
Corporation of India Limited,
Visakhapatnam for the year 1989-90
(Deb. 5, Vol. XI1II, 04-01-1991)
Col. 409

Annual Report, Audited Accounts and
Review of the working of the
Engineering Export Promotion Council
for the year 1989-90
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 460

Annual Report, Audited Accounts and
Review of the working of the Hindustan
Organic Chemicals Limited for the year
198990
(Deb. S, Vol. XIII. 04-01-1991)
Col. 461 ’

Annual Report, Audited Accounts and
Review of the working of the Inland
Waterways Authority of India for the
year 1989-90
(Deb. 5, Vol. XIII, 04-01-1991)
Col.413

Annual Report, Audited Accounts and
Review of the working of the Kamataka
Agro Industries Corporation Limited,
Bangalore for the year 1989-90
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 418

87
Annual Report, Audited Accounts and

Review of the working of the Madras

Port Trust for the year 1989-90

(Deb. 5, Vol. XIII, 04-01-1991)

Col411-12

Annual Report, Audited Accounts ancl
Review of the working of the National
Centre for Management of Agricultural
Extension, Hyderabad for the year
198990
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 399-400

Annual Report, Audited Accounts an¢i
Review of the working of the National
Cooperative Union of India for the year
1989-90
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 420

Annual Report, Audited Accounts and
Review of the working of the National
Institute of Rural Development,
Hyderabad for the year 1989-90
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 423

Annual Report, Audited Accounts and!
Review of the working of the National
Insurance Co. Limited, Calcutta for the
year 1989-90
(Deb. 5. Vol. XIII, 04-01-1991)
Col. 439

Annual Report, Audited Accounts and
Review of the working of the Rajasthan
State Dairy Development Corporation
Limited, Jaipur for the year 1989-90
(Deb. 5, Vol. X111, 04-01-1991)
Col.417

Annual Report, Audited Accounts and
Review of the working of the
Aeronautical Development Agency,
Bangalore for the year 1989-90
(Deb. 6, Vol, XIII, 07-01-1991)
Col.473-74
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Annual Report, Audited Accounts and
Review of the working of the All India
Federation of Cooperative Spinning
Mills Limitod for the yoar 1989-90
(Deb. 5, Vol, XIII, 04-01-1991)
Col.421-22

Annual Report, Audited Accounts and
Review of the warking of the Andaman
and Nigobar Isiands Forest and
Plantation Development Corporation
Limited, Port Blair for the year 1989-90
(Deb, S, Vol. XIII, 04-01-1991)
Col, 406-07

Aunual Report, Audited Accounts and
Review of the working of the Andrew
Yule and Company Limited for the yeer
198950 _
(Deb. 6, Vol, XIII, 07-01-1991)
Col. 476

Annual Report, Audited Accounts and
Review of the working of the Artificial
Limbs Manufacturing Corporation of
India, Kanpur for the year 1989-90
(Deb. 6, Vol. X111, 07-01-1991)
Col. 465

Annual Report, Audited Accounts and
Review of the working of the Bharat
Earth Movers Limited for the year
198920
(Deb. 6, Vol, X111, 07-01-1991)
Col, 473

Annua! Report, Audited Accounts and
Review of the working of the Bharat
Electronics Limited, Bangalore for the
year 1989-90
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 472

Annual Report, Audited Accounts and
Review of the working of the Bharat
Heavy Electricals Limited, New Delhi
for the yoar 198990
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 477

Annual Report, Audited Accounts and
Review of the working of the Bharat
Leather Corporation Limited for the
year 1989-90
(Deb. 6, Vol. X111, 07-01-1991)
Col. 478

Annual Report, Audited Accounts and
Review of the working of the Bharat
Ophthaimic Glass Limited, Durgapur
Jfor the year 1989-90
(Deb. 6, Vol, XIl], 07-01-1991)
Col.476-77

Annual Report, Audited Accounts and
Roview of the working of the Bhari
Udyog Nigam Limited, Calcutta for the
your 1989-90
(Deb. 6, Vol. XII1, 07-01-1991)
Col.479

Annual Report, Audited Accounts and
Review of the working of tho Bombay
Port Trust for the year 1989.90
(Deb. 5, Vol. XIII, 04-0i-1991)
Col. 410

Annual Report, Audited Accounts and
Review of the working of the Calcutta
Port Trust for the year 1989-90
(Deb. 8, Vol. X111, 04-01-1991)
Col. 411

Annual Report, Audited Accounts and
Review of the working of the Cashew
Corporation of India Limited, Now
Delhi for the year 1989.90
(Deb. 5, Vol. XIJ1, 04-01-1991)
Col. 459

Annual Report, Audited Accounts and
Review of the working of the Cashew
Export Promation’Council of India,
Cochin for the year 1989.90
(Deb. §, Vol XIII, 04-01-1991)
Col. 461

Annual Report, Audited Accounts and
Review of the working of the Cement
Corporation of India Limited, New
Dolhi for the ysar 1989-90
(Deb. 6, Vol, XIII, 07-01-1991)
Col. 479
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Annual Report, Audited Accounts and
Review of the working of the Central
Inland Transport Corporation Limited,
Calcutta for the year 1989-90
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 409

Annual Report, Audited Accounts and
Review of the working of the Central
Inland Water Transport Corporation
Limited, Calcutta for the year 1989-90
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 409

Annual Report, Audited Accounts and
Review of the working of the Central
Pollution Control Board, Delhi for the
year 1989-90
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 406

Annual Report, Audited Accounts and
Review of the working of the Cochin
Port Trust for the year 1989-90
(Deb. 5, Vol. XIII, 04-01-1991)
Col.410-11

Annual Report, Audited Accounts and
Review of the working of the Cochin
Shipyard Limited, Cochin for the year
1989-90
(Deb. 5, Vol. XIII, 04-01-1991)
Col.409-10

Annual Report, Audited Accounts and
Review of the working of the Council
of Scientific and Industrial Research,
New Delhi for the year 1987-88
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 469

Annual Repon, Audited Accounts and
Review of the working of the Council
of Scientific and Industrial Research,
New Delhi for the year 1989-90
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 470

Annual Report, Audited Accounts and
Review of the working of the Cycle
Corporation of India Limited, Calcutta
for the year 1989-90
(Deb. 6, Vol. XIII, 07-01-1991)
Col.475

Annual Report, Audited Accounts and
Review of the working of the Delhi
Transport Corporation, New Delhi for
the year 1989-90
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 412

Annual Report, Audited Accounts and
Review of the working of the
Electronics Corporation of India
Limited for the year 1989-90
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 467

Annual Report, Audited Accounts and
Review of the working of the
Electronics Service and Training
Centre, Keniya for the year 1989-90
(Deb. 6, Vol. XIII, 07-01-1991)
Col.481-82

Annual Report, Audited Accounts and
Review of the working of the
Engineering Projects (India) Limited,
New Delhi for the year 1989-90
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 481

Annual Report, Audited Accounts and
Review of the working of the Export-
Import Bank of India for the year
1989-50
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 442

Annual Report, Audited Accounts and
Review of the working of the
Federation of Indian Export
Organisations, New Delhi for the year
1989-90
(Deb. 5, Vol. X111, 04-01-1991)
Col. 400
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Annual Report, Audited Accounts and
Review of the working of the Film and
Television Institute of India, Pune for
the year 1989-90
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 463

Annual Report, Audited Accounts and
Review of the working of the Garden
Reach Shipbuilders and Engineers
Limited, Calcutta for the year 1989-90
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 472

Annual Report, Audited Accounts and
Review of the working of the Gem and
Jewellery Export Promotion Council for
the year 1989-90
(Deb. 5, Vol. XIII, 04-01-1991)
Col.459-60

Annual Report, Audited Accounts and
Review of the working of the General
Insurance Corporation of India,
Bombay for the year 1989-90
(Deb. 5, Vol. XIII, 04-01-199i)
Col. 43940

Annual Report, Audited Accounts and
Review of the working of the Goa
Shipyard Limited for the year 1989-90
(Deb. 6, Vol. XIII, 07-01-1991)
Col.472-73

Annual Report, Audited Accounts and
Review of the working of the Heavy
Engineering Corporation Limited,
Ranchi for the year 1989-90
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 477

Annual Report, Audited Accounts and
Review of the working of the Hindusta :
Aeronautics Limited for the yea-
1989-90
(Deb. 6, Vol. XIII, 07-01-1991;
Col.471-72

LOK SABHA

Annual Report, Audited Accounts and
Review of the working of the Hindustan
Cables Limited, Calcutta for the year
1989-90
(Deb. 6, Vol. XIII, 07-01-1991)
Col.475-76

Annual Report, Audited Accounts and
Review of the working of the Hindustan
Copper Limited for the year 1989-90
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 403

Annual Report, Audited Accounts and
Review of the working of the Hindustan
Paper Corporation Limited for the year
1989-90
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 480-81

Annual Report, Audited Accounts and
Review of the working ofthe Hindustan
Salts Limited for the year 1989-90
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 480

Annual Report, Audited Accounts and
Review of the working of the Hindustan
Shipyard Limited, Visakhapatnam for
the year 1989-90
(Deb. 5, Vol. X111, 04-01-1991)
Col. 409

Annual Report, Audited Accounts and
Review of the working of the Hindustan
Zinc Limited for the year 1989-90
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 402

Annual Report, Audited Accounts and
Review of the working of the HMT
Limited, Bangalore for the year 1989-90
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 481

Annual Report, Audited Accounts and
Review of the working of the Indian
Diamond Institute, Surat for the year
198990
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 460
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Annual Report, Audited Accounts and
Review of the working of the Indian
Institute of Mass Communication, New
Delhi for the year 1989-90
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 463

Annual Report, Audited Accounts and
Review of the working of the Indian
Institute of Public Administration, New
Delhi for the year 1989-90
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 467

Annual Report, Audited Accounts and
Review of the working of the Indian
Rare Earths Limited for the year
1989-90
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 466-67

Annual Report, Audited Accounts and
Review of the working of the Industrial
Development Bank of India for the year
198990
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 44142

Annual Report, Audited Accounts and
Review of the working of the Industrial
Reconstruction Bank of India for the
year 1989-90
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 442

Annual Report, Audited Accounts and
Review of the working of the Institute
of Defence Studies and Analyses for
the year 1989-90
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 474

Annual Report, Audited Accounts and
Review of the working of the Institute
of Mathematical Sciences, Madras for
the year 1989-90
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 468

Annual Report, Audited Accounts and
Review of the working of the Institute
of Physics, Bhubaneswar for the year
198990
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 467

Annual Report, Audited Accounts and
Review of the working of the
Instrumentation Limited, Kota for the
year 1989-90
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 478

Annual Report, Audited Accounts and
Review of the working of the Jawahar
Lal Nehru Port Trust for the year
1989-90
(Deb. 5, Vol. XIII, 04-01-1991)
Col.411

Annual Report, Audited Accounts and
Review of the working of the Kandla
Dock Labour Board for the year
1989-90
(Deb. 5, Vol. XIII, 04-01-1991)
Col.413

Annual Report, Audited Accounts and
Review of the working of the Karnataka
Dairy Development Corporation
Limited, Bangalore for the year
1989-90
(Deb. 5, Vol. XIII, 04-01-1991)
Col.416-18

Annual Report, Audited Accounts and
Review of the working of the Krishak
Bharati Cooperative Limited, New Delhi
for the year 1989-90
(Deb. 5, Vol. XIII, 04-01-1991)
Col.422-23

Annual Report, Audited Accounts and
Review of the working of the Madras
Dock Labour Board for the year
1989-90
(Deb. 5, Vol. XIII. 04-01-1991)
Col.413
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Annual Report, Audited Accounts and
Review of the working of the Maruti
Udyog Limited, New Delhi for the year
1989-90
(Deb. 6, Vol. XIlI, 07-01-1991)
Col. 475

Annual Report, Audited Accounts and
Review of the working of the Mazagaon
Dock Limited for the year 1989-90
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 475

Annual Report, Audited Accounts and
Review of the working of the Mehta
Research Institute of Mathematics and
Mathematical Physics, Allahabad for
the year 1989-90
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 469

Annual Report, Audited Accounts and
Review of the working of the Metal
Scrap Trade Corporation Limited for
the year 1989-90
(Deb. 5, Vol. XI1I, 04-01-1991)
Col. 404

Annual Report, Audited Accounts and
Review of the working of the Mineral
Exploration Corporation Limited for the
year 1989-90
(Deb. 5, Vol. XIII, 04-01-1991)
Col 401-02

Annual Report, Audited Accounts and
Review of the working of the Minerals
and Metals Trading Corporation of
India Limited, New Dethi for the year
1989-90
(Deb. 5, Vol. XIII, 04-01-1991)
Col.459-60

Annual Report, Audited Accounts and
Review of the working of the Mining
and Allied Machinery Corporation
Limited, Durgapur for the year 1989-90
(Deb. 6, Vol. XIII, 07-01-1991)
Col 477

Annual Report, Audited Accounts and
Review of the working of the Mishra
Dhatu Nigam Limited for the year
1989-90
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 473

Annual Report, Audited Accounts and
Review of the working of the
Mormugao Port Trust for the year
198990
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 410

Annual Report, Audited Accounts and
Review of the working of the National
Aluminium company Limited for the
year 1989-90
(Deb. 5, Vol. X111, 04-01-1991)
Col. 404

Annual Report, Audited Accounts and
Review of the working of the National
Bicycle Corporation of India Limited,
Bombay for the year 1989-90
(Deb. 6, Vol. XIII, 07-01-1991)
Col.478

Annual Report, Audited Accounts and
Review of the working of the National
Centre for Software Technology,
Bombay for the year 1989-90
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 459

Annual Report, Audited Accounts and
Review of the working of the National
Cooperative Dairy Federation of India
Limited, Anand for the year 1989-90
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 420

Annual Report, Audited Accounts and
Review of the working of the National
Cooperative Tobacco Growers
Federation Limited, Anand for the year
1989-90

(Deb. 5, Vol. XIII, 04-01-1991)
Col. 420-21
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Annual Report, Audited Accounts and
Review of the working of the National
Federation of Cooperative Sugar
Factories Limited, New Delhi for the
year 1989-90
(Deb. 5, Vol. XIII, 04-01-1991)
Col 419

Annual Report, Audited Accounts and
Review of the working of the National

Federation of Fishermen’s
Cooperatives Limited, New Delhi for
the year 1989-90

(Deb. 5, Vol. XIII, 04-01-1991)
Col.418-19

Annual Report, Audited Accounts and
Review of the working of the National
Federation of State Cooperative Banks
Limited, Bombay, for the year 1989-90
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 399

Annual Report, Audited Accounts and
Review of the working of the National
Federation of Urban Cooperative Banks
and Credit Societies Limited, New Dethi
for the year 1989-90
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 421

Annual Repott, Audited Accounts and
Review of the working of the National
Film Development Corporation,
Bombay for the year 1989-90
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 462

Annual Report, Audited Accounts and
Review of the working of the National
Heavy Engineering Cooperative
Limited, Pune for the year 1989-90
(Deb. 5, Vol. XIII, 04-01-1991)
Col.419-20

Annual Report, Audited Accounts and
Review of the working of the National
Industrial Development Corporation
Limited, New Delhi for the year
1989-90
(Deb. 6, Vol. XIII, 07-01-1991)
Col.479-80

J
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Annual Report, Audited Accounts and
Review of the working of the National
Institute for the Training of Highway
Engineers, New Delhi for the year
1989-90
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 412

Annual Report, Audited Accounts and
Review of the working of the National
Instruments Limited, Calcutta for the
year 1989-90
(Deb. 6, Vol. XIII, 07-01-1991)
Col 475

Annual Report, Audited Accounts and
Review of the working of the National
Labour Institute, New Delhi for the year
1989-90
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 464-65

Annual Report, Audited Accounts and
Review of the working of the National
Mineral Development Corporation
Limited for the year 1989-90
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 404

Annual Report, Audited Accounts and
Review of the working of the National
Remote Sensing Agency, Hyderabad,
for the year 1989-90
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 471

Annual Report, Audited Accounts and
Review of the working of the National
Ship Design and Research Centre,
Visakhapatnam for the year 1989-90
(Deb. 5, Vol. XIII, 04-01-1991)
Col.416

Annual Report, Audited Accounts and
Review of the working of the Neelachal
Nigam Limited, Bhubneswar for the
year 1989-90
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 403
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Annual Report, Audited Accounts and
Review of the working of the Nepa
Limited, Nepanagar for the year
1989-90
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 479

Annual Report, Audited Accounts and
Review of the working of the New India
Assurance Co. Limited, Bombay for the
year 1989-90
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 440

Annual Report, Audited Accounts and
Review of the working of the Nuclear
Power Corporation, New Delhi for the
year 1989-90
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 466

Anpual Report, Audited Accounts and
Review of the working of the Oriental
Insurance Company Limited, New Dethi
for the year 1989-90
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 440

Annual Report, Audited Accounts and
Review of the working of the Orissa
Agro Industries Corporation Limited,
Bhubaneswar for the year 1989-90
(Deb. 5, Vol. XIII, 04-01-1991)
Col.418

Amnual Report, Audited Accounts and
Review of the working of the Physical
Research Laboratory, Ahmedabad for
the year 1989-90 :

(Deb. 6, Vol. XIII, 07-01-1991)
Col.470

Annual Report, Audited Accounts and
Review of the working of the Projects
and Equipment Corporation of India
Limited, New Delhi for the year
198990
(Deb. 5, Vol. X111, 04-01-1991)
Col. 459

Annual Report, Audited Accounts and
Review of the working of the Punjab
Film and News Corporation Limited,
Chandigarh for the year 1986-87
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 462

Annual Report, Audited Accounts and
Review of the working of the Regional
Computer Centre, Chandigarh for the
year 1989-90
(Deb. 6, Vol. XIII, 07-01-1991)
Col.459-60

Annual Report, Audited Accounts and
Review of the working of the
Rehabilitation Industries Corporation
Limited, Calcutta for the year 1989-90
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 476

Annual Report, Audited Accounts and
Review of the working of the Sambhar
Salts Limited, Jaipur for the year
1989-90
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 480

Annual Report, Audited Accounts and
Review of the working of the
Semiconductor complex Limited for the
year 1989-90
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 459

Annual Report, Audited Accounts and
Review of the working of the Shellac
Export Promotion Council for the year
1989-90
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 461

Annual Report, Audited Accounts and
Review of the working of the Shipping
Corporation of India Limited, Bombay
for the year 1989-90
(Deb. 5, Vol. X111, 04-01-1991)
Col.415
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Annual Report, Audited Accounts and
Review of the working of the Sponge
Iron India Limited for the year 1989-90
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 403

Annual Report, Audited Accounts and
Review of the working of the State
Dairy Development Corporation
Limited, Jaipur for the year 1989-90
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 417

Annual Report, Audited Accounts and
Review of the working of the State
Trading Corporation of India Limited,
NewDethi for the year 1989-90
(Deb. 5, Vol. XIII, 04-01-1991)
Col.459

Annual Report, Audited Accounts and
Review of the working of the Tata
Institute of Fundamental Research,
Bombay for the year 1989-90
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 468

Annual Report, Audited Accounts and
Review of the working of the Tata
Memorial Centre, Bombay for the year
1989-90
(Deb. 6, Vol. XIII, 07-01-1991)
Col.469-70

Annual Report, Audited Accounts and
Review of the working of the Tuticorin
Port Trust for the year 1989-90
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 410

Annual Report, Audited Accounts and
Review of the working of the Tuticorin
Port Trust for the year 1989-90
(Deb. 5, Vol. XIII, 04-01-1991)
Col.414

Annual Report, Audited Accounts and
Review of the working of the United

9%
India Insurance Co. Limited, Madras
for the year 1989-90

(Deb. 5, Vol. XIII, 04-01-1991)
Col. 44041

Annual Report, Audited Accounts and
Review of the working of the
Vijayanagar Steel Limited for the year
198950
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 402

Annual Report, Audited Accounts and
Review of the working of the
Visakhapatnam Port Trust for the year
1989-90
(Deb. 5, Vol. XIII, 04-01-1991)
Col.412

Annual Report, Audited Accounts and
Review of the working of the
Wasteland Development, New Delhi
for the year 1989-90
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 405

Annual Report, Audited Accounts and
Review of the working of the Wildlife
Institute of India, Dehradun for the
year 1989-90
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 405

Annual Reports and Audited Accounts
of Population Research Centre,
Bangalore, Vadodara, Punjab
University, Chandigarh Delhi etc. for
1989-90 and Annual Report and Review
on the working of Kidwai Memorial
Institute of Oncology, Bangalore for
1989-90
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 836

Annual Reports and Review of the Central
Pulp and Paper Research Institute,
Saharanpur for 1988-89 and 1989-90
(Deb. 2, Vo!. XIII, 28-12-1990)
Col. 401
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Annual Reports and Review of the Spices

Trading Corporation, Bangalore Spices
Board, Emakulam—Basic Chemicals
and Cosmetics Export Promotion
Council, Bombay and Plastics and
Linoleum Export Promotion Council,
Bombay for 1988-89

(Deb. 2, Vol. X1II, 28-12-1990)
Col 402

Annual Reports and Review on the

working of Ahmedabad Textiles
Industry’s Research Association,
Ahmedabad, Bombay Textile Research
Association, Bombay, South India
Textile Research Association,
Coimbatore, Northern India Textile
Research of Ghaziabad for 1989-90
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 833

Annual Reports of the following Banks

are Malaprabha Grameen Bank,
Dharwad, Nainital Almora Kshetriya
Gramin Bank, Nainital, Thungabhadra
Bank, Bellary, Shri Venkateswara
Grameen Bank, Chittoor, Manipur Rural
Bank, Imphal, Samyut Kshetriya Gramin
Bank, Azamgarh, Puri Gramya Bank,
Pipli, Cuttack Gramya Bank, Cuttack,
Gomti Gramin Bank, Jaunpur, Damoh
Panna Sagar Kshetriya Gramin Bank,
Damoh, Vaishali Kshetriya Gramin
Bank, Muzaffarpur, Mallabhum Gramin
Bank, Muzaffarpur, Tulsi Gramin Bank,
Banda, the Haryana Kshetriya Gramin
Bank, Banda, the Kisan Gramin Bank,
Budaun, the Godavari Grameena Bank,
Rajahmundry, Netravati Grameen Bank,
Allahabad Kshetriya Gramin Bank,
Allahabad, Howrah Gramin Bank,
Howrah, Bhandra Gramin Bank,
Bhandra, Bhilwara-Ajmer Keshetrya
Gramin Bank, Bhilwara, Ka Bank
Nongkyadong Ri Khasi Jaintia,
Shillong, Marwar Gramin Bank, Pali,

Giridh Kshetriya Gramin Bank, Sarayu
Gramin Bank, Lakhim Kheri, Kshetriya
Gramin Bank, Hoshan, North Malabar
Gramin Bank, Gorakhpur Kshetriya
Gramin Bank, Gorakhpur, Alwar-
Bharatpur Anchalik Gramin Bank,
Bharatpur, Kalpatharu Grameen Bank,
Tinkur, Aravali Kshetrya Gramin Bank,
Swai Madhopur, Banaskantha
Mehsana Gramin Bank, Patna, Shivalik
Kshetrya Gramin Bank, Pithoragarh
Keshtriya Gramin Bank, Pithoragarh,
Jaipur-Nagaur Aanchalik Gramin Bank,
Jaipur, Malwa Gramin Bank, Bangrur,
Bareilly Kshetriya Gramin Bank,
Bareilly, Raebareli Kshetriya Gramin
Bank, Bareilly, Mithila Kshetriya
Gramin Bank, Laheriasarai, Sagar
Gramin Bank, Calcutta, Bhojpur Rehtas
Gramin Bank, Arrah, Mahakaushal
Kshetriya Gramin Bank, Narsingpur,
Sharda Gramin Bank, Satna, Basti
Gramin Bank, Basti, Palamau Kshetriya
Gramin Bank, Daltenganj, Kshetriya
Kisan Gramin Bank, Mainpuri, the
Begusarai Kshetriya Gramin Bank,
Bank, Jagdalpur, the Kapurthala
Firozpur Kshetriya Gramin Bank,
Kapurthala, the Jamnagar Rajkot
Gramin Bank, Jamnagar, the Kolar
Gramin Bank, the Faridkot Bathinda
Kshetriya Gramin Bank, Bathinda,
Rewa Sidhi Gramin Bank, Rewa, the
Arunachal Pradesh Rural Bank,
Pasighat, the Bijapur Grameen Bank,
Bijapur, the Dewas Shanjapur
Kshetriya Gramin Bank Dewas, the
Patilputra Gramin Bank, Patna, the
Krishna Grameen Bank, Gulbarga, the
Vindhyavasini Gramin Bank, Mirzapur,
the Vallalar Gramya Bank, Cuddalore,
the Nagaland Rura} Bank, Kohima, the
Dhankanal Gramin Bank, Dhankanal,
the Alaknanda Gramin Bank, Pauri
Garhwal, the Baitarani Gramya Bank,
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Baripada, the Bhagalp Bank Kshetriya
Gramin Bank, Bhagalpur, the Vidisha
Bhopal Kshetriya Gramin Bank Vidisha,
the Santhal Parganas Gramin Bank,
Dunka, the Cauvery Grameen Bank,
Mysore, the Chitanya Gramin Bank,
Tenali, Guntur Distt, the Rushikulya
Gramya Bank, Berhampur, Surguja
Kshetriya Gramin Bank, Ambkapur, the
Madhubani Kshetriya Gramin Bank,
Madhubani, the Nalanda Gramin Bank,
Nalanda, the Koraput Panchabati
Gramya Bank, Jaypore, the Subansiri
Goanlia Bank, North Lakhimpur, the
Thar Anchalik Gramin Bank Jodhpur,
the Ratnagir Sindudurg Gramin Bank,
Ratnagiri for the year 1989

(Deb. 5, Vol. XIII, 04-01-1991)
Col. 444-56

Central Advisory Committee for
Lighthouses Procedural Amendment
Rules, 1990 and Notification under Delhi
Motor Vehicle Taxation Act, 1989 etc.
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 508-10

Leaders of Opposition in Parliament
(Allowances, Medical and other
Facilities) (Amendment) Rules, 1990
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 836

National Airport Authority Regulation,
1989, A Statement correcting the reply
to USQ No. 34 dated 7 August 1990
and Annual Report of and Review on
the working of Air India, Bombay for
1989-90 etc.
(Deb. 9, Vol. XHI, 10-01-1991)
Col.518-20

Notification published in Delhi Gazette
dated the 4th September, 1990 making
certain amendments to Notification No.
U.14011/160/89-Dethi (i) dated the 6th
January, 1990
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 461

Notification under article 309 of the
Constitution
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 471

Notification under Customs Act, 1962;
Delhi Sales Tax Act, 1965 Financial
Insurance Business (Nationalisation)
Act, 1972 and Life Insurance
Corporation Act, 1956 etc.

(Deb. 2, Vol. XIII, 28-12-1990)
Col 391

Notification under Delhi Administration
Act, 1966
(Deb. 10, Vol. XIII, 11-01-1991)
Col.4-5

Notification under Essential Commodities
Act, 1955 and Bureau of Indian
Standards Act 1986, Central
Warehousing Corporation (Second
Amendment) Rules 1990; Review on
the working of the Annual Report of
Hindustan Vegetable Oils Corporation
Ltd., New Delhi etc.

(Deb. 3, Vol. XIII, 02-01-1991)
Col. 839

Notification under National Highways
Authority of India Act, 1988; Annual
Report of and Review on the working
of Mormugao Dock Labour Board for
1989-90
(Deb. 10, Vol. XIII, 11-01-1991)
Col 2-3

Notification under section 10 of the
National Highways Act, 1956
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 408

Notification under section 150 of the
Customs Act, 1962
(Deb. 5, Vol. XIII, 04-01-1991)
Col.435-37

Notification under section 26 of the
Environment Protection Act, 1986
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 405
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Notification under section 30 of the
Brahmaputra Board Act, 1980
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 414

Notification under Spices Board, 1986
(Deb. 10, Vol. XIiI, 11-01-1991)
Col.6

Notification under sub section 1 of section
619 A of the Companies Act, 1956
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 458

Notification under sub section 2 of Section
3 of the All India Services Act, 1951
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 466

Notification under sub section 3 of section
15 of the Government Savings Bank
Act, 1873
(Deb. 5, Vol. XIII, 04-01-1991)
Col 438-39

Notification under sub section 3 of section
22 of the Central Industrial Security
Force Act, 1968
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 46!

Notification under sub section 4 of section
19 of Banking Companies (Acquisition
and Transfer of Undertakings) Act,
1970
(Deb. 5, Vol. XIII, 04-01-1991)
Col.437-38

Notification under sub section 4 of section
97 of the Employees State Insurance
Act, 1948
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 465

Notification under sub section § of section
7 of the Indian Telegraph Act, 1885
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 407

LOK SABHA

Notification under sub-section (3) of
section 24 of the Supreme Court Judges
(Conditions of Service) Act, 1958
(Deb. 5, Vol. XIII, 04-01-1991)
Col 400

Notification under sub-section 4 of section
124 of the Major Port Trust Act, 1963
(Deb. 5, Vol. XI1I, 04-01-1991)
Col.414-15

Notification under sub-section 5 of section
4 of the Inter-State Corporations Act,
1957
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 460

Notification under sub-section 6 of section
" 3 of the Essential Commodities Act,
1955
(Deb. 5, Vol. XIII, 04-01-1991)
ColL 422

Notifications under  Essential
Commodities Act, 1955 and Annual
Report of and Review on the working
of National Co-operative Agricuiture
and Rural Development Banks
Federation Limited, Bombay for
1989-90 etc.

(Deb. 9, Vol. XIII, 10-01-1991)
Col. 531-35

Notifications under  Essential
Commodities Act, 1955 and Review on
the working of Annual Report of Biecco
Lawrie Ltd. for 1989-90 etc.

(Deb. 9, Vol. XIII, 10-01-1991)
Col.511-15

Notifications under Export (Quality
Control and Inspection) Act, 1963 and
Annual Reports of and Review on the
working of Coffee Board, Rubber Board
etc. for 1989-90
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 54345
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Notifications under Major Port Trust Act,
1963 and Merchant Shipping Act, 1958
and Companies Act, 1956
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 582

Notifications under section 296 of the
Income Tax Act, 1961
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 437

Notifications under section 41 of the
Finance Act, 1979
(Deb. 5, Vol. XIII, 04-01-1991)
Col.423-28

Notifications under sub section 4 of
section 63 of the State Bank of India
(Subsidiary Banks) Act, 1959
(Deb. 5, Vol. XIII, 04-01-1991)
Col.438

Notifications under sub section e3 of
section 17 of the Export (Quality Control
and inspection) Act, 1963
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 456-58

Notifications under sub-section (2) of
section 7 of the Employees Provident
Funds and Miscellaneous Provisions
Act, 1952
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 464

Notifications under sub-section 2 of
section 38 of the Central Excises and
SaltAct, 1944
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 428-35

Notifications under sub-sections 3 of
Section 18 ofthe Central Reserve Police
Force Act, 1949
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 460-61 "

Proclamation dated 27.11.1990 issued by
President in relation to State of Assam
Order dated 27.11.90 made by President
in Pursuance of Proclamation and

)

Report of Governor of Assam to the
Drezidur etc.

(Deb. 1, Vol. XIII, 27-12-1990)
Col. 588

Report of the Comptroller and Auditor
General of India for 1988-89-Union
Government (Civil) Rural Landless
Employment Guarantee Programme
(Deb. 9, Vol. XIII, 10-01-1991)
Col.538-39

Reports of Comptroller and Auditor
General of India for the year ended
31-3-1989 Union Government (Civil)
Integrated Child Development
Services, etc.

(Deb. 1, Vol. XIII, 27-12-1990)
Col. 592

Reports under sub section 8 of section 10
of Banking Companies (Acquisition
and Transfer of Undertakings) Act,
1970 and 1980
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 44243

Review of the working of the Deposit
Insurance and Credit Guarantee
Corporation, Bombay for the year,
1989-90
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 450

Statement Correcting reply to USQ No.
1418 dated 21st march 1990 re
expenditure by DDA in court Cases,
Annual Accounts of National Capital
Region Planning Board, New Delhi for
1989-90, Review on the working of &
Annual Report of Housing and Urban
Development Corporation Limited,
New Delhi for 1989-90
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 835

Statement giving reasons for immediate
legislation by the Finance (Second
Amendment) Ordinance, 1990
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 752
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The High Court Judges Travelling
Allowance Amendment Rules, 1990
and Review on the working of and
Annual Report of Export Credit
Guarantee Corporation of India Ltd. for
198990
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 507-08

Para-Military Forces

Deployment of Para-Military Forces in U.P.
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 46

Passport

Impounding of Passports
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 76

Number of Passports Issued by Regional
Passport Offices
(Deb. 4, Vol. XIII, 03-01-1991)
Col.205-06

Pension

Applications for Freedom Fighters
Pension
(Deb. 8, Vol. XIII, 09-01-1991)
Col.456-60

Need to introduce ‘one rank one pension’
scheme at the earliest (MUR 377)
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 614

Payment of Pension to Central
Government Employees through SBI
Branches
(Deb. 5, Vol. X111, 04-01-1991)
Col. 83-84

Pending Cases of Swatantrata Sainik
Samman Pension from Bihar
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 36163

Pension Scheme for Bank Employees
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 115
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Pension Scheme for Employees covered
by provident Fund Act
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 425-26

Pension to widows of Ex-Servicemen
(Deb. 6, Vol. XII1, 07-01-1991)
Col.115-16

Pensionary Benefit to Retired Punjab
Government Employees
(Deb. 6, Vol. XIII, 07-01-1991)
Col 453

Setting up of Central Pension Accounting
Offices in States
(Deb. 2, Vol. X1II, 28-12-1990)
Col.62

Swatantrata Sainik Samman Pension Cases
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 158-59

People of Indis Project

Compilation of Data by Anthropological
Survey of India on ‘People of India
Project’
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 194

Personal Explanation by Member

Personal Explanation by Member
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 845

Personal Explanation Under Rule 357-by
Shri Tarit Baran Topdar
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 603

Pesticide
Central Committee on Pesticides Residue

(Deb. 4, Vol. XIII, 03-01-1991)
Col. 33

Spurious Pesticides
(Deb. 4, Vol. XII1, 03-01-1991)
Col. 97-98¢
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Petition

The problem of people of Ladakh (Pet.)
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 484

The problems of the people of Jammu
Region (Pet.)
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 484

Petrochemical

Haldia Petrochemical Project
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 192-93
(Deb. 9, Vol. X111, 10-01-1991)
Col.461-62

Petrochemical Projects at Visakhapatnam
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 347

Policy for Growth of Petrochemical

Industry
(Deb. 9, Vol. XIII, 10-01-1991)

Col. 34445

Proposal to Set up Petrochemical Industry
in Rajasthan
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 492

Raw Material Depots for Import of
Petrochemical Intermediaries
(Deb. 9, Vol. XIII, 10-01-1991)
Col.219-20

Setting up of Chemicals and
Petrochemicals Projects in Karnataka
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 59

Petrol Pump

Allotment of Petrol Pumps and LPG
Agencies to Unemployed Youths
(Deb. 7, Vol. XIII, 08-01-1991
Col. 1522 .
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Allotment of Petrol/Diesel Pumps
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 173-88

Criteria for Allotment of LPG Agency and
Petrol Pumps
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 220-22

Overcharging by Some Petrol Pump
Dealers in Dethi
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 393

Petrol Pumps and LPG Agencies in
Rajasthan
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 14849

Petrol Pumps in A&N Islands
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 343

Petrol Pumps to SCs/STs and Backward
Classes
¢(Deb. 9, Vol. XIII, 10-01-1991)
Col. 24142

Petrol/Diesel Pumps in Bangalore City
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 409-10

Petrol/Diesel Pumps in Maharashtra
(Deb. 9, Vol. XIII. 10-01-1991)
Col. 19697

Raids Conducted on Petrol Pumps in
Orissa
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 150

Setting up of Diesel Outlets at every seven
Kilometers
(Deb. 7, Vol. XII1, 08-01-1991)

Col.232-33
Petroleum and Natural Gas

Delay in Oil Projects
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 24849
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Flaring of Natural Gas
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 198-99

Gas Reserves in Ankaleshwar, Gujarat
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 150-51

Improvement in Petroleum Situation
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 402-03

Kelkar Committee on Natural Gas
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 83

Natural Gas from Bombay to Pipavav
Landfall Point
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 347

Natural Gas through Pipeline in Gujarat
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 13940

Planning Oil Production, Refining and
Investment
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 360-61

Supply of Natural Gas from Bombay High
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 453-60

Supply of Natural Gas in Bombay
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 380

Supply of Oil and Natural Gas in
Tamil Nadu
(Deb. 9, Vol. XIII, 10-01-1991)
Col.29799

Underground storage system for Natural
Gas in Eastern Sector
(Deb. 7, Vol. X111, 08-01-1991)
Col.235

Use of Natural Gas in Place of LPG
(Deb. 9, Vol. XIII, 10-01-1991)
Col.467-68
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Utilisation of Bombay High Flared Natural
Gas
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 296

Utilisation of Natural Gas
(Deb. 7, Vol. XIII, 08-01-1991)
Col.32-33

Petroleum Product

Allocation of Petroleum Products to States
(Deb. 9, Vol. XIII, 10-01-1991)
Col.251-60

Allotment of Petroleum Products to Kerala
(Deb. 9, Vol. XIII, 10-01-1991)
Col.446-52

Alternative of Petrol
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 4647

Consumption of Petrol and Diesel
(Deb. 9, Vol. XIII, 10-01-1991)
Col.311-16

Consumption of Petroleum and Petroleum
Products
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 162-70

Decrease in Demand of Petroleum
Products
(Deb. 9, Vol. XIII, 10-01-1991)
Col.497-98

Demand and Supply of Petroleum Products
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 14-31

Import of Oil
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 249-50

Import of Petrol and Diesel
(Deb. 9, Vol. XIII, 10-01-1991)
Col.295

Import of Petrol from Arab Countries
(Deb. 7, Vol. XIII, 08-01-1991)
Col.269-70
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Increase in Prices of Petroleum Products
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 63

Increase in Production of Petroleum
Products
(Deb. 9, Vol. XIII, 10-01-1991)
Col.296-97

Need to provide electricity and diesel in
the country particularly in Eastern
Uttar Pradesh (MUR 377)

(Deb. 6, Vol. XIII, 07-01-1991)
Col. 556-57

Oil Swap-Ties with Developed Countries
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 141

Price of Petrol and Diesel
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 462-64

Production and Consumption on
Petroleum Products
(Deb. 9, Vol. XIII, 10-01-1991)
Col 471-84

Rationing of Diesel and Petrol
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 53-54

Requirement of Petroleum Products in
Surat, Gujarat
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 220-28

Saving of Oil
(Deb. 9, Vol. XII, 10-01-1991)
Col. 369

Scarcity of Diesel .
(Deb. 4, Vel. XIt], 03-01-1991)
Col. 91-92

Scarcity of Petroleum Products in Gujarat
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 49-50

Shortage of Kerosene and Diesel in Rural

Areas
(Deb. 9, Vol. XIII, 10-01-1991)
Col.234-35
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Shortage of Petrol and Diesel to
Mabharashtra
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 229-30

Shortage of Petroleum Products
(Deb. 9, Vol. XIII, 10-01-1991)
Col 44445

Supply of Kerosene and Diesel to
West Bengal
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 185-86

Supply of LPG, Petrol and Diesel to
Hamirpur and Jalaun, Uttar Pradesh
(Deb. 9, Vol. XIII, 10-01-1991)
Col.321-23

Supply of Petroleum Products to
Madhya Pradesh
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 181-84

Petroleum Refinery

Oil Refineries at Karnal and Mangalore
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 360-61

Oil Refinery in Gujarat
(Deb. 9, Vol. XIII, 10-01-1991)
Col.367-68

Setting up of Oil Refinery in Numaligarh,
Assam
(Deb. 7, Vol. XIII, 08-01-1991)
Col.380-81

Pharmaceutical Companies

Amount Outstanding against Drugs
Companies
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 42140

Deregistration of 160 reputed medicine
firms including IDPL from the approved
list(CA)

@eb. 9, Vol. XIII, 10-01-1991)
-+ Col. 595-602
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Pilots

Training of Pilots in France
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 464-66

Pisciculture

Promotion of Pisciculture
(Deb. 1, Vol. XIII, 27-12-1990)
Col.270

Planning Commission

Planning Commission Meeting
(Deb. 8, Vol. XIII, 09-01-1991)
Col.292-%4

Plastic

Closure of Plastic Processing Units
(Deb. 7, Vol. XIII, 08-01-1991)
Col.411

Plastic Processing Industry
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 413

Police

Busting of a Dacoit Gang
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 116-17

Common Cadre of Policemen of Union
Territories
(Deb. 8, Vol. XIII. 09-01-1991)
Col. 424-25

Recruitment of Typists and Stenographers
in Dethi Police
(Deb. 6, Vol. XIII, 07-01-1991)
Col.114-16

Training of Police Personnel on Scientific
Lines
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 24749

Pollution

Action against Industrial Houses
Discharging Effluents in Rivers
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 84
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Action Plan for Controlling Air, Water and
Soil Pollution
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 394-95

Air and Water Pollution in Udaipur,
Rajasthan
(Deb. 5, Vol. XIII, 04-01-1991)
Col.316-17

Air Pollution in Delhi
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 324-25

Air Pollution Monitoring Programme
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 365

Anti-Pollution Measures in Gaya, Bihar
(Deb. 5, Vol. XIII, 04-01-1991)
Col.211

Control of Water Pollution
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 103

Environment Pollution Consciousness
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 157

Environmental Pollution in Kanpur
(Deb. 2, Vol. XIII, 28-12-1990)
Col.99

Major Rivers Facing Pollution
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 321

National Pollution Control Plan
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 66

Noise Pollution _
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 323

Pollution at Thane-Belapur Zone Bombay
(Deb. 5, Vol. XIII, 04-01-1991)
Col.90-92

Pollution caused by Bokaro Thermal
Power Station
(Deb. 5, Vol. XIII, 04-01-1991)
Col.322-23
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Pollution Checks on Vehicles in Delhi
(Deb. 4, Vol. XII1, 03-01-1991)
Col. 89-90

Pollution Control Measures by Power
Plants in Bihar
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 163-64

Pollution Control Technology for Cement
Factories
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 381

Pollution in Breechhadi, Rajasthan
(Deb. 5, Vol. XIII, 04-01-1991)
Col.247-48

Pollution Level in Delhi
(Deb. 2, Vol. XIII, 28-12-1990)
Col.29

Pollution Level in Ganga and Yamuna
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 112-13

Pollution of Drinking Water in Punjab
(Deb. 5, Vol. XIilI, 04-01-1991)
Col.95-96

Pollution of Ground Water in Rajasthan
(Deb. 5, Vol. XIII, 04-01-1991)
Col.207-08

Reduction of Fine on Vehicles Causing
Pollution
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 203

Standards Fixed for Controlling Pollution
(Deb. S, Vol. XIII, 04-01-1991)
Col. 85-88

Violation of Pollution Control Acts in
Jammu and Kashmir
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 193

Water Pollution due to Orient Paper Mill
in Shahdol District of M.P.
(Deb. 5, Vol. XIll, 04-01-1991)
Col. 17-24
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Port

Calcutta a Second Port of Call
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 161-62

Capacity Utilisation of Jawharlal Nehru
Port
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 384-85

Development of Paradip Port
(Deb. 4, Vol. XIII, 03-01-1991)
Col.388-91

Dredging in Tuticorin Port
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 543

Establishment of Free Ports
(Deb. 5, Vol. XIII, 04-01-1991)
Col.206-07

Housing Problem of Paradip Port
Employees
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 70

Loss Incurred by Major Port Trusts
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 400-01

Modernisation and Development of
Bombay Port
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 162

New Port Site Near Sagar Islands
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 558

Problems of Shipyards
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 400

Regularisation of Casual Workers in
Paradip Port
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 206

Transhipment Terminal at Cochin/
Jawaharlal Nehru Port
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 107
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Post Office

Ban on New Recruitments and Opening
of New Post Offices
(Deb. 4, Vol. XIII, 03-01-1991)
Col.401-02

Computerisation of Mail Sorting
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 177

Construction of Buildings for Post Offices
in Karnataka
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 258

Foreign Post Office in Surat
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 266

Head Post Offices in Madhya Pradesh
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 29596

Improvement in Postal Services
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 460

Introduction of Cost Plus Tariff Scheme
by Department of Posts
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 476

Issue of Commemorative Postal Stamps
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 143

Issue of Postage Stamps of Fort of
Chittorgarh
(Deb. 1, Vol. XII1, 27-12-1990)
Col. 111

New Post Offices in Maharashtra
(Deb. 4, Vol. XIII, 03-01-1991)
Col.34

Opening of Branch Post Offices in Districts
of Bihar
(Deb. 4, Vol. XII1, 03-01-1991)
Col. 62-63

Opening of New Branch Post Offices
(Deb. 1, Vol. XI1iI, 27-12-1990)
Col.374
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Opening of New Post Offices and Branch
Post Offices in Nagaland
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 205

Opening of New Post Offices in
Uttar Pradesh
(Deb. 1, Vol. XIII, 27-12-1990)
Col.252

Opening of Post and Telegraph Offices in
Udaipur District
(Deb. 4, Vol. XIlI, 03-01-1991)
Col.394-95

Recommendations of Expert Committee on
Excellence in Postal Services
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 479

Remuneration of Persons working in
Temporary Posts
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 29899

Reorganisation of Post Master General’s
Office in Rajasthan
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 79

Setting up of Telephone Exchange and
Sub-Post Office at Devitalab, M.P.
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 165

Setting up Post Office in Lokhandwala
Complex, Andheri (W), Bombay
(Deb. I, Vol. X111, 27-12-1990)
Col. 541

Upgradation of extra Departmental Sub-
Post Office at Deepnagar
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 73-74

Postal Services

Ban on Private Courier Services
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 192
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Poverty

Criteria for Defining Poverty Line
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 69-82

Expert Group on Estimation of Proportion
and Number of Poors
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 233

Legal Aid to Poor
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 318

(Deb. 5, Vol. XI11, 04-01-1991)
Col.257-74

People Below Poverty Line in Orissa
(Deb. 6, Vol. XIII, 07-01-1991)
Col.309-10

People Below Poverty Line in Rural/Urban
Areas
(Deb. 6, Vol. XIII, 07-01-1991)
Col.242-43

Persons Below Poverty Line in Punjab,
Delhi and Chandigarh
(Deb. 6, Vol. XIII, 07-01-1991)
Col 222-27

Reservation of Seats in Parliament and
State Legislatures for Poor
(Deb. 5, Vol. XIII, 04-01-1991)
Col.46

Power

ADB's Aid for Thermal Power Projects
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 346-48

Allocation of Power to Kerala from Central

Pool
(Deb. 9, Vol. X111, 10-01-1991)

Col. 174

Assistance Offered by California Energy
Commission for Power Plants
(Deb. 9, Vol. XIII, 10-01-1991)
Col.416-17
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Bairabi Hydel-Electric Project in Mizoram
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 374-75

Capacity of Power Plants
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 190-91

Clearance to ‘Pooyamkutty’ Hydroelectric
Project
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 267

Clearance to Pending Power Projects
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 388402

Clearance to Sarapadi Hydro-electric
Project
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 119-20

Clearance to Thermal Power Plant of
Rajasthan
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 113-16

Clearance to three new Thermal Power
Projects
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 350-51

Electrification of Unauthorised Colonies
(Deb. 9, Vol. XIII, 10-01-1991)
Col.369-77

Energy Accountirg and Monitoring
Systems
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 359-60

Energy saving devices
(Deb. 7, Vol. XIII, 08-01-1991)
Col.366-68

Financial Assistance for Larji Hydro-
Electric Project in Himachal Pradesh
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 385-86

Financing of New Power Projects of
Rajasthan
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 382-90
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Fire at Kadamparal Power Station in
Madras
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 386

Gas-Based Power Station at Gandhar
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 405

Generation and Requirement of Power
(Deb. 9, Vol. XIII, 10-01-1991)
Col.420-21

Generation of Power from Rice Straw
(Deb. 9, Vol. XIIl, 10-01-1991)
Col. 357

Hydel Power Projects
(Deb. 7, Vol. XIII, 08-01-1991)
Col.311-44

Hydro-Electric Projects of Uttar Pradesh
(Deb. 7, Vol. XIli, 08-01-1991)
Col. 350-56

Kawas Gas based Power Project
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 193-94

Kayamkulam Power Plant of Kerala
(Deb. 9, Vol. XII1, 10-01-1991)
Col.242

Kayamkulam Thermal Power Project
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 203

Laying of Transmission Line along with
Dhauli Ganga Projects
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 141

Need to provide financial assistance to
the Government of Bihar for
construction of power grid in
Jagdishpur (MUR 377)

(Deb. 9, Vol. XIII, 10-01-1991)
Col.613-14

Package with ACC-Babcok Limited
(Deb. 7, Vol. X111, 08-01-1991)
Col.297-98

LOK SABHA

Panel for Power Projects Clearance
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 309

Panki Thermal Power Station
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 139

Pending Power Project of West Bengal
(Deb. 7, Vol. XIII, 08-01-1991)
Col.248-55

Pending Power Projects of Kerala
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 289-96

Performance of Captive Power Plant of
Sindri Unitof F.C.I.
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 264

Pollution caused by Bokaro Thermal
Power Station
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 322-23

Pollution Control Measures by Power
Plants in Bihar
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 163-64

Power Availability
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 10-15

Power Breakdown in Yadav Nagar, Delhi
(Deb. 7, Vol. XIlI, 08-01-1991)
Col. 79

Power from Central Power Station to
Rajasthan
(Deb. 9, Vol. XIII, 10-01-1991)
Col.236-40

Power Generation Capacity of West
Bengal
(Deb. 7, Vol. XII1, 08-01-1991)
Col. 199200

Power Generation in Country
(Deb. 7, Vol. X111, 08-01-1991)
Col. 84-90
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Power Generation in Eighth Plan
(Deb. 7, Vol. X111, 08-01-1991)
Col. 106-07

Power Plants at Ibrahimpatnam and
Muddanur (A.P.)
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 44142

Power Projects During Eighth Plan
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 149

Power Projects of Kerala
(Deb. 2, Vol. X111, 28-12-1990)
Col. 370

Power Requirement in Rajasthan
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 224-25

Power Shortage in Coal Mines in Bihar
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 34546

Power Shortage in Kerala
(Deb. 7, Vol. X1II, 08-01-1991)
Col.282-88

Power Shortage in Southern Region
(Deb. 7, Vol. XIII, 08-01-1991)
Col.404-05

Power Station in Salempur in U.P.
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 116-17

Power Supply in Calcutta from Bhutan
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 201

Power to Release Foreign Exchange by
ONGC
(Deb. 7, Vol. XII1, 08-01-1991)
Col. 194-95

Private Sector Participation in Power
Generation
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 498-506

Production of Coal and Generation of

Power
(Deb. 7, Vol. XIII, 08-01-1991)

Col. 190-91
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Recommendations of Power Ministers
Conference
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 391

Retrenchment of Employees of Chukha
Hydroelectric Project
(Deb. 7, Vol. XIII, 08-01-1991)
Col.403-04

Review of National Energy Policy
(Deb. 7, Vol. XIII, 08-0i-1991)
Col. 14344

Seminar Organised to Solve Energy Crises
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 444

Setting up of a Power Plant at Bettiah in
Bihar
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 110

Setting up of a Thermal Power Station at
Katihar in Bihar
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 14243

Setting up of Gas based Power Plants in
Andhra Pradesh
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 123-28

Setting up of Power Projects in Andhra
Pradesh
(Deb. 7, Vol. XIII, 08-01-1991)
Col.274-81

Setting up of Thermal Power Plants in Uttar
Pradesh
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 49596

Setting Up of Thermal Power Station at
Panadhro In Gujarat
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 366-67

Setting up of Thirikaripur Power Plant in
Kerala
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 140
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Short Term Deposits made by Power
Undertakings
(Deb. 9, Vol. XIII, 10-01-199i)
Col. 280-94

Shortage of Power in Dethi
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 349

Soviet Assistance to Bakreshwar Power
Plant
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 197-98

Supply of Coal to Vijayawada Thermal
Power Station
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 150-51

Survey of Parbati and other projects in
Himachal Pradesh
(Deb. 7, Vol. XIII, 08-01-1991)
Col.382-84

Transfer of Sanan Project
(Deb. 7, Vol. XIII, 08-01-1991)
Col.412-13

Transmission and Distribution Losses
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 189-90

Transmission Losses in U.P. and Bihar
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 36-37

World Bank Assisted Power Projects
(Deb. 7, Vol. X111, 08-01-1991)
Col. 60-72

Price Index

Cost of Living Index
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 320

Price Index
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 315

Wholesale Price Index and Industrial
Prices
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 329-30

LOK SABHA

Private Sector

Financing of Private Sector
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 86

Public Distribution System

Bogus Ration Cards
(Deb. 3, Vol. XIII, 02-01-1991)
Col 770

Expansion of Public Distribution System
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 456

Non-Availability of  Essential
Commodities from Fair Price Shops
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 224

Re-Oriented PDS
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 340

Rise in Sale Price of Rationed Wheat and
Sugar
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 800

Working of FPS in Delhi
(Deb. 3, Vol. XIII, 02-01-1991)
Col.232

Public Sector

Appointment of Chairman and Managing
Director in Public Undertakings
(Deb. 7, Vol. XIII, 08-01-1991)
Col.257-66

Assets of Corporations
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 329

CBI Raids on Government and Public
Undertakings Officials
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 175-92

Cycle Corporation of India Limited and
Bharat Ophthalmic Glass Limited,
West Bengal
(Deb. 8, Vol. X111, 09-01-1991)
Col. 175
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D.A. to Public Sector Employees
(Deb. 8, Vol. XIII, 09-01-1991)
Col.319-24

Discrimination in Granting Environmental
Clearance to P.S.Us
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 226

Expenditure in Public Sector Undertakings
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 155-56

Expenditure incurred by Corporations
under Commerce Ministry
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 73

Head Offices of Central Public
Undertakings in Dethi
(Deb. 6, Vol. XIII, 07-01-1991)
Col.281-86

LTC Encashment in Public Undertakings
under the Department of Fertilizers
(Deb. 4, Vol. -XIII, 03-01-1991)
Col.177-78

Modernisation of Central Public
Undertakings in Orissa
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 129

Performance of Public
Undertakings in Orissa
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 174-75

Performance of Public Undertakings under
Ministry of Energy
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 173

Production in Defence Public Sector
Undertakings
(Deb. 6, Vol. XIII, 07-01-1991)
Col.274-80

Public Sector Undertakings in Bhojpur,
Bihar
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 203-04 .

Sector
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Public Sector Undertakings of
Maharashtra running in Loss
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 390-91

Public Sector Undertakings under MRTP
Act
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 388

Recruitment in Central Government
Offices and Public Undertakings
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 10-27

Review of loss-Making Public Sector
Undertakings
(Deb. 6, Vol. XIII, 07-01-1991)
Col.421-22

Setting up of Wage Board
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 151-53

Shifting of Offices of Government/Public
Sector Undertakings Outside Delhi
(Deb. 3, Vol XIII, 02-01-1991)
Col.26

Strike by Co-ordination Committee of
Officers Association of Public Sector
Undertakings
(Deb. 8, Vol. XIII, 09-01-1991)
Col.420-21

Pulse(s)

Prices of Cement, Edible Oil and Pulses
(Deb. 3, Vol. XIII, 02-01-1991)
Col.487

Production of Pulses
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 476

Punjab
Agricultural Projection in Punjab

(Deb. 1, Vol. XIII, 27-12-1990)
Col. 264

Arrest of Persons Invoived in Terrorists
Activities in J&K and Punjab
(Deb. 6, Vol. XIII, 07-01-1991)
Col.453-54
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Assistance for development of Tourism
in Punjab, Delhi and Chandigarh
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 371

racklog of Reserved Vacancies in Punjab
Government Offices
(Deb. 8, Vol. XIII, 09-01-1991)
Col.5-7

Bank Dacoities in Punjab
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 173-80

Bifurcation of Punjab Wakf Board
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 125-26

Consfiscated Arms in Punjab
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 447-52

Construction of Sub-Markets in Punjab
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 453-61

Development of Agriculture Sector in
Punjab
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 127-28

Development of SCs and STs in Punjab
(Deb. 8, Vol. XIII, 09-01-1991)
Col.438

Environmental Norms for Acquisition of
Land in Punjab
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 167

Expenditure Incurred on CRPF in Punjab
(Deb. 8, Vol. XIII, 09-01-1991)
Col.422-23.

Filling up of Vacancies in Punjabi
University, Patiala
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 243

Flood Affected Villages in Hoshiarpur,
District of Punjab
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 243

LOK SABHA

Gold Samples Collected in Punjab
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 317

Harassment and Victimisation of
Scheduled Caste Officers in Punjab
(Deb. 6, Vol. X1I1, 07-01-1991)
Col. 307

Law and Order Situation in Punjab
(Deb. 8, Vol. XIII, 09-01-1991)
Col.45

Massacre of Bus Passengers in Punjab
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 220

Migrants from Delhi to Punjab during 1984
Riots
(Deb. 8, Vol. XIII, 09-01-1991)
Col.423-24

Number of Militants in Detention in
Punjab
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 435

Number of Persons Killed in Punjab
(Deb. 8, Vol. XII1, 09-01-1991)
Col. 163-70

Panthic Committee Code of Conduct for
Journalists in Punjab
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 333-34

Pension to Widows of Terrorists Victims
in Punjab
(Deb. 8, Vol. XIII, 09-01-1991)
Col.42142

Pensionary Benefit to Retired Punjab
Government Employees
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 453

Petrochemical Complex in Punjab
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 144

Procurement of Paddy in Punjab

(Deb. 3, Vol. XIII, 02-01-1991)
Col. 229
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Recruitment in Vigilance Department in
Punjab Government
(Deb. 6, Vol. XIII, 07-01-1991)
Col.330-34

Release of Detenues in Punjab and J&K
(Deb. 6, Vol. XII1, 07-01-1991)
Col. 159

Release of Water Under Canals of
Haryana, Rajasthan and Punjab
(Deb. 4, Vol. XIII, 03-01-1991)
Col.448-49

Results of Punjab Education Board
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 604

Schemes for the Welfare of SCs in Punjab
(Deb. 8, Vol. XIII, 09-01-1991)
Col.291-92

Sealing of Indo-Pak Border in Punjab
(Deb. 8, Vol. XIII, 09-01-1991)
Col.453-54

Situation in Punjab (DUR 193)

(Deb. 10, Vol. XIII, 11-01-1991)
Col. 110-231

Spinning Mills in Punjab
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 601

Spurt in Killing of Innocent Citizens in
Punjab
(Deb. 8, Vol. XIII, 09-01-1991)
Col.202-03

Supply of Standard Fertilizers and
Pesticides to Farmers in Punjab
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 100

Transfer of Houses Allotted by Punjab

Housing Board
(Deb. 3, Vol. XIII, 02-01-1991)

Col. 816

Unemployment of Youth in Punjab
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 291
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Waiving off Loans in Punjab
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 67

Wakf Properties in Punjab
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 305-06

Rail Accident

Train Accidents
(Deb. 9, Vol. XIII, 10-01-1991)
Col.492-94

Railway Protection Force

Recruitment for RPF
(Deb. 9, Vol. XIII, 10-01-1991)
Col.203-12

Railways

Additional Coaches for Sikkim
(Deb. 7, Vol. XIII, 08-01-1991)
Col.210-11

Additional Coaches in 1001/1002
Panchavati Express
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 469-70

Additional Trains on Bangalore
Trivandrum Section
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 4041

Allotment of Book Stalls
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 171-72

Allotment of Contracts of Stalls to
Unemployed Graduates
(Deb. 7, Vol. XIII, 08-01-1991)
Col.237-38

Allotment of Dining/Pantry Car Contracts
on Northern Railway
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 45-46

Allotment of Funds to Andhra Pradesh
for Railway Safety
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 171



114

Angamaly-Achenkovil-Malayora Railway
Line
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 160

Assault on Former P.M. Shri V.P. Singh
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 156-57

Boxes for TTEs
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 308-09

Cancellation of Trains Passing Through
Uttar Pradesh
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 229

Capital Raising by Unconventional
Methods
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 151

Care on Wheels
(Deb. 7, Vol. XII1, 08-01-1991)
Col. 131-34

Chair Cars in Express Trains
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 49

Charges for Catering Service in Rajdhani
Express
(Deb. 9, Vol. XIII, 10-01-1991)
Col.381-82

Chitauni-Bagha Bridge
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 494-95

Circular Railway in Bangalore
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 158-59

Circular Railway in Calcutta
(Deb. 9, Vol. XIII, 10-01-1991)
Col.319-20

Construction of Jakhapura-Banspani
Railway Line
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 33-34

LOK SABHA

Conversion of Ahmedabad-Dethi Line
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 246

Conversion of Amritsar-Ludhiana into
Shuttle Trains
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 26263

Conversion of Balaghar-Katangi and
Tirodi-Tummsar Railway Lines
(Deb. 7, Vol. XIII, 08-01-1991)
Col.365-66

Conversion of Jabalpur-Gondia-
Chandrapur Railway Line
(Deb. 7, Vol. XIII, 08-01-1991)
Col.29-30

Conversion of Kashipur-Ramnagar Line
(Deb. 7, Vol. XIII, 08-01-1991)
Col 105

Conversion of Manmad-Adilabad Line
(Deb. 7, Vol. X111, 08-01-1991)
Col. 226-28

Conversion of Miraj-Bangalore Line
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 187-88

Conversion of Nadiad-Kapadwaj line and
ITs Extension to Modasa
(Deb. 7, Vol. XIi1, 08-01-1991)
Col.273

Conversion of Railway Lines
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 34748

Conversion of Rajkot-Veraval Line
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 171

Damage of Railway Property due to
Agitation
(Deb. 9, Vol. XIII, 10-01-1991)
Col.263-78

Development of Ecological Train
(Deb. 9, Vol. XI1I, 10-01-1991)
Col. 175

’
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Development of Kakinada Station
(Deb. 7, Vol. XIII, 08-01-1991)
Col.222-23

Digha-Tamluk Rail Line
(Deb. 9, Vol. X111, 10-01-1991)
Col.310

Direct train from Bombay/Madras to
Chopan in U.P.
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 376

Direct Trains Between Bombay V.T. and
Panvel
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 29596

Direct Trains from Kanyakumari
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 168

Doubling of Cochin-Trivandrum and
Shoranur-Mangalore Lines
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 121

Doubling of Quilon-Madras Lines
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 288

Ekalakhi-Balurghat Railway Line (E.R.)
(Deb. 9, Vol. XIII, 10-01-1991)
Col.9-14

Electrification and Doubling of Bandel-
Katwa Section
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 415

Electrification of Railway Line Between
Kancheepuram and Chingleput
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 197-98

Electrification of Railway Lines
(Deb. 7, Vol. X111, 08-01-1991)
Col. 50-51

115

Electrification of Trains on Northern
Railways
(Deb. 7, Vol. XIII, 08-01-1991)
Col.235-36

Electrification of
Visakhapatmam Line
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 196

Express Train on Gorakhpur-Bareilly
Route
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 221

Extension of Trains Running Between
Madras and Bokaro upto Gaya
(Deb. 9, Vol. XIII, 10-01-1991)
Col.230

Facilities to Retired Employees of
Locomotive Workshop, Amritsar
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 134-35

Fast Train between Delhi and Tatanagar
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 351

Financial Performance of NEFR and NER
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 10709

Fire Caused by Rail Tankers Filled with
Crude Naptha
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 4849

First Class Reservation Quota in Dimapur
Booking Office
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 113

Free Rail Pass to Central Government
Pensioners
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 30809

Free Rail Travel Facility to Girls
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 44344

Vijayawada-
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Freight Charges on Coal supplied to
Raichur Power Station
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 186

Frequency of Asansol Barddhaman Local/
Passenger Trains
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 345

Ghaziabad Rail Terminal
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 142

Grievances of Group ‘B’ Railway Officers
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 19596

Group ‘A’ Officers on Railways
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 143

Guruvayoor-Mangalore Railway Line
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 377

Halt at Bangalore
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 405-06

Harnessing of alternative energy sources
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 199-200

Impact of Computerised Reservation
System
(Deb. 7, Vol. XIII, 08-01-1991)
Col.270-71

Import of Wheel Sets
(Deb. 7, Vol. XIII, 08-01-1991)
Col.209-10

Inclusion of Bombay-Palaghar Section
into Suburban Railway Management
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 155-56

Increase in Bogies in Karnataka Express
(Deb. 7, Vol. XIII, 08-01-1991)
Col221-2

Introduction of New Trains

(Deb. 7, Vol. XIII, 08-01-1991)
Col 230-32

LOK SABHA

Introduction of through Coaches between
Bidar and Bangalore
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 349-50

Khurda Road-Bolangir Railway Line
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 225-26

Konkan Railway Project
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 14041

Konkan Railway Project (Goa Section)
(Deb. 9, Vol. XIII, 10-01-1991)
Col.316-17

Late Running of Trains
(Deb. 7, Vol. XI1II, 08-01-1991)
Col.234-35

Linking of Adilabad to Delhi-Nagpur
Route
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 145-46

Linking of Bahraich and Border Area with
Nepal with Railway Line
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 174

Loss Due to Agitation and Cancellation
to Trains
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 496-97

Loss in Operation of Trains
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 192

Malpractices in Railways
(Deb. 7, Vol. XIII, 08-01-1991)
Col.408-10

Manufacture of Concrete Sleepers in
Railway Workshop, Bareilly
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 146

Movement of Rail Traffic Due to Shortage
of Petroleum
(Deb. 7, Vol. XIII, 08-01-1991)
Col.51-52
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Need to construct a railway line between
Fatehpur and Etawah in Uttar Pradesh
(MUR377)

(Deb. 8, Vol. XIII, 09-01-1991)
Col. 592

Need to construct railway level crossings
in rural area of Ganganagar, Bikaner
and Nagour of Rajasthan (MUR 377)
(Deb. 9, Vol. XIII, 10-01-1991)
Col.611

Need to construct railway line from
Gopalpur Port to the interior regions of
Ganjam district, Orissa (MUR 377)
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 867

Need to expedite construction of
Malayora Railway line from Angamaly
to Achencoil in Kerala (MUR 377)
(Deb. 10, Vol. XIII, 11-01-1991)
Col. 98-99

Need to give priority to construction of
main railway line between Latur Road
and Kurudwadi via Osmanabad in
Maharashtra (MUR 377)

(Deb. 10, Vol. XIII, 11-01-1991)
Col.97

Need to introduce a direct Express Train
from Delhi to Kotdwara and provide
other facilities at Kotdwara Railway

Station
(Deb. 3, Vol. XII1, 02-01-1991)

Col. 866

Need to link railway line between
Kadur-Chikmaglur-Belur-Saklespur
(MUR377)
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 555

Need to reinstate the victimised Railway
employees (MUR 377)
(Deb. 10, Vol. XIII, 11-01-1991)
Col.99 .
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Need to restore sleeper coaches in
passenger train running between
Kottavalasa and Bailadila (MUR 377)
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 590

New Catering Policy
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 10203

New Coach Factories
(Deb. 9, Vol. XIII, 10-01-1991)
Col.416

New division at Chopan in U.P.
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 375

New Railways Divisions
(Deb. 9, Vol. XIII, 10-01-1991)
Col.37-38

New Rajdhani Express from Bombay to
Delhi
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 163-64

New Station between Jogeshwari and
Goregaon (Bombay)
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 147

New Train Between Dethi and Howrah
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 415

New Trains on Northem and N.E. Railways
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 169-70

Palace on Wheel Trains
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 135-38

Palace on Wheels in South
(Deb. 7, Vol. XIII, 08-01-1991)
Col.310

Pantry car contract in Shatabdi Express
{Deb. 7, Vol. X1II, 08-01-1991)
Col.372
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Pantry Cars for Trains
{Deb. 7, Vol. XII1, 08-01-1991)
Col. 59-60

Passenger Amenities at New Delhi Station
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 1-7

Passenger Amenities in South Bound
Trains
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 142

Payment of Compensations
(Deb. 7, Vol. XIII, 08-01-1991)

Col. 195-96

Pension to widows in Central Railway
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 176-80

Posts of Class II Officers
(Deb. 7, Vol. XIII, 08-01-1991)
Col.297

Printing of Railway Reservation Forms
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 147

Privatisation of Catering on Railways
(Deb. 9, Vol. X111, 10-01-1991)
Col. 42

Privatisation of container depots and
freight stations
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 137-38

Provision of A/C Chair Car in the Cholan
Express
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 164

Rail Line Between Panvel Khopoli and
Karjat
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 355

Rail Line from Haridaspur to Paradeep
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 154

LOK SABHA

Rail-cum-Road Reservation in Hilly Areas
of U.P.
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 24445

Railway commuter service in Bombay
(Deb. 9, Vol. XIII, 10-01-1991)
Col.202-03

Railway Crossings in Gujarat
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 24546

Railway Line From Guwahati to Tinsukhia
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 142

Railway Lines in Bihar and W.B.
(Deb. 7, Vol. XII1, 08-01-1991)
Col. 118-20

Railway Lines in Tribal Areas of Rajasthan
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 357-58

Railway Projects in Bihar
(Deb. 9, Vol. XIII, 10-01-1991)
Col.277-19

Railway Reservation Counter at
Legislators’ Home,
(Deb. 9, Vol. XIII, 10-01-1991)
Col.410-14
Railways Project in Rajasthan
(Deb. 9, Vol. XIII, 10-01-1991)
Col.324-28

Rakes for Palace of Wheels
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 361-65

Reconstruction of Stations in Kerala
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 30708

Reinstatement of dismissed Railway
Employees
(Deb. 9, Vol. XIII, 10-01-1991)
Col.470-72

Replacement of Wooden Sleepers
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 153-54
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Reported Atrocities against SC/ST
Officials
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 377

Reservation facilities at V.T. and
Churchgate stations in Bombay
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 196

Restoration of 2SUP/26DN and 29UP/30
DN
(Deb. 9, Vol. XI1I1, 10-01-1991)
Col. 247

Restoration of Train Services in Smastipur
Division
(Deb. 9, Vol. XIII, 10-01-1991)
Col.343-44

Sale of Tickets
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 167-68

Samastipur-Darbhanga Railway Line
(Deb. 7, Vol. X111, 08-01-1991)
Col. 112-13
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 494

Satna-Rewa Railway Line
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 3940

SC/ST Officials in Railways Board/
Northern Railway
(Deb. 7, Vol. XIII, 08-01-1991)
Col.219

Security on Gomati Express
(Deb. 6, Vol. X111, 07-01-1991)
Col. 173-74

Setting up of Railway Out-Agency in
Malegaon, Nasik
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 461

Shifting of Car Shed from Arrah
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 151-52
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Stoppage of Delhi-Valamau Express at
Sadat
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 240

Stoppage of Geetanjali and Pushpak
Trains at Nasik
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 147

Stoppage of Goa Express and Kamnataka
Express at Belapur
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 469

Stoppage of Nilachal Express at Jaleshwar
Station
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 168

Superfast Train Between Satna and
Bhopal
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 408

Suspension of Trains on the Occasion of
Kar Seva
(Deb. 9, Vol. XIII, 10-01-1991)
Col.213-19

Track Renewal in Rajasthan
(Deb. 9, Vol. XIII, 10-01-1991)
Col.491-92

Thefts from Goods shed at New Delhi
Station
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 353

Traffic Problem in Udaipur
(Deb. 7, Vol. XIII, 08-01-1991)
Col.271-73

Train Service on
Bhubaneswar Section
(Deb. 9, Vol. XIII, 10-01-1991)
Col.352-53

Train services in Orissa
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 223-24

Berhampur-
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Training of Scheduled Tribes Officers in
Foreign countries
(Deb. 7, Vol. XIII, 08-01-1991)
Col.376-77

Trains on Howrah-Bargachia Section
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 462

Transfer of officers posted at Ambala
Cantt.
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 371

Transportation of Betel Leaves
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 19192

TTE/Coach Conductor for each Rail
Compartment
(Deb. 7, Vol. XI11, 08-01-1991)
Col. 298

Tunnel in Konkan Railway
(Deb. 9, Vol. XHI, 10-01-1991)
Col. 20102

Villivakam and Annanagar Railway Line
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 392-93

World Bank Assistance for Indian
Railways
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 138-39

Yatri Niwas at Bombay
(Deb. 7, Vol. XIII, 08-01-1991)
Col.268

Rajasthan

Air and Water Pollution in Udaipur,
Rajasthan
(Deb. 5, Vol. XII1, 04-01-1991)
Col.316-17

Air Centres and Doordarshan Kendras in
Rajasthan
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 40607
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Air Service for Ranakpur Temple
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 165

Allocation for Jodhpur Lift Canal Water
Supply Scheme
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 415

Allocation of Funds to Voluntary
Organisations in Rajasthan
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 37-82

Bisalpur Project of Rajasthan
(Deb. 4, Vol. XIII, 03-01-1991)
Col.277-78

Central Investment in Rajasthan
(Deb. 6, Vol. XI11, 07-01-1991)
Col. 346-65

Centrally Protected Monuments in
Rajasthan
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 437

Clearance to Thermal Power Plant of
Rajasthan
(Deb. 9, Vol. XI1I, 10-01-1991)
Col.113-16

Declaration of Nahargarh as Reserved
Forest
(Deb. 2, Vol. X111, 28-12-1990)
Col. 120

Development of Tourist Centres in
Rajasthan
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 508

Domestic and Foreign Tourists in
Rajasthan and Mahsrashtra
(Deb. 1, Vol. X111, 27-12-1990)
Col.213

Financial Assistance to ‘Van Sharamik
Sahkari Samitis’ in Udaipur
(Deb. 2, Vol. XII1, 28-12-1990)
Col. 310
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Financing of New Power Projects of
Rajasthan
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 382-90

Functioning of Doordarshan studios and
AIR Stations in Rajasthan
(Deb. 6, Vol. XIII, 07-01-1991)
Col.314-18

Health Facilities in Rajasthan
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 471

Identification of Hazardous Industries in
Rajasthan
(Deb. 2, Vol. XIH, 28-12-1990)
Col. 307

Increasing Agricultural Productivity in
Rajasthan
(Deb. 1, Vol. XI1I, 27-12-1990)
Col. 462

Increasing Desert in Rajasthan
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 393-94

Industrial Development of Rajasthan
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 40708

Literacy in Rajasthan
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 797

Loans Advanced under Self Employment
Scheme in Rajasthan
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 147-54

LPG Consumers and Agencies in
Rajasthan
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 117-36

Major and Medium Irrigation Projects of
Rajasthan
(Deb. 1, Vol. XIII, 27-12-1990)
Col.92

National Highways in Rajasthan
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 261
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Need to construct railway level crossings
in rural area of Ganganagar, Bikaner
and Nagour of Rajasthan (MUR 377)
(Deb. 9, Vol. XIII, 10-01-1991)
Col.611

Need to declare Ajmer district of Rajasthan
an industrially backward district
(MUR377)

(Deb. 10, Vol. XIII, 11-01-1991)
Col. 106

Need to sanction Pipalda, Piplet and Indira
Lift Irrigation Projects to provide
irrigation facilities in several parts of
Rajasthan (MUR 377)

(Deb. 9, Vol. XIII, 10-01-1991)
Col. 609

New Telephone Connections in Udaipur
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 133

News item Captioned “Jaipur’s Ramgarh
Lake goes dry”

(Deb. 4, Vol. XII1, 03-01-1991)
Col.203

No Industry Districts in Rajasthan
(Deb. 8, Vol. XIII, 09-01-1991)
Col.27-28

Oil and Gas Exploration in Rajasthan
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 144-46

Petrol Pumps and LPG Agencies in
Rajasthan
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 14849

Pollution in Breechhadi, Rajasthan
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 24748

Pollution of Ground Water in Rajasthan
(Deb. 5, Vol. XIII, 04-01-1991)
Col.207-08

Power from Central Power Station to
Rajasthan
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 23640
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Power Requirement in Rajasthan
(Deb. 7, Vol. XI1II, 08-01-1991)
Col. 22425

Production of Foodgrains
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 275-77

Proposal to Set up Petrol-Chemical
Industry in Rajasthan
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 492

Proprietary Rights to Tribals
(Deb. 5, Vol. XIII, 04-01-1991)
Col.318-19

Railway Lines in Tribal Areas of Rajasthan
(Deb. 9, Vol. XIII, 10-01-1991)
Col.357-58

Railways Project in Rajasthan
(Deb. 9, Vol. XIII, 10-01-1991)
Col.324-28

Release of Water Under Canals of
Haryana, Rajasthan and Punjab
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 44849

Reorganisation of Post Master General’s
Office in Rajasthan
(Deb. 4, Vol. XI1II, 02-01-1991)
Col.79

Scheme for Irrigation Facilities in Jalore
and Barmer District of Rajasthan
(Deb. 1, Vol. X111, 27-12-1990)
Col. 508

Setting up of bench of Rajasthan
High Court at Udaipur (Rajasthan)
(Deb. 5, Vol. X111, 04-01-1991)
Col. 317-18

Setting up of Cement Plants at
Shambhupura in Rajasthan
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 317

Shifting of Administrative Building of
Jaipur Airport
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 4344
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Sidhmukh, Nohar Feeder and Link Canal
Project
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 229

Social Forestry Project in Rajasthan
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 94-95

Solution of Drinking Water Problem in
Rajasthan
(Deb. 4, Vol. X111, 03-01-1991)
Col. 278-79

Super Phosphate and Sulphuric Acid Plant
in Sikar
(Deb. 4, Vol. XII1, 03-01-1991)
Col. 88-89

Tack Renewal in Rajasthan
(Deb. 9, Vol. XIII, 10-01-1991)
Col.491-52

Telephone Exchanges in Rajasthan
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 259

Tourism Affected in States of Rajasthan
and Jammu & Kashmir
(Deb. 1, Vol. XI11, 27-12-1990)
Col.478

Traffic Problem in Udaipur
(Deb. 7, Vol. X111, 08-01-1991)
Col.271-73

Unauthorised Seizure of AIR
(Deb. 6, Vol. XIII, 07-01-1991)
Col.434-35

Ram Janam Bhoomi

Ram Janam Bhoomi Dispute
(Deb. 6, Vol. X111, 07-01-1991)
Col. 146

Submission of Documents by VHP and
BMAC

(Deb. 6, Vol. XIIl, 07-01-1991)
Col. 221-22
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Ramanujam Committee

Recommendations of Ramanujam
Committee on Industrial Relations
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 368-80

Rashtriya Chemicals and Fertilizers
Limited

Complaints against Chairman of Rashtriya
Chemicals and Fertilizers Limited
(Deb. 4, Vol. XIII, 03-01-1991)
Col.428-29

Refugee

Chakma Refugee Problem
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 108-09

Repatriation of Sri Lankan Tamil Refugee
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 102-03

Sri Lankan Tamil Refugees
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 319

Regalia Items

Reservation of Regalia/Heirloom Items of
Erstwhile Rulers
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 446

Return of Regalia Items from Erstwhile
Rulers
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 42627

Rehabilitation

Rehabilitation of Children
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 66

Rehabilitation of N.C.L. Oustees
(Deb. 7, Vol. X111, 08-01-1991)
Col.37-38

Rehabilitation to Displaced Persons Due
to Kaiga Nuclear Project in Karnataka
(Deb. 8, Vol. XIII, 09-01-1991)
Col.427-28
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Religious Places

Development of Places of Pilgrimage
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 33742

Legislation to Freeze status of Religious
Shrines
(Deb. 6, Vol. XIII, 07-01-1991)
Col.204-05

Resolution Re: Places of Religious
Significance (Reso.)
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 561-68

Reservation

Exclusion of Certain Departments from
Reservation
(Deb. 8, Vol. XIII, 09-01-1991)
Col.418-19

Identification of Castes for Reservation
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 172

Reservation in Government Jobs on the
Basis of Percentage of Population
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 104

Reservation of Jobs for Women
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 360

Reservation of Seats in Parliament and
State Legislatures for Poor
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 46

Reserve Bank of India

Appointment of ‘Khitmatgars’ in RBI
(Deb. 2, Vol. XIII, 28-12-1990)
Col.62

Clearance of Overdraft A
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 127

Group Accountability Concept
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 77



124

RBI Guidelines for Opening of Letters of
Credit
(Deb. 5, Vol. XIII, 04-01-1991)
Col 158-59

Resolution
Resolution Re: Measures to protect the
interests of Farmers (Reso.)

(Deb. 5, Vol. XIII, 04-01-1991)
Col.516-61

Resolution Re: Places of Religious
Significance (Reso.)
(Deb. 5, Vol. X1II, 04-01-1991)
Col. 561-68

Statutory Resolution Re : Approval of
Proclamation in respect of Goa
(Deb. 3, Vol. X111, 02-01-1991)
Col. 86995

River

Cleaning of ‘Ganga’
(Deb. 2, Vol. XIIl, 28-12-1990)
Col. 96

Cleaning of Betwa River
{Deb. 2, Vol. X111, 28-12-1990)
Col 179

Distribution of Cauvery Water
{Deb. 6, Vol. XIIi, 07-01-1991)
Col 2-5

Increasing the Depth of Rivers to Check
Floods
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 395

Indo-Bangiladesh Talks on Ganga Waters
(Deb. 4, Vol. Xill, 03-01-1991)
Col. 205

Levelling of Ravines of Yamuna Bank
(Deb. 8, Vol. X111, 09-01-1991)
Col.411-13

Major Rivers Facing Pollution
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 321
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Projects on Mahananda Basin
(Deb. 4, Vol. XIII, 03-01-1991)
Col.211-12

Rivers Identified for Cleaning in Karnataka
(Deb. 2, Vol. X111, 28-12-1990)
Col. 283

Shares from Narmada Waters
(Deb. 4, Vol. XIIl, 03-01-1991)
Col. 74-75

Syphon Across River Kamla
(Deb. 4, Vol. XII1, 03-01-1991)
Col 435

Road

Allocation of Funds to States to Improve
Intra-State Roads
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 44142

Amount Released to States Out of Central
Road Fund
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 562

Construction of Bareilly Bye-Pass
(Deb. 4, Vol. X111, 03-01-1991)
Col.95

Construction of Mughal Road in Jammu
& Kashmir
(Deb. 8, Vol. Xiil, 09-01-1991)
Col.317-18

Construction of Roads in Andhra Pradesh
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 154-62

Construction of Roads in Forest Areas of
Bihar
(Deb. 1, Vol. XII1, 27-12-1990)
Col. 301

Norms for Construction of Road Under
Inter State or Economic Importance

Programme
(Deb. 1, Vol. XII1, 27-12-1990)
Col. 158
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Rubber

Floor Price of Natural Rubber
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 306

Import of Rubber
(Deb. 2, Vol. X111, 28-12-1990)
Col. 64

Satyagraha by Rubber Growers
(Deb. 2, Vol. X111, 28-12-1990)
Col.252

Rural Area

Funds to States for Drinking Water in Rural
Areas -
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 115-24

Funds to States under Rural Development

Programme
(Deb. 4, Vol. XIII, 03-01-1991)
Col.212-56

Shortage of Kerosene and Diesel in Rural
Areas
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 234-35

Supply of Drinking Water in Rural Areas
of Uttar Pradesh
(Deb. 1, Vol. X111, 27-12-1990)
Col. 356

Telephone Facility to Each Village
Panchayat
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 112

Rural Electrification

Financing of Rural Electrification

Programme
(Deb. 7, Vol. XII1, 08-01-1991)
Col.281-82

Salary and Allowances

Adoption of Revised Pay Scale of

Assistants and Stenographers
(Deb. 2, Vol. XIII, 28-12-1990)

Col. 277
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Bi-partite Wage Agreements in Coal
Industry
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 34-36

D.A. to Public Sector Employees
(Deb. 8, Vol. XIII, 09-01-1991)
Col.319-24

Demand of Employees of National Airport
Authority
(Deb. 7, Vol. XIl1, 08-01-1991)
Col.29

Equal Pay for Equal Work
(Deb. 8, Vol. XIII, 09-01-1991)
Col.218-19

Extra Work Allowance
(Deb. 8, Vol. XI1I, 09-01-1991)
Col. 64-65

Honorarium to Officials engaged in
defending Cases
(Deb. 2, Vol. XIII, 28-12-1990)
Col.291

HRA to Central Government Employees
inGoa
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 219

Need to implement National Industries
Tribunal award regarding payment of
Salary and Allowances to employees
of Regional Rural Banks at Par with
those of sponsored Banks (MUR 377)
(Deb. 10, Vol. XIII, 11-01-1991)
Col. 99-100

Pay Scale of Hindi Transiators
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 136-37

Pay Scales of Section Officers and
Gazetted Stenos
(Deb. 2, Vol. XI1Ii, 28-12-1%90)
Col. 204

Ration Aillowance to Delhi Police
Personnei

(Deb. 6, * ol XIII, 07-01-1991)
Col.273-74
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Restriction on Cash Payment of D.A.
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 111

Revision of Conveyance Allowance
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 160-61

Upgradation of Cities
{Deb. 2, Vol. XIII, 28-12-1990)
Col. 251

Salt

Salt Cess Fund
(Deb. 8, Vol. XIII, 09-01-1991)
Col.388-89

Sanctuary/National Park

Acquisition of Land for Sitamata Wildlife
Sanc
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 128

Sanitation
Guidelines for Central Rural Sanitation

Programme
(Deb. 4, Vol. X111, 03-01-1991)
Col. 57-58

Sarkaria Commission

Meeting of Inter-State Council
(Deb. 8, Vol. XIII, 09-01-1991)
Col.61

Satellite

Development of Polar Satellite launch
Vehicle
(Deb. 6, Vol. X111, 07-01-1991)
Col.310-11

New Satellite Series—GRAMSAT
(Deb. 6, Vol. X111, 07-01-1991)
Col. 16-19

Satellites of 119-Nation Communications
Consortiums
(Deb. 1, Vol. X111, 27-12-1990)
Col.335

Setting up of Monitoring Earth Station for
Satellite at Jaina

(Deb. 6, Vol. X111, 07-01-1991)
Col. 14849
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Saudi Arabia

Payment of Wages to Indian drivers by
the Government to Saudi Arabia
(Deb. 6, Vol. XIII, 07-01-1991)
Col.83-84

School

Donations for Admission in Delhi School
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 215

Government Girls Senior Secondary
Schools in Dethi
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 251

Late Attendance by Teachers in
Govermnment Schools in Dethi
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 72

Sainik School, Balachadi, Jamnagar
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 195

Schools Housed in Tents
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 257

Schools in Maharashtra
(Deb. 3, Vol. XHI, 02-01-1991)
Col. 704

Schools Run by B.E.L. in Bangalore
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 19798

Science and Technology

Employment Generating Projects of
Science and Technology
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 25860

Facilities in remote sensing centre in
Karnataka
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 134-35

Indian Monsoon will go off-course a News
item Captioned
(Deb. 6, Vol. XIII, 07-01-1991)
Col.295-96
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Marine Collaborations
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 328-29

Research in Science and Technology
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 112-14

SCs/STs/OBCs

Adherence of Reservation Policy
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 186-87

Alleged Injustice Against SC/ST Officials
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 3940

Appointment of SC/ST Liaison Officers
for SC/ST Cells in Ministries/
Departments
(Deb. 8, Vol. XIII, 09-01-1991)
Col.7-8

Atrocities on SCs and STs
(Deb. 6, Vol. XIII, 07-01-1991)
Col.376-84

Bank Loans to SCs and STs
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 155-56

Development of SCs and STs in Punjab
(Deb. 8, Vol. XIII, 09-01-1991)
Col.438

Employment Scheme for Economically
Weaker Sections
(Deb. 8, Vol. XIII, 09-01-1991)
Col.272-73

Experts Dissociated from the findings of
Mandal Commission
(Deb. 8, Vol. XIII, 09-01-1991)
Col.419

Filling up of Reserved Vacancies for SCs/
STs
(Deb. 8, Vol. XIIl, 09-01-1991)
Col. 151-52

Harassment and Victimisation of
Scheduled Caste Officers in Punjab
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 307
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Implementation of Mandal Commission
Recommendations
(Deb. 8, Vol. XIII, 09-01-1991)
Col.233-34

Law on Implementation of Reservation
Policy
(Deb. 6, Vol. XIII, 07-01-1991)
Col.303-04

Loan to SCs/STs Setting up Industries
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 242

Loans to SCs and STs in Orissa
(Deb. 2, Vol. XIII, 28-12-1990)
Col.95

Need to streamline the procedure of
issuing Scheduled Castes and
Scheduled Tribes certificates
(MUR377)

(Deb. 10, Vol. XIII, 11-01-1991)
Col. 101

Petrol Pumps to SCs/STs and Backward
Classes
(Deb. 9, Vol. XIlI, 10-01-1991)
Col.24142

Population of OBCs
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 361

Promotion of SC and ST Employees in
Department of Posts Telegraphs in
Bihar
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 443

Promotion of Scheduled Caste Officers
(Deb. 6, Vol. XIII, 07-01-1991)
Col.371-712

Proprietary Rights to Tribals
(Deb. 5, Vol. Xill, 04-01-1991)
Col.318-19

Rehabilitation of STs Displaced fram
Scheduled Areas
(Deb. 8, Veol. XIII, 09-01-199])
Col.352-33
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Reported Atrocities against SC/ST
Officials
(Deb. 7, Vol. XIII, 08-01-1991)
Col.377

SC/ST Backlog
(Deb. 9, Vol. XIII, 10-01-1991)
Col 377-78

SC/ST Managers in Bank of Maharashtra
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 349-51

SC/ST Officials in Railways Board/
Northemn Railway
(Deb. 7, Vol. XIII, 08-01-1991)
Col.219

Schemes for the Welfare of SCs in Punjab
(Deb. 8, Vol. XIII, 09-01-1991)
Col.291-92

Scholarships to SCs, STs and Other
Backward Classes
(Deb. 6, Vol. XHI, 07-01-1991)
Col.26-34

Selection of SC/ST Candidates in IAS
(Deb. 6, Vol. XII1, 07-01-1991)
Col.228-30

Setting up of Special Courts to Deal with
Atrocities on SCs and STs
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 34246

Training of Scheduled Tribes Officers in
Foreign countries
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 376-77

Vacancies of SC/ST in Kendriya Vidyalaya
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 802

Welfare Schemes for Weaker Sections in
Andhra Pradesh
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 19293

Security

Security Protection to People in Delhi
(Deb. 6, Vol. XIII, 07-01-1991)
Col.260-61
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Seed

Import of Seeds
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 19192

Ship

Inspection of Indian Ships by American
Navy in Gulf Region
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 447

Passenger Steamer Service between
Bombay and Goa
(Deb. 1, Vol. XII1, 27-12-1990)
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Telephéne Adalats in Dethi
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 201-03

Telephone Connections in Orissa
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 196-98

Telephone Connections to Aizawl Centre
of Doordarshan
(Deb. 6, Vol. XII, 07-01-1991)
Col. 195-96

Telephone Connections under Social
Workers Category
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 156

Telephone Exchanges in Akola and
Sanganner
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 343

Telephone Exchanges in Rajasthan
(Deb. 1, Vol. XIH, 27-12-1990)
Col.259

of
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Telephone Exchanges in Sanki Block and
Chiktan Block of Kargil District
(Deb. 4, Vol. XIII, 03-01-1991)
Col.413

Telephone Facility to Each Village
Panchayat
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 112

Telephone Facility to Gram Panchayats
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 475

Telephone Connections in Maharashtra
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 14-20

Theft of Telephone Cables in South Dethi
Area
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 505

Waiting List for Telephone Connection in
Mizoram
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 190

Waiting List for Telephone Connections
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 358

Waiting List for Telephone Connections
in Madhya Pradesh
(Deb. 4, Vol. XIII, 03-01-1991)
Col.429-30

Waiting list for Transfer/Shifting of
Telephone Connections in Delhi
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 501

Terrorism
Action Against ULFA

(Deb. 8, Vol.. XIII, 09-01- 1991)
Col. 15961

Activities of LTTE on Indian Soil
(Deb. 8, Vol. XIIl, 09-01- 1991)
Col. 351 5
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Agreement with UK on Terrorism
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 157

Arrest of Persons Involved in Terrorists
Activities in J&K and Punjab
(Deb. 6, Vol. XIII, 07-01-1991)
Col.453-54

Bomb Blasts in Punjab, Chandigarh and
Delhi
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 392-98

Bomb Blast at Sitamarhi
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 90

Burning of Houses of Kashmiri Migrants
by Terrorists
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 465-66

Expert Committee on Bodo Issue
* (Deb.e8, Vol. XIII, 09-01-1991)
Col. 366-67

Massacre of Bus Passengers in Punjab
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 220

Nupmber of Arms Recovered in Assam,
unjab and J&K ,
(Deb. 8, Vol. X111, 09-01-1991)
Col. 438-52 ‘

Number of Militants in Detention in
Punjab
(Deb. 8, Vol..XIII, 09-01-1991)
= Cohd35

Number of Persons Killed in J&K in
Tetrorists Violence
(Deb. 8, Vol. XIT1? 09-01-1991)
Col399-400,,

tNumber of Persons Killed in Punjab
(Deb. 8, Vol. XIi1, 09-01-1991)
Col. 163-70 -

| Pakistaf Prime Minister’s reiteration of

Support Secegsianists in J&K
(Deb. 1, Vol. X111, 27-12-1990

3.

Col.281

3
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Payment of Ex-Gratia Relief to Victims of
Terrorists Activities in J&K
(Deb. 8, Vol. X111, 09-01-1991)
Col. 220-21

Pension to Widows of Terrorists Victims
- in Punjab
(Deb. 8, Vol. XIli, 09-01-1991)
Col. 42142

Persons Killed and Properties Damaged
by Terrorists
(Deb. 8, Vol. XIII, 09-01-1991)
Col.413

Recovery of Top Secret Communication
from ULFA
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 220-21

Rocket Firing on Para Military Forces and
looting of Bank by Militants in J&K
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 367-68

Search of Militants by Army in J&K
(Deb. 8, Vol. XI1II, 09-01-1991)
Col. 221-22

Sneaking of Pak Trained Terrorists Into
India .

(Deb. 8, Vol. X111, 09-01- 1991)
Col. 149

Spurt in Killing of Innocent Citizens i in
Punjab .
(Deb. 8, Vol. XI]I 09- 0] 1991)
Col. 202-03 £

Talks with Pakistan of Closing of Training
Centres for Militants

(Deb. 1, Vol. XIII, 27-12-1990)
Col. 459

_bTalkswnhPumabde&KEmmm

(Deb. 8, Vol. XIII, 09- OI 1991)

ColL9

Terrorist Activities ofJ&K Militants
(Deb. 8, Vol. X1II, 09-01-1991)
Col.466

Terrorist Attack on Trains
(Deb. 9, Vol. X111, 10-01-1991)
Col. 231-33

White Paper on Situation in Kashmir,
Punjab and Assam
(Deb. 8, Vol. X111, 09-01-1991)
Col. 364

Text Books

Costly Books
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 253

Textile

Assistance to Handicrat Workers
(Deb. 3, Vol. XIII, 02-01-1991)
Col.610

Excise Duty on Man-Made Fabrics
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 118

Handloom Training Centres
(Deb. 3, Vol. XIII, 02-01-1991)
Col.472

Health Scheme for Textile Workers
(Deb. 6, Vol. X111, 07-01-1991)
Col.5-10

Management of Textile units in Kanpur
(Deb. 3, Vol. X111, 02-01-1991)
Col. 290

Marketing Policy for Garment Export

- (Deb. 3, Vol. XIII, 02-01-1991)
Col. 751 &:

Modernisation of Textile Units in Vidarbha
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 754

Production and Export of Handloom and
Powerloom
(Deb. 3, Vol. XIlI, 02-01-1991)
Col. 428

Production of automatic and Shutterless
Looms

(Deb. 3, Vol. XIiI, 02-01-1991)
Col. 226



SUBJECT INDEX

Revival of closed Textiles Mills in Gujarat
(Deb. 3, Vol. XI1II, 02-01-1991)
Col. 518

Spinning Mills in Punjab
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 601

Textile Modernisation Fund
(Deb. 3, Vol. X1, 02-01-1991)
Col. 459

Textiles Export
(Deb. 3, Vol. XIII, 02-01- 1991)
Col. 483

Thapar-Dupont tie-up
(Deb. 7, Vol. XIII, 08- 01 1991)
Col. 122

Unpaid dues of workers of Mills taken over
by Government
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 193

Tobacco

Exploitation of Tobacco Growers
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 271

Facilities to Tobacco Growers
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 237

Tourism

Assistance for Development of Tourism
in Gujarat

(Deb. 4, Vol. XIII, 03-01-1991)

Col. 58

Assistance for development of Tourism
in Punjab, Dethi and Chandigarh
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 371

Biligiri Rangana Hills as Tourist Resort
(Deb. 4, Vol. X111, 03-01-1991)
Col. 407-08

Demand for National Tourism Policy
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 285

Development

L
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Development of Pilgrim Centres in
Uttar Pradesh
(Deb. 4, Vol. XIII, 03-01-1991)
Col 402-05

Development of Tourism
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 168

Development of Tourism in Dadra and
Nagar Haveli
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 108

of
Himachal Pradesh
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 425-26

Development of Tourism in Kerala
(Deb. 1, Vol. XIII, 27-12-1990)
Col.153°
(Deb. 4, Vol. XIII, 03-01-1991)
Col.209-11

Development of
Madhya Pradesh
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 390

Development of Tourism in Orissa
(Deb. 1, Vol. XIII, 27-12-1990)
Col: 161

Development of Tourism in Rajouri and
Poonch .
(Deb. 4, Yol. XIH, 03-01-1991)
Col. 409-12-

Development of 'I‘ounsmmStaws .
(Deb. 1, Vol. XIII1, 27- l2 1990)
.Col. 251

Development of Tourist Centres in
Rajasthan
(Deb. 1, Vol. XII1,-27-12-1990)
Col. 508

Disneyland Project in Haryana
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 88

Tourism in

Tourism in
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Domestic and Foreign Tourists in
Rajasthan and Maharashtra
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 213 N

Expansion of Duty Free Shops
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 163 . g

Foreign Tourists
(Deb. 1, Vol. XIII, 2‘?-12-1990)
Col. 321 -
(Deb. 4, Vol. XIIl, 03-01-1991)
Col. 36-38 i

Identification of New Travel Circuits
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 19-25

Influx of Foreign Tounsts .
(Deb. 1, Vol. X111, 27-12-1990)
Col. 201 .

Loss of Tourist Trade due to Disturbances
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 74 *

Plan to Expand Tourism
(Deb. 4, Val. XIll, 03-01-1991)
Col. 448 .

Promotion of Tourism in Uttar Pradesh
and Mahamshtra‘
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 18250 '

Publicity to Tourist cum Pilgrim Centres
(Deb. 6, Vol. XI11, 07-01-1991)
Col.419-20

Tourism Affected in States of Rajasthan
and Jammu & Kashmir
(Deb. 1, Vol. XIiI, 27-12-1990)
Col.478

Tourism in Soutinem States
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 539

Utilisation of Tourist Potentialities in
Orissa
(Deb. 1, Vol. XIlI, 27-12-1990)
Col.223

o
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Water Sports Complex and Foreign
Investment in Tourism
(Deb. 4, Vol. X111, 03-01-1991)
Col. 39596

Trade Deficit

Trade Deficit
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 287

Trade Development Authority
Exporters Registered with the Trade
Development Authority
(Deb. 5, Vol. X111, 04-01-1991)
Col.288-89

Trade Union

Workers Participation in Management
(Deb. 6, Vol. XIiI, 07-01-1991)
Col. 143-44

Tribunal

Cases Disposed of by Principal bench of
CAT
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 191-92

Filling up Vacancies in Jodhpur and Jaipur
Benches of Central Administrative
Tribunal
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 405-06

Service Matter Cases Filed with Central
Administrative Tribunal, Calcutta
Bench
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 34142

Supreme Court’s Direction about
Composition of CAT
(Deb. 6, Vol. X1II, 07-01-1991)
Col. 205-06

Tripura

Joint Survey in Regard to Disputed Land
in Tripura
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 199-200
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Turkey

Indians Stranded at Irag-Turkey Border
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 280

Twenty Point Programme

Allocation for 20-Point Programme in
Kamnataka
(Deb. 8, Vol. XIII, 09-01-1991)
Col.93-94

Tyre

Pricing of Tyres
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 86-87

Unemployment

Educated Unemployed Youth Statewise
{Deb. 8, Vol. XIII, 09-01-1991)
Col.206-16

Government Agencies and Contract to
Unemployed Graduates
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 119

Maruti car dealerships for unemployed:

youths
(Deb. 6, Vol. XIII, 07-01-1991)
Col.227-28

Unemployment Problem
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 181-82

Union of Soviet Socialist Repablics
Indo-Soviet Joint Scientific Expedition

(Deb. 6, Vol. XIII, 07-01-1991)

Col.235-36

Joint Venture with USSR
(Deb. 2, Vol. X1I1, 28-12-1990)
Col 193

Marine Collaborations
(Deb. 8, Vol. XIII, 09-01-1991)
Col, 328-29

Soviet Credit for Projects in India
(Deb. 5, Vol. XIlI, 04-01-1991)
Col.208-10
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Trade with Soviet Union s} .
(Deb. 5, Vol. XIII, 04-01-1991)
Col.377 o

Trade with USSR and Germany -
(Deb. 5, Vol. XIII, 04-01-1991)
Col.378-81 :

Union Public Service Commission

Need to conduct UPSC Examinations in
all Indian languages (MUR 377)
(Deb. 10, Vol: XIII, 11-01-1991)
Col. 98 o

Unit Trust of India

Printing ef WTI forms in Hindi
(Deb. 5, Vol. XIII, 04-01-1991)
Col.96 =

United Arab Emintes

Expm10nentedUn1tsmUAE
(De'b 5, Vol XIII, 04-01-1991)
Col 184 °

United Nations ® .
Reported Approach by ULFA to
United Nations

(Debé Vot X111, 03-01-1991)
Coll 39

UN Resolutlon on Irag’s Action in Kuwait
>(Deb. 1, Vol. XIII, 27-12-1990)
Col. 544

Unitéd Nations Commission on
Human Rights
lsyes Discussed by UN Commission on
uman Rights on Minorities ‘
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 549,

United States of America

IBM Ogprations in India -
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 371

Supply of Digital Telephone Instruments
to USA
(Deb. 4, Vol. XIII, 03-01-1991)
Col.206-07

c
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US Aid to India
(Deb. 2, Vol. X111, 28-12-1990)
Col 51

US Aid to Pakistan
(Deb. 4, Vol. XIII, 03-01-1991)
Col.420-21

University

Appointment of Blind Candidates as
Lecturers in Delhi University
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 703

Appointment of Teachers in BHU
(Deb. 3, Vol. X111, 02-01-1991)
Col. 619

Approach Paper for Generation of
Additional Resources by
Delhi University
(Deb. 3, Vol. XIII, 02-01-1991)
Col.478

Enroliment of students in Library Science
Courses by IGNOU
(Deb. 3, Vol. XIII, 02-01-1991)
Col.263

Filling up of Vacancies in Punjabi
University, Patiala
(Deb. 3, Vol. XII1, 02-01-1991)
Col.243

Law Examination in Hindi Medium in Dethi
and other Universities
(Deb. S, Vol. XII1, 04-01-1991)
Col. 325-26

Medium of Instruction for University
Teachers '
(Deb. 3, Vol. XIIl1, 02-01-1991)
Col. 607

Opening of a New University in Bihar
(Deb. 3, Vol. XII1, 02-01-1991)
Col. 724

University Grants Commission

UGC Class Room Programme based on
Educational Television Programme

(Deb. 3, Vol. XIII, 02-01-1991)
Col. 620
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Uranium

Uranium Reserves in A P. and Meghalaya
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 129-30

Urban Area

Committee on Augmenting the Resources
of Local Bodies
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 711

Development of Small and Medium Towns
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 385

Funds for Improvement of Cities
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 773

Livable Cities
(Deb. 3, Vol. XIil, 02-01-1991)
Col. 261

Need to declare Kot city as a ‘B’ grade
city (MUR 377)
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 591

Slum Dwellers in Metropolitan Cities
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 525

Urugusy Round
Uruguay Round of GATT Negotiations
(SNQ)

(Deb. 5, Vol. XIII, 04-01-1991)
Col. 28-34

Uttar Pradesh

Allahabad High Court Benches in
Uttar Pradesh
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 124

Appeal in Syed Modi Murder Case
(Deb. 8, Vol. XIII, 09-01-1991)
Col 54

Bank Loans in District Almora
(Deb. S, Vol. XIII, 04-01-1991)
Col.392-93
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Cancellation of Trains Passing Through
Uttar Pradesh
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 229

Complaints Against LPG Agencies in
Kanpur
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 14243

Construction of Air Strips in Hill Areas of
U.P.
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 465-66

Construction of Tubewells in
Uttar Pradesh with World Bank
Assistance
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 60-61

Development of Pilgrim Centres in
Uttar Pradesh
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 402-05

Electrification of Hilly Areas in
Uttar Pradesh
(Deb. 7, Vol. XIII, 08-01-1991)
Col.5-10

Environmental Pollution in Kanpur
(Deb. 2, Vol. XIII, 28-12-1990)
Col.99

Expansion of Airports in U.P.

(Deb. 7, Vol. XIII, 08-01-1991)
Col. 357

Functioning of Doordarshan Kendras in
UP.
(Deb. 6, Vol. XIII, 07-01-1991)
Col.217-20

Functioning of ESI Organisation in
Uttar Pradesh
(Deb. 6, Vol. XIII, 07-01-1991)
Col.298-99

Hydro-Electric Projects of Uttar Pradesh
(Deb. 7, Vol. X1il, 08-01-1991)
Col. 350-56
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Levelling of Ravines of Yamuna Bank
(Deb. 8, Vol. XIII, 09-01-1991)
Col.411-13

Loans to Farmers in Uttar Pradesh
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 289

Mosquito Menace in Delhi and NOIDA
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 713

Need to bring entire Uttrakhand region of
Uttar Pradesh within the ambit of
Mandal Commission (MUR 377)
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 557

Need to construct a railway line between
Fatehpur and Etawah in Uttar Pradesh
(MUR377)

(Deb. 8, Vol. XIII, 09-01-1991)
Col. 592

Need to provide electricity and diesel in
the country particularly in Eastern
Uttar Pradesh (MUR 377)

(Deb. 6, Vol. XIII, 07-01-1991)
Col 556-57

Need to provide seeds, fertilisers and diesel
to farmers in the country, particularly in
Azamgarh, Uttar Pradesh (MUR 377)
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 559

Need to set up Sugar Mill in Sidhauli Tehsil,
District Sitapur, Uttar Pradesh
(MUR377)

(Deb. 8, Vol. XIII, 09-01-1991)
Col. 594

Need to start Vayudoot air services from
Faridpur, Distt. Bareilty, Uttar Pradesh
(MUR377)

(Deb. 9, Vol. XIII, 10-01-1991)
Col.612-13

New division at Chopan in U.P.
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 375
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New Telephone Connections in
Maharashtra and Uttar Pradesh
(Deb. 1, Vol. XIIH, 27-12-1990)
Col. 276

Opening of Bank Branches in
Uttar Pradesh
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 274

Opening of New Post Offices in
Uttar Pradesh
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 252

Ordnance Factory, Shahajahanpur
(Deb. 6, Vol. XIII, 07-01-1991)
Col.99-101

Production in Ordnance Factories,
Uttar Pradesh
(Deb. 6, Vol. XIII, 07-01-1991)
Col.297-98

Protection of Environment in Hilly Ranges
of Uttar Pradesh
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 328-29

Provision for Development of Eastern U.P.
(Deb. 6, Vol. XIII, 07-01-1991)
Col.272

Rail-cum-Road Reservation in Hilly Areas
of U.P.

(Deb. 9, Vol. XIII, 10-01-1991)
Col.244-45

Setting up of Heavy Industry in Lalitpur
and Budelkhand
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 387

Setting up of Industries in Uttar Pradesh
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 385-86

Setting up of Low Power Doordarshan
relay station in Okhalkanda and
Rudrapur, U.P,

(Deb. 6, Vol. XIII, 07-01-1991)
Col. 142
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Settmg up of Relay Stations in U.P.
(Deb. 8, Vol. X111, 09-01-1991)
Col. 135

Setting up of Thermal Power Plants in
Uttar Pradesh
(Deb. 9, Vol. XIII, 10-01-1991)
Col 49596

Sick Tea Gardens in Uttar Pradesh
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 102

Sagar Mill for M&rut, Uttar Pradesh
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 522

Supply of Drinking Water in Rural Areas
of Uttar Pradesh
(Deb. 1, Vol. XIII, 27-12-1990)
Col 356

Supply of LPG, Petrol and Diesel to
Hamirpur and Jalaun, Uttar Pradesh
(Deb. 9, Vol. XIII, 10-01-1991)
Col.321-23

Tea Leaves Processing Units in U.P.
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 393

Unauthorised Construction in Kanpur
Cantonment Area
(Deb. 6, Vol. XIII, 07-01-1991)
Col.299

World Bank Assistance for Social Forestry
Programme in Uttar Pradesh
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 374

Wring Off Farmers® Loans in Maharashtra
and Uttar Pradesh

(Deb. 5, Vol. XIII, 04-01-1991)
Col. 351-54

Vayudoot

Losses Suffered by Vayudoot
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 368-70
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Non-provision of Student Concession by
Vayudoot Agents .
(Deb. 7, Vol. XIII, 08-01-1991)
Col.373-74

Vietnam

Trade Agreement with Vietnam
(Deb. 2, Vol. XIII, 28-12-1990)
Col.292

Vigyan Jatha

Vigyan Jatha .
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 44143

Wakf Board

Bifurcation of Punjab Wakf Board
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 125-26

Wakf Properties in Punjab
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 305-06

Warehouse

Cold Storage Unit at Hyderabad
Airport
(Deb. 7, Vol. XIII, 08-01-1991)
Col.379-80

Cold Storage Unit in Tamil Nadu
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 180

Wasteland

Development
Wasteland
(Deb. 2, Vol. XIII, 28-12-1990)
Col.379

Water Dispute

Inter-State Water Disputes
(Deb.+4, Vol. XIII, 03-01-1991)
Col. 111-12

Water Resources

Foreign Aided Water Resources and
Irrigation Projects
(Deb. 1, Vol. X1II, 27-12-1990)
Col. 191

of Forests and
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Meeting of National Water Board
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 131

West Bengal

Allocation for Projects in West Bengal
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 43640

Calcutta a Second Port of Call
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 161-62

Circular Railway in Calcutta
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 319-20

Completion of Metro Railway, Calcutta
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 14748

Dengue Fever in Calcutta
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 431

Development of Ayodhya Hills
(Deb. 2, Vol. XIII, 28-12-1990)
Col.41

Investment by Public Financial
Institutions in Haldia Petro-Chemical
Project
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 119

Oil Exploration in West Bengal
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 101

Pending Power Project of West Bengal
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 248-55

Railway Lines in Bihar and W.B.
(Deb. 7, Vol. XIII, 08-01-1991)
Col.118-20

Reduction of Rice Quota of West Bengal
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 460
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Service Matter Cases Filed with Central
Administrative Tribunal, Calcutta
Bench
(Deb. 6, Vol. XIII, 07-01-1991)
Col.341-42

Sick Industrial Units in West Bengal
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 91-96

STD Facility at Contal in Midnapur
District, West Bengal
(Deb. 4, Vol. XIII, 03-01-1991)
Col 125

Supply of Kerosene and Diesel to
West Bengal
(Deb. 9, Vol. XII1, 10-01-1991)
Col. 185-86

Teesta Barrage Project
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 79

TV Relay centre at Contai, Haria, Egra in
West Bengal
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 201

‘Wild Life

Ban on Export of Monkeys
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 188

Clearance to proposal for elephant
habitat
(Deb. 6, Vol. X111, 07-01-1991)
Col. 133-34
Cruelty to Animals
(Deb. 5, Vol. XIII1, 04-01-1991)
Col.248-49
Elimination of Wildlife Poachers
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 47-50
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Poaching Incidents
(Deb. 5, Vol. X111, 04-01-1991)
Col. 308

Population of Elephants
(Deb. 2, Vol. XI1II, 28-12-1990)
Col. 363

Preservation of Wild Life
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 174
(Deb. 5, Vol. XIII, 04-01-1991)
Col 311-13

Wildlife Sanctuary in Parambikulam
Wayanad and Thekkadi (Kerala)
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 225

Women

Cell for Expeditious Disposal of
Loan Applications of Women
Entrepreneurs
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 323

Central Scheme for the Welfare of Women
and Children in Gujarat
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 160-70

Creation of Judicial Post of Public
Defenders for Women
(Deb. 2, Vol. XI1I, 28-12-1990)
Col. 364

Programmes for the Welfare of Women and
Children
(Deb. 6, Vol. XIII, 07-01-1991)
Col.410-11

Reservation of Jobs for Women
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 360

Schemes for the Welfare of Women and
Children in Rural Areas
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 63-64



SUBJECT INDEX

Women Judges in various High Courts
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 327

Working and Living Condlition for Women
Workers
(Deb. 6, Vol. XIII, 07-01-1991)
Col.415-16

Wool

Indian Wool Industry
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 461

World Bank

Construction of Tubewells in
Uttar Pradesh with World Bank
Assistance
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 60-61

World Bank Aided Project in Bihar
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 254

World Bank Aided Projects
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 89

World Bank Assistance for Indian
Railways
(Deb. 7, Vol. X111, 08-01-1991)
Col. 138-39

World Bank Assistance for Social Forestry
Programme in Uttar Pradesh
(Deb. 2, Vol. XIII, 28-12-1990)
Col.374

World Bank Assistance to India
(Deb. 2, Vol. XIII, 28-12-1990)
Col.211

World Bank Assisted Power Projects
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 60-72

World Bank Loan for All India Financial
Institutions
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 24445
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World Tourism Organisation

Meeting of World Tourism Organisation
in Goa
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 12-13

World Trade

India’s Percentage to Total World Trade
(Deb. 2, Vol. XIII, 28-12-1990)
Col 179

Yamuna Action Pian

Clearance to Yamuna Action Plan
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 106-07

YamunaActioni’lm
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 397

Youth

Allotment of Petrol Pumps and LPG
Agencies to Unemployed Youths
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 15-22

Educated Unemployed Youth Statewise
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 206-16

Forcible taking away of Kashmiri youths
to Pakistan
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 184-85

Maruti car dealerships for unemployed
youths
(Deb. 6, Vol. XIIl, 07-01-1991)
Col. 227-28

Training to Youth under TRYSEM
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 268-69

Youth Policy
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 475
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NAME INDEX

Acharia, Shri Basudeb

Alleged Irregularities in Construction of
Staff Quarters of Syndicate Bank
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 107-08

Allocation of Petroleum Products to States
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 251-60

Amendment of Indian Telegraph Act and
Indian Post Office Act
(Deb. 4, Vol. XIII, 03-01-1991)
Col.387-88

Appeal in Syed Modi Murder Case
(Deb. 8, Vol. XIII, 09-01-1991)
Col 54

Committee on Public Undertakings -
Eighth Report - Presented
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 463

Committee on Public Undertakings -
Election
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 440

Committee on Public Undertakings -
Seventh Report
(Deb 3, Vol. XIII, 02-01-1991)
Col. 844

Committee on Public Undertakings-Ninth
Report and Minutes-Presented
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 548

Consfiscated Arms in Punjab
(Deb. 6, Vol. XIII, 07-01-1991)
Col.447-52

Continued Rise in Price of Essential
Commodities in the Country (DUR 193)
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 895

Development of Ayodhya Hills
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 41
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Ekalakhi-Balurghat Railway Line (E.R.)
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 12-13

Modemisation pf ISCO
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 16

New Catering Policy
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 102-03

Privatisation of container depots and
freight stations
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 137-38

Railways Protection Force (Amendment)
Bill by Shri Basu Deb Acharia - Int.
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 471

Ram Janam Bhoomi-Babri Masjid Dispute
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 349-50

Recommendations of Central Advisory
Contract Labour Board
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 411

Review of Industrial Policy
(Deb. 8, Vol. XIII, 09-01-1991)
Col.455-56

Review of National Policy on Education
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 199

Revival of Subsidy Scheme
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 325

Utilisation of Services of Central Ground
Water Board for Agricultural
Development
(Deb. 4, Vol. X111, 03-01-1991)
Col. 84

Advani, ShriLLK.

Chief Election Commissioner and other
Election Commissioners (Conditions of
Service) Bill-Consid. and Pass
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 486-89
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Comnittee on
of Local Bodies
(Deb. 3, Vol. XIIl, 02-01-1991)
Col. 711 ‘

Construction of Second Bridge Over
Yanmnna River Near ITO
(Deb. 4, Vol. XIII, 03-01-1991)
Col.413-14

Electoral Reforms
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 33

Failure of Government to uphold
provisions of Tenth Schedule of the
Constitution(AM)

(Deb. 8, Vol. XIII, 09-01-1991)
Col. 469-77

Inter-State Water Disputes
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 111-12

Loss due to grounding of A-320 Airbuses
(Deb. 9, Vol. XII1, 10-01-1991)
Col. 419-20

National Highways Blocked on Occasion
of October Karseva
(Deb. 8, Vol. X111, 09-01-1991)
Col. 318

Recommendations of Jaswant Singh
Commission
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 198-99

Reduction of Fine on Vehicles Causing
Poltution
(Deb. 1, Vol. X1iI, 27-12-1990)
Col. 203

Reinstatement of dismissed J and K
Government Officers
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 84-85

Retail Market Prices of Essential
C it
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 640

ing the Resources

LOK SABHA

Review of New Education Policy
(Deb. 3, Vol. XIIl, 02-01-1991)
Col 33

Situation in Punjab (DUR 193)
(Deb. 10, Vol. XII1, 11-01-1991)
Col. 110-1721-29

Slum Dwellers in Metropolitan Cities
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 525

Suspension of Trains on the Occasion of
Kar Seva
(Deb. 9, Vol. XIII, 10-01-1991)
Col.213-19

Agarwal, ShriJ. P.

Payment of risk allowance
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 292

Agnibotri, Shri Rajendra
Austerity Programme to Reduce Budget
Deficit

(Deb. 5, Vol. XIII, 04-01-1991)
Col. 161-63

Continued Rise in Prices of Essential
Commodities in the Country (DUR 193)
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 53941

Contract for Import of Crash Fire Tenders
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 83

Damage Caused to Farmers Due to Breach
in Ash Dam Project at Badarpur
(Deb. 9, Vol. XIII, 10-01-1991)
Col.379-80

Debt Burden on Farm Labour Families
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 282

Disabled Persons (Rehabilitation and
Welfare) Bill by Shri Uttam Rathod -
Consid. and Withdrawn
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 514-15

Disneyland Project in Haryana
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 88



NAME INDEX

Implementation of Mandal Commission
Recommendations
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 55-60

India’s Debacle in Beijing Asian Games
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 762’

Kashmir-Migrants
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 195-97

Law Examination in Hindi Medium in Defhi
and other Universities
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 325-26

Meeting of Indo-China Joint Working
Group on Border Issue
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 13-14

Relief to Kashmiri Migrants
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 335-36

Setting up of Heavy Industry in Lalitpur
and Budelkhand
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 387

Unorganised Labour in BHEL
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 386-87

Aher, Dr. Daulatrao Sonuji

Appointment of US Consultants for
Production of Engineering Plasters
(Deb. 9, Vol. XIII, 10-01-1991)
Col 487-88

Customs duty and Income Tax
Concessions for Gulf Expatriates
(Deb. 5, Vol. XIII, 04-01-1991)
Col.254

Deaths of Children in Ujjain
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 766

Definition of Death
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 765
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Demand for National Tourism Policy
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 285

Development of Neelam Oil Field
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 485

Exclusion of Certain Departments from
Reservation
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 418-19

Expenditure on maintenance of westland
helicopters
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 406-08

Experts Dissociated from the findings of
Mandal Commission
(Deb. 8, Vol. XIII, 09-01-1991)
Col.419

Exploitation of precious stones in Madhya
Pradesh
(Deb. 5, Vol. XIII, 04-01-1991)
Col.285-86

Granting of Asylum to Foreign National
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 269

Identity Cards to Indians Residing along
Bangladesh Border
(Deb. 6, Vol. X111, 07-01-1991)
Col.427-28

Inclusion of Languages in Eight Schedule
of the Constitution
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 153-54

Influx of Foreign Tourists
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 201

Inspection of Indian Ships by American
Navy in Gulf Region
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 447

Joint Ventures with East European
Countries
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 127
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Loss Incurred on Supply of Levy Sugar
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 339

Loss of Stamp Papers during Transit
between Nasik Road and Faizabad
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 4244

Nationa! Security Council
(Deb. 8, Vol. XIII, 09-01-1991)
Col.419-20

Negotiation with ILO regarding Health
Occupation Safety and Enhancement
of Employment Potential
(Deb. 6, Vol. XIII, 07-01-1991)
Col 428-31

New Post Offices in Maharashtra
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 34

Number of Flights Carried Out for Bringing
Indians from Gulf Countries
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 34345

ONGC Expertise in Foreign Countries
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 488

Prevention of AIDS

(Deb. 3, Vol. XIiI, 02-01-1991)
Col. 767

Recruitment of Typists and Stenographers
in Dethi Police
(Deb. 6, Vol. X111, 07-01-1991)
Col. 114-16

Report of court of Enquiry into Airbus
A-320 Crash at Bangalore
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 486-87

Stoppage of Geetanjali and Pushpak
Trains at Nasik
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 147

Strengthening and Widening of National
Highway No. 3
(Deb. 4, Vol. XII1, 03-01-1991)
Col.34548

LOK SABHA

Telephone Exchanges in Akola and
Sanganner
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 343

Trading of BSE
(Deb. 5, Vol. X111, 04-01-1991)
Col.286-87

Tunnel in Konkan Railway
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 20102

Upgradation of Technology at Alloy Steel
Plant Durgapur
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 302

Variation in Area of States
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 44445

All, Shrimati Subbashini

Disapproval of the Jammu and Kashmir
Criminal Law (Amendment) Ordinance,
1990 and Jammu and Kashmir Criminal
Law Amendment (Amending) Bill and
Demands for Supplementary Grants
(Jammu and Kashmir), 1990-91—
Consid. and Pass
(Deb. 9, Vol. XI11, 10-01-1991)
Col. 815-18

Health Scheme for Textile Workers
(Deb. 6, Vol. XIII, 07-01-1991)
ColL9

Water Pollution due to Orient Paper Mill
in Shahdol District of M.P.
(Deb. 5, Vol. XIII, 04-01-1991)
Col.23

Amat, ShriD.

Allocation of Paper to States
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 294

Bangladeshi Refugees in Orissa
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 441



NAME INDEX

Filling up of Reserved Vacancies for SCs/
STs
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 151-52

Payment of Bonus to Workers of IRE
Limited, Chhatrapur, Orissa
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 403

Performance of Public
Undertakings in Orissa
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 174-75

Project Integrated Education for the
Disabled ,
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 817

Recruitment in RSP
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 124-27

Setting up of Electronics Industries
(Deb. 8, Vol. XIII, 09-01-1991)
Col.404-10

Anbarasu Era, Shri

Exemption of Normal Equity Restrictions
under FERA to Multinational
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 371

Export Targets of Companies
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 75

Financing of Private Sector
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 86

IBM Operations in India
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 371

MRTS Madras
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 171-72

Promotion of TGT Teachers of Kendriya
Vidyalayas
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 259

Sector
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Slum Dwellers in Metropolitan Cities
(Deb. 3, Vol. XIII, 02-01-4991)
Col. 525

Villivakam and Annanagar Railway Line
(Deb. 9, Vol. XIII, 10-01-1991)
Col.39293

Antony, Shri P.A.

Import of Coconut Qil
(Deb. 5, Vol. XIII, 04-01-1991)
Col.213-14

Rehabilitation of Gulf Returnees
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 147

Stock Exchange in Trivandrum
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 135

Atinder Pal Singh, S.

Chief Election Commissioner and other
Election Commissioners (Conditions of
Service) Bill-Consid. and Pass
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 505

Continued Rise in Prices of Essential
Commodities in the Country (DUR 193)
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 547-48

Baga Reddy, Shri M.

Minimum Statutory Price of Sugarcane
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 498

Setting up of Electronic Telephone
Exchanges in Medak Parliamentary
Constituency
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 193

Baig, Shri Arif

Harmful effects of Chemicals used in
Detergent Powders
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 376



158

Production and Demand of Linear Alkyl
Benzene
(Deb. 9, Vol. XII1, 10-01-1991)
Col. 50-52

Production Capacity of Linear Alkyl
Benzene (LAB)
(Deb. 9, Vol. XIII, 10-01-1991)
Col.417-19

Bala, Dr. Asim

Expenditure Incurred on Legal Matters by
IDPL
(Deb. 9, Vol. XIII, 10-01-1991)
Col.310-11

Losses Suffered by Vayudoot
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 367-70

News Item of LD.P.L.
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 195

Shifting of Marketing Head Office of HFC
(Deb. 4, Vol. XII1, 03-01-1991)
Col. 181-82

Talks with Punjab and J&K Extremists
(Deb. 8, Vol. XIII, 09-01-1991)
Col.9

Upgradation of Paper Industry
(Deb. 6, Vol. XIII, 07-01-1991)
Col.24749

Bali, Shrimati Vyjayantimala
Facilities to Performing Artists

(Deb. 3, Vol. XIII, 02-01-1991)
Col 434

Banatwalia, SbriG.M.

Activities of LTTE on Indian Soil
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 351

Chief Election Commissioner and other
Election Commissioners (Conditions of
Service) Bill — Consid.

(Deb. 6, Vol. XIII, 07-01-1991)
Col.617-19

LOK SABHA

Circulation of Cassettes regarding Kar
Seva at Ayodhya
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 351-52

Communal Violence in various parts of the
Country
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 3044

Continued Rise in Prices of Essential
Commodities in the Country (DUR 193)
{(Deb. 7, Vol. XIII, 08-01-1991)
Col. 524-28

Establishment of Free Ports
(Deb. 5, Vol. XIII, 04-01-1991)
Col.206-07

Expansion of Duty Free Shops
(Deb. 4, Vol. XHII, 03-01-1991)
Col. 163

Power Projects during Eighth Plan
(Deb. 7, Vol. XIil, 08-01-1991)
Col. 149

Public Liability Insurance Bill — Consid.
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 511-14

Ram Janam Bhoomi—Babri Masjid
Dispute
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 349-50

Resolution of UN Security Council on
Kuwait
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 201

Security on Gomati
(Deb. 6, Vol. XiIl, 07-01-1991)
Col. 173-74

Banera, Shri Hamendra Singh

Cantonments (Amendment) Bill —
Consid. & Pass
(Deb. 2, Vol. XII1, 28-12-1990)
Col. 456

Committee to Review the Pepsi Project
(Deb. 3, Vol. XII1, 02-01-1991)
Col 464



NAME INDEX

Import of Machinery by Voltas
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 101

Know-How Fee paid by Pepsi Foods
Limited
(Deb. 3, Vol. XIII, 02-01-1991)
Col.214

Production and Investment in Coal Sector
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 204-08

Prosecutions Launched by CBI
(Deb. 6, Vol. XIII, 07-01-1991)
Col.256-57

Review of Industrial Policy
(Deb. 8, Vol. XIII, 09-01-1991)
Col.455-56

Smuggling Activities in Tamil Nadu
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 382-84

Statutory Resolution Re: Approval of
Proclamation in respect of Goa
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 888

Statutory Resolution Re: Approval of
Presidential Proclamation in Relation
to State of Assam and Demands for
Supplementary Grants (Assam),
199091
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 732-34

Training of Police Personnel on Scientific
Lines
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 24749

Bansi Lal, Shri

Branch Recruiting Office of Armed Fofces
in Dadri and Gurgaon
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 108

Basavaraj, ShriG.S.
Alleged graft charges on officers of Dethi

Doordarshan
(Deb. 6, Vol. XIII, 07-01-1991)

Col. 171-72
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Allocation for Lift Irrigation Schemes in
Krishna and Cauvery Basins _ -
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 203-04 -

Amendment of Land Ceiling Acts |
(Deb. 1, Vol. XIII, 27-12-1990)
Cal 182

Ballistic Missiles
(Deb. 6, Vol. XIII, 07-¢1-1991)
Col.424

Broadcasting of Hindi News Bulletins
from AIR .
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 422-23

CBI Raids on Industrialists and
Businessmen
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 334-35
Circular Railway in Bangalore
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 158-59
Commission on Boaded Labour
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 363

Deposits of Indians Frozen in Banks of
Kuwait, Iraq, Iran and Amman
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 265-66

Export of Cotton Bales .
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 699

Export of Foodgrains by MMTC
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 253-54

Finalisation of Eighth Five Year Plan
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 363-64

Implementation of Recommendations of
Third Wage Board for Sugar Industry
(Deb. 6. Vol. XIII, 07-01-1991)
Col.423-24
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Indians Evacuated from Gulf Countries
(Deb. 1, Vol. XII, 27-12-1990)
Col.299

Investment by Banks
(Deb. 5, Vol. XIII, 04-01-1991)
Col 361-62

Liberalisation Schemes to attract Foreign
Investment
(Deb. 5, Vol. X111, 04-01-1991)
Col.343-76

Loss due to Agitation and Cancellation of
Trains
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 496-97

Loss due to grounding of A-320 Airbuses
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 419-20

Meeting of Inter-State Council
(Deb. 8, Vol. X111, 09-01-1991)
Col. 61

Memorandum of Understanding between
NDDB and STC regarding Edible Oils
(Deb. 4, Vol. XIII, 03-01-1991)
Col.272-73

National Centre for Software Development
(Deb. 8, Vol. XIII, 09-01-1991)
Col.265-67

National Housing Policy
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 815

Power to Release Foreign Exchange by
ONGC
(Deb. 7, Vol. X111, 08-01-1991)
Col. 194-95

Recommendations of Power Ministers
Conference
(Deb. 9, Vol. XIIl, 10-01-1991)
Col. 391

Reinstatement of dismissed Railway
Employees
(Deb. 9, Vol. XIII, 10-01-1991)
Col.470-72

LOK SABHA

Return of Indians from Kuwait and Iraq
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 49

Review of loss-Making Public Sector
Undertakings
(Deb. 6, Vol. XIII, 07-01-1991)
ColL421-22

Sick Small Scale Units
(Deb. S5, Vol. X111, 04-01-1991)
Col. 183-84

Steel Export
(Deb. 5, Vol. XIII, 04-01-1991)
Col 362-63

Talks on Telugu-Ganga Project
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 4748

Testing of AIDS in Karnataka
(Deb. 3, Vol. XIII, 02-01-1991)
Col.219

Tourism in Southern States
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 549

Training to Youth under TRYSEM
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 268-69

World Bank Assistance to India
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 211

Basu, Shri Anil

Bi-partite Wage Agreements in Coal
Industry
(Deb. 9, Vol. XII1, 10-01-1991)
Col. 34-36

Improvement in Petroleum Situation
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 402-03

Nationalisation of Bengal Potteries Ltd.
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 366-67

Passenger Amenities at New Delhi
Railway Station
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 5-6



NAME INDEX

Re-Oriented PDS
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 340

Basu, Shri Chitta

Action against ULFA
(Deb. 8, Vol. XIII. 09-01-1991)
Col. 159-61

Borrowing (Fixation of Limit) Bill by
Shri Chitta Basu — Int.
(Deb. 2, Vol. XIII, 28-12-1990)
Col 476

Chief Election Commissioner and other
Election Commissioners (Conditions of
Service) Bill—Consid. & Pass
(Deb. 7, Vol. XIII, 08-01-1991)
Col.493-97

Continued Rise in Price of Essential
Commodities in the Country (DUR 193)
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 925

Expert Committee on Bodo Issue
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 366-67

Finalisation of Eighth Five Year Plan
(Deb. 8, Vol. XIII, 09-01-1991)
Col.363-64

Foreign Exchange Reserves
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 11

Investment by Public Financial
Institutions in Haldia Petro-Chemical
Project
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 119

Need to implement National Industries
Tribunal award regarding payment of
Salary and Allowances to employees
of Regional Rural Banks at Par with
those of sponsored Banks (MUR 377)
(Deb. 10, Vol. XIII, 11-01-1991)
Col.99-100 .
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Outcome of SAARC Summit at Male
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 337

Ram Janam Bhoomi—Babri Magjid
Dispute
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 349-50

Rationing of Diesel and Petrol
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 53-54

Statutory Resolution Re: Approval of
Presidential Proclamation in Relation
to State of Assam and Demands for
Supplementary Grants (Assam),
199091
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 724-29

World Bank Assistance to India
(Deb. 2, Vol. XIII, 28-12-1990)
Col.211

Beg, Shri Yusuf

Management of Textile units in Kanpur
(Deb. 3, Vol. XIII, 02-01-1991)
Col.290

Bega Ram, Shri

Sidhmukh, Nohar Feeder and Link Canal
Project
(Deb. 1, Vol. XIII, 27-12-1990)
Col.229

Behera, Shri Bhajaman

1990-2000 AD as International Decade for
Natural Disaster Hazards Reduction
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 10-11

Activities of National Institute of Public
Finance and Policy
(Deb. 5, Vol. X111, 04-01-1991)
Col.298-99

Advisory Committee to Examine Techno-
Economic Viability of various Projects
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 230
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Appointment of Hindi Teachers at Primary
and Secondary level in Orissa
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 375

Assistance given under SEPUP in Orissa
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 299-300

Assistance received under the Colombo
Plan
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 51-56

Assistance to Victims of Natural Calamities
(Deb. 2, Vol. XIII, 28-12-1990)
ColL 47

Compensation to persons affected by
Missile tests from Baliapal
(Deb. 6, Vol. XHI, 07-01-1991)
Col. 20203

Development of Horticulture
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 279-81

Employment Generating Projects of
Science and Technology
(Deb. 6, Vol. XIII, 07-01-1991)
Col 258-60

Induction of A-320 Airbus for Domestic
Flights
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 56-58

Non-Payment of Honorarium to Village
Health Guides in Orissa
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 800

Regional Direct Taxes Advisory Committee
in Orissa
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 246

Royalty Rates in Orissa
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 30001

Setting up of Central Flood Control Board
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 395
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Setting up of Steel/Sponge Iron Plants in
Orissa
(Deb. 2, Vol. XIII, 28-12-1990)
Col.245

Bengali Singh, Dr.

Age Relaxation to Persons appointed in
Municipal Corporation of Delhi
(Deb. 8, Vol. XIII, 09-01-1991)
Col.294-98

Allotment of DDA Shops out of Turn
Basis
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 619

Appointment of Teachers in BHU
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 619

Assistance by European Countries for
Agricultural Projects
(Deb. 1, Vol. XIII, 27-12-1990)
Col.63

Criteria for Shifting of Telephones in
Frozen Areas
(Deb. 1, Vol. XI1I1, 27-12-1990)
Col. 257

Draft Eighth Five Year Plan
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 359-60

DTC Buses damaged during Anti-Mandal
Commission Agitation
(Deb. 1, Vol. XIII, 27-12-1990)
Col.279

Enquiry against Chairman, Vijaya Bank
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 38

Filling up of Vacancies in Punjabi
University, Patiala
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 243

Formula for Central Assistance
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 353-60



NAME INDEX

Implementation of Mandal Commission
Report
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 53-54

Public Liability Insurance Bill — Consid.
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 506-07

Rehabilitation of STs displaced from
Scheduled Areas
(Deb. 8, Vol. XIII, 09-01-1991)
Col.352-53

Bhajan Lal, Shri

Development of Army in Jammu and
Kashmir
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 24-25
Situation in Punjab (DUR 193)
(Deb. 10, Vol. XIII, 11-01-1991)
Col.29-44,117-21

Bhakta, Shri Manoranjan

Damages caused by Flood/Cyclone in
Andaman and Nicobar Islands
(Deb. 4, Vol. XIII, 03-01-1991)
Col.6-7

DSR Sets for Andaman and Nicobar
Islands
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 118

Facilities/Amenities to Members of
Parliament
(Deb. 7, Vol. XI1I, 08-01-1991)
Col. 73-76

Felling of Timber in A&N Islands by
Burmese Poachers
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 59-60

Non-Availability of  Essential
Commodities from Fair Price Shops
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 224 :
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Non-Conventional Energy sets in
Andaman and Nicobar Islands
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 33142

Out Break of Cholera
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 522

Petrol Pumps in A&N Islands
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 343

Power Generation in Country
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 84-90

Power Requirement of Andaman and
Nicobar Islands
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 137

Public Liability Insurance Bill — Consid.
& Pass
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 563-65

Service Matter Cases filed with Central
Administrative Tribunal, Calcutta
Bench
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 34142

Shipping Service between Calcutta and
Port Blair
(Deb. 4, Vol. XIII, 03-01-1991)
Col.208-10

Telecommunications Facilities in
Andaman and Nicobar Islands
(Deb. 4, Vol. XIlI, 03-01-1991)
Col.273-74

Transport Subsidy Scheme for North-East
and A&N Islands
(Deb. 6, Vol. XIII, 07-01-1991)
Col.457-58

Bhardwaj, Shri Parasram

Busting of a Dacoit Gang
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 116-17
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Companies
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 160-61

Committee for to Gulf Countries
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 375

Compensatory Afforestation Regarding
Sardar Sarovar Project
(Deb. 2, Vol. XII1, 28-12-1990)
Col. 364

Compilation of Data by Anthropological
Survey of India on ‘People of India
Project’
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 194

Creation of Additional Jobs
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 89-90

Effects of Implementation of Sardar
Sarovar and Narmada Sagar Projects
in Madhya Pradesh
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 178

Enquiry into the cause on Death of Former
Chief Justice of India
(Deb. 1, Vol. XIII, 27-12-1990)
Col 183

External Debt
(Deb. 2, Vol. XIII, 28-12-1990)
Col 215

Increase in Prices of Petroleum Products
(Deb. 2, Vol. XIII, 28-12-1990)
Col.63

Irrigation Projects in Madhya Pradesh
(Deb. 1, Vol. XIII, 27-12-1990)
Col.413

Legal Aid to Poor
(Deb. 5, Vol. XIII, 04-01-1991)
Col.257-74

Manufacture of Plastic Articles from
Crude Oil
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 365
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Monitoring  of
Afforestation
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 189

Progress made under ICDS Projectors
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 122-32

Revamping of Project Management Group
of ONGC
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 365-66

Right to Work
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 196-97

Riot in Tihar Jail
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 401-03

Sardar Sarovar Project
(Deb. 1, Vol. X111, 27-12-1990)
Col. 181

Supply of Blood without testing it for
AIDS
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 621

Tubewells in Madhya Pradesh
(Deb. 1, Vol. XIII, 27-12-1990)
Col 91

Bhargava, ShriGirdhari Lal

Allocation for Jodhpur Lift Canal Water
Supply Scheme
(Deb. 8, Vol. XIII, 09-01-1991)
Col.415

Cantonments (Amendment) Bill —
Consid. & Pass
(Deb. 2, Vol. XII], 28-12-1990)
Col 455

Chief Election Commissioner and other
Election Commissioners (Conditions of
Service) Bill—Consid. & Pass
(Deb. 7, Vol. XIII, 08-01-1991)
Col 512-13

Compensatory



NAME INDEX

Concrete Pillars on International Border
(Deb. 8, Vol. XIII, 09-01-1991)
Col.414-15

Consultative Committees
Telecommunication Division
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 383-84

Cost Audit Reports of Joint Stock
Companies
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 189-90

Cost of Production of Scooters
(Deb. 6, Vol. XIII, 07-01-1991)
Col.416-18

Cost of Production of Urea
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 376-82

Cost of Production of Wheat
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 383

Declaration of Nahargarh as Reserved
Forest
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 120

Development of Tourist Centres in
Rajasthan
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 508

Disapproval of Reserve Bank of India
(Amendment) Ordinance, 1990;
Reserve Bank of India (Amendment)
Bill and Reserve Bank of India
(Amendment) Bill, As Passed by
Rajya Sabha—Consid. & Pass
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 598-600

Disapproval of the Finance (Second
Amendment) Ordinance and Taxation
Laws (Amendment) Bill—Consid. &

Pass

for

(Deb. 9, Vol. XIII, 10-01-1991)

Col.615-18
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Disapproval of the Jammu and Kashmir
Criminal Law (Amendment) Ordinance,
1990 and Jammu and Kashmir Criminal
Law Amendment (Amending) Bill and
Demands for Supplementary Grants
(Jammu and Kashmir), 1990-91—
Consid. & Pass
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 794-97

Export of Flowers, Vegetables and Fresh
Fruits
(Deb. 5, Vol. XIII, 04-01-1991)
Col.283-84

Financial Assistance to Small Scale
Industries
(Deb. 8, Vol. XIII, 09-01-1991)
Col.416

Lined Water Courses in Indira Gandhi
Canal Project
(Deb. 1, Vol. XIII, 27-12-1990)
Col.210 '

Loans to Technical Entrepreneurs
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 284

Marketing Cost of Agricultural Produce
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 375-76

Power from Central Power Station to
Rajasthan
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 23640

Public Liability Insurance Bilt— Consid.
& Pass
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 566-68

Revival of Sick Units by State Bank of
Bikaner and Jaipur
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 284-85

Scheme for Irrigation Facilities in Jalore
and Barmer Districts of Rajasthan
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 508
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Setting up of Wage Board Bhuria, Shri Dileep Singh
(Deb. 8, Vol. XIII, 09-01-1991) | , . tof C ists in Indian
Col 151-53 Airlines yF

Shifting of Administrative Building of
Jaipur Airport
(Deb. 7, Vol. XIII, 08-01-1991)
Col.43-44

Smuggling of Arms from Pakistan
(Deb. 8, Vol. XIII, 09-01-1991)
Col 413-14

Soil Erosion in Aravali Range
(Deb. 5, Vol. XIII, 04-01-1991)
Col.278-79

Super Phosphate and Sulphuric Acid Plant
in Sikar
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 88-89

Bhattacharya, Shri Nani
Broadcasting of Hindi News Bulletins
from AIR

(Deb. 6, Vol. XIII, 07-01-1991)
Col. 422-23

Bhattacharya, Shrimati Malini
Integrated Child Development Services
Projects
(Deb. 6, Vol. XIII, 07-01-1991)
Col 13

Situation in Punjab (DUR 193)
(Deb. 10, Vol. XIII, 11-01-1991)
Col. 167-73

Bhoye, Shri Reshma Motiram

DTC Buses damaged during Anti Mandal
Commission Agitation
(Deb. 1, Vol. XIII, 27-12-1990)
Col.279

New Telephone Connections in
Maharashtra and Uttar Pradesh

(Deb. 1, Vol. XIII, 27-12-1990)
Col. 276

Visit of King of Bhutan

(Deb. 1, Vol. XIII, 27-12-1990)
Col 22

(Deb. 9, Vol. XIII, 10-01-1991)
Col. 4248

Deterioration of Functioning of Hospitals
in Dethi
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 482

Resolution Re: Measures to protect the
interests of Farmers (Reso.) —
Withdrawn
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 557-61

Brahmbhatt, Shri Prakash Koko

Alternative of Petrol
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 4647

Area under Irrigation
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 119

Arms from Foreign Countries
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 270-71

Bomb-Blast at Sitamarhi
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 90

Burning of Indian National Flag by
Pakistani Demonstrators
(Deb. 1, Vol. XIlI, 27-12-1990)
Col. 475

CBI Raids
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 325-27

Closed Industrial Units
(Deb. 6, Vol. XIII, 07-01-1991)
Col.206-16

Committee for Exporters to Guif Countries
(Deb. 2, Vol. XIII, 28-12-1990)
Col.375



NAME INDEX

Construction of Bridge Over Camday
Creek
(Deb. 4, Vol. XIII, 03-01-1991)
Col.427-28

Contingency Plan to solve problems
affecting Exports to West Asia
(Deb. 5, Vol. XIII, 04-01-1991)
Col.254-55

Conversion of Nadiad-Kapadwaj line and
ITs Extension to Modasa
(Deb. 7, Vol. XIII, 08-01-1991)
Col.273

Conversion of Rajkot-Veraval Line
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 171

Deposits of Indians Frozen in Banks of
Kuwait, Iraq, Iran & Aman
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 265-66

Drip Irrigation System
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 65

Employment Scheme for Economically
Weaker Sections
(Deb. 8, Vol. XHI, 09-01-1991)
Col.272-73

Export of Cotton Bales
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 699

Expulsion of Indian Officials of Consulate
General in Karachi
(Deb. 1, Vol. XIII, 27-12-1990)
Col.473

Facilities to Tobacco Growers
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 237

Free Supply Offer of Crude by Iraq
(Deb. 9, Vol. XIiI, 10-01-1991)
Col.380-81

Imported coal for Industries in Rajkot
(Deb. 7, Vol. XIII, 08-01-1991)
Col.274
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Introduction of Cost Plus Tariff Scheme
by Department of Posts
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 476

Joint Venture with USSR
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 193

Kelkar Committee on Natural Gas
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 83

Memorandum of Understanding between
NDDB and STC Regarding Edible Oils
(Deb. 4, Vol. XIII, 03-01-1991)
Col.272-73

National Watershed Development
Programme for Rainfed Agriculture
(Deb. 1, Vol. XIII, 27-12-1990)
Col.474

New Sugar Licences
(Deb. 3, Vol. XIII, 02-01-1991)
Col.207

Newsprint Plant
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 336

NRI Investment in Gujarat
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 192

Oil Refinery in Gujarat
(Deb. 9, Vol. XIII, 10-01-1991)
Col.367-68

Overdues of Banks in Agricultural Sector
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 181

Programmes for the Welfare of Children
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 336-37

Projects Pending for Approval from
Guijarat
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 271-72

Purchase of Airbus A-320 Deal
(Deb. 9, Vol. XIII, 10-01-1991)
. Col. 393
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Raising Money through Issue of NRI
Bonds
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 75-76

Reintroduction of A-320 Air Buses
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 51-53

Revival of closed Textiles Mills in Gujarat
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 518

Rupee Value
(Deb. 2, Vol. XIII, 28-12-1990)

Col.43

Scheme for Welfare of Tribal Children
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 170

Separate Cadre of Rural Development
Officers for Commercial Banks
(Deb. 5, Vol. XIII, 04-01-1991)
Col 388

Setting Up of Thermal Power Station at
Panadhro in Gujarat
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 36667

Tumover of STC
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 367

Whole sale Licences for Sugar Mills
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 639

Chakravorty, Shri Susanta

Disapproval of the Finance (Second
Amendment) Ordinance and Taxation
Laws (Amendment) Bill—Consid. &
Pass
(Deb. 9, Vol. XIIl, 10-01-1991)
Col 634-37

Chand Ram, Shri

Continued Rise in Prices of Essential
Commodities in the Country (DUR 193)
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 528-30
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Need. to streamline the procedure of
issuing Scheduled Castes and
Scheduled Tribes certificates
(MUR377)

(Deb. 10, Vol. XII1, 11-01-1991)
Col. 101

Situation in Punjab (DUR 193)
(Deb. 10, Vol. XII1, 11-01-1991)
Col.201-04

Chandra Shekhar, Shri

Assam Appropriation Bill—Int., consid.
and pass
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 76667

Communal Situation in the Country and
Government failure to curb communal
Forces (AM) — Negatived
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 720

Disapproval of the Jammu and Kashmir
Criminal Law (Amendment) Ordinance,
1990 and Jammu and K ashmir Criminal
Law Amendment (Amending) Bill and
Demands for Supplementary Grants
(Jammu and Kashmir), 1990-91—
Consid. & Pass
(Deb. 9, Vol..XIII, 10-01-1991)
Col. 830-38

Failure of Government to uphold
provisions of Tenth Schedule of the
Constitution (AM)

(Deb. 8, Vol. XIII, 09-01-1991)
Col. 555-56

Fifth SAARC Summit at Male (St.)
(Deb. 6, Vol. XIil, 07-01-1991)
Col. 505-25

Situation in Punjab (DUR 193)
(Deb. 10, Vol. XIII, 11-01-1991)
Col.215-31

Charles, ShriA.

Allocation of Power to Kerala from Central
Pool
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 174



NAME INDEX

Consumption of Petrol and Diesel
(Deb. 9, Vol. XIII, 10-01-1991)
Col.311-16

Demand and Supply of Petroleum Products
(Deb. 9, Vol. X111, 10-01-1991)
Col. 27

Disabled Persons (Rehabilitation and
Welfare) Bill by Shri Uttam Rathod —
Consid. & Withdrawn
(Deb. 2, Vol. XIII, 28-12-1990)
Col.512-14

Electronics Cities in Kerala
(Deb. &, Vol. XIII, 09-01-1991)
Col.454-55 '
Number of Flights Carried Out in Bringing
Indians from Gulf Countries
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 34345

Payment of Compensations
(Deb. 7, Vol. XIII, 08-01-1991)

Col. 19596

Setting up of Telephone Exchange in
Trivandrum
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 83

Small Industries Development Bank of
India
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 115-19

Chatterjee, Shri Nirmal Kanti

Continued Rise in Prices of Essential
Commodities in the Country (DUR 193)
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 541-44

Demand and Supply of Petroleum Products
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 25

Disapproval of the Finance (Second
Amendment) Ordinance and Taxation
Laws (Amendment) Bill—Consid. &

Pass
(Deb. 9, Voi, XIII, 10-01-1991)

Col. 644-45
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Foreign Exchange Reserves
(Deb. 2, Vol. X1II, 28-12-1990)
Col. 10

Losses Suffered by Vayudoot
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 367-70

Performance of Public Undertakings
Under Ministry of Energy
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 173

Production of Coal and Generation of
Power
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 19091

Recovery of Bank Loans from November,
1984 Riot Victims
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 121-22

Chatterjee, Shri Somnath

Failure of Government to uphold
provisions of Tenth Schedule of the
Constitution (AM)

(Deb. 8, Vol. XIII, 09-01-1991)
Col. 503-11

Chaudhsry, Shri Ishwar

Anti-Pollution Measures in Gaya, Bihar
(Deb. 5, Vol. XIII, 04-01-1991)
Col.211

Setting up of solar power plants at Gaya
in Bihar
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 381

Shortage of LPG in Bihar
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 4243

Chaudbary, Shri Lokaath

Construction of Aquarium at Paradeep
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 205

Exports and Imports
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 206
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HR Strips Mill at Sambalpur in Orissa
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 206

Chaudhary, Shri Rudrasen
Employment Opportunities to Agricultural
" Labourers
(Deb. 4, Vol. XIII, 03-01-1991)
Col.93

Express Train on Gorakhpur-Bareilly
Route
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 221

Linking of Bahraich and Border Area with
Nepal with Railway Line
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 174

Chaudhry, Shri Kamal

Applications for Customs Clearance of
Photographic Films
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 391-92

Assistance for development of Tourism
in Punjab, Delhi and Chandigarh
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 371

Bomb Blasts in Punjab, Chandigarh and
Delhi
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 39298

Companies Manufacturing Spurious and
sub-standard Drugs
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 39

Construction of Sub-Markets in Punjab
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 453-61

Damage of Railway Property due to
Agitation
(Deb. 9, Vol. XIII, 10-01-1991)
Col.263-78

Disciplinary Proceedings Against Officers
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 129
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Divorce Cases pending in Dethi Courts
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 315

DTC Buses Damaged During Anti Mandal
Commission Agitation
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 279

Environmental Norms for Acquisition of
Land in Punjab
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 167

Gold Samples Collected in Punjab
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 317

Indians Evacuated from Gulf Countries
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 299

Man-days Generated under Jawahar
Rozgar Yojana in Punjab
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 461

Mosquito Menace in Delhi and NOIDA
(Deb. 3, Vol. XIII, 02-01-1991)
ColL 713

Murder and Criminal cases pending in
High Couwrts
(Deb. 2, Vol. XIH, 28-12-1990)
Col. 316

Number of Persons Killed in J&K in
Terrorists Violence
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 399-400

Number of Persons Killed in Punjab
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 163-70

Overbridge between Jalandhar and
Jalandhar Cantt.
(Deb. 7, Vol. XIlI, 08-01-1991)
Col. 14344

Persons below Poverty Line in Punjab,
Dethi and Chandigarh
(Deb. 6, Vol. X111, 07-01-1991)
Col.222-27



NAME INDEX

Seizure of Goods Unlawfully by Delhi
Police
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 172

Situation in Punjab (DUR 193)
(Deb. 10, Vol. XIII, 11-01-1991)
Col. 198-201

Verification of Membership of
Cooperative Group Housing Societies
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 713

Waiting List for Telephone Connections
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 358

Widening of National Highways in Punjab
and Haryana
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 139-52

Chavda, Shri Khemchandbhai Somabhai

Cost of Production of Drugs
(Deb. 9, Vol. XIII, 10-01-1991)
Col.58-112

Price fixation of Bulk Drugs and
Formulations
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 330

Sainik School, Balachadi, Jamnagar
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 195

Uruguay Round of GATT Negotiations

(SNQ
(Deb. 5, Vol. XIII, 04-01-1991)

Col. 34

Wholesale Price Index and Industrial
Prices
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 329-30

Chennithala, Shri Ramesh

Airbus A-320 Services on Bombay-Cochin
and Bombay-Trivandrum Routes
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 387
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Allotment of Petroleum Products to Kerala
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 446-52

Construction of Airport in Kottayam
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 387-88

Declaration of Coconut as Qil Seeds
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 128-38

Development of Inland Waterways in
Kerala
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 155

Doubling of Quilon-Madras Lines
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 388

Drilling in Cochin High
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 307

Families Assisted under IRDP
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 101

Harassment of Indian Diplomats in
Pakistan
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 333

Kayamkulam Power Plant of Kerala
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 242

Permission to private agencies for
operating Air Taxis
(Deb. 7, Vol. X111, 08-01-1991)
Col. 358-60

Proposal for Development of Sree Chitra
Tirunal Hospital, Trivandrum
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 335

Reconstruction of Stations in Kerala
(Deb. 9, Vol. XIII, 10-01-1991)
Col 30708

Reduction of rice quota of Keraia
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 383
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Rehabilitation of Gulf Evacuees
(Deb. 4, Vol. XIII, 03-01-1991)
Col.436-37

Repatriation of Sri Lankan Tamil Refugee
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 102-03

Setting up of Thirikaripur Power Plant in
Kerala
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 140

Trivandrum as International Airport
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 44546

Vigyan Jatha
(Deb. 6, Vol. XIII 07-01-1991)
Col. 44143

Chidambaram, ShriP.

Modernisation of ISCO
(Deb. 2, Vol. XIiI, 28-12-1990)
Col. 15

Public Liability Inswsance Bill — Consid.
& Pass
(Deb. 6, Vol. XIII, 07-01-1991)
Col.571-74

Chinta Mohan, Dr.

Balance of Payvments Position
(Deb. 2, Vol. XIIl, 28-12-1990)
Col. 39,249

Cement Prices
(Deb. 8, Vol. XIII 09-01-1991)
Col.337-39

Construction of Yamuna Bridge Near
ISBT, Dethi
{Deb. 4, Vol. XIII, 03-01-1991)
Col.374-75

Consumption of Fertilisers
(Deb. 1, Vol. XIHI, 27-12-1990)
Col. 177

Delay in supply of LPG Refills
(Deb. 7, Vol. X11I, 08-01-1991)
Col. 22-28

LOK SABHA

DTCFleet
(Deb. 4, Vol. XII1, 03-01-1991)
Col. 373-74

Export of Indo-American Hybrid Seeds
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 306-07

i Export of Oilseeds

(Deb. 2, Vol. XIII, 28-12-1990)
Col. 387
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 371

Fall in Collections from Direct Taxes
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 247

Flaring of Natural Gas
(Deb. 9, Vol. XI1, 10-01-1991)
Col. 198-99

Harnessing of Tidal Energy
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 362-63

Industrial Growth
(Deb. 6, Vol. XIII, 07-01-1991)
Col.412-13

Inquiry into Meham Incident
(Deb. 8, Vol. X111, 09-01-1991)
Col. 173-74

Irregularities committed by official of
DESU
(Deb. 7, Vol, XIII, 08-01-1991)
Col. 360

Irregularities in Import of Medical
Equipments
(Deb. 3, Vol. X111, 02-01-1991)
Col. 463

National Pulses Development Programime
(Deb. 4, Vol. X111, 03-01-1991)
Col. 38-39

Newsitem Captioned “Khadi Shramic:
Majduri Mei Vriddhi Jaruri”
(Deb. 6, Vol. XIII, 07-01-1991)
Col.414-15



NAME INDEX

Number of Persons Killed in Punjab
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 163-70

Oil Refineries at Karnal and Mangalore
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 360-61

Oilseeds Production
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 388

Price of Petrol and Diesel
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 462-64

Proposed Employment Opporturities
(Deb. 6, Vol. XIII, 07-01-1991)
Col.413-14

Recommendations of the Committee on
Cholera Epidemic
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 427

Review of loss-Making Public Sector
Undertakings
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 421-22

Review of Pepsi Project
{Deb. 3, Vol. XIII, 02-01-1991)
Col 427

Sugar Licensing Spree
(Deb. 8, Vol. XIII, 09-01-1991)
Col.217

Supply of Fertilisers
(Deb. 1, Vol. XIII, 27-12-1990)
Col.388

Talks with Pakistan of Closing of Training
Centres for Militants
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 459

Use of Natural Gas in Place of LPG
(Deb. 9, Vol. XIIi, 10-01-1991)
Col. 467-68

Utilisation of Irrigation Potential

(Deb. 4, Vol. XIII, 03-01-1991)

Col.371-73
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Writing Off Bank Loans
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 60-61

Choudhury, Shri Lokanath

Baliapal National Test Range
(Deb. 8, Vol. XIII, 09-0i-1991)
Col. 159

Cellular Radio System Unit in Orissa
{Deb. 4, Vol. XIII, 03-01-1991)
Col.451-52

Committee on Petitions—Minutes—Laid .
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 549

Foreign Exchange Reserves
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 1-11

Housing Problem of Paradip Port
Employees
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 70

Irregularities in Import of Medical
Equipments
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 463

Legislation to Freeze status of Religious
Shrines
(Deb. 6, Vol. XIII, 07-01-1991)
Col.204-05

Policy Guidelines for Cellular Radio
System
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 450-51

Raw material Depots for import of
Petrochemical Intermediaries
(Deb. 9, Vol. XIII, 10-01-1991)
Col.219-20

Recommendations of Ramanujam
Committee on Industrial Relations
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 368-80
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Regularisation of Casual Workers in
Paradip Port
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 206

> Statutory Resolution Re: Approval of
Presidential Proclamation in Relation
to State of Assam and Demands for
Supplementary Grants (Assam),
1990-51
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 718-21

Train services in Orissa
(Deb. 7, Vol. XIII, 08-01-1991)
Col.223-24

Choudhary, Shri Saifuddin

Abolition of Freight Equalisation Scheme
(Deb. 8, Vol. XIII, 09-01-1991)
Col.330

Communal Situation in the Country and
Government failure to curb communal
Forces (AM) — Negatived
(Deb. 1, Vol. X111, 27-12-1990)
Col. 692

Failure of Government to uphold
provisions of Tenth Schedule of the
Constitution (AM)

(Deb. 8, Vol. XIII, 09-01-1991)
Col. 522

Need to bring Hindustan Shipyard Ltd.,
Vishakhapatnam either under Ministry
of Defence or merge it with the Shipping
Corporation of India (MUR 377)
(Deb. 10, Vol. XIfI, 11-01-1991)
Col. 102

News item Captioned “No pay for Mines
safety Staff”
(Deb. 6, Vol. X111, 07-01-1991)
Col. 152

Ram Jasam Bhoomi-Babri Masjid Dispute
(Deb. 8, Vol. X111, 09-01-1991)
Col. 349-50

LOK SABHA

Commander, Shri Mohd. Hassan

FCI Godowns in Laddakh Region
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 339

STD Facility in Khatte, Laddakh
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 110-11

Telephone Exchanges in Sanki Block and
Chiktan Block of Kargil District
(Deb. 4, Vol. XIII, 03-01-1991)
Col 413

Damor, Shri Somjibhai

Alleged Injustice Against SC/ST Officials
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 3940

Licences for Stock and Sales of Human
Interferon Alpha Injections
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 818

Pension Scheme for Bank Employees
(Deb. 2, Vol. X111, 28-12-1990)
Col. 115

Promotions in Bank of India
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 19596

Reported Atrocities against SC/ST
Officials
(Deb. 7, Vol. XII1, 08-01-1991)
Col. 377

Training of Scheduled Tribes Officers in
Foreign countries
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 376-77

Dandavate, Prof Madbu

Aid by SDF for by-Product Development
Scheme

(Deb. 3, Vol. XII1, 02-01-1991)
Col. 248

Alleged Weak Arguments in Bofors Case
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 157-58



NAME INDEX

Approval of Chanakya Serial
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 133

Bogus Ration Cards
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 770
Complaints against Chairman of Rashtriya
Chemicals and Fertilizers Limited
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 428-29

Contract for constructing platform at
Bombay High
(Deb. 7, Vol. XIII, 08-01-1991)
Col.401-03

Electrification of Railway Lines
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 50-51

Failure of Government to uphold
provisions of Tenth Schedule of the
Constitution (AM)

(Deb. 8, Vol. XIII, 09-01-1991)
Col. 480-88

Finalisation of Eighth Five Year Plan
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 363-64 .

Foreign Exchange Reserves
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 56

Guidelines for Central Rural Sanitation

Programme
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 57-58

IMF’s Contingency Compensatory
Financial Facility
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 159

Import of Oil from Gulf Countries
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 322

Inclusion of Bombay-Palaghar Section

into Suburban Railway Management
(Deb. 9, Vol. XIII, 10-01-1991)

Col, 155-56
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Passenger Steamer Service between
Bombay and Goa
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 546

Personal Explanation by Member
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 845

Purity of Gold
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 105-06

Regalia Items at Currency Backing
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 382

Reservation of Regalia/Heirloom Items of
Erstwhile Rulers
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 446

Retrenchment of employees of Chukha
Hydroelectric Project
(Deb. 7, Vol. XIII, 08-01-1991)
Col.403-04

Return of Regalia items from Erst while
Rulers
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 426-27

Shilanyasa Site at Ayodhya
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 367

Strike Employees of Department of
Telecommunication
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 126

Tax Exemption for Regalia Items
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 381-82

UN Resolution on Iraq’s Action in Kuwait
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 544

Danwe, Shri Pundlik Hari

Airports with Night Landing Facilities
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 307-10
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Cancellation of Trains Passing through |
Uttar Pradesh s
(Deb. 7, Vol. X1II, 08-01-1991) !
Col. 229

Setting up of Monitoring Earth Station for
Satellite at Jaina
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 148-49

Das, Shri Anadi Charan

1990-2000 AD as Intemational Decade for
Natural Disaster Hazards Reduction
{Deb. 4, Vol. XIII, 03-01-1991)
Col. 10-11

Appointment of Hindi Teachers at Primary
and Secondary level in Orissa
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 375

Archaeological Survey Work in Jajpur, | i
Orissa i
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 478

Assistance to Victims of Natural Calamities ‘
(Deb. 2, Vol. X1II, 28-12-1990) |
Col. 47 !

Committee on the Welfare of Scheduled
Castes and Scheduled Tribes-Election
(Deb. 1, Vol. XIii, 27-12-1990)
Col. 595

Compensation to persons affected by
Missile tests from Baliapal
(Deb. 6, Vol. XII1, 07-01-1991) |
Col. 202-03 |

Conversion of Manual Exchanges into
Electronic Exchanges at Jajpur (Orissa)
(Deb. 4, Vol. XII1, 03-01-1991)
Col. 406-08

Demand for Non-Judicial Stamp Papers
(Deb. 2, Voi. XII1, 28-12-1990)
Col. 301

Employment Generating Projects of
Science and Techniology
(Deb, 6, Vol. XHI, 07-01-1991)
Col. 25&-60

LOK SABHA

Merger of MTNL into Telecommunication
Commission
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 179

Production by Subsidiaries of LD.P.L.
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 235-36

Raids Conducted on Petrol Pumps in
Orissa
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 150

Setting up of Central Flood Control Board
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 395

Swatantrata Sainik Samman Pension Cases

(Deb. 8, Vol. XIII, 09-01-1991)
Col. 158-59

i Dasgupta, Dr. Biplab
Circular Railway in Calcutta

(Deb. 9, Vol. XIII, 10-01-1991)
Col. 319-20

i Committee to Review the Pepsi Project

(Deb. 3, Vol. XIII, 02-01-1991)
Col. 464

Development of Army in Jammu & Kashmir
(Deb. 6, Vol. XIII, 07-01-1991)
Col.23-24

Export of Spices
(Deb. 5, Vol. XIII, 04-01-1991)
Col.27

Import of Seeds
(Deb. 4, Vol XIII, 03-01-1991)
Col. 19192

India’s Debacle in Beijing Asian Games
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 762

India’s Percentage to Total World Trade
(Deb. 2, Vol. X111, 28-12-1990)
Col. 179

Recommendation of National Commission
on Urbanisation

(Deb. 3, Vol. XIII, 02-01-1991)
Col. 503



NAME INDEX

Review of Industrial Policy !
(Deb. 8, Vol. XIII, 09-01-1991)
Col.455-56

Statutory Resolution Re: Approval of
Presidential Proclamation in Relation
to State of Assam and Demands for
Supplementary Grants {Assam),
199091
(Deb. 9, Vol. X1, 10-01-1991)
Col.711-18

Datta, Shri Amal
Calcutta a Second Port of Call

{Deb. 9, Vol. XIII, 10-01-1991) |
Col 161-62

Disapproval of Reserve Bank of India
(Amendment) Ordinance, 1990;
Reserve Bank of India (Amendment)
Bill and Reserve Bank of India
(Amendment) Bill, As Passed by Rajya
Sabha—Consid. & Pass
(Deb. 8, Vol. XIII, 09-01-1991)
Col.611-17

Execution of Schemes by IAAI
(Deb. 7, Vol. XHI, 08-01-1991)
Col. 30002

Investment in Ordnance Factories/DPSUs
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 453

Outlay and Receipts of International
Airport Authority of India
(Deb. 7, Vol. XIII, 08-01-1991)
Col.91-100

Production in Defence Public Sector
Undertakings
(Deb. 6, Vol. XIII, 07-01-1991)
Col.274-80

Review of Import and Export Policy
{Deb. 2, Vol. XIII, 28-12-1990)
Col.273 |

Syed Modi Case
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 384-85
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World Bank Assistance to India
(Deb. 2, Vol. XII1, 28-12-1990)
Col. 211 .

Defkar, Shri Mohanbhai Sanjibhai

Assets of Corporations
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 329

Development of Tourism in Dadra and
Nagar Haveli
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 108

{ Expenditure Incurred by Corporations

under Commerce Ministry
(Deb. 2, Vol. XII1, 28-12-1990)
Col.73

Export of Cashew
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 331

Friendship Societies in SAARC Countries
(Deb. 1, Vol. XIII, 27-12-1990)
Col.215

Introduction of Shipping Services
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 396-98

Land to Cooperative Group Housing
Societies
(Deb. 3, Vol. XII1, 02-01-1991)
Col. 481

Loss Incurred by Major Port Trusts
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 400-01

Loss to TTCI due to Unrest in Assam
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 331

National Shipping Policy
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 398-400

Prevention of AIDS
(Deb. 3, Vol. XIII, 02-01-1991)
Cal. 767
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TV Transmitter in Dadra and Nagar Haveli
(Deb. 6, Vol. XIII, 07-01-1991)
Col.286-87

Water Sports Complex and Foreign
Investment in Tourism
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 395-96

Workers Participation in Management
(Deb. 6, Vol. XI1I1, 07-01-1991)
Col. 14344

Dennis, Shri N.

Direct Trains from Kanyakumari
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 168

Employment to at least one Person in a
Family
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 234

Fishing Harbour on Arabian Sea Coast
(Deb. 4, Vol. XIII, 03-01-1991)
Col.279

Loss due to grounding of A-320 Airbuses
(Deb. 9, Vol. XIII, 10-01-1991)
Col.419-20

Losses Suffered by Vayudoot
(Deb. 7, Vol. XI1I, 08-01-1991)
Col. 368-70

Need for proper maintenance of
Trivandrum-Kanyakumari National
Highway passing through Tamil Nadu
(MUR377)

(Deb. 3, Vol. XIII, 02-01-1991)
Col. 865

Price of Petrol and Diesel

(Deb. 9, Vol. XII1, 10-01-1991)
Col.462-64

Repair and Maintenance of Tamil Nadu
Section of National Highway No. 47
(Deb. 4, Vol. XII1, 03-01-1991)
Col.9-10

LOK SABHA

Deshmukh, Shri Anantrao

Environment Pollution Consciousness
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 157

Deshmukh, Shri Ashok Anandrao

Branches of Nationalised Banks in
Maharashtra
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 5§

Criteria for Defining Poverty Line
{Deb. 8, Vol. XIII, 09-01-1991)
Col. 69-82

Families Assisted under IRDP
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 101

New Station between Jogeshwari and
Goregaon (Bombay)
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 147

Number of Persons Killed in Punjab
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 163-70

Rail Line between Panvel Khopoli and
Karjat
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 355

Ram Janm Bhoomi-Babri Masjid Dispute
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 349-50

Road over Bridge at Ghatkopar (Bombay)
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 353-55

Deshmukh, Shri Chandubhai

Effect of Forest (Conservation) Act, 1980
on Tribals
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 199-200

Gas Reserves in Ankaleshwar, Gujarat
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 150-51



NAME INDEX

Dev, Shri Sontosh Mohan

Assam Appropriation Bill—Int., Consid.
and Pass
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 765-66

Committee on Public Accounts
(Deb. 2, Vol. XI1II, 28-12-1990)
Col. 440

Communal Situation in the Country and
Government failure to curb communal
Forces (AM) — Negatived
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 681

New Satellite Series — GRAMSAT
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 17-18

Recommendation for nomination of a
Member from Rajya Sabha to
Committee on Public Accounts —
Elections
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 441

Statutory Resolution Re: Approval of
Proclamation in respect of Goa
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 874

Statutory Resolution Re: Approval of
Presidential Proclamation in Relation
to State of Assam and Demands for
Supplementary Grants (Assam),
1990-91
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 693-706

Devarajan, Shri B.

Capacity Utilization by Oil and Gas Drilling
Companies
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 160-61

Capital Raising by Unconventional

Methods
(Deb. 9, Vol. XIII, 10-01-1991)

Col. 151
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Conference of State Electoral Officers
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 3540

Cut on Expenditure
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 184

Development of Alternative Sources of
Energy
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 299-308

Energy Accounting and Monitoring
Systems
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 359-60

Enquiry into the cause on Death of Former
Chief Justice of India
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 183

Export Concessions to TV Industry
(Deb. 6, Vol. XIII, 07-01-1991)
Col.411

Ind-Jyothi Scheme of Indian Bank
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 54

Industrial Policy
(Deb. 6, Vol. XI1I, 07-01-1991)
Col. 121-22

Legal Aid to Poor
(Deb. 5, Vol. XIII, 04-01-1991)
Col.257-74

Multi Disciplinary Integrated Approach
by ONGC
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 51

New Coal based Technology
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 247

Order Crisis in HEC, Ranchi
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 308

Prevention of AIDS
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 767
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Programes for the Welfare of Women and
Children
(Deb. 6, Vol. X111, 07-01-1991)
Col. 410-11

Riot in Tthar Jail

(Deb. 8, Vol. XIIi, 09-01-1991) |

Col.401-03

Sneaking of Pak Trained Terrorists into

India

(Deb. 8, Vol. XIII, 09 01- 1991),

Col. 149

Suggestions of International Society of

Burn Injuries
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 225

Devi Lal, Shri

Communa! Situation in the Country and
Government failure to curb communal
Forces (AM) — Negatived
(Deb. 1,
Col.674

National Oilseeds and Vegetable Oils |

Development Board — Election

(Deb. 1, Vol. XIiI, 27-12-1990) |

Col. 593

Resolution Re: Measures to protect the
interests of Farmers (Reso.) —
Withdrawn
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 548-57

Dhumal, Prof. Prem Kumar

Chief Election Commissioner and other |

Election Commissioners (Conditions of |
Service) Bill—Consid. & Pass

(Deb. 7, Vol. XIil, 08-01-1991)
Col. 503

Disabled Persons (Rehabilitation and

Welfare) Bill by Shri Uttam Rathod — ;

Consid. & Withdrawn
(Deb. 2, Vol. X111, 28-12-1990)
Col.496-98

Vol. XIlI, 27-12-1990) |
|

LOK SABHA

i Disapproval of the Jammu and Kashmir
Criminal Law (Amendment) Ordinance,
1990 and Jammu and Kashmir Criminal
Law Amendment (Amending) Bill and
Demands for Suppiementary Grants
(Jammu and Kashmir), 1990-91—
Consid. & Pass

(Deb. 9, Vol. XIII, 10-01- 1991)
Col. 818-21

Estimate Committee — Fourteenth and
i Fifteenth Reports and Minutes —

11
s
|

¢ Presented
; (Deb. §, Vol. X111, 04-01-1991)
| Col.462-63

I Need to introduce ‘one rank one pension’
! scheme at the earliest (MUR 377)

{  (Deb. 9, Vol. XIlI, 10-01-1991)
| Col6l4

| Oil Drifting in H.P

{Deb. 7, Vol. XIII, 08-01-1991)
Col. 197

; Public Liability Insurance Bill — Consid.
| & Pass

;' (Deb. 6, Vol. XIi1, 07-01-1991)
Col. 565-66

Statutory Resolution Re : Approval of
Proclamation in respect of Goa
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 890

The problem of people of Ladakh(Pet.)
(Deb. 6, Vol. XIIi, 07-01-1991)
i Col.484

' Dinesh Singh, Shri

Failure of Government to uphold
i provisions of Tenth Schedule of the
Constitution (AM) »

(Deb. 8, Vol. XII1, 09-01-1991)
Col. 477-80

Situation in Punjab (DUR 193)
i1 (Deb. 10, Vol. XTI, 11-01-1991)
Col. 162-67




NAME INDEX

Faleiro, Shri Eduardo

Action Plan for Controlling Air, Water and
Soil Pollution

i
|

§
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Price Reduction Benefit to Consumers
(Deb. 7, Vol. XIIi, 08-01-1991)
Col.48

(Deb. 5, Vol. XIII, 04-01-1991) | Use of Rice Straw

Col. 394-95

Air Pollution in Delhi
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 324-25

Ban on Sub-standard Medicines
(Deb. 3, Vol. X1II, 62-01-1991)
Col. 703

Castor Oil Prices
(Deb. S, Vol. XIII, 04-01-1991)
Col. 159

Clearance to Sarapadi Hydro-electric
Project

(Deb. 6, Vol. X111, 07-01-1991)

Col. 11920

Deaths of Children in Ujjain
(Deb. 3, Vol. XII], 02-01-1991)
Col. 766

Development of Ecological Train
(Deb. 9, Vol. X111, 10-01-1991)
Col. 175

Diesel for Agricultural Activities
(Deb. 1, Vol. XIII, 27-12-1990)
Col.217

Floating of Bonds for Irrigation Projects
in Karnataka
(Deb. 5, Vol. XIII, 04-01-1991}
Col.287-88

Intemational Balloon Mela
(Deb. 7, Vol, XIII, 08-01-1991)
Col. 238

Irradiation of Onions at BARC
(Deb. 8, Vol. XI1, 09-01-1991)
Col. 130-31

Participation in ECO’92
(D¢b. 4, Vol. XIII, 03-01-1991)
Col. 268

|
!
j
i

|
!
)
i
}
(
i
i
|
!
1

!

i
i

f

(Deb. 4, Vol. XII, 03-01-1991)
Col. 71

Wasteful Food Irradiation Project
(Deb. 8, Vol. XIII, 09-01-1991)
Col.331-34

Fernandes, Shri George

Commitments by Pepsi Foods
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 499

Complaints Regarding Misuse of
Telephones
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 184

Construction of Stadia in Kamnataka
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 479

Disapproval of Reserve Bank of India
(Amendment) Ordinance, 1990;
Reserve Bank of India (Amendment)
Bill and Reserve Bank of India
(Amendment) Bill, As Passed by Rajya
Sabha—Consid. & Pass
(Deb. 8, Vol. XIII, 09-01-1991)
Col.627-32

Disneyland Project in Haryana
{Deb. 4, Vol. XIII, 03-01-1991)
Col. 88

Failure of Government to uphold
provisions of Tenth Schedule 3 the
Constitution(AM)

(Deb. 8, Vol. XIII, 09-01-1991)
Col. 519-20, 53746

Fernandez, Shri Joss

Additional Trains on Bangalore-
Trivandrum Section
{Deb. 9, Vol. XU, 10-01-1991)
Col.40-41
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Biligiri Rangana Hills as Tourist Resort
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 407-08

F.M. Transmitter at Raichur in Karnataka
(Deb. 6, Vol. XIII, 07-01-1991)
Col.373-74

LPG Cylinder Blast in Hospital in
Bangalore
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 122-23

LPT Stations in Karnataka
(Deb. 8, Vol. XIII, 09-01-1991)
Col.428-29

Maharashtra-Kamataka Border Dispute
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 35-36

National Trust for Mentally Handicapped
(Deb. 6, Vol. XIII, 07-01-1991)
Col.338-39

Number of Flights Carried Out for Bringing
Indians from Gulf Countries
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 34345

Petrol/Diesel Pumps in Bangalore City
(Deb. 9, Vol. XIII, 10-01-1991)
Col.409-10

Railway Reservation Counter at
Legislators’ Home, Bangalore
(Deb. 9, Vol. XII1, 10-01-1991)
Col.410-14 -

. jRehabilitation to Displaced Persons Due
to Kaiga Nuclear Project in Karnataka
(Deb. 8, Vol. XIII, 09-01-1991)
Col.427-28

Schools Run by B.E L. in Bangalore
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 19798

STD Facility to Public Call Officers
(Deb. 4, Vol. X111, 03-01-1991)
Col. 108-09

LOK SABHA

Strike by Employees of
Telecommunications
(Deb. 1, Vol. XIII, 27-12-1990)
Col.373

Trace in Coffee
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 175

Vacancy of Director General Postin ICAR
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 224

Gaikwad, Shri Udaysingrao

Bench of Bombay High Court at Kothapur
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 307

Dispensary at Kolhapur
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 163

I.N.S. Andaman
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 101-02

Irrigation Projects of Maharashtra
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 168-69

Poaching Incidents
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 308

Gajapathi, Shri Gopi Nath

Central Assistance for Flood Affected
Areas in Orissa
(Deb. 1, Vol. XHI, 27-12-1990)
Col. 52

Chair Cars in Express Trains
(Deb. 7, Vol. XIII, 08-01-1991)
Col.49

Construction of Jakhapura-Banspani
Railway Line
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 33-34

Cultural Centres in Orissa to Promote
Tribal Culture

(Deb. 3, Vol. XI1I, 02-01-1991)
CoL. 220



NAME INDEX

Development of Grasslands
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 391-92
Development of Paradip Port
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 388-91

Disabled Persons (Rehabilitation and
Welfare) Bill by Shri Uttam Rathod —
Consid. & Withdrawn
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 503-04

Discovery of Oil and Gas Reserves
(Deb.’ 9, Vol. X111, 10-01-1991)
Col. 401-02

Drinking Water Supply Scheme in Orissa
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 9697

Export of Gems and Gold Jewellery
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 305

Export of Iron Ore to Japan
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 304

Fast Train between Dethi and Tatanagar
(Deb. 9, Vol. XII1, 10-01-1991)
Col. 351

Foreign Tourists
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 321

Formula for Central Assistance
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 353-60

Import Substitution Policy
(Deb. 5, Vol. XIII, 04-01-1991)
Col 104

Indravati Multi-Purpose Project in Orissa
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 310

Integrated Child Development Services
Projects
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 10-16
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Modemisation of Airports
(Deb. 7, Vol. XIII, 08-01-1991)
Col.24046

Need to provide more central assistance
to Government of Orissa to meet the
damage caused due to floods in Ganjam
district (MUR 377)

(Deb. 9, Vol. XIII, 10-01-1991)
Col 608

Oil Production from Cauvery Basin
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 239

Pending Oil Projects
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 351-52

Production of Fertilizers
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 393

Programmes for Ocean Development
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 83-86

Public Liability Insurance Bill — Consid.
& Pass
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 568-69

Scheme to bring reform among the
Naxalities
(Deb. 6, Vol. XIII, 07-01-1991)
Col.291-92

Shipping Service for Transportation of
Thermal Coal from Orissa
(Deb. 4, Vol. XIII, 03-01-1991)
Col.393-94

Small/Mini Steel Plants in Private Sector
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 303

Soil Testing for Cotton Cultivation in
Orissa
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 548

Trade with China
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 77



184 LOK SABHA
Train Service on Berhampur- | Public Liability Insurance Bill — Consid.
Bhubaneswar Section & Pags

(Deb. 9, Vol. XIII, 10-01-1991)
Col.352-53

World Bank Assistance for Indian
Railways
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 138-39

Gamit, Shri Chhitubhai Devjibhai

Kawas Gas based Power Project
(Deb. 7, Vol. X111, 08-01-1991)
Col. 193-94 i

i

MSTD or STD Facilities at Telephone |
Exchanges in Gujarat i
(Deb. 1, Vol. XIII, 27-12-1990)

Col. 34

Price of Cement
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 23740

Price of Petrol and Diesel
(Deb. 9, Vol. X111, 10-01-1991)
Col.462-64

Requirement of Petroleum Products in |

Surat, Gujarat
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 220-28

Supply of Steel to Stockyards in Gujarat
State
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 36

Zikhari Irrigation Project in Gujarat
(Deb. 2, Vol. XIII, 28-12-1990)
Col.216

Gandhi, Shri Rajiv

Failure of Government to uphold
provisions of Tenth Schedule of the
Constitution(AM)
(Deb. 8, Vol. XIII, 09-01-1991)
Col. §54-55

Gandbi, Shrimati Maneka

Public Liability Insurance Bill — Consid.
(Deb. 5, Vol. XII1, 04-01-1991)
Col. 495-515

(Deb. 6, Vol. XIII, 07-01-1991)
-Col. 578-79, 585-86

Gangwar, Shri Santosh Kumar

Allahabad High Court Benches in
Uttar Pradesh
(Deb. 2, Vol. XHI, 28-12-1990)
Col. 124

Alleged Irregularities in 1.V.R.1. Bareilly
(Deb. 1, Vol. X111, 27-12-1990)
Col. 60

Border Wing of CBI
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 429

Catechu Smuggling
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 276

Chief Election Commissioner and other
Election Commissioners (Conditions of
Service) Bill — Consid.

(Deb. 6, Vol. XIII, 07-01-1991)
Col.617

Circulation.of Fake Currency Notes
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 340-41

Construction of Bareilly Bye-Pass
{Deb. 4, Vol. XII1, 03-01-1991)
Col.95

Development of Small Scale Industries
(Deb. 8, Vol. X111, 09-01-1991)
Col. 87-88

Effect of Gulf Crisis on Export of Spices
(Deb. 5, Vol. X111, 04-01-1991)
Col 277

External Debt

(Deb. 2, Vol. XIII, 28-12-1990)
Col.215

Gold Smuggling
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 297



NAME INDEX

Increase in working Hours of Courts
(Deb. 5, Vol. XIII, 04-01-1991)
Col.41

India’s Debacle in Beijing Asian Games
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 762

Institutions under Indian Council of
Agricultural Research
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 324

JKLF Training Centres in Kashmir
(Deb. 6, Vol. XIII, 07-01-1991)
Col.409-10 :

Medium of Instruction for University
Teachers
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 607

Minimum Statutory Price of Sugarcane
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 498

Ordnance Factory, Shahajahanpur
(Deb. 6, Vol. XIII, 07-01-1991)
Col.99-101

Pay Scales of RRB Employees
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 296

Plastic Processing Industry
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 413

Raid on HMT Limited
(Deb. 5, Vol. XII1, 04-01-1991)
Col. 277-78

Renovation of Sindri Unit of FCI
(Deb. 4, Vol. XIII, 03-01-1991)
Col.262-63

Sale of Tickets
(Deb. 7, Vol. XI1I1, 08-01-1991)
Col. 167-68

Setting up of Rural Banks at Central Level
(Deb. 2, Vol. XIII, 28-12-1990)
Col.296®
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Stoppage of Delhi-Valamau Express at
Sadat
(Deb. 9, Vol. XIII, 10-01-1991)
Col 240

Targets of Family Planning
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 233

Gavit, Shri Manikrao Hodlya

Ban on Advertisement of Pan Masala and
Cigarettes
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 512

Development of Small and Medium Towns
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 385

Fire at Kadamparal Power Station in
Madras
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 386

Losses Suffered by Vayudoot
(Deb. 7, Vol. XIII, 08-01-1991)
Col.368-70

Oil Exploration by Foreign Companies
(Deb. 9, Vol. XIII, 10-01-1991)
Col.317-19

Price of Petrol and Diesel
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 462-64

Promotion of Tourism in Uttar Pradesh
and Maharashtra
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 182-90

Seizure of Gold at Dethi Airport :
(Deb. 5, Vol. XIII, 04-01-1991)
Col.297

Giri, Shri Sudhir

Abolition of Freight Equalisation Scheme
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 330

Committee to Review the Pepsi Project’
(Deb. 3, Vel. XIII, 02-01-1991)
Col. 464



186

Decrease in Exploration Activities of
ONGC
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 241

Digha-Tamluk Rail Line
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 310

Finalisation of Eighth Five Year Plan
(Deb. 8, Vol. XIII, 09-01-1991)
Col 363-64

Production of Betel Leaves
(Deb. 1, Vol. XIII, 27-12-1990)
Col.216

STD Facility at Contai in Midnapur
District, West Bengal
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 125

Syed Modi Case
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 384-85

Talks with Punjab and J&K Extremists
(Deb. 8, Vol. XIII, 09-01-1991)
Col.9

TV Relay Centre at Contai, Haria, Egra in
West Bengal
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 201

Giriyappa, Shri C.P. Mudala

Accidents on National Highways
(Deb. 4, Vol. XIII, 03-01-1991)
Col.283-94

Aid for Silk Production
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 261

Export of Rice, Wheat, Sugar
(Deb. 2, Vol. XIII, 28-12-1990)
Col.270

Floating of Bonds for Irrigation Projects
in Karnataka
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 287-88

LOK SABHA

Freight Charges on Coal supplied to
Raichur Power Station
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 186

Identification of New Travel Circuits
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 19-25

LPG Terminals at Kandia and Mangalore
(Deb. 7, Vol. XIII, 08-01-1991)
Col 372-73

Need to take steps to check increase in
accidents on National Highway
(MUR3TT)

(Deb. 10, Vol. XIII, 11-01-1991)
Col. 9697

Oil Refineries at Karnal and
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 360-61

Pipeline from Bombay High to
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 34-35

Proposal to Levy Fee on National
Highways
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 295

Reservation of Seats in Parliament and
State Legislatures for Poor
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 46

Right to Work
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 19697

Strike by
Tel i
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 373

Strike in Bazar
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 719

Support Prices of Agricultural Produce
(Deb. 1, Vol. XIil, 27-12-1990)
Col.42

Employees of



NAME INDEX

Telecast of ‘Antim Raja’ on Doordarshan
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 148

Telecast on Serial Bible/Jesus Christ on
Doordarshan
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 420

Gokhle, Shri Vidyadhar
Discrimination in Granting Environmental
Clearance to P.S.Us

(Deb. 5, Vol. XIII, 04-01-1991)
Col. 226

Increase in Production of Petroleum
Products
(Deb. 9, Vol. XIII,
Col. 296-97

Letter of Intent of NOCIL
(Deb. 7, Vol. XII1, 08-01-1991)
Col.202-04

Policy Regarding Declaration of Holidays
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 249-52

Reports of BICP
(Deb. 6, Vol. XIII, 07-01-1991)
Col.262-12

Gowda, ShriD.M. Putte

Bank Dacoities in Punjab
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 173-80

Birth Control Vaccine
(Deb. 6, Vol. XIII, 07-01-1991)
Col.337-38

Discrepancies in Safdarjung Hospital
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 461

Foreign Aided Water Resources and
Irrigation Projects
(Deb. 1, Vol. X111, 27-12-1990)
Col. 191

Meeting of World Tourism Organisation
inGoa
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 12-13

10-01-1991)
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Need to link railway line between Kadur-
Chikmaglur-Belur-Saklespur
(MUR377)

(Deb. 6, Vol. XIII, 07-01-1991)
Col. 555

New Satellite Series— GRAMSAT
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 16-19

Prevention of AIDS
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 767

Raids on Premises of Maruti Dealers
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 160

Ram Janm Bhoomi-buori Masjid Dispute
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 349-50

Rocket Firing on Para Military Forces and
Looting of Bank by Militants in J&K
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 367-68

Shifting of Directorate of Wheat Research
to Karnal
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 281

Special Tax on Motorists using congested
Roads
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 368-69

Talks between the Prime Ministers of India
and Pakistan at Male
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 309

Terrorist Attack on Trains
(Deb. 9, Vol. XIII, 10-01-1991)
Col.231-33

World Bank Assistance to India
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 211

Gujral, ShriLK.

Communal Situation in the Country and
Government failure to curb communal
Forces (AM) — Negatived

. (Deb. 1, Vol. XIII, 27-12-1990)
Col. 650



188

Situation in Punjab (DUR 193)
(Deb. 10, Vol. XIII, 11-01-1991)
Col. 186-98

Gupta, Shri Indrajit

Broadcasting of Hindi News Bulletins
from AIR
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 422-23

Communal Situation in the Country and

Government failure to curb communal |

Forces (AM) — Negatived
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 700

Demand and Supply of Petroleum Products
(Deb. 9, Vol. XIII, 10-01-1991)
Col 27

Demand of Indian Oil Corporation
Workers
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 130-3)

Enquiry into the cause on Death of Former
Chief Justice of India
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 183

Expansion of Public Distribution System
(Deb. 3, Vol. XIII, 02-01-1991)
Col 456 :

Export of Foodgrains by MMTC
(Deb. 5, Vol. XIil, 04-01-1991)
Col.253-54

Failure of Government to uphold
provisions of Tenth Schedule of the
Constitution(AM)

(Deb. 8, Vol. XIiI, 09-01-1991)
Col. 528-31

Finalisation of Eighth Five Year Plan
(Deb. 8, Vol. XII1, 09-01-1991)
Col. 363-64

Flaring of Natural Gas

(Deb. 9, Vol. XIII, 10-01-1991)
Col. 19899 '
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Huge Losses in Nationalised Banks
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 389-90

india’s Stand at Uruguay Round of GATT
Negotiations
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 285

Merger of UCO Bank
(Deb. 2, Vol. XIII, 28-12-1990)
Col.98

Outcome of SAARC Summit at Male
(Deb. 1, Vol. X111, 27-12-1990)
Col. 337

Panthic Committee Code of Conduct for
Journalists in Punjab
(Deb. 6, Vol. XIlI, 07-01-1991)
Col.333-34

Production by Hindustan Lever Limited
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 10708

Production of Infrastructural Industries
(Deb. 8, Vol. XIII, 09-01-1991)
Col.431-34

Protest by Lawyers against Setting up of
Family Courts in Dethi
(Deb. 5, Vol. XIII, 04-01-1991)
Col.61-62

Recommendations " of Ramanujam
Committee on Industrial Relations
(Deb. 8, Vol. X111, 09-01-1991)
Col.368-80

Reinstatement of dismissed Railway
Employees
(Deb. 9, Vol. XIIi, 10-01-1991)
Col.470-72

Spurt in Killing of Innocent Citizens in
Punjab
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 202-03

Strike in Super Bazar

(Deb. 3, Vol. XIII, 02-01-1991)
Col. 719



NAME INDEX

Trade Deficit
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 287

Uruguay Round of GATT Negotiations
(SNQ)
(Deb. 5, Vol. XIII, 04-01-1991)
Col.31-32

Gupta, Shri Janak Raj

Action against ULFA
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 159-61 N

Alternative of Petrol
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 4647

Co-ordinated Patrolling of Borders
(Deb. 6, Vol. XIII, 07-01-1991,
Col. 369

Conference of Inter-Continental
Journalists
(Deb. 8, Vol. XIII, 09-01-1991)
Col.257-59

Conference on Quality of Worklife and
Productivity
(Deb. 8, Vol. XIII, 09-01-1991)
Col 86

Construction of Mughal Road in Jammu
& Kashmir
(Deb. 8, Vol. XIII, 09-01-1991)
Col.317-18

Decrease in Exploration Activities of
ONGC
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 241
Development of Army in Jammu & Kashmir
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 19-26

Drugs Cleared under Drugs and Cosmetic

Act from Various Ports
(Deb. 3, Vol. XIII, 02-01-1991)

Col. 255

Economic Backwardness of Jammu
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 371
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Electronics Industry in Jammu
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 369-70

Expansign of Car Phone Capaciiy
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 275

Exports and Imports
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 206

Income Tax Cases
(Deb. 5, Vol. XIII, 04-01-1991)
Col.97-100

Meeting of National Water Board
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 131

National Conservation Policy
(Deb. 2, Vol. XIII, 28-12-1990)
Col.370

News Item “Currency Seized at Airport”
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 163

Ordnance Factory in Jammu
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 370-71

Resolution Re: Measures to protect the
interests of Farmers (Reso.) —
Withdrawn
(Deb. 5, Vol. XII1, 04-01-1991)
Col. 527-30

Setting up of a Doordarshan Kendra at
Jammu
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 404

Social Forestry Programme in Jammu
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 316

Surplus Stock of Penicitlin
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 80-81

Handoo, Shri Piyare Lal

Appointment of Judges in J&K High Court
(Deb. 2, Vol. XII1. 28-12-1990)
Col. 120
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Burning of Houses of Kashmiri Migrants
by Terrorists
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 465-66

Construction of Hotel at Guimarg by ITDC
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 64-65

Construction of Yatri Niwas at Pahalgaon
(Kashmir)

(Deb. 1, Vol. XIII, 27-12-1990)
Col. 284

J&K Detenues
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 424-25

Navodaya Vidyalayas in Kashmir Valley
(Deb. 3, Vol. XIIi, 02-01-1991)
Col 340

Number of Persons Killed in J&K in
Terrorists Violence
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 399-400

Payment of Ex-Gratia Reliefto Victims of
Terrorists Activities in J&K
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 220-21

Snow Storm at Zozila Pass
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 182-84

Statutory Resolution Re : Approval of
Proclamation in respect of Goa
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 880

Tourism in Kashmir Valley
(Deb. 1, Vol. Xill, 27-12-1990)
Col.37

Violation of Pollution Control Acts in
Jammu and Kashmir
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 193

Hannan Mollsh, Shri

Agricultural Labourers
(Deb. 8, Vol. XIII, 09-01-1991)
i Col137-48

LOK SABHA

Amendment of Indian Telegraph Act and
Indian Post Office Act
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 387-88

Committee on Estimates - Election
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 439

Defusing Tension in Gulf Region
(Deb. 1, Vol. XIII, 27-12-1990)
Col 73

Disneyland Project in Haryana
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 88

Environment Policy
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 39697

Haldia Petrochemical Project
(Deb. 9, Vol. XIII, 10-01-1991)
Col 46162

Landless Peasants and Share Cropers
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 404

Legislation for Welfare of Construction
Labour -
(Deb. 8, Vol. XIII, 09-01-1991)
Col 416-17

Price of Petrol and Diesel
(Deb. 9, Vol. XIlI, 10-01-1991)
Col.462-64

Proposal to Transfer Office of CC1& E
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 38

Right to work as a Fundamental Rights
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 194

Scrapping of Haldia Plant
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 34-35

Setting up of Telecommunications
Equipments Production unit at Calcutta
(Deb. 1, Vol. XIII, 27-12-1990)
Coi. 404



NAME INDEX

Soviet Assistance to Bakreshwar Power
Plant
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 19798

Trains on Howrah-Bargachia Section
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 462

Transportation of Betel Leaves
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 191-92

Youth Policy
(Deb. 3, Vol. XIII, 02-01-1991)
Col 475

Harish Pal, Shri

Compensatory Afforestation
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 51

Compilation of Data by Anthropological
Survey of India on ‘People of India
Project’
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 194

Creation of Additional Jobs
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 89-90

Demand and Supply of Petroleum Products
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 14-31

Electrification of Unauthorised Colonies
(Deb. 9, Vol. XII1, 10-01-1991)
Col. 369-77

Environment Safeguards in Master Plan
(Deb. 3, Vol. XIII, 02-01-1991)
Col.514

Free Rail Travel Facility to Girls
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 44344
Growing size of Pakistani Army
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 231-32
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Honorarium to Officials engaged in
defending Cases
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 291

Import of Phosphoric Acid from Moroccan
Fim

(Deb. 1, Vol. XIII, 27-12-1990)
Col. 255

Impounding of Passports
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 76

International Conference on Drinking
Water
(Deb. 1, Vol. XIII, 27-12-1990)
Col 335

Investigation of Cases by C.B.1. against
Officers
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 327-28

Legal Aid to Poor
(Deb. 5, Vol. XIII, 04-01-1991)
Col.257-74

Loans to Farmers in Uttar Pradesh
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 289

Monitoring  of
Afforestation
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 189

Opening of New Post Offices in Uttar
Pradesh
(Deb. 1, Vol. XIII, 27-12-1990)
Col.252

Production Target of various Plants of
National Fertiliser Limited
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 270

Progress made under ICDS Projectors
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 122-32

Recognition to Computer Centres
(Deb. 8, Vol. XIII, 09-01-16¢1)
Col. 107

Compensatory
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Riot in Tihar Jail
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 401-03

Satellites of 119-Nation Communications
Consortiums
(Deb. 1, Vol. XIII, 27-12-1990)
Col 335

Scarcity of Diesel
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 9192

Schools Housed in Tents
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 257

Seminar Organised to Solve Energy Crises
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 444

Sugar Mill for Meerut, Uttar Pradesh
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 522

Supply of Seeds for MPs Lawns
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 521

Trade Agreement with Vietnam
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 292

Unsafe Flats in Kalyanwas, Dethi
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 44344

Harsh Vardhan, Shri
Amount Outstanding against Drugs

Companies
(Deb. 9; Vol. XIII, 10-01-1991)
Col. 42140

Cancellation of A-320 Airbus flights
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 441

Chitauni-Bagha Bridge
(Deb. 9, Vol. XIII, 10-01-1991)
Col.494-95

Committee 10 Review the Pepsi Project
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 464

LOK SABHA

Enquiry into Phone Tapping Incidents of
Politica: Leaders
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 92

Enquiry into the cause on Death of Former
Chief Justice of India
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 183

Excise Refund Issue
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 19

Export Commitment of Big Industrial
Houses
(Deb. 5, Vol. X111, 04-01-1991)
Col. 4647

Exports by ITC and Hindustan Levers
(Deb. S, Vol. XIII, 04-01-1991)
Col.291-95

Investment by Multinational Companies
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 10607

Konkan Railway Project
(Deb. 9, Vol. X111, 10-01-1991)
Col. 14041

Review of Industrial Policy
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 455-56

World Bank Assistance to India
(Deb. 2, Vol. XIII, 28-12-1990)
Col.211

Het Ram, Shri

Continued Rise in Prices of Essential
Commodities in the Country (DUR 193)
(Deb. 7, Vol. XI11, 08-01-1991)
Col. 537-39

Disapproval of Reserve Bank of India
(Amendment) Ordinance, 1990;
Reserve Bank of India (Amendment)
Bill and Reserve Bank of India
(Amendment) Bill, as Passed by
Rajya Sabha—Consid. & Pass
(Deb. 8, Vol. XIi1, 09-01-1991)
Col. 623-25



NAME INDEX

Resolution Re: Measures to protect the
interests of Farmers (Reso.) —
Withdrawn
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 535-38

Inder Jit, Shri

Failure of Government to uphold
provisions of Tenth Schedule of the
Constitution (AM)

(Deb. 8, Vol. XIII, 09-01-1991)
Col. 550-51

Jag Pal Singh, Shri

Controversy Regarding Sugar Mills
(Deb. 3, Vol. XHII, 02-01-1991)
Col. 481

Disabled Persons (Rehabilitation and
Welfare) Bill by Shri Uttam Rathod —
Consid. & Withdrawn
(Deb. 2, Vol. XIII, 28-12-1990)
Col.493-96

Disapproval of Reserve Bank of India
(Amendment) Ordinance, 1990;
Reserve Bank of India (Amendment)
Bill and Reserve Bank of India
(Amendment) Bill, as Passed by
Rajya Sabha—Consid. & Pass
(Deb. 8, Vol. XIII, 09-01-1991)
Col.619-22

Disapproval of the Finance (Second
Amendment) Ordinance and Taxation
Laws (Amendment) Bill—Consid. &

Pass
(Deb. 9, Vol. XIII, 10-01-1991)

Col. 64244

Export of Inferior Goods
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 334

Export of Rice to Soviet Union
(Deb. 2, Vol. XIlI, 28-12-1990)
Col. 333

Export Potential of EPZs
(Deb. 2, Vol. XIIl, 28-12-1990)
Col. 336
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NRI Investment
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 128-33

Pension Scheme for Bank Employees
(Deb. 2, Vol. X111, 28-12-1990)
Col. 115

Public Liability Insurance Bill — Consid.
& Pass
(Deb. 6, Vol. XIII, 07-01-1991)
Coal.575-76

Resources Crunch
(Deb. 2, Vol. XIII, 28-12-1990)
Col 81

Return of Security Deposits to Consumers
by DESU
(Deb. 7, Vol. XIII, 08-01-1991)
Col 111

Road Accidents
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 451

Workers Participation in Management
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 14344

Janardhanan, Shri Kadambur MLR.

Cotton Production
(Deb. 1, Vol. XIII, 27-12-1990)
Col 211

Dredging in Tuticorin Port
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 543

Export of Spices
(Deb. 5, Vol. XIII, 04-01-1991)
Col.26

Health Scheme for Textile Workers
(Deb. 6, Vol. XIII, 07-01-1991)
Col.7-8

Pollution Control Technology for Cement
Factories
(Deb. 2, Vol. XIII, 28-12-1990)
_ Col.381
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Price of Cotton
(Deb. 3, Vol. XIII, 02-01-1991)
Col.293

TV Reception in Rajapalayam,
Kalaukumalai and Palani in Tamil Nadu
(Deb. 8, Vol. XIII, 09-01-1991)
Col.219-20

Jangde, Shri Resham Lal

Construction of Akashvani Bhavan in
Madhya Pradesh
(Deb. 8, Vol. XIII, 09-01-1991)
Col.223-32

Functioning of Telephone Exchanges and
Telegraph Offices in Korba and
Mungezi, Madhya Pradesh
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 167-68

Jaswant Singh, Shri

Disapproval of Reserve Bank of India
(Amendment) Ordinance, 1990;
Reserve Bank of India (Amendment)
Bill as Passed by and Reserve Bank of
India (Amendment) Bill, Rajya Sabha—
Consid. and Pass
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 609-10

Estimates Committee — Thirteenth Report
and Minutes — Presented
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 844

Estimates Committee—Twelfth Report
and Minutes—Presented
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 548

Estimates Committees—Eleventh Report
and Minutes—Presented
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 580

Statutory Resolution re. Approval of
Presidential Proclamation in Relation

LOK SABHA

to State of Assam and Demands for
Supplementary Grants (Assam),
199091

(Deb. 9, Vol. XIII, 10-01-1991)
Col. 666-67,681-93

Jatav, Shri Than Singh

Bank Loans to SCs and ST
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 155-56

Committee to Look into Functioning of
Post and Telegraph
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 170-75

Development of Soap Industry
(Deb. 6, Vol. XIII, 07-01-1991)
Col.372-73

Legal Aid to Poor
(Deb. 5, Vol. X111, 04-01-1991)
Col.257-74

Promotion of Scheduled Caste Officers
(Deb. 6, Vol. XIII, 07-01-1991)
Col.371-72

Public Liability Insurance Bill — Consid.
and Pass
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 569-71

Rubberised Cover for Food Storage
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 484

Scholarships to SCs, STs and Other
Backward Classes
(Deb. 6, Vol. XIII, 07-01-1991)
Col.26-34

Setting up of Special Courts to Deal with
Atrocities on SCs and STs
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 34246

Jatlya, Shri Satynarayan

Cleaning of Ganga Prior to ‘Kumbh Mela’
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 395-96



NAME INDEX

Continued Rise in Prices of Essential
Commodities in the Country (DUR 193)
(Deb. 7, Vol: XIII, 08-01-1991)
Col. 530-32

Demand and Supply of Petroleum Products
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 28

Fire Caused by Rail Tankers Filled with
Crude Naptha
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 4849

Need for adequate supply of LPG in the
country (MUR 377)
(Deb. 10, Vol. XIII, 11-01-1991)
Col. 100-01

Resolution Re: Measures to protect the
interests of Farmers (Reso.) —
Withdrawn

(Deb. 5, Vol. XIII, 04-01-1991)

Col. 521-25

Review of New Education Policy
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 33

Shares from Narmada Waters
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 74-75

Textiles Export
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 483

Waiting List for Telephone Connections
in Madhya Pradesh
(Deb. 4, Vol. X111, 03-01-1991)
Col.429-30

Jha, Shri Bhogendra

Agreement with Nepal for Setting up
Multi-Purpose Projects
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 51

Assistance to Rameshwar Nagar Unit of
Ashok Paper Mills
(Deb. 6, Vol. XI1II, 07-01-1991)
Col. 14142
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Broadcasting capacity Expansion of
Mithila (Darbhanga) Station
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 88-89

Capacity Expansion of Madhubani
Doordarshan
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 269

Continued Rise in Price of Essential
Commodities in the Country (DUR 193)
(Deb. 3, Vol. XIII, 02-01-1991)
Col 916

Hydel Power Projects
(Deb. 7, Vol. XIII, 08-01-1991)
Col 31144

LPG Agencies in Bihar
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 137-38

Need to take steps for overall development
of Mithila region or Bihar (MUR 377)
(Deb. 10, Vol. XIII, 11-01-1991)
Col. 105

Opening of Branch Post Offices in Districts
of Bihar
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 62-63

Pending Cases of Swatantrata Sainik
Samman Pension from Bihar
(Deb. 8, Vol. XIII, 09-01-1991)
Col.361-63

Population of Maithili Speaking People
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 269-70

Restoration of Train Services in
Samastipur Division
(Deb. 9, Vol. XIII, 10-01-1991)
Col.343-44

Review of Industrial Policy
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 455-56

Samastipur-Darbhanga Railway Line
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 112-13
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 494
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Situation in Punjab (DUR 193)
(Deb. 10, Vol. XIII, 11-01-1991)
Col. 173-80

Syphon Across River Kamla
(Deb. 4, Vol. XIII, 03-01-1991)‘
Col. 435

Talks between the Prime Ministers of India
and Pakistan at Male
(Deb. 1, Vol. XII1, 27-12-1990)
Col. 309

Waiver of Agricultural Loans
(Deb. 2, Vol. XIII, 28-12-1990)
Col.324

World Bank Aided Projects
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 89

Joshi, Shri Dau Dayal

Cantonments (Amendment) Bill —
Consid. and Pass
(Deb. 2, Vol. XII, 28-12-1990)
Col. 463

Disabled Persons (Rehabilitation and
Welfare) Bill by Shri Uttam Rathod —
Consid. and Withdrawn
(Deb. 2, Vol. X111, 28-12-1990)
Col. 509-11

Disapproval of the Finance (Second
Amendment) Ordinance and Taxation
Laws (Amendment) Bill—Consid. and
Pass
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 644

Health Scheme for Textile Workers
(Deb. 6, Vol. XI1I, 07-01-1991)
Col 89 ‘
Need to deciare Kota city as a ‘B’ grade
city (MUR 377)
(Deb. 8, Vol. XIll, 09-01-1991)
Col. 591
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Public Liability Insurance Bill — Consid.
and Pass
(Deb."6, Vol. XIII, 07-01-1991)
Col. 561-63

 Kabde, Dr. Venkstesh

Allocation of Funds to States to Improve
Intra-State Roads
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 44142

Bonded Labourers
(Deb. 6, Vol. XII1, 07-01-1991)
Col. 427

Chief Election Commissioner and other
Election Commissioners (Conditions of
Service) Bill — Consid,

(Deb. 6, Vol. XIII, 07-01-1991)
Col. 608-09

Closing of Bombay—Nanded Vayudoot
Service
(Deb. 9, Vol. X111, 10-01-1991)
Col. 149-50

Conversion of Manmad--Adilabad Line
(Deb. 7, Vol. X111, 08-01-1991)
Col. 226-28

Disapproval of the Jammu and Kashmir
Criminal Law ( Amendment) Ordinance,
1990 and Jammu and Kashmir Criminal
Law Amendment (Amending) Bill and
Demands for Supplementary Grants
(Jammu and Kashmir), 1990-91—
Consid. and Pass
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 821-23

Health Scheme for Textile Waorkers
(Deb. 6, Vol. XIII, 07-01-1991)
Col.9-10

l Indian Medical Council Act

(Deb. 3, Vol. XIil, 02-01-1991)
Col. 222 '

Irigation Projects of Maharashtra Pending
Clearance

(Deb. 5, Vol. XIII, 04-01-1991)
Col. 360-61



NAME INDEX

Issue of Licences for Opening Urban
Banks in Maharashtra
(Deb. 2, Vol. XII1, 28-12-1990)
Col. 71

Landi Project
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 137-38

National Housing Policy
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 815

Rehabilitation of Gulf Evacuees
(Deb. 4, Vol. XIII, 03-01-1991)
Col.436-37

Review of Industrial Policy
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 455-56

Sri Lankan Tamil Refugees
(Deb. 8, Vol. XIII, 09-01-1991)
Col.319

Statutory Resolution re: Approval of
Presidential Proclamation in Relation
to State of Assam and Demands for
Supplementary Grants (Assam),
1990-91
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 706-11

Super 301 Issue

(Deb. 2, Vol. XIII, 28-12-1990)"

Col. 295

Support Prices of Agricultural Produce
(Deb. 1, Vol. XII1, 27-12-1990)
Col.42

TV Network
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 135-36

Kalka Dass, Shri

Passenger Amenities at New Dethi Station
(Deb. 9, Vol. XIII, 10-01-1991)
Col.34

Kamal Nath, Shri

Fall in Collections from Direct Taxes
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 247 .
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Indians Evacuated from Gulf Countries
(Deb. 1, Vol. XI1I, 27-12-1990)
Col. 299

Inquiry into Meham Incident
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 173-74

Irregularities in Import of Medical
Equipments
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 463

Pakistan Prime Minister’s reiteration of
Support Secessionists in J&K
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 281

Properties Left Behind in Gulf Countries
by Indian Evacuees
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 400

Recovery of Top Secret Communication
from ULFA
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 220-21

Shortage of Ammonia
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 47

Kambie, Shri Arvind Tulshiram

Need to give priority to construction of
main railway line between Latur Road
and Kurudwadi via Osmanabad in
Maharashtra (MUR 377)
(Deb. 10, Vol. XII, 11-01-1991)
Col.97

Kamson, Prof. Meijinlung

Extension of Sixth Schedule of
Constitution to Hill district of Manipur
(Deb. 6, Vol. XII1, 07-01-1991)
Col. 233

Night Landing Facilities at Imphal Airport
and Resumption Flights from Detlhi to
Imphal
(Deb: 7, Vol. XII1, 08-01-1991)
Col. 169
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Statutory Resolution re: Approval of
Presidential Proclamation in Relation
to State of Assam and Demands for
Supplementary Grants (Assam),
199091
(Deb. 9, Vol. XIII, 10-01-1991)
Col 729-32

Thoubal Multi-Purpose Project of
Manipur
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 71-712

Kapse, Prof. Ram Ganesh

Decentralisation of DGS&D
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 324

Disapproval of Reserve Bank of India
(Amendment) Ordinance, 1990;
Reserve Bank of India (Amendment)
Bill and Reserve Bank of India
(Amendment) Bill, As Passed by
Rajya Sabha—Consid. and Pass
(Deb. 8, Vol. XIII, 09-01-1991)
Col.610-11

Export Potential of Konkan Trees
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 167-12

Import of Petrol from Arab Countries
(Deb. 7, Vol. XIII, 08-01-1991)
Col 269-70

Increase in DTC Fares
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 4547

Kar Sevaks Killed/Injured in Ayodhya
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 8

National Highways Blocked on Occasion
of October Karseva
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 318

News-item Captioned “Jaipur’s Ramgarh
Lake goes dry”
(Deb. 4, Vol. XIIH, 03-01-1991)
Col. 203

LOK SABHA

Power Breakdown in Yadav Nagar, Delhi
(Deb. 7, Vol. XIII, 08-01-1991)
Col.79

Private Buses under Delhi Transport
Corporation
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 202

Proposal to Lift ban on Sale of Common
Salt

(Deb. 3, Vol. XIII1, 02-01-1991)
Col. 228

Railway commuter service in Bombay
(Deb. 9, Vol. XII, 10-01-1991)
Col. 202-03

Ram Janm Bhoomi-Babri Masjid Dispute
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 349-50

Statutory Resolution re: Approval of
Proclamation in respect of Goa
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 872

Suspension of Trains on the Occasion of
Karseva
(Deb. 9, Vol. XIII, 10-01-1991)
Col.213-19

Telephone Adalats in Delhi
(Deb. 4, Vol. XIII, 03-01-1991)
Col.201-03

The problems of the people of Jammu
Region (Pet.)
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 484

Unpaid dues of workers of Mills taken over
by Government
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 193

Upper Wardha lrrigation Project
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 70

Kataria, Shri Gulab Chand
Additional Air Services to Udaipur and
Other Cities

(Deb. 7, Vol. XIII, 08-01-1991)
Col. 33-34



NAME INDEX

Air and Water Pollution in Udaipur,
Rajasthan
(Deb. 5, Vol. XIII, 04-01-1991)
Col.316-17

By-Passes on Delhi-Jaipur-Ahmedabad
National Highway No. 8
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 59

Cases Filed Against Spurious Drug
Manufacturing Companies
(Deb. 3, Vol. XIII, 02-01-1991)
Col.218

Cement Prices
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 33739

Chief Election Commissioner and other
Election Commissioners (Conditions of
Service) Bill—Consid. and Pass
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 50709

Continued Rise in Price of Essential
Commodities in the Country (DUR 193)
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 929

Demands for Supplementary Grants

(General) 1990-91
(Deb. 9, Vol. XIII, 10-01-1991)

Col. 779-82

Disabled Persons (Rehabilitation and
Welfare) Bill by Shri Uttam Rathod —
Consid. and Withdrawn
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 481-82,483-86

Doctors, Engineers Registered with
Employment Exchanges in States
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 23542

Expert Committee on Remunerative Prices
of Crops
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 557

199

Export of Marble
(Deb. 2, Vol. XIII, 28-12-1990)
Col 171

Literacy in Rajasthan
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 797

Loans Advanced under Self Employment
Scheme in Rajasthan
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 147-54

Need to construct a By-Pass near Udaipur
in Rajasthan on National Highway
(MUR377)

(Deb. 10, Vol. XIII, 11-01-1991)
Col. 103-04

New Telephone Connections in Udaipur
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 133

Number of Persons Killed in J&K in
Territorists Violence
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 399400

Opening of Post and Telegraph Offices in
Udaipur District
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 394-95

Petrol Pumps and LPG Agencies in
Rajasthan
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 148-49

Proprietary Rights to Tribals
(Deb. 5, Vol. XIII, 04-01-1991)
Col.318-19

Railway Lines in Tribal Areas of Rajasthan
(Deb. 9, Vol. X111, 10-01-1991)
Col. 357-58

Setting up of bench of Rajasthan High
Court at Udaipur (Rajasthan)
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 317-18

Strikes in All India Medical Institute
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 795
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Traffic Problem in Udaipur
(Deb. 7, Vol. XIII, 08-01-1991)
Col.271-73

Unemployment Problem
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 181-82

Writing Off Agricultural Debt
(Deb. 2, Vol. XIII, 28-12-1990)
Col.258

Kaushik, Shri Purushottam
Report—Presented
(Deb. 9, Vol. XII1, 10-01-1991)
Col. 54849

Keshari Lal, Shri

Age Limit for Appointment of
Probationary Officers in Banks
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 10203

Cancellation of Ladies Special DTC Buses
(Deb. 4, Vol. XI1I, 03-01-1991)
Col. 19596

Comprehensive Crop Insurance Scheme
(Deb. 1, Vol. XIll, 27-12-1990)
Col. 332

Construction of Barrage over Ganga at

Kanpur
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 62

Defence Establishments in Kanpur
(Deb. 8, Vol. X111, 09-01-1991)
Coi. 91-92

Environmental Pollution in Kanpur
(Deb. 2, Vol. XIII, 28-12-1990)
Col 99

Harassment of Indian Diplomats in
Pakistan
(Deb. 1, Vol. XHI, 27-12-1990)
Col.333 .

Languages being taught -in School of
Foreign Language
(Deb. 6, Vol. XIl1I, 07-01-1991)
Col. 153-58

LOK SABHA

Levelling of Ravines of Yamuna Bank
(Deb. 8, Vol. XIII, 09-01-1991)
Col.411-13-

Need to construct a railway line between
Fatehpur and Etawah in Uttar Pradesh
(MUR377)

(Deb. 8, Vol. XIII, 09-01-1991)
Col. 592

Number of Persons Killed in J&K in
Territorists Violence
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 399-400

Number of Persons Killed in Punjab
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 163-70

Over Bridges in Kanpur District
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 111-12

Payment of Ex-Gratia Relief to Victims of
Terrorists Activities in J&K
(Deb. 8, Vol. XI1II, 09-01-1991)
Col. 220-21

Khalsa, Shrimati Bimal Kaur

Situation in Punjab (DUR 193)
(Deb. 10, Vol. X111, 11-01-1991)
Col. 180-86

Khan, Shri Arif Mobammad
Deployment of Army in Jammu & Kashmir

(Deb. 6, Vol. XII1, 07-01-1991)
Col.21-22

Khandelwal, Shri Pyarelal

Adult Education Centres
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 213

Construction of Second Bridge Over
Yamuna River Near ITO
(Deb. 4, Vol. XIII, 03-01-1991)
Col.413-14

Deployment of Para-Military Forces in U.P.
(Deb. 8, Vol. XIH, 09-01-1991)
Col. 4-6



NAME INDEX

Electoral Reforms
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 33

Exchange Value of Rupee
(Deb. 2, Vol. XIII, 28-12-1990)
Col.214 -

Expenditure on maintenance of westland
helicopters
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 406-08

Export of Automobile Parts
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 34546

Inter-State Water Disputes
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 111-12

Loss due to grounding of A-320 Airbuses
(Deb. 9, Vol. XIII, 10-01-1991)
Col.419-20

National Highways Blocked on Occasion
of October Karseva
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 318

News Papers Missing from National
Library, Calcutta
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 759

Number of Persons Killed in Punjab
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 163-70

Outstanding dues of Madhya Pradesh
Electricity Board against coal Mines
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 229

Railway Line From Guwahati to Tinsukhia
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 142

Recommendations of Jaswant Singh
Commission
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 198-99
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Reduction of Fine on Vehicles Causing
Pollution
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 203

Reinstatement of dismissed J&K
Government Officers
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 84-85

Relief'to Kashmiri Migrants
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 335-36

Resolution re: Measures to protect the
interests of Farmers (Reso.) —
Withdrawn
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 54245

Retail Market Prices of Essential
C it
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 640

Royalty on Coal
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 151-62

Slum Dwellers in Metropolitan Cities
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 525

Suspension of Trains on the Occasion of
Karseva
(Deb. 9, Vol. XIII, 10-01-1991)
Col.213-19

World Bank Assistance for Dryland
Farming Project in Madhya Pradesh
(Deb. 4, Vol. XIII, 03-01-1991)
Col 126

Khurana, Shri Madan Lal

Activities of LTTE on Indian Soil
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 351

Allocation of Paper to States

_ (Deb. 3, Vol. XIII, 02-01-1991)
Col. 294
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Balance of Payments Position
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 39

Chief Election Commissioner and other
Election Commissioners (Conditions of
Service) Bill—Consid. and Pass
(Deb. 7, Vol. XIII, 08-01-1991)
Col.497-99

Dehiring Private Buses under DTC
Operation
(Deb. 4, Vol. XII1, 03-01-1991)
Col. 169-70

Deterioration of Functioning of Hospitals
in Dethi
(Deb. 3, Vol. XII1, 02-01-1991)
Col 482

Deployment of Army in Jammu & Kashmir
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 22-23

Generation and Requirement of Power
(Deb. 9, Vol. XII1, 10-01-1991)
Col. 420-21

Handling of Government Business by
Private Sector Banks
(Deb. 2, Vol. XIII, 28-12-1990)
Col.236

Holding of Elections of Metropolitan
Council and M.C.D.
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 198-99

Loss due to grounding of A-320 Airbuses
(Deb. 9, Vol. XIII, 10-01-1991)
Col.419-20

Master Plan of Dethi
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 430

Pakistan Prime Minister’s reiteration of
Support Secessionists in J&K
(Deb. 1, Vol. X111, 27-12-1990)
Col. 281

LOK SABHA

Pay Scales of Section Officers and
Gazetted Stenos
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 204

Problems of Shipyards
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 400

Properties Left Behind in Gulf Countries
by Indian Evacuees
(Deb. 1, Vol. XII1, 27-12-1990)
Col. 400

RBI Control Over Banks
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 236

Re-employment in [IRCON after Retirement
(Deb. 7, Vol. XII1, 08-01-1991)
Col. 76-77

Recruitment in Shipping Corporation of
India
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 403

Regularisation of Unauthorised Colonies
in Dethi
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 721
Revamping of Public Sector Banks
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 235

Salary to reinstated D.T.C. Employees
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 190

Situstion in Punjab (DUR 193)
(Deb. 10, Vol. XIII, 11-01-1991)
Col. 20709

Street Lights in Delhi
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 38-39

Thefts from Goods shed at New Delhi
Station
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 353



NAME INDEX

Training of Pilots in France
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 54-56

Kirpal Singh, Shri

Appointment on Compassionate Grounds
to Group ‘A’ and ‘B’ Posts
(Deb. 6, Vol. XIII, 07-01-1991)
Col 134

Conversion of Amritsar-Ludhiana into
Shuttle Trains
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 262-63

Disapproval of the Finance (Second
Amendment) Ordinance and Taxation
Laws (Amendment) Bill—Consid. and
Pass
(Deb. 9, Vol. XIII, 10-01-1991)
Col.633

Expenditure Incurred on CRPF in Punjab
(Deb. 8, Vol. XIII, 09-01-1991)
Col.422-23

Facilities to Retired Employees of
Locomotive Workshop, Amritsar
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 134-35

Final Payment to Whole Life PLI Policy
Holders
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 175-76

Law and Order Situation in Punjab
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 45

Migrants from Delhi to Punjab During
1984 Riots
(Deb. 8, Vol. XIII, 09-01-1991)
Col.423-24

Newsprint Plant
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 422

Pension to Widows of Terrorists Victims
in Punjab
(Deb. 8, Vol. X111, 09-01-1991)
Col. 42142
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Pensionary Benefit to Retired Punjab
Government Employees
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 453

Sewage Connection in J.J. Colonies of
Trans-Yamuna
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 380

Situation in Punjab (DUR 193)
(Deb. 10, Vol. XIII, 11-01-1991)
Col. 144-56

Kodikkunail, Shri Suresh

CBI Raids on Government and Public
Undertakings Officials
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 17592

Price of Petrol and Diesel
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 462-64

Reduction of Rice Quota of Kerala
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 383

Kotadia, Shri Manubhai

National Welfare Board for Seafarers-
Election
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 594

Krishnamurthy, Shri Kusumsa

Export of Cotton Bales
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 699

Kumaramangalam, Shri P.R.

Cantonments (Amendment) Bill—Consid.
and Pass
(Deb. 2, Vol. XI1I, 28-12-1990)
Col. 461

Government Girls Senior Secondary
Schools in Dethi
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 251
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Non Settiement of Dispute of Employees
of NABARD (CA)
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 542-50

Public Liability Insurance Bill — Consid.
(Deb. 5, Vol. XIII, 04-01-1991)
Col 515

Public Liability Insurance Bill — Consid.
and Pass
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 560-61

Railways Protection Force (Amendment)
Bill by Shri PR.
(Deb. 2, Vol. XIII, 28-12-1990)
Col 472

Seizure of FDRs from Maruti Dealers
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 13741

Kundu, Shri Samarendra

Modemisation of ISCO
(Deb. 2, Vol. XI1II, 28-12-1990)
Col. 17

Opening of T.V. Relay Station at Jaleshwar,
Orissa
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 136-37

Operation of Airbus A-320
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 24041

Purchase of Airbus A-320 Deal
(Deb. 9, Vol. XIII, 10-01-1991)
Col 393

Review of Industrial Policy
(Deb. 8, Vol. XIII, 09-01-1991)
Col.455-56

Separate Company for Collieries of Orissa
(Deb. 9, Val. XIII, 10-01-1991)
Col. 188-90

Stoppage of Nilachal Express at Jaleshwar
Station
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 168

LOK SABHA

Workers Participation in Management
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 14344

Kuppuswamy, Shri CK.
Anti Tank Missile ‘Nag’
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 301

Concessions to New Entrepreneurs
(Deb. §, Vol. XIII, 04-01-1991)
Col. 135-36

Continued Rise in Prices of Essential
Commodities in the Country (DUR 193)
(Deb. 7, Vol. XIII, 08-01-1991)
Col 553-54

Distribution of Cauvery Water
(Deb. 6, Vol. XIII, 07-01-1991)
Col.2-5

National Highway No. 7
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 66-67

Repatristion of Sri Lankan Tamil Refugee
(Deb. 6, Vol. X111, 07-01-1991)
Col. 102-03

TV Programme Production Centres
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 299-301

Kurien, Prof. P. J.

Balancg of Payments Position
(Deb. 2, Vol. XIII, 28-12-1990)
Col.249

Declaration of Coconut as Qil Seeds
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 128-38

Development of Coconut Plantations
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 44042

Elections in Punjab, Jammu and Kashmir
and Assam
(Deb. 8, Vol. XIII, 09-01-1991)
Col.29



NAME INDEX

Exchange Rate of Kuwaiti Currency
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 24041

Export Inspection Agencies
(Deb. 5, Vol. XIII, 04-01-1991)
Col.97

Indians Evacuated from Gulf Countries
(Deb. 1, Vol. XIII, 27-12-1990)
Col.299

Internal Work Study Unit for Export
Inspection Agencies
(Deb. 5, Vol. XIII, 04-01-1991)
Col.249-50

Kayamkulam Power Plant of Kerala
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 242

Modemisation of Telephone Exchanges
in Kerala
(Deb. 1, Vol. XIII, 27-12-1990)
Col.244

Outcome of SAARC Summit at Male
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 337

Passenger Amenities in South Bound
Trains
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 142

Price of Petrol and Diesel
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 462-64

Rehabilitation of Gulf Evacuees
(Deb. 4, Vol. XIII, 03-01-1991)
Col.436-37

Return of Indians from Kuwait and Iraq
(Deb. 2, Vol. XHI, 28-12-1990)
Col. 49

Riot in Tihar Jail
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 401-03

Supply of Essential Commodity to Kerala
(Deb. 3, Vol. XIII, 02-01-1991)
Col 465
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Supreme Court’s Direction about
Composition of CAT
(Deb. 6, Vol. XIII, 07-01-1991)
Col 205-06

Survey of Ministries/Departments to
Check Wasteful Expenditure
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 385 ’

Transmission and Distribution Losses
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 189-90

Trivandrum as International Airport
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 44546

World Bank Assistance to India
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 211

Lakshmanan, Prof. Savithri

Integrated Child Development Services
Projects
(Deb. 6, Vol. XIII, 07-01-1991)
Col 14

Lodha, Shri Guman Mal

Air Service for Ranakpur Temple
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 165

Cancellation of Trains Passing through
Uttar Pradesh
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 229

Comunittee on Subordinate Legislation —
Second Report — Presented
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 844

Committee on Subordinate Legisiation —
Third Report — Presented
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 463-64

Conversion of Ahmedabad—Delhi Line
. (Deb. 9, Vol. XIII, 10-01-1991)
Col. 246
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Disapproval of Reserve Bank of India
(Amendment) Ordinance, 1990;
Reserve Bank of India (Amendment)
Bill and Reserve Bank of India
(Amendment) Bill, as Passed by
Rajya Sabha—Consid. and Pass
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 622-23

Kar Sevaks Killed/Injured in Ayodhya
(Deb. 8, Vol. XIII, 09-01-1991)
ColL 8

Public Liability Insurance Bill — Consid.
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 504-06

Lodhi, Shri Ganga Charan

DESU Electricity Bill
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 10102

DTC Fleet
(Deb. 4, Vol. XIII, 03-01-1991)
Col.373-74

Economic Offenders
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 224-25

Misleading Advertisement regarding Sale
of Clothes
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 172-73

Non-Availability of Essential
Commodities from Fair Price Shops
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 224

Number of Persons Killed in J&K in
Terrorists Violence
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 399-400

Reported Approach by ULFA to United
Nations
(Deb. 4, Vol. XII1, 03-01-1991)
Col. 138-39

Security Protection to People in Delhi
(Deb. 6, Vol. XIII, 07-01-1991)
Col.260-61

LOK SABHA

Shortage of Essential Commodities due
to Strike in Super Bazar
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 510

Study Material for C.A. Examinations
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 68-69

Supply of LPG, Petrol and Diesel to
Hamirpur and Jalaun, Uttar Pradesh
(Deb. 9, Vol. XIII, 10-01-1991)
Col.321-23

Mahadik, Shri Vamanrao
Activities of LTTE on Indian Soil
(Deb. 8, Vol. XI1I, 09-01-1991)
Col. 351

Approach Paper for Generation of
Additional Resources by Delhi
University
(Deb. 3, Vol. XIII, 02-01-1991)
Col.478

Change in Name of Bombay to Mumbai
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 247

Charges for 1ssuing Cheque Books
(Deb. S, Vol. X111, 04-01-1991)
Col. 57

Chief Election Commissioner and other
Election Commissioners (Conditions of
Service) Bill—Consid. and Pass
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 50203

Clearance to Pending Power Projects
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 388402

Communal Situation in the Country and
Government Failure to Curb Communal
Forces (AM) — Negatived
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 715

Continued Rise in Prices of Essential
Commaodities in the Country (DUR 193)
(Deb. 7, Vol. X111, 08-01-1991)
Col. 554-57



NAME INDEX

Harnessing of Wind Energy in Gujarat
(Deb. 7, Vol. XII1, 08-01-1991)
Col. 141

Losses Suffered by Vayudoot
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 368-70

Massacre of Bus Passengers in Punjab
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 220

Mineral Deposits in Sahayhadri Mountain
Ranges
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 129

Need to Change the Name of Bombay to
Mumbai in all Languages (MUR 377)
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 593-84

News-Item “Super Bazar in a Mess”
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 377 .

Panthic Committee Code of Conduct for
Joumnalists in Punjab
(Deb. 6, Vol. XIII, 07-01-1991)
Col 333-34

Price of Petrol and Diesel
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 462-64

Rehabilitation of Indians Displaced from
Kuwait
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 478

Review of Import and Export Policy
(Deb. 2, Vol. XIII, 28-12-1990)
Col.273

Shortage of Phosphatic Fertilizers
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 94-95

Tourism Affected in States of Rajasthan
and Jammu and Kashmir
(Deb. 1, Vol. XIII, 27-12-1990)
Col.478
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Utilisation of Bembay High Flared Natural
Gas
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 296

Writing Off Agricultural Debt
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 258

Mahajan, Shri Y.S.

Pay Scales on Part-time Safai Karamcharis
in MCD, Delhi
(Deb. 3, Vol. XIII, 02-01-1991)
Col.516

Water Supply in J.J. Colony, Sultanpuri
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 515

Mahale, Shri Haribhau Shankar

Application from Maharashtra for New
Periodicals and Newspapers
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 395-404

Atomic Power Stations in Maharashtra
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 391

Cases Settled/Pending in Lok Adalats
(Deb. 2, Vol. XIII, 28-12-1990)
Col 382

Domestic and Foreign Tourists in
Rajasthan and Maharashtra
(Deb. 1, Vol. XIII, 27-12-1990)
Col.213

Export of Minerals from Maharashtra and
Gujarat
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 330-48

Funds for Promotion of Education
(Deb. 3, Vol. XIII, 02-01-1991)
Col.33

Import of Kishmish
(Deb. 5, Vol. X111, 04-01-1991)
" Col. 173
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Industrial Projects in Maharashtra
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 403-04

Kendriya Vidyalayas in Maharashtra
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 702

Need to provide more wagons for
transportation of grapes from Nasik,
Maharashtra (MUR 377)

(Deb. 9, Vol. XIII, 10-01-1991)
Col. 613

Petrol/Diesel Pumps in Maharashtra
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 196-97

Public Sector Undertakings of
Maharashtra Running in Loss
(Deb. 8, Vol. X111, 09-01-1991)
Col. 390-91

Publication of Weeklies, Periodicals and
Daily Newspapers from Maharashtra
(Deb. 6, Vol. X111, 07-01-1991)
Col. 386-94

Reception of TV Programmes in Nasik
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 385

Recruitment of Labourers in Western
Caoalfields Limited
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 129

SC/ST Managers in Bank of Maharashtra
(Deb. 5, Vol. X111, 04-01-1991)
Col. 349-51

Schools in Maharashtra
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 704

Sector-wise Allocations in Eighth Five
Year Plan
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 96

_Selection of Students for Training in GIC
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 705

LOK SABHA

Setting up of Discs in Maharashtra
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 171

Setting up of Railway Out-Agency in
Malegaon, Nasik
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 461

Sub-Office of Controller of Imports and
Exports
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 329

Supply of Natural Gas from Bombay High
(Deb. 9, Vol. XIII, 10-01-1991)
Col.453-60

Tea Production
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 171

Telephone Connections in Maharashtra
(Deb. 4, Vol. XIII, 03-01-1991)
Col 14-20

Trade Deficit
(Deb. 2, Vol. X111, 28-12-1990)
Col. 287

Vacant Posts of Teachers in MCD
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 709

Veterinary Hospital in Maharashtra
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 282-83

Writing Off Farmers’ Loans in
Maharashtra and Uttar Pradesh
(Deb. S, Vol. XIII, 04-01-1991)
Col. 351-54

Mahata, Shri Chitta

Central Assistance for Flood Affected
Areas in Orissa
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 52

Clearance of Overdraft
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 127



NAME INDEX

Foreign Tourists
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 321

Investment by Public Financial
Institutions in Haldia Petro-Chemical
Project
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 119

Outcome of SAARC Summit at Male
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 337

Railway Lines in Bihar and W.B.

(Deb. 7, Vol. XIII, 08-01-1991)
Col. 118-20

World Bank Assistance to India
(Deb. 2, Vol. XIII, 28-12-1990)
Col 211

Maheshwar Singh, Shri
Assistance for Sewage Facility in Himachal
Pradesh

(Deb. 3, Vol. XIII, 02-01-1991)
Col. 455

Central Assistance for Irrigation Purposes
(Deb. 4, Vol. XIII, 03-01-1991)
Col.422-26

Central Road Fund
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 426-27

Commercial Helicopter Service in Himachal
Pradesh
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 383-85

Cultivation of Opium in Himachal Pradesh
(Deb. 5, Vol. XI11, 04-01-1991)
Col. 310

Development of Tourism in Himachal
Pradesh
(Deb. 4, Vol. XIII, 03-01-1991)
Col.425-26

Financial Assistance for Larji Hydro-
Electric Project in Himachal Pradesh
(Deb. 7, Vol. X111, 08-01-1991)
Col. 385-86
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Funds to States for Drinking Water in Rural
Areas
(Deb. 4, Vol. XIII, 03-01-1991)
Col 115-24

Installation of Public Call Offices in
Himachal Pradesh
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 239

Rehabilitation of Displaced Persons of
Great National Himalayan Park
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 30809

Return of Gold to Temples in Himachal
Pradesh
(Deb. 5, Vol. XIII, 04-01-1991)
Col.309-10

Setting up of Salt Refinery and Solution
Mining Project
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 191

Small Aircraft for Operation in Hilly Areas
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 13940

Survey of Parbati and other projects in
Himachal Pradesh
(Deb. 7, Vol. XIII, 08-01-1991)
Col.382-84

Suspension of Dornier Air Services from
Delhi to Kullu
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 385

Transfer of Sanan Project
(Deb. 7, Vol. XIII, 08-01-1991)
Col.412-13

Waiving of Excise Duty of Cotton Boxes
for Fruit Packaging
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 311

Makkasar, Shri Shopat Singh

Area under Cultivation of Central State
Farms
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 288
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Cement Prices
(Deb. 8, Vol. XIII, 09-01-1991)
Col.337-39

Closed Industrial Units
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 206-16

Educated Unemployed Youth State-wise
(Deb. 8, Vol. XIII, 09-01-1991)
Col.206-16

Foodgrains Production
(Deb. 1, Vol. XIII, 27-12-1990)
Col.39

Indians Evacuated from Gulf Countries
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 299

Loss Due to Agitation and Cancellation
to Trains
(Deb. 9, Vol. XIII, 10-01-1991)
Col 49697

Need to construct railway level croasings
in rural areas of Ganganagar, Bikaner
and Nagour of Rajasthan (MUR 377)
(Deb. 9, Vol. XIlI, 10-01-1991)
Col.611

Resolution Re: Measures to Protect the
Interests of Farmers (Reso.) —
Withdrawn
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 530-35

T.B. in Tharparkar Breed of Cows
(Deb. 1, Vol. XIIi, 27-12-1990)
Col. 287

Malhotra, Prof. Vijay Kumar

Broadcasting of Hindi News Bulletins
from AIR
(Deb. 6, Vol. X111, 07-01-1991)
Col.422-23

Checking of Infiltration

(Deb. 6, Vol. XIII, 07-01-1991)
Col.411-12

LOK SABHA

Committee on Government Assurances —
Seventh, Eighth, Ninth, Tenth and
Eleventh Reports — Presented
(Deb. 5, Vol. XI11, 04-01-1991)
Col. 464

Communal Situation in the Country and
Government Failure to Curb Communal
Forces (AM) — Negatived
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 661

Costly Books
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 253

Effects of Using Plastic Water Bottles
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 717

Excise Refund Issue
(Deb. 2, Vol. X111, 28-12-1990)
Col. 19

FERA Violation by Industrialists and

Exporters
(Deb. 5, Vol. XIII, 04-01-1991)
Col.356-58

Flaring of Natural Gas
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 198-99

Gold Prices
(Deb. 2, Vol. XI1I, 28-12-1990)
Col. 187

Loss in Department of Post
(Deb. 1, Vol. X111, 27-12-1990)
Col. 113

Losses Suffered by Vayudoot
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 368-70

Losses to Delhi Transport Corporation
(Deb. 4, Vol. X111, 03-01-1991)
Col.64

New Agricultural Policy
(Deb. 1, Vol. XIlI, 27-12-1990)
Col.282



NAME INDEX

Number of Persons Killed in J&K in
Terrarists Violence
(Deb. 8, Vol. XIII, 09-01- 1991)
Col. 399-400

Numbser of Persons Killed in Punjab
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 163-70

Operation of Airbus A-320
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 24041

Performances of Nationalised Banks
(Deb. 2, Vol. XIII, 28-12-1990)
Col 239

Prevention of AIDS
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 767

Price of Petrol and Diesel
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 462-64

Ram Janm Bhoomi-Babri Masjid Dispute
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 349-50

Relations with Pakistan
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 331

Review of National Energy Policy
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 143-44

Situation arising out of recent
developments in Surinam (CA)
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 444-50

Statehood to Delhi
(Deb. 6, Vol. XIII, 07-01-1991)
Col.234-35

Study Material for C.A. Examinations
(Deb. 8, Vol. XIII, 09-01-1991)
Col 68-69

Talks between the Prime Ministers of India
and Pakistan at Male
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 309

211

Tax Raids _
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 238

Ribbons Imports
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 186

Uruguay Round of GATT Negotiations
(SNQ
(Deb. S, Vol. XIII, 04-01-1991)
Col 33 N

Malik, Shri Purna Chandra

Modemisation of ISCO
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 11,15

Privatisation of container depots and
freight stations
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 137-38

Revitalisation of Bharat Opthalmic Glass
Limited and Cycle Corporation of India
Limited
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 109

Mallik, Shri Mangaraj

Appointment of IDPL Stockists/Dealers
in Orissa
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 73

Assistance to Central Institute of
Psychiatry, Ranchi
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 634

Compensation to persons affected by
Missile Tests from Baliapal
(Deb. 6, Vol. XIII, 07-01-1991)
Col.202-03

Conference of Income-Tax Commissioners
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 190

Constitution of Development Council for
Sugar
(Deb. 3, Vol. XIII. 02-01-1991)
Col. 62
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Development of Tourism in Orissa
(Deb. 1, Veol. XIII, 27-12-1990)
Col. 161

Distribution of Miltone under Nutrition
Programme
(Deb. 3, Vol. XIII, 02-01-1991)
Col.633

Extension Centres of CIPET
(Deb. 9, Vol. XIHII, 10-01-1991)
Col. 138-39

Legal Aid to Poor
(Deb. 5, Vol. XIII, 04-01-1991)
Col.257-74

Modernisation of Central Public
Undertakings in Orissa
(Deb. 8, Vol. XIII, 09-01-1991)
Col 129

Payment to sugar mills from Consolidated
Fund of India
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 254

Policy for Growth of Petrochemical
Industry
(Deb. 9, Vol. XIII, 10-01-1991)
Col 34445

Publicity on Customs, Central Excise, Gold
Control Schemes etc.
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 192

Setting up of Central Pension Accoummg
Offices in States
(Deb. 2, Vol. Xlll 28:12-1990)
Col.62

Telephone Connections in Orissa
= (Deb. 4, Vol. XIII, 03-01-1991)
Col. 19698

Malviya, Shri Satya Prakash

Enhancement of LPG priority quota to the
released on the recommendations of
Members of Partiament (St.)

(Deb. 3, Vol. XIII, 02-01-1991)
Col. 845

LOK SABHA

Salary and Allowances of Leaders of
Opposition in Parliament (Amendment)
Bill—Consid. and Pass
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 844

Salary, Allowance and Pension of
Members of Parliament (Amendment)
Bill—Int.

(Deb. 8, Vol. XIII, 09-01-1991)
Col. 582

Mandal, Shri Sanat Kumar

Air India Projects for Loaders/
Transporters
(Deb. 9, Vol. X1, 10-01-1991)
Col. 356

Appointment of Chairman and Managing
Director in Public U
(Deb. 7, Vol. XIII, 08-01-1991)
Col 257-66

Blending of Edible Oils
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 260

Chakma Refugee Problem
(Deb. 8, Vol. XI1II, 09-01-1991)
Col. 108-09

Completion of Metro Railway, Calcutta
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 14748

Conversion of Calcutta Telephones into
Mahanagar Telephone Nigam
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 153

Dengue Fever in Calcutta
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 431

Disposal of Seized Gold and Silver
(Deb. 2, Vol. X111, 28-12-1990)
Col. 83

Export of Jute Products
(Deb. 3, Vol. XII1, 02-01-1991)
Col. 523



NAME INDEX

Fresh Probe into Death of Netaji
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 558

Generation of Power from Rice Straw
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 357

Gold Production in Kolar Gold Fields
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 339

Growing size of Pakistani Army
(Deb. 6, Vol. XIII, 07-01-1991)
Col.231-32

Handling over of Tin Bigha Stretch to
Bangladesh
(Deb. 4, Vol. XIII, 03-01-1991)
Col.200-01

India’s Debacle in Beijing Asian Games
(Deb. 3, Vol. XIl1I, 02-01-1991)
Col. 762

Indo-Bangladesh Talks on Ganga Waters
(Deb. 4, Vol. XII1, 03-01-1991)
Col. 205

Irregularities in the Construction of
Telephone Exchange Building at
Kandivilli (Bombay)

(Deb. 4, Vol. XIII, 03-01-1991)
Col. 204-05

Joint Survey in Regard to Disputed Ligtd
in Tripura
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 199-200

Loss due to grounding of A-320 Airbuses
(Deb. 9, Vol. XIII, 10-01-1991)
Col.419-20

Machinery for redressal of individual
grievances
(Deb. 6, Vol. X111, 07-01-1991)
Col. 103-04

Merger of UCO Bank
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 98
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Need to implement Damodar Action Plan
(MUR377)
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 59293

New Port Site Near Sagar Islands
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 558

Pakistan Prime Minister’s reiteration of
Support Secessionists in J&K
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 281

Pending Power Project of West Bengal
(Deb. 7, Vol. XIII, 08-01-1991)
Col.248-55

Pension Scheme for Employees covered
by Provident Fund Act
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 425-26

Production of Vanaspati and Import of
Edible Oils
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 761

Profit/Loss in Air India and Expenditure
on Image Making
(Deb. 7, Vol. XIII, 08-01-1991)
Col.255-57

Purchases by DGS & D
(Deb. 2, Vol. XII1, 28-12-1990)
Col. 337

Reporting of Suspicious Transactions by
Banks
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 101-02

Starting of Flights to China
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 267

Supply of Food by Private Contractors to
IA and Al
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 52-58



218

Complex, Andheri (W), Bombay
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 541

Mewar, Shri Maheadra Singh

Bye-Passes on Delhi-Jaipur-Ahmedabad
National Highway No.§
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 59

Clearance to Thermal Power Plant of
Rajasthan
(Deb. 9, Vol. XIII, 10-01-1991)
Col.113-16

Consignment Tax

(Deb. 2, Vol. XIII, 28-12-1990)

Col. 184

Cruelty to Animals.
(Deb. 5, Vel. XIII, 04-01-1991)
Col. 24849

Expansion and Development of Udaipur
and Hamirgarh Airports
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 40

Financing of New Power Projects of
Rajesthan
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 38290

Issue of Postage Stamps of Fort of
Chittorgarh
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 111

Number of Flights Carried Out for Bringing
Indians from Guif Countries
(Deb. 4, Vol. XIII, 03-01-1991)
Col.343-45

Planning Oil Production , Refining and
Investment
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 360-61

Pollution in Breechhadi, Rajasthan
(Deb. 5, Vol. X111, 04-01-1991)
Col.247-48

LOK SABHA
Setting up Post Office in Lokhandwala

Rakes for Palace on Wheels
(Deb. 9, Vol. XIII, 10-01-1991)
Col.361-65

Rates of Paper Manufactured by
Hindustan Paper Corporation Ltd.,
Calcutta
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 10506

Recognition of Acupuncture Medical
Science
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 517

Safety of Ayurvedic Drugs
(Deb. 3, Veol. XIII, 02-01-1991)
Col. 517

Setting up of Cement Plants at
Shambhupura in Rajasthan
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 317

Social Forestry Project in Rajasthan
(Deb. 5, Vol. XIII, 04-01-1991)
Col %4-95

Sugar Zone
(Deb. 3, Vol. XIII, 02-01-1991)
Col.216

Unauthorised Seizure of AIR
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 434-35

US Aid to India
(Deb. 2, Vol. XI1I, 28-12-1990)
Col. 51

Misbra, Shri Balgopal

Ban on Export of Monkeys
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 188

Bridge over Ganga at Digha
(Deb. 9, Vol. XII1, 10-01-1991)
Col. 401

Coverage of Social and Cultural Life of
Kashmiris on National Network
(Deb. 8, Vol. X111, 09-01-1991)
Col. 421



NAME INDEX

Demand and Supply of Petroleum Products
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 31-32

Development of Polar Satellite Vehicle
(Deb. 6, Vol. XIII, 07-01-1991)
Col.310-11

Development of Tourism in Rajouri and
Poonch
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 409-12

Electricity Rates in Delhi
{Deb. 7, Vol. XIII, 08-01-1991)
Col. 349-50

Employment Scheme for Economically
Weaker Sections
(Deb. 8, Vol. XIII, 09-01-1991)
Col.272-713

Exports by NALCO
(Deb. 2, Vol. XIII, 28-12-1990)

Col 56

Farm Mechanisation
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 117

Flight No. 408 from Varanasi to Khajuraho
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 24748

Free Rail Pass to Ceritral Government
Pensioners
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 308-09

Graduates/Under Graduates Registered
with Employment Exchange
(Deb. 8, Vol. XIII, 09-01-1991)
Col 300-16

Hijacking of Indian Airlines Aircraft
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 1-§

Import of Gold
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 319

Increase in Air Fares
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 368-69
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Japanese Aid for Increasing Food
Production
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 250-51

Legal Aid to the Poor
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 318 '

Loans to Unemployed Youths
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 84

Losses to Shipping Corporation of India
due to Gulf Crisis
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 505

Management Directors in SBI
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 188

National Cultural Policy
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 221

New Telephones Connections from Nehru
Place Telephone Exchange
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 49-54

Number of Passports issued by Regional
Passport Offices
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 205-06

Parallel Processing Machine for Super
Computers
(Deb. 6, Vol. XIII, 07-01-1991)
Col.311-12

Passenger and Cargo Traffic at Indira
Gandhi International Airport
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 395-400

Pay Scales on Part time Safai Karamcharis
in MCD, Delhi
(Deb. 3, Vol. XIil, 02-01-1991)
Col. 516

People below poverty line in Orissa
(Deb. 6, Vol. X111, 07-01-1991)

- Col.309-10
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Prices of seeds of Oilseeds
{Deb. 1, Vol. XIII, 27-12-1990)
Col. 504 )

Public Liability Insurance Bill — Consid.
and Pass
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 576-78

Raids on Premises of Maruti Dealers
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 160

Repair of Bridge over River Manes on
National Highway No. 31
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 271

Reservation in Government Jobs on the
Basis of Percentage of Population
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 104

Saving of Oil
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 369

Seizure of Heroin at Old Delhi Railway
Station
(Deb. 5, Vol. XIII, 04-01-1991)
Col.240

Shortage of Power in Dethi
(Deb. 7, Vol. XII1, 08-01-1991)
Col 349

STD Facility in Orissa
(Deb. 1, Vol. X1II, 27-12-1990)
Col. 503

Strike by Co-ordination Committee of
Officers Association of Public Sector
Undertakings
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 420-21

Water Pollution due to Orient Paper Mill
in Shahdol District of M.P.,

(Deb. 5, Vol. XIII, 04-01-1991)
Col. 22-23

LOK SABHA

Water Supply in J.J. Colony, Sultanpuri
(Deb. 3, Vol. XIII, 02-01-1991)
Col 515

Mishra, Shri Janeshwar
Railway Accident on Budge Budge-
Sealdah Sectionon 6.1.1991(St.)

(Deb. 6, Vol. XIII, 07-01-1991)
Col. 620-24

Mishra, Shri Raj Mangal

Allotment of Book Stalls
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 171-72

Need to fix the support price of sugarcane
for cane growers of Bihar (MUR 377)

(Deb. 9, Vol. X111, 10-01-1991)
Col.610-11

Misrs, Shri Satyagopal

Cantonments (Amendment) Bill —
Consid. and Pass
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 459

Morarka, Shri Kamal

Failure of Government to uphold
provisions of Tenth Schedule of the
Constitution(AM)

(Deb. 8, Vol. XIII, 09-01-1991)
Col. 531-37

Statutory Resolution re: Approval of
Presidential Proclamation in Relation
to State of Assam and Demands for
Supplementary Grants (Assam),
199091
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 666,670-74,749-60

Mukherjee, Shrimati Geeta

Cash Compensatory Support for Exports
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 237



NAME INDEX

Conversion of Department of
Telecommunications into a
Corporation

(Deb. 1, Vol. XIII, 27-12- -1990)
Col.61

Cycle Corporation of India Limited and
Bharat Ophthalmic Glass Limited, West
Bengal
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 175

Draft Farm Policy
(Deb. 1, Vol. XIII, 27-12-1990)
Col 321

Import of Raw Material
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 251

Inquiry into Meham Incident
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 173-74

National Housing Policy
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 815

Number of Flights Carried Out for Bringing
Indians from Guif Countries
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 34345

Number of Persons Killed in J&K in
Terrorists Violence
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 399-400

Oil Exploration in West Bengal
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 101

Protest by Lawyers against Setting up of
Family Courts in Dethi
(Deb. 5, Vol. XIII, 04-01-1991)
Col.61-62

Reduction of rice quota of Kerala
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 383

Reduction of Rice Quota of West Bengal
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 460
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Relations with Pakistan
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 331

Review of Industrial Policy
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 455-56

Supply of Kerosene and Diesel to “ﬂi‘
Bengal
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 185-86

Teesta Barrage Project
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 79

Winding up of BBIL
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 39

Mukhopadhyay, Shri Ajoy

Action Against Industrial Houses
Discharging Effluents in Rivers
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 84

Review of Industrial Policy
(Deb. 8, Vol. X1II, 09-01- l99l)
Col. 455-56

World Bank Assistance to India
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 211

Munda, Shri Govinda Chandra

Castes Given Priority in Employment by
Employment Exchanges
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 125

Complaints Received by Vigilance
Department of Mahanagar Telephone
Nigam Limited, New Delhi
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 560

Construction of Jakhapura-Banspani
Railway Line
(Deb. 9. Vol. XIII, 10-01-1991)
Col. 33-34
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Issue of O.B. Number
(Deb. 4, Vol. XII1, 03-01-1991)
Col. 55

Loans to SCs and STs in Orissa
(Deb. 2, Vol. X111, 28-12-1990)
Col 95

Payment of Wages to Indian drivers by
the Government to Saudi Arabia
(Deb. 6, Vol. X111, 07-01-1991)
Col. 83-84

Release of DBC
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 35

Sanctioning of Telephone Connections on
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 562

Telephone Connections under Social
Workers Category
(Deb. 1, Vol. XIIi, 27-12-1990)
Col. 156

Munjare, Shri Kankar

Arrest of Persons Involved in Terrorists
Activities in J&K and Punjab
(Deb. 6, Vol. XIi1, 07-01-1991)
Col.453-54

Bavanthari Irrigation Project
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 85

CBI Enquiry Against Higher Officers
(Deb. 2, Vol. 'XIII, 28-12-1990)
Col.372

Conversion of Balaghar-Katangi and
Tirodi-Tummsar Railway Lines
(Deb. 7, Vol. XII1, 08-01-1991)
Col. 365-66

Conversion of Jabalpur-Gondia-
Chandrapur Railway Line
(Deb. 7, Vol. XIII, 08-01-1991)
Col.29-30

Electrification of Unauthorised Colonies
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 369-77

LOK SABHA

Enrollment of students in Library Science
Courses by IGNOU
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 263

Industrially Backward Distt. in Madhya
Pradesh
(Deb. 8, Vel. XIII, 09-01-1991)
Col 131-32

New Drug Policy
(Deb. 9, Vol. XIiI, 10-01-1991)
Col. 175-76

Waiting List of LPG connections and LPG
agencies in Balaghat, Madhya Pradesh
(Deb. 7, Vol. XIII, 08-01-1991)
Col 364-65

Munnan Khan, Shri

Communal Situation in the Country and
Government failure to curb communal
Forces (AM) — Negatived
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 719

Mursleedharan, Shri K.

Admission of Repatriates from Gulf

(Deb. 3, Vol. XIII, 02-01-1991)

Col. 495

Boxes for TTEs
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 308-09

Central Deposits for Expansion of
Industries in Kerala
(Deb. 6, Vol. XIII, 07-01-1991)
Col.261-62

Central Institute of Fisheries Technology,
Calicut
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 226

Clearance to Three New Thermal Power
Projects
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 350-51

Declaration of Coconut as Oil Seeds
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 128-38



NAME INDEX

Financial Assistance for Jails in Kerala
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 234-35

Floor Price of Natural Rubber
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 306

Group Dialling System in Telephone
Exchanges in Kerala
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 191

Indians Evacuated from Gulf Countries
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 299

Kayamkulam Power Plant of Kerala
(Deb. 9, Vol. XIII. 10-01-1991)
Col.242

Opening of Banks Branch at Koombara,
Kerala
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 176

Prevention of AIDS
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 767

Reduction of rice quota of Kerala
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 383

Supply of Essential Commodity to Kerala
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 465

Take over of Punalur Paper Mill
(Deb. 6, Vol. XIII, 07-01-1991)
Col 204

Wwildlife Sanctuary in Parambikulam
Wayanad and Thekkadi (Kerala)
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 225

Murthy, Shri Kusuma Krishna

Abolition of Begging Bill by Shri Kusuma
Krishna Murthy — Int.

(Deb. 2, Vol. XIII, 28-12-1990)
Col 476 ’

223

Agricultural Transplantation Workers
Welfare Bill by Shri Kusuma Krishna
Murthy — Int.

(Deb. 2, Vol. XIII, 28-12-1990)
Col.473

Air India Pilot Refused to Fly Aircraft
(A1130)
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 236-37

Assistance Received from abroad for
Evacuating Indians from Kuwait
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 40

Clearance to Project and Production
Targets of ONGC
(Deb. 9, Vol. XIII, 10-01-1991)
Col.378-79

Closure of Plastic Processing units
(Deb. 7, Vol. XIII, 08-01-1991)
Col.411

Coastal Earth Station Near Pune
(Deb. 1, Vol. XIII. 27-12-1990)
Col.273

Control of Floods and Restoration of
Irrigation System in Andhra Pradesh
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 470

Encouragement of Sports in Rural and
Tribal Areas
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 523

Energy saving devices
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 366-68

Expansion Plan of Maruti Udyog Limited
(Deb. 8, Vol. X111, 09-01-1991)
Col. 267

Exploitation of Steel-Grade Limestone in
Meghalaya
(Deb. 2. Vol. XIII, 28-12-1990)
Col. 269



224

Expart of Coal to Bangladesh
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 39798

Export of Jute Products
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 523

Export of Leather Products
{Deb. 5, Vol. XIII, 04-01-1991)
Col. 24546

Export of Rice, Wheat, Sugar
{Deb. 2, Vol. XIII, 28-12-1990)
Col.270

Export of Sugar
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 252-53

Fresh Guidelines for revision of Electoral
Rolls
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 267

Increase in Rates for Advertisement on
Doordarshan
(Deb. 8, Vol. XIII, 09-01-1991)
Col.267-68

Law and Order Situation in Punjab
{Deb. 8, Vol. XIII, 09-01-1991)
Col. 45

Law on Implementation of Reservation
Policy
(Deb. 6, Vol. X111, 07-01-1991)
Col. 303-04

Licence to National Dairy Development
Board for New Packaging System for
Edible Oil
(Deb. 1, Vol. XIII, 27-12-1990)
Col.272

Losses Suffered by Vayudoot
(Deb. 7, Vol. X111, 08-01-1991)
Col 368-70

National Productivity Policy
(Deb. 6, Vol. XI1I, 07-01-1991)
Col.301-04

LOK SABHA

Pest Control in Andhra Pradesh
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 264

Preservation of Wildlife
(Deb. 5, Vol. XIII, 04-01-1991)
Col.311-13

Production of Automatic and Shutterless
Looms
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 226

Production of L.C.A. by H.A.L.
{Deb. 8, Vol. XIII, 09-01-1991)
Col. 268-69

Production of Stee! by Integrated Steel
Plants
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 313-14

Protection of Civil Rights (Amendment)
Bill by Shri Kusuma Krishna Murthy
—Int,
(Deb. 2, Vol. XII1, 28-12-1990)
Col.472

SC/ST Backlog
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 377-78

Self Employment Opportunities to Retiring
Army Personnel
(Deb. 6, Vol. XHI, 07-01-1991)
Col 304

Setting up of All India Judicial Training
Institute

(Deb. 2, Vol. XIII, 28-12-1990)
Col.65

Shortfall supply of coal to different
industrial Units in South India
(Deb. 7, Vol. XII1, 08-01-1991)
Col.267-68

Standards Fixed for Controlling Pollution
(Deb. §, Vol. XIII, 04-01-1991)
Col.85-88

Stepping Up On-Shore Oil

(Deb. 7, Veol. XIII, 08-01-1991)
Col. 30-31
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Supply of Diesel for agriculture Purposes
(Deb. 4, Vol. XIII, 03-01-1991)
Col.452-53

Supply of Digital Telephone Instruments
to USA
(Deb. 4, Vol. XII1, 03-01-1991)
Col. 20607

US Led Experiment to study “Global
Warning”
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 304-05

Utilisation of Foreign Aid
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 268

Murthy, Shri M.V. Chandra Shekara

Alleged Misuse of Ganga Action Plan Aid
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 238-39

Clearance to Three New Thermal Power
Projects
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 350-51

Commission on Bonded Labour
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 363

Complaints Against LPG Agencies in
Kanpur
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 14243

Development of Tourist Spots in
Karnataka
(Deb. 1, Vol. XIII, 27-12-1990)
Col.35

Disposal of Complaints by IOC, Lucknow
(Deb. 7, Vol. XIII, 08-01-1991)
Col.268-69

Economic Policy
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 271

Effects of Using Plastic Water Bottles

(Deb. 3, Vol. XIII, 02-01-1991)-

Col. 717

225

Foreign Vessels Engaged by ONGC
(Deb. 7, Vol. XIII, 08-01-1991)
Col 77-79

Foreign Visits of Commerce Minister
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 303-04

Halt at Bangalore
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 405-06

IFC’s aid to Indian Companies
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 304-05

Impact,of Gulf Crisis on Engineering
Exports
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 271

Indians Stranded at Iraq-Turkey Border
(Deb. 1, Vol. XIII, 27-12-1990)
Col.280

Losses in NTC (WBAB & O)
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 716

New Agricultural Policy
(Deb. 1, Vol. XIII, 27-12-1990)
Col.282

Pakistan Prime Minister’s reiteration of
Support Secessionists in J&K
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 281

Palace on Wheels in South
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 310

Pension to widows of Ex-Servicemen
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 115-16

Power shortage in Southern Region
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 404-05

Price of Petrol and Diesel
(Deb. 9, Vol. XI1II, 10-01-1991)
Col. 462-64
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Private Sector Participation in Power
Generation
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 498-506

Production Target of H.A.L.
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 67-68

Review of Import and Export Policy
(Deb. 2, Vol. XIII, 28-12-1990)
Col.273

Review of Loss—Making Public Sector
Undertakings
(Deb. 6, Vol. XIII, 07-01-1991)
Col 421-2 .

Review of Urban Land (Ceiling and
Regulation) Act
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 720

Scarcity of Fertilizer
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 283

Strike in Super Bazar
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 719

Trade with lraq
(Deb. S, Vol. XIII, 04-01-1991)
Col 58-59

Vijayanagar Steel Plant
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 115

Muthiah, ShriR.

Creation of New Posts in Air India
(Deb. 9, Vol. XIII, 10-01-1991)
Cal 172

Managament of India Cements, Madras
(Deb. 5, Vol. XIII, 04-01-1991)
Col 212-13

Naik, Shri Ram

Bombay High and Heera Oil Fields
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 109-10

LOK SABHA

Coin Production
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 120-22

Creation of “Gulf Relief Fund” by Japan
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 347

Engineering College at Pune
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 265

Foreign Exchange Reserves
(Deb. 2, Vol. XI1II, 28-12-1990)
Col. 8

Foreign Nationals in the Country
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 132

Indians Evacuated from Guif Countries
(Deb. 1, Vol. XIIl, 27-12-1990)
Col. 299

Integrated Child Development Services
Projects
(Deb. 6, Vol. XIII, 07-01-1991)
Col 14

Livable Cities
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 261

Modernisation and Development of
Bombay Port
(Deb. 1, Vol. XIII, 27-12-1990)
Col 162

Pension to widows in Central Railway
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 176-80

Prawn Fish Sced Hatchery at
Badspokharan in Maharashtra
(Deb. 4, Vol. XIil, 03-01-1991)
Col. 72-73

Tea in Economy Size Packets
(Deb. 2, Vol. XII1, 28-12-1990)
Col 93

World Bank Assistance to India
(Deb. 2, Vol. XIII, 28-12-1990)
Col.212



NAME INDEX

Nathu Singh, Shri

Hindi Work by Computers in EIL
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 154-58

National Housing Policy
(Deb. 3, Vol. XIiI, 02-01-1991)
Col. 815

Promotion of Hindi in DGS&D
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 73-75

Right to Work
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 19697

Negi, Shri C.M.

Central Hospital in Garhwal
(Deb. 3, Vol. XIII, 02-01-1991)
Col 607

Commercial Borrowings
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 359-60

Criteria for Allotment of LPG Agency and
Petrol Pumps
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 220-22

Development of Khadi Industry
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 136

Electricity Bills of DESU

(Deb. 9, Vol. XIII, 10-01-1991),

Col. 159-60

Funds for the Maintenance of Ram
Swaroop T.B. Hospital
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 231

Installation of Telephones Meters
(Deb. 4, Vol. XIII, 03-01-1991)
Col.75-78

Need to introduce a direct Express Train
from Delhi to Kotdwara and provide
other facilities at Kotdwara Railway
Station
(Deb. 3, Vol. X111, 02-01-1991)
Col. 866
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Non-Observances of Punctuality in CGHS
Dispensaries
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 605

Pacherwal, Shri Gopal

Indians Arrested for spying
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 194-95

SC/ST Officials in Railways Board/
Northern Railway
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 219

Tenure of Chairman-cum-Managing
Director of Hindustan Sambhar Salt Ltd.
(Deb. 6, Vol. XIII, 07-01-1991)
Col.232-33

Pal, Dr. Debi Prosad

Continued Rise in Price of Essential
Commodities in the Country (DUR 193)
(Deb. 3, Vol. XIII, 02-01-1991)
Col.921

Dengue Fever in Calcutta
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 431

Digha-Tamluk Rail Line
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 310

Disapproval of the Finance (Second
Amendment) Ordinance and Taxation
Laws (Amendment) Bill—Consid. and
Pass
(Deb. 9, Vol. XIII, 10-01-1991)
Col 627-33

Failure of Government to uphold
provisions of Tenth Schedule of the
Constitution (AM)

(Deb. 8, Vol. XIII, 09-01-1991)
Col. 523-27

Haldia Petrochemical Project
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 192-93
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Kashmir Migrants
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 19597

Power Supply in Calcutta from Bhutan
(Deb. 9, Vol. XIII, 10-01-1991)
Col.201

Sick Industrial Units in West Bengal
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 91-96

Pal, Shri M.S.

Conversion of Kashipur-Ramnagar Line
(Deb. 7, Vol. XII1, 08-01-1991)
Col. 105

Disabled Persons (Rehabilitation and
Welfare) Bill by Shri Uttam Rathod —
Consid. and Withdrawn
(Deb. 2, Vol. X1, 28-12-1990)
Col. 504-05

Need to bring entire Uttrakhand region of
Uttar Pradesh within the ambit of
Mandal Commission (MUR 377)
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 557

Resolution Re: Measures to protect the
interests of Farmers (Reso.) —
Withdrawn
(Deb. S, Vol. XIII, 04-01-1991)
Col. 525-27

Restriction on Cash Payment of D.A.
(Deb. 5, Vol. X111, 04-01-1991)
Col. 111

Setting up of Low Power Doordarshan
relay station in Okhalkanda and
Rudrapur, U.P.

(Deb. 6, Vol. X111, 07-01-1991)
Col. 142

Setting up of Relay Stations in U.P.
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 135

LOK SABHA

Shifting of Offices of Government/Public
Sector Undertakings Outside Dethi
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 26

Sub-standard drugs in CGHS Dispensaries
(Deb. 3, Vol. X111, 02-01-1991)
Col. 286

Pal, Shri Rupchand

Bofors Contract
(Deb. 8, Vol. X111, 09-01-1991)
Col.29-30

Customs Aid
(Deb. 5, Vol. XI1II, 04-01-1991)
Col. 29596

Deciease in Exploration Activities of
ONGC
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 241

Demand and Supply of Petroleum Products
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 24

Diversion of Borrowed Funds by large
Corporate Bodies
(Deb. 5, Vol. XIIl, 04-01-1991)
Col. 50-51

Ram Janam Bhoomi-Babri Masjid Dispute
(Deb. 8, Vol. XIll, 09-01-1991)
Col. 349-50

Reinstatement of dismissed Railway
Employees
(Deb. 9, Vol. XI1II, 10-01-1991)
Col.470-72

Review of Industrial Policy
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 455-56

Scrapping of Haldia Plant
(Deb. 4, Vol. XIlI, 03-01-1991)
Col. 34-35

World Bank Assistance to India
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 211



NAME INDEX

Pandey, Prof. Yadu Nath
Cleaning of ‘Ganga’
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 96

Development of Tourism
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 168

Haksar Committes Report on National
Akademies and National School of
Drama
(Deb. 3, Vol. XIlI, 02-01-19%1)
Col192

Implementation of Mandal Commission
Recommendations
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 55-60

Income Tax Outstanding against Film Stars
(Deb. 2, Vol. XIII, 28-12-1990)
Col.279

Introduction of New Trains
(Deb. 7, Vol. XII1, 08-01-1991)
Col. 230-32

Master Plan of Delhi
(Deb. 3, Vol. X111, 02-01-1991)
Col. 430

Misleading Advertisement regarding sale
of clothes
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 172-73

Modemisation of Mines in Bihar
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 283

Pakistan Prime Minister’s reiteration of
Support Secessionists in J&K
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 281

Pending Cases of Swatantrata Sainik
Samman Pension from Bihar
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 36163

Railway Projects in Bihar
(Deb. 9, Vol. X1, 10-01-1991)
Col.277-719
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Regularisation of Unauthorised Colonies
in Delhi
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 721

Review of loss-Making Public Sector
Undertakings
(Deb. 6, Vol. XIII, 07-01-1991)
Col 421-22

Strike by Employees of Tele-
communications
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 373

Tax Raids
(Deb. 2, Vol. XIII, 28-12-1990)
Col 238

World Bank Assistance to India
(Deb. 2, Vol. XIII, 28-12-1990)
Col.211

Pandeya, Dr. Laxminarayan
Bofors Contract

(Deb. 8, Vol. XIII, 09-01-1991)
Col. 29-30

Development  of
Madhya Pradesh
(Deb. 1, Veol. XIII, 27-12-1990)
Col. 390

Effect of new Opium Policy in U.P. and
Madhya Pradesh
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 158

Effects of Implementation of Sardar
Sarovar and Narmada Sagar Projects
in Madhya Pradesh
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 178

Establishment of E.N.G. Television Unit in
Madhya Pradesh
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 381-82
Expenditure on maintenance of westland
helicopters
* (Deb. 7, Vol. XIlI, 08-01-1991)
Col 406-08

Tourism in



230
Foreign Assistance Received under Social
Forestry
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 381

Losses Suffered by Vayudoot
(Dedb. 7, Vol. XIII, 08-01-1991)
Col. 368-70

New Telephone Exchanges in Madhya
Pradesh
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 390

Opening of Regional Offices of RN.I. in
State Capitals
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 382-83

Outstanding dues of Madhya Pradesh
Electricity Board against coal Mines
(Deb. 9, Vol. XIiI, 10-01-1991)
Col. 229

Pay Scales of Music Teachers of KV and
Navodaya Vidyalaya
(Deb. 3, Vol. XIII, 02-01-1991)
Col 810

Prevention of AIDS
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 767
Promotions in Cement Corporation of India
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 383-84

Renewal of Export House Certificates
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 123-24

Setting up of Industries in Madhya
Pradesh
(Deb. 8, Vol. XIll, 09-01-1991)
Col. 382

Threat by All India Kendriya Vidyalaya
Teacher Association

(Deb. 3, Vol. XIII, 02-01-1991)
Col. 476

T.V. Studio in Bhopal
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 236

LOK SABHA

Uneducated, Matriculates, Graduates and
Unemployed Persons
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 197-201

Utilisation of Neemuch Airfield for
Vayudoot Service
(Deb. 7, Vol. XII1, 08-01-1991)
Col. 105-06

Vacancies of SC/ST in Kendriya Vidyalaya
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 802

Pani, Shri Ravi Narayan

Recalibration of Auto-Rickshaw Meters
(Deb. 4, Vol. XI1I, 03-01-1991)
Col. 193-94

Revision of Conveyance Allowance
(Deb. 5, Vol. XIIL, 04-01-1991)
Col. 160-61

Teachers on Deputation in Delhi
Administration
(Deb. 3, Vol. XI1iI, 02-01-1991)
Col. 500

Panja, Shri Ajit

Allocation for Projects in West Bengal
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 43640

Continued Rise in Price of Essential
Commodities in the Country (DUR 193)
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 896

Disapproval of Reserve Bank of India
(Amendment) Ordinance, 1990;
Reserve Bank of India (Amendment)
Bill and Reserve Bank of India
(Amendment) Bill, As Passed by
Rajya Sabha—Consid. and Pass
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 603-09

Ekalakhi-Balurghat Railway Line (E.R.)
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 11-12
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Foreign Exchange Reserves
(Deb. 2, Vol. XIII, 28-12-1990)
Col.7

Power Generation Capacity of
West Bengal
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 199-200

Paswan, Shri Chhedi

Broadcasting of Hindi News Bulletins
from AIR
(Deb. 6, Vol. XIII, 07-01-1991)
Col.422-23

Committee on Paper Laid on the Table —
Fourth Report and Minutes—Presented
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 404

LTC Encashment in Public Undertakings
under the Department of Fertilizers
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 177-78

Memo submitted by All India Trade Union
Federation
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 249-50

Price of Cement
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 23740

Projects on HBJ Pipeline
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 199-202

Sale of Forged Court Paper in Delhi
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 457

Strike by National Council for Cement and

ilding Material

(Deb. 6, Vol. XIII, 07-01-1991)
Col. 261

Strike in Super Bazar
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 719

Survey on Kalazar
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 510
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Patel, Dr.A. K.

Conversion of Parliament House
Telephone Exchange in Electronic
Exchange
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 450

Declaration of West Coast Canal as
National Waterways
(Deb. 4, Vol. XIII, 03-01-1991)
Col.11-12

Development of Tourism in States
(Deb. 1, Vol. XIII, 27-12-1990)
Col 251

Expenditure incurred on Ministers’
Bungalows
(Deb. 3, Vol. XHI, 02-01-1991)
Col. 715

Extra Work Allowance
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 64-65

Loss of Tourist Trade due to Disturbances
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 74

Money Laundering Racket in Sikkim
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 368

Pending Cases and Vacancies of Judges
in Supreme Court and High Courts
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 217

Pollution Level in Ganga and Yamuna
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 112-13

Production of Major Crops
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 447

Recommendations of Expert Committee
on Excellence in Postal Services
(Deb. 1, Vol. XIII, 27-12-1990)
‘Col.479
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Standing Committee on Exclusion/
Inclusion of Drugs
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 31-32

Tidal Energy Prospects in Gujarat
(Deb. 9, Vol. X111, 10-01-1991)
Col. 39495

Patel, Shri Chandresh

Central Scheme for the Welfare of Women
and Children in Gujarat
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 160-70

Gujarat High Court Bench in Saurashtra
Region
(Deb. 2, Vol. XII1, 28-12-1990)
Col. 180

Labour Ministers Conference
(Deb. 8, Vol. XII1, 09-01-1991)
Col. 350-56

LPG Connections in Jamnagar
(Deb. 7, Vol. XI1II, 08-01-1991)
Col. 172-73

Opening of Educational Institutions in
Jamnagar
(Deb. 3, Vol. XIII, 02-01-1991)
Col.291

Ration Allowance to Delhi Police
Personnel
(Deb. 6, Vol. XIII, 07-01-1991)
Col.273-74

Telecommunication Facilities in Gujarat
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 163-64

Telephone Adalat
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 85-87

Patel, Shri Maganbhai Manibhai

KelkarCongnitteeonNat\anu
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 83

LOK SABHA

Natural Gas through Pipeline in Gujarat
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 13940

New International Airport in Gujarat
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 404

Patel, Shri Yashwantrao

New Deposit Scheme for NRls
(Deb. 2, Vol. X111, 28-12-1990)
Col. 159

Patidar, Shri Rameshwar

Broadcasting of Hindi News Bulletins
from AIR
(Deb. 6, Vol. XIII, 07-01-1991)
Col.422-23

Capacity of Power Plants
(Deb. 9, Vol. XIHI, 10-01-1991)
Col 190-91

Capitation Fees in Medical Colleges
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 288

Financial Performance of NEFR and NER
(Deb. 7, Vol. XIil, 08-01-1991)
Col 10709

Issue of Commemorative Postal Stamps
on Holkar Science College, Indore
(Deb. 4, Vol. XII1, 03-01-1991)
Col. 176

Kashmiri Migrants
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 19597

Policy Regarding Declaration of Holidays
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 249-52

Ram Janam Bhoomi Dispute
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 146

Patil, Shri Balasaheb Vikhe

Acquisition of Land for K.K. Range in
Rahuri and Parnet Tehsils of
Ahmednagar District
(Deb. 8, Vol. XIII, 09-01-1991)
Col.204-05



NAME INDEX

Additional Coaches in 1001/1002
Panchavati Express
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 469-70

Control of Water Pollution
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 103

Decontrol of Molasses
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 190

Export of Spices
(Deb. 5, Vol. XIII, 04-01-1991)
Cnl.24-28

Export of Sugar
(Deb. 2, Vol. XIII, 28-12-1990)

Col. 373

Foreign Missionaries in India
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 186-87

Grants to Duccan Sugar Institute, Pune
(Deb. 3, Vol. XIII, 02-01-1991)
Col.637

Group Insurance Scheme for Fishermen
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 251

Hamnessing of alternative energy sources
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 199-200

Incentives to Sugar Mills
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 636

Price of Sugarcane
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 638

Reported Approach by ULFA to
United Nations
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 138-39

Review of National Policy on Education
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 199
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Satyagraha by Rubber Growers
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 252

Stoppage of Goa Express and Karnataka
Express at Belapur
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 469

Sugar Decontrol
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 637

Target for Coffee Export
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 275

Uruguay Round of GATT Negotiations
(SNQ)
(Deb. 5, Vol. XIII, 04-01-1991)
Col.28-34

Patil, Shri Prakashbapu Vasantrao

Concession to Vanaspati Industry
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 249

Diploma Programmes in Computer
Applications in Hindi
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 200-01 )

Induction of A-320 Airbus for Domestic
Flights
(Deb. 9, Vol. XIII1,
Col. 56-58

Oilsceds Production
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 186

Patil, Shri Shivraj V.

Committee on Private Member’s Bill and
Resolutions — Eleventh Report —
Presented ii Minutes — laid
(Deb. S, Vol. XIII, 04-01-1991)
Col. 462

Patil, Shri Yashwantrao

Action Against ULFA
(Deb. 8, Vol. XIII, 09-01-1991;
Col. 159-61

10-01-1991)
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Agreement with UK on Terrorism
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 157

Baliapal National Test Range
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 159

Campaign for Fuel Conservation by DAVP
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 12224

Consumption of Petrol and Diesel
(Deb. 9, Vol. XIII, 10-01-1991)
Col.311-16

Development of Agriculture Sector in
Punjab
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 127-28

Divorce Cases pending in Delhi Courts
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 315

DTC Buses damaged during Anti Mandal
Commission Agitation
(Deb. 1, Vol. XIII, 27-12-1990)
Col.279

External Debt

(Deb. 2, Vol. XIII, 28-12-1990)
Col 215

Indians Evacuated from Gulf Countries
(Deb. 1, Vol. XIi1, 27-12-1990)
Col.299

Indo-Soviet Joint Scientific Expedition
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 235-36

Industrial Policy
(Deb. 6, Vol. XIII, 07-01-1991)
Col 121-22

Loss due to Agitation and Cancellation to
Trains
(Deb. 9, Vol. XIII, 10-01-1991)
Col.496-97

Loss due to grounding of A-320 Airbuses
(Deb. 9, Vol. XIII, 10-01-1991)
Col.419-20

LOK SABHA

Losses suffered by Vayudoot
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 368-70

Merger of MTNL into Telecommunication
Commission
(Deb. 1, Vol. XIII, 27-12-1990)
Col 179

Number of Persons Killed in J&K in
Terrorists Violence
(Deb. 8, Vol. XI11, 09-01-1991)
Col. 399400

Number of Persons killed in Punjab
(Deb. 8, Vol. XIH, 09-01-1991)
Col. 163-70

Panel for Power Projects Clearance
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 309

Pantry Cars for Trains
(Deb. 7, Vol. XII1, 08-01-1991)
Col 59-60

Passenger Steamer Service between
Bombay and Goa
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 546

Pilferage of Telephone Cables
(Deb. 4, Vol. X111, 03-01-1991)
Col. 109-10

Project Exports
(Deb. 5, Vol. XIII, 04-01-1991)
Col 51

Review of Import and Export Policy
(Deb. 2, Vol. XIII, 28-12-1990)
Col.273

Schools Housed in Tents
(Deb. 3, Vol. XIII, 02-01-1991)
Col.257

Seizure of Gold at Dethi Airport
(Deb. 5, Vol. XIilI, 04-01-1991)
Col.297

Shifting of Directorate of Wheat Research
to Karnal
(Deb. 4, Vol. XI1iI, 03-01-1991)
Col. 281



NAME INDEX

Strike in Super Bazar
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 719

Trade with Germany
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 29697

Yatri Niwas at Bombay
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 268

Patnaik, Shri Sivaji

Cuttack Doordarshan Kendra
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 201-02

Disabled Persons (Rehabilitation and
Welfare) Bill by Shri Uttam Rathod —
Consid. and Withdrawn
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 493

Establishment of a Shipyard at Paradip
(Deb. 4, Vol. XIII, 03-01-1991)
Col.421-22 .

Fishing in Chilka Lake, Orissa
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 114

Irregularities in Modernisation of RSP
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 176

Khurda Road-Bolangir Railway Line
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 225-26

Non-Payment of Honorarium to Village
Health Guides in Orissa
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 800

Rail Line from Haridaspur to Paradeep
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 154

Rural Health Workers

(Deb. 3, Vol. XIIl, 02-01-1991) | -

Col. 604
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Shiksha Karmi
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 230

Utilisation of Tourist Potentialities in
Orissa
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 223

Poojary, Shri Janardhana

Allocation for 20-Point Programme in
Karnataka
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 93-4

Ban on Playing of a Song from a Film Titled
Indira
(Deb. 8, Vol. XII1, 09-01-1991)
Col. 429-30

Charges for Catering Service in Rajdhani

Express
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 381-82

Construction of Buildings for Post Offices
in Karnataka
(Deb. 1, Vol. XIII, 27-12-1990)
Col.258

Demand and Supply of Petroleum Products
(Deb. 9, Vol. XIII, 10-01-1991)
Col 23

Demands for Supplementary Grants
(General) 1990-91
(Deb. 9, Vol. XIII. 10-01-1991)
Col. 782-88

Discreet AIDS Tests
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 608

Employees Provident Fund Arrears
(Deb. 8, Vol. XIII, 09-01-1991)
Col.299-300

Exemption of Export Houses from
Pre Shipment Inspection

(Deb. 5, Vol. XIII, 04-01-1991)
Col. 4445
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Funds for Improvement of Cities
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 773

ICDS Projects in Kamataka
(Deb. 8, Vol. XIII, 09-01-1991)
Col 430-31

Irrigation Projects of Karnataka Pending
with Union Government
(Deb. 1, Vol. X1II, 27-12-1990)
Col. 259

Land to Societies in Pappankalan
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 609

Linking of District Headquarters by STD
in Kamataka
(Deb. 1, Vol. X111, 27-12-1990)
Col. 91

UTTE Smuggling Arms
(Deb. 6, Vol. XHI, 07-01-1991)
Col 110-11

Movement of Rail Traftic Lue to Shortage
of Petroleum
(Deb. 7, Vol. XII1, 08-01-1991)
Col 51-52

Panthic Committee Code of Conduct for
Journalists in Punjab
(Deb. 6, Vol. XIII, 07-01-1991)
Col.333-34

Pending Cases and Vacancies of Judges
in Supreme Court and High Courts
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 217

Pilferage of Crude from Pipelines
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 14344

Price Index
(Deb. 5, Vol. XI1I, 04-01-1991)
Col. 315

Primary Health Centres in Kamataka
(Deb. 3, Vol. XIII, 02-01-1991)
Col 243

LOK SABHA

Production of Pulses
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 476

Refund of Excise Duty to Manufacturers
{Deb. 2, Vol. XIII, 28-12-1990)
Col 19 .

Rivers Identified for Cleaning in Karnataka
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 283

Sri Lankan Tamil Refugees
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 319

Water Supply in Vasent Vihar
(Deb. 3, Vol XIII, 02-01-1991)
Col. 792

Potdukbe, Shri Shantaram

Abandon of Exploratory Well in Bombay
High
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 34849

Absorption of Vigilance Officers by Air
India and Indian Airlines
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 4445

Credit Card Business by Banks
(Deb. 5, Vol. X111, 04-01-1991)
Col.241-43

Dues Against Iraq
(Deb. 7, Vol. XIlI, 08-01-1991)
Col. 299-300

Effects of Using Plastic Water Bottles
(Deb. 3, Vol. X111, 02-01-1991)
Col 717

Enquiries into Escape of Undertrials from
Tihar Jail
(Deb. 8, Vol. XI1I, 09-01-1991)
Col. 259-60

Foreign Exchange Loss due to Red Tape
(Deb. 5, Vol. XIII, 04-01-1991)
Col.62



NAME INDEX

Foreign Exchange Reserves
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 203

Growing size of Pakistani Army
(Deb. 6, Vol. XIII, 07-01-1991)
Col.231-32

Hawala Transactions
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 355

Impact of Computerised Reservation
System
(Deb. 7, Vol. XIIl, 08-01-1991)
Col.270-71

Import of Oil from Angola
(Deb. 7, Vol. XIII, 08-01-1991)
Col.298-99

Increase in Wholesale Price Index and
Formulae to Provide Reliefto Workers
(Deb. 8, Vol. XIII, 09-01-1991)
Col.437-38

India’s Debacle in Beijing Asian Games
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 762

India’s Stand at Uruguay Round of GATT
Negotiations
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 285

Indian Monsoon will go off-course a
News-item Captioned
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 295-96

Iraq’s Offer of Oil
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 471

Irradiation of Potatoes, Onions and Spices
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 292-95 :

Livable Cities
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 261
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Maharashtra-Karnataka Border Dispute
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 35-36

National Pollution Control Plau
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 66

Oil Swap-Ties with Developed Countries
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 141

Outcome of Indo-Pak Foreign Secretaries
Level Talks
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 73

Pak’s Nuclear Capability
(Deb. 4, Vol. X111, 03-01-1991)
Col. 449-50

Pakistan Prime Minister’s reiteration of
Support Secessionists in J&K
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 281

Prevention of AIDS
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 767

Pricing of Tyres
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 86-87

Production of Vanaspati and Import of
Edible Oils
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 761

Recommendations of High Powered
Committee on Property Tax Reforms
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 260-65

Revamping of Public Sector Banks
(Deb. 2, Vol. X1II, 28-12-1990)
Col. 235

Sate and Purchase of Shares by Financial
Institutions and Mutual Funds
(Deb. 5, Vol. XIII, 04-01-1991)
Col.243-23%



238

Sharing of Revenue among Departments
of Telecommunications, Videsh

Sanchar Nigam Ltd. and MTNL
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 257-60

Shipment of Food Supplies to Kuwait
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 182

Talks between the Prime Ministers of India
and Pakistan at Male
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 309

Terrorist Activities of J&K Militants
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 466

Trade Deficit
(Deb. 2, Vol. X111, 28-12-1990)
Col. 287

Underwater Exploration and Excavation of
Dwarka
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 29697

World Bank Loan for All India Financial
Institutions
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 24445

Pradhani, Shri K.

Need to restore sleeper coaches in
passenger train running between
Kottavalasa and Bailadila (MUR 377)
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 590

Pramanik, Shri Radhika Ranjan

Public Liability Insurance Bill — Consid.
(Deb. S, Vol. XIII, 04-01-1991)
Col. 50709

Prasad, Shri Hari Kewal

Accidents in Mines
(Deb. 6, Vol. XIIi, 07-01-1991)
Col. 458

Chitauni-Bagha Bridge
(Deb. 9, Vol. XIII, 10-01-1991)
Col.494-95

LOK SABHA

Development of Pilgrim Centres in Uttar
Pradesh
(Deb. 4, Vol. X111, 03-01-1991)
Col. 40205

Disneyland Project in Haryana
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 88

Economic Situation of SAARC Countries
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 207

Enhancement of the Duration of AIR and
TV.
(Deb. 8, Vol. XIlI, 09-01-1991)
Col. 389

Exports and Imports
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 206

Number of Persons killed in Punjab
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 163-70

Pending Cases and Vacancies of Judges
in Supreme Court and High Courts
(Deb. 2, Vol. XIII, 28-12-1990)
Col.217

Power Station in Salempur in U.P.

(Deb. 7, Vol. XIII, 08-01-1991)
Col. 116-17

Price of Petrol and Diesel
(Deb. 9, Vol. XIlI, 10-01-1991)
Col. 462-64

Procurement of Foodgrains
(Deb. 3, Vol. XIII, 02-01-1991)
Col.293

Production of Foodgrains
(Deb. 1, Vol. XIH, 27-12-1990)
Col. 503

Recruitment for RPF
(Deb. 9, Vol. X111, 10-01-1991)
Col. 203-12

Reduction of Prices of Agricultural
Equipments and Fertilisers
(Deb. 4, Vol. XII1, 03-01-1991)
Col. 405-06



NAME INDEX

Setting up of Agricultural Research
Institute in Deoria District
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 95-96

Setting up of Thermal Power Plants in Uttar
Pradesh
(Deb. 9, Vol. XIII,
Col. 495-96

Tree Plantation
(Deb. 2, Vol. XIII,
Col.37

Waiver of Farmers' Loans
(Deb. 5, Vol. XIII,
Col. 193-94

Winding up of BBIL
(Deb. 2, Vol. XII,
Col. 39

Prasad, Shri V. Sreenivasa

Commission on Bonded Labour
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 363

Conference on Fire Safety
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 66-67

Development of Tourist Spots in
Karnataka
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 35

Donations for Admission in Dethi School
(Deb. 3, Vol. XIII, 02-01-1991)
Col.215

Economic Policy
(Deb. 2, Vol. XIII, 28-12-1990)
Col.271

Functioning of ESI Organisation in Uttar
Pradesh
(Deb. 6, Vol. XIII, 07-01-1991)
Col.298-99

Housing as an Industry
(Deb. 3, Vol. XII1, 02-01-1991)
Col. 759

10-01-1991)

28-12-1990)

04-01-1991)

28-12-1990)
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Indians Stranded at Irag-Turkey Border
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 280

Losses in TAFCO
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 103-04

Losses Suffered by NTC (U.P.)
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 760

Losses Suffered by Vayudoot
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 368-70

New Agricultural Policy
(Deb. 1, Vol. XIII, 27-12-1990)
Col.282 )

News Item “Currency Seized at Airport”
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 163

Pakistan Prime Minister’s reiteration of
Support Secessionists in J and K
(Deb. 1, Vol. XIII, 27-12-1990)
Col.281

Palace on Wheels in South
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 310

Panki Thermal Power Station
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 139

Power shortage in Southern Region
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 404-05

Price of Petrol and Diesel
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 462-64

Private Sector Participation in Power
Generation
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 498-506

Production in Ordnance Factories,
Uttar Pradesh
‘(Deb. 6, Vol. XIII, 07-01-1991)
Col. 29798
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Review of Import and Export Policy
(Deb. 2, Vol. XII1, 28-12-1990)
Col.273

Review of loss-Making Public Sector
Undertakings
(Deb. 6, Vol. XIII, 07-01-1991)
Col.421-22

Scarcity of Fertilizer
(Deb. 1, Vol. XIiI, 27-12-1990)
Col. 283

Setting up of Pig Iron Plants
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 23940

Sick Units
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 10607

Trade with Iraq
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 58-59

Unauthorised Construction in Kanpur
Cantonment Area
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 299

World Bank Assisted Power Projects
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 60-72

Prem Pradeep, Shri

Upgradation of extra Departmental
Sub-Post Office at
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 73-74

Parohit, Shri Banwarilal

Conversion of Nagpur Telephone
Exchange into Electronic Exchange
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 113-14

Exploration of Tungsten in Nagpur
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 123

Export of Cotton Bales
(Deb. 3, Vol. X111, 02-01-1991)
Col. 699

LOK SABHA

Export Oriented Units in UAE
(Deb. S, Vol. XIII, 04-01-1991)
Col. 184

Fire in NTC Mill, Nagpur
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 455

Import of Phosphoric Acid and Ammonia
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 417

Improvement in Postal Services
(Deb. 1, Vol. X1II, 27-12-1990)
Col 460

Pakistan Prime Minister’s reiteration of
Support Secessionists in J&K
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 281

Programmes for the Welfare of Women
and Children
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 410-11

Protection of Orange Crop from Pests
(Deb. 4, Vol. XIII, 03-01-1991)
Col 415-16

Ram Janm Bhoomi-Babri Masjid Dispute
(Deb. 8, Vol. XIII, 09-01-1991)
Col.349-50

Search of Militants by Army in J&K
(Deb. 8, Vol. XIII, 09-01-1991)
Col221-22

Setting up of Development Boards in
Backward Regions
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 336-37

Shortage of Petrol and Diesel to
Maharashtra
(Deb. 9, Vol. XIII, 10-01-1991)
Col.229-30

Shortage of Telephone Exchange
Equipments
(Deb. 1, Vol. XIil, 27-12-1990)
Col 59



NAME INDEX

Speeding up of Irrigation Projects
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 416

Stepping Up On-Shore Oil Exploration
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 30-31

Steps to Boost Exports
(Deb. 2, Vol. XIII, 28-12-1990)
Col 289

Submission of Documents by VHP and
BMAC
(Deb. 6, Vol. XIII, 07-01-1991)
Col.221-2

Talks with Pakistan of Closing of Training
Centres for Militants
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 459

Trade with Soviet Union
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 377

Yamuna Action Plan
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 397

Raghaviji, Shri

Allotment of Petrol Pumps and LPG
Agencies in Madhya Pradesh
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 164-65

Cancellation of Trains Passing Through
Uttar Pradesh
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 229

Cleaning of Betwa River
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 179

Disapproval of the Finance (Second
Amendment) Ordinance and Taxation
Laws
(Amendment) Bill—Consid. and Pass
(Deb. 9, Vol. XIII, 10-01-1991)

Col.623-27
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Loans Advanced in Madhya Pradesh
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 108-10

Overstay of Pakistanis
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 244-46

Policy Regarding Declaration of Holidays
(Deb. 6, Vol. XIII, 07-01-1991)
Col.249-52

Ration Allowance to Delhi Police
Personnel
(Deb. 6, Vol. XIII, 07-01-1991)
Col.273-74

Supply of Petroleum Products to Madhya
Pradesh
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 181-84

Supply of Sugar to MP, UP and Haryana
etc.

(Deb. 3, Vol. XIII, 02-01-1991)

Col. 285

Suspension of Trains on the Occasion of
Kar Seva
(Deb. 9, Vol. XIII, 10-01-1991)
Col.213-19

Waiver of Farmers’ Loans
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 193-94

Water Pollution due to Orient Paper Mill
in Shahdol District of M.P.
(Deb. 5, Vol. XIII, 04-01-1991)
Col.21

Rabhi, Shri Ram Lal

Allotment of Contracts of Stalls to
Unemployed Graduates
(Deb. 7, Vol. XIII, 08-01-1991)
Col.237-38

Allotment of Dining/Pantry Car Contracts
on Northern Railway
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 4546
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Assistance to Handicraft Workers
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 610

Black Money
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 88-90

Constitution (Amendment) Bill
(Amendment of Articles 341 and 342
by Shri Ram Lal Rahi—Consid.

(Deb. 2, Vol. XIII, 28-12-1990)
Col. 522-24

Construction of Tubewells in Uttar
Pradesh with World Bank Assistance
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 60-61

Decrease in Agriculture Production due
to increase in Prices of Chemical
Fertilisers
(Deb. 4, Vol. XIII, 03-01-1991)
Col.270-71

Disabled Persons (Rehabilitation and
Welfare) Bill by Shri Uttam Rathod —
Consid. and Withdrawn
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 505-07

Equal Pay for Equal Work
(Deb. 8, Vol. XIII, 09-01-1991)
Col 218-19

Government Agencies and Contract to
Unemployed Graduates
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 119

Improvement of Milch Cattle
(Deb. 1, Vol. XII1, 27-12-1990)
Col.397

Increasing the Depth of Rivers to Check
Floods
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 395

Loan to SCs/STs Setting up Industries
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 242

LOK SABHA

Losses Suffered by Nationalised Banks
(Deb. 2, Vol. XII1, 28-12-1990)
Col. 45

Need to set up Sugar Mill in Sidhauli Tehsil,
District Sitapur, Uttar Pradesh
(MUR377)

(Deb. 8, Vol. XIII, 09-01-1991)
Col. 594

Oilseeds Production
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 186

Riot in Tihar Jail
(Deb. 8, Vol. XIII, 09-01-1991)
Col.401-03

Rai, Shri Kaip Nath

Atrocities on SCs and STs
(Deb. 6, Vol. XIII, 07-01-1991)
Col.376-84

Defusing Tension in Gulf Region
(Deb. 1, Vol. XII1, 27-12-1990)
Col. 73

Direct train from Bombay/Madras to
Chopanin U.P.
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 376

Import of Oil
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 249-50

Indo-Pak Talks on Bilateral Relations at
Political Level
(Deb. 1, Vol. XII1, 27-12-1990)
Col. 334

Loss of Teaching Hours due to Bandhs
and Student Agitations
(Deb. 3, Vol. XII1, 02-01-1991)
Col.205

Meeting of Inter-State Council
(Deb. 8, Vol. XIII, 09-01-1991)
Col 61

New division at Chopan in U.P.
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 375



NAME INDEX

Raids on Premises of Maruti Dealers
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 160

Ram Janm Bhoomi-Babri Masjid Dispute
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 349-50

Rehabilitation of N.C.L. Oustees
(Deb. 7, Vol. XHI, 08-01-1991)
Col.37-38

Revenue Collections from Direct and
Indirect Taxes
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 114

World Bank Assistance to India
(Deb. 2, Vol. XIII, 28-12-1990)
Col.211

Rai, Shri M. Ramanna

Chief Election Commissioner and other
Election Commissioners (Conditions of
Service) Bill — Consid.

(Deb. 6, Vol. XIII, 07-01-1991)
Col 612-15

Communal Riot Prone Districts
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 433

Need for a hill highway from Kasargod to
Trivandrum in Kerala (MUR 377)
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 867

Rajdev Singh, Shri

Working of FPS in Dethi
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 232

Raje, Shrimati Vasundhara

Additional Air Services to Udaipur and
Other Cities
(Deb. 7, Vol. XIII, 08-01-1991)
Col.33-34

Central Investment in Rajasthan
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 346-65
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Centrally Protected Monuments in
Rajasthan
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 437

Economic Policy
(Deb. 2, Vol. XIII, 28-12-1990)
Col.271

Foreign Aided Irrigation Projects
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 164-66

Formula for Central Assistance
(Deb. 8, Vo!. XIII, 09-01-1991)
Col. 353-60

Indo-Pak Talks on Bilateral Relations at
Political Level
(Deb. 1, Vol. XIII, 27-12-1990)
Col.334

Integrated Child Development Services
Projects
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 10-16

Japanese Aid to Develop Places of
Buddhist Interest
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 36

Marine Collaborations
(Deb. 8, Vol. XIII, 09-01-1991)
Col.328-29

Modemisation and Execution of Coal
Projects in Eighth Plan
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 48891

National Housing Policy
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 815

No Industry Districts in Rajasthan
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 27-28

Pollution of Ground Water in Rajasthan
(Deb. 5, Vol. XIII, 04-01-1991)
Col.207-08



244

Preservation of Wild Life
(Deb. 2, Vol. XIII, 28-12-1990)
Col 174

Programmes for the Welfare of Women and
Children
(Deb. 6, Vol. XIII, 07-01-1991)
Col.410-1"

Proposal to Set up Petrol-Chemical
Industry in Rajasthan
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 492

Relations with Pakistan
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 331

Setting up of Pig Iron Plants
(Deb. 5, Vol. XI1I, 04-01-1991)
Col. 23940

Tack Renewal in Rajasthan
(Deb. 9, Vol. XII1, 10-01-1991)
Col. 49192

Train Accidents
(Deb. 9, Vol. XIII, 10-01-1991)
Col 49294

Unemployed Persons Registered with the
Employment Exchanges
(Deb. 6, Vol. XIII, 07-01-1991)
Col 365-66

Rajeswari, Shrimati Basava

Integrated Child Development Services
Projects
(Deb. 6, Vol. XIII, 07-01-1991)
Col 15

Raju, Shri Bh. Vijayakumar
Financial Assistance to KVI Board,
Andhra Pradesh

(Deb. 8, Vol. XIII, 09-01-1991)
Col. 248

Proposal to Start Institute of Medical
Science Andhra Pradesh
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 503

LOK SABHA

Raju, ShriM.M. Pallam

Development of Kakinada Station
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 222-23

L Disapproval of the Finance (Second
Amendment) Ordinance and Taxation
Laws (Amendment) Bill—Consid. and
Pass

(Deb. 9, Vol. XIII, 10-01-1991)
Col 63742

Loss due to grounding of A-320 Airbuses
(Deb. 9, Vol. XIII, 10-01-1991)
Col 41920

Need to instal a high Power TV Transmitter
at Annavaram in East Godavari district,
Andhra Pradesh (MUR 377)

(Deb. 6, Vol. XIII, 07-01-1991)
Col. 555-56

New Satellite Series — GRAMSAT
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 19

Number of Flights Carried Out for Bringing
Indians from Gulf Countries
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 34345

Prevention of AIDS
(Deb. 3, Vol. XIII, 02-01-1991)
Col 767

Replacement of Wooden Sleepers
(Deb. 9, Vol. XIII, 10-01-1991)
Col 153-54

Setting up of a TV Transmitter at
Annavaram in Andhra Pradesh
(Deb. 6, Vol. XIII, 07-01-1991)
Col.233-34

Uranium Reserves in A.P. and Meghalaya
(Deb. 8, Vol. XII1, 09-01-1991)
Col. 129-30

Vikram Project
(Deb. 4, Vol. XII1, 03-01-1991)

Col. 35-36 .



NAME INDEX

Raju, Shrimati Uma Gajapathi

Need to set-up an Ammonia/Urea plant in
Andhra Pradesh (MUR 377)
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 60607

Rajveer Singh, Shri

Applications for Freedom Fighters
Pension
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 456-60

CBI Raids on Government and Public
Undertakings Officials ‘
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 175-92

Concession to Blind and Physically
Handicapped Persons for Telephone
Connections
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 99

Construction of IFFCO Aonla Project
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 110

Consumption of Petrol and Diesel
(Deb. 9, Vol. XIII, 10-01-1991)
Col.311-16

Decrease in Demand of Petroleum
Products
(Deb. 9, Vol. XIII, 10-01-1991)
Col.497-98

Donations for Admission in Delhi School
(Deb. 3, Vol. XIII, 02-01-1991)
Col.215

Expansion of Aonla Project
(Deb. 4, Vol. XIII, 03-01-1991)
Col.412-13

Grievances of Group ‘B’ Raitway Officers
(Deb. 9, Vol. XIII, 10-01-1991)
Col, 19596

Loans Advanced under Self Employment
Scheme

(Deb. 5, Vol. XIII, 04-01-1991)

Col. 57-58
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Manufacture of Concrete Sleepers in
Railway Workshop, Bareilly
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 146

Need to start Vayudoot air services from
Faridpur, Distt. Bareilly, Uttar Pradesh
(MUR377)

(Deb. 9, Vol. XIII, 10-01-1991)
Col 612-13

Opening of Bank Branches in
Uttar Pradesh
(Deb. 2, Vol. XIII, 28-12-1990)
Col.274

Persons Killed and Properties Damaged
by Terrorists
(Deb. 8, Vol. XIII, 09-01-1991)
Col 413

Setting up of Heavy Water Plant in Aonla
District
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 185-86

Setting up of Magnesite Factory in
Pithoragh
(Deb. 5, Vol. XIII, .04-01-1991)
Col. 302-03

Telephone Facility to Gram Panchayats
(Deb. 1, Vol. XIII, 27-12-1990)
Col 475

Trade with Japan
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 301-02

Rakesh, Shri R.N.

Ban on Advertisement of Pan Masala and
Cigarettes
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 512

Cantonments (Amendment) Bill—Consid.
and Pass
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 464
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Cell for Expeditious Disposal of Loan
Applications of Women
(Deb. 2, Vol. XIII, 28-12-1990)
Col 323

Death of Female Children
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 174-80

Delay in supply of LPG Refills
(Deb. 7, Vol. X1, 08-01-1991)
Col. 22-28

Development of Small and Medium Towns
(Deb. 3, Vol. XIII, 02-01-1991)
Col 385

DTC Buses Damaged During Anti Mandal
Commission Agitation
(Deb. 1, Vol. XIII, 27-12-1990)
Col.279

Fire at Kadamparal power station in
Madras
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 386

Foreign Secretary’s Visit to Washington
(Deb. 1, Vol. XIIl, 27-12-1990)
Col. 59

Harnessing of Tidal Energy
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 362-63

Industrial Growth
(Deb. 6, Vol. XIII, 07-01-1991)
Col.412-13

Losses Suffered by Vayudoot
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 368-70

Misuse Charges Claimed from Bhartiya
Kala Kendra

(Deb. 3, Vol. XIII, 02-01-1991)
Col. 499

New Telephone Connections in
Maharashtra and Uttar Pradesh
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 276

LOK SABHA

Newsitem Captioned “Khadi Shramic:
Majduri Mei Vriddhi Jaruri”’
{Deb. 6, Vol. XIII, 07-01-1991)
Col.414-15

Oil Exploration by Foreign Companies
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 317-19

Price of Petrol and Diesel
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 462-64

Promotion of Tourism in Uttar Pradesh
and Maharashtra
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 18290

Proposed Employment Opportunities
(Deb. 6, Vol. XIII, 07-01-1991)
Col.413-14

Seizure of Gold at Delhi Airport
(Deb. 5, Vol. XIII, 04-01-1991)
Col 297

Trade Talks with Japan
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 160

Ram Babu, ShriA.G S.

High Court at Madras (Establishment of a
permanent Bench at Madurai) Bill by
ShriA.G S. Ram Babu — Int.

(Deb. 2, Vol. XIII, 28-12-1990)
Col. 476

Opening of CGHS Dispensaries in
Nand Nagri and Shalimar Bagh
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 381

Ram Sagar, Shri
Cases Disposed of by Principal bench of
CAT

(Deb. 6, Vol. XIII, 07-01-1991)
Col. 191-92

Manufacture of Fireworks
(Deb. 8, Vol. XIII, 09-01-1991)
Col.218



NAME INDEX

Overcharging by Some Petrol pumps
Dealers in Delhi
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 393

Passenger Amenities at New Delhi Station
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 1-7

Ram Sagar, Shri (Saidpur)

Abandon of Exploratory Well in Bombay
High
(Deb. 9, Vol. X111, 10-01-1991)
Col 34849

Cases Disposed of by Supreme Court and
High Courts
{Deb. 5, Vol. XIII, 04-01-1991)
Col 185-92

Commercial Activities in Residential Units
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 431

Conversion of Telephone Exchanges into
Electronics
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 450

Director Tax Collection
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 386-87

Expansion of Private Sector Banks
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 385-86

Installation and Shifting Charges of
Telephone Connections in Delhi
(Deb. 1, Vol. XIII, 27-12-1990)
Col.204

Lack of Planning in Procurement of

Computer System
(Deb. 1, Vol. XIII, 27-12-1990)

Col. 449
Malpractices in Railways

(Deb. 7, Vol. XIII, 08-01-1991)

Col. 408-10
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Motor Insurance Claims
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 284

Need to provide electricity and diesel in
the country particularly in Eastern
Uttar Pradesh (MUR 377)

(Deb. 6, Vol. XIII1, 07-01-1991)
Col. 556-57

Performances of Nationalised Banks
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 239

Pollution Checks on Vehicles in Delhi
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 89-90

Production of Bank Accounts/Pass Books
to Income Tax Authorities
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 384-85

Rate of Interest on Amount in Savings
Bank Accounts
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 121

Road Accidents
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 451

Seizure of FDRs From Maruti Dealers
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 13741

Ram Sajiwan, Shri

Chief Election Commissioner and other
Election Commissioners (Conditions of
Service) Bill — Consid.

(Deb. 6, Vol. XIII, 07-01-1991)
Col.615-16

Recommendations of Committee on
Pending Cases in courts
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 19599

Subsidy for Purchase of Tractors
(Deb. 4, Vol. XIII, 03-01-1991)
ColL9



248 LOK SABHA
Ramachandran, Shri Mullappally Population of Elephants
ActionAgainst ULFA (ch 2, Vol. Xm, 28'12-1990)

(Deb. 8, Vol. XIII, 09-01-1991)
Col. 159-61

Coffee Prices
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 119-20

Female Infanticide
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 144

Flaring of Natural Gas
(Deb. 9, Vol. XIII,
Col. 198-99

Freedom Fighter Applications from Kerala
(Deb. 8, Vol. XIII, 09-01-1991)
Col 135-36

Hamessing of Tidal Energy
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 362-63

Import of Rubber
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 64

Kerala High Court Bench at Trivandrum
(Deb. 2, Vol. XIII, 28-12-1990)
Col.95

Konkan Railway Project
(Deb. 9, Vol. XIilI, 10-01-1991)
Col. 14041

Need to reconsider the decision to import
coconut oil from Sri Lanka (MUR 377)
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 869

Number of Flights Carried Out in Bringing
Indians from Gulf Countries

(Deb. 4, Vol. XIII, 03-01-1991)
Col. 34345

Operation of Air-Bus to Calicut
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 189-90

Pepper Export
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 353

10-01-1991)

Col. 363

Power Generation in Eighth Plan
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 10607

Power Projects During Eighth Plan
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 149

Production and Consumption of
Petroleum Products
(Deb. 9, Vol. XIII, 10-01-1991)
Col.471-84

Reduction of rice quota of Kerala
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 383

Reduction of Rice Quota of West Bengal
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 460

Rehabilitation of Guif Evacuees
(Deb. 4, Vol. XIII, 03-01-1991)
Col.437-38

Setting up of Cashew Board
(Deb. 2, Vol. XIII, 28-12-1990)
Col 350

Strike by Employees of
Telecommunications
(Deb. 1, Vol. XIII, 27-12-1990)
Col373

Tourism in Kashmir Valley
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 37

Ramamaurthy, Shri K.

Complaints Against LPG Agencies in
Outer Dethi
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 116

Head Offices of Central Public
Undertakings in Dethi
(Deb. 6, Vol. XIII, 07-01-1991)
Col.281-86



NAME INDEX

Implementation of Agricultural and Rural
Debt Relief Scheme
(Deb. 5, Vol. XIII, 04-01-1991)
Col.228-32

National Highways (Amendment) Bill by
ShriK. —Int.
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 475

One Family one Post (in Government
Service) Bill by Shri K. Ramamurthy —
Int.

(Deb. 2, Vol. XIII, 28-12-1990)
Col.473

Public Offices (Fixation of Public Holidays
and Working Hours) bill by Shri K.
Ramamurthy — Int.

(Deb. 2, Vol. XIII, 28-12-1990)
Col.474

Settlement with JMT by MMTC
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 104-05

Rameshwar Prasad, Shri

Cases Presented before MRTPC
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 295

Communal Situation in the Country and
Government failure to curb communal
Forces (AM) — Negatived
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 718

Destruction of Paddy Crops by Pests in
Bihar
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 155

FERA Violation by Industrialists and
Exporters
(Deb. 5, Vol. X111, 04-01-1991)
Col. 356-58

Foreign Drug units

(Deb. 7, Vol. XIII, 08-01-1991) |

Col.411-12
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Group Accountability Concept
(Deb. 5, Vol. XIII, 04-01-1991)
Col.77

Handing over of certain Tele-
communication Services to Private
Sector
(Deb. 4, Vol. XIII, 03-01-1991)
Col.417-18

Introduction of Acupuncture System
(Deb. 3, Vol. XIII, 02-01-1991)
Col.621

Opening of a New University in Bihar
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 724

Out of Turn Allotment of Government
Accommodation to Posts and
Telegraph Employees
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 141

Price Preference to the SSI sector
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 143 ‘

Reinstatement of dismissed Railway
Employees
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 470-72

Review of Industrial Policy
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 455-56

Setting up of Industries in Bhojpur, Bihar
(Deb. 6, Vol. XIII, 07-01-1991)
Col 110

Shifting of Car Shed from Arrah
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 151-52

Unknown Disease Among Cattle in Bihar
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 59-60

Use of Acupuncture System
(Deb. 3, Vol. XIIl, 02-01-1991)
Col. 247



250

Working and Living Condition for Women
Workers .
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 415-16

World Bank Assistance to India
(Deb. 2, Vol. XIII, 28-12-1990)
Col.211

Rana, Shri Kashiram Chhabildas
Assistance for Development of Tourism

in Gujarat
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 58

Ban on New Recruitments and Opening
of New Post Offices
(Deb. 4, Vol XIII, 03-01-1991)
Col.401-02

Conversion of Railway Lines
(Deb. 9, Vol. X111, 10-01-1991)
Col. 34748 :
Diswsydand Project in Haryana
(Deb. 4, Vol. XIlI, 03-01-1991)
Col 88

Excise Duty on Man-Made Fabrics
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 118 -

Foreign Post Office in Surat
(Deb. 4, Vol. X111, 03-01-1991)
Col. 266

Gas-Based Power Station at Gandhar

(Deb. 9, Vol. X111, 10-01-1991)
Col. 405

HPT on hills of Pavagadh

(Deb. 6, Vol. XI1I, 07-01-1991)
Col. 137

Microwave Linkage to Ahmedabad and
Rajkot
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 65-66

Natural Gas from Bombay to Pipavav
Landfall Point

(Deb. 9, Vol. XII1, 10-01-1991)
Col. 347

LOK SABHA

New International Airport in Gujarat
(Deb. 9, Vol. XIil, 10-01-1991)
Col. 404

New Railways Divisions
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 37-38

New Rajdhani Express from Bombay to
Dethi
(Deb. 7, Vol. XIII, 08-01-1991)

. Col 16364

Review of Urban Land (Ceiling and
Regulation) Act
(Deb. 3, Vol. XI1II, 02-01-1991)
Col. 720

Sait Cess Fund
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 388-89

Setting up of C-Dot Telephone Exchanges
(Deb. 1, Vol. XIII, 27-12-1990)
Col.212

Sub-Office of Controller of Imports and

Exports
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 329

Textile Modemisation Fund
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 459

Ranga, Prof. NG

Chief Election Commissioner and other
Election Commissioners (Conditions of
Service) Bill— Consid.

(Deb. 6, Vol. XIII, 07-01-1991)
Col.609-12

Deployment of Amyy in Jammu & Kashmir
(Deb. 6, Vol. XIII, 07-01-1991)
Col.25-26

Resolution Re: Measures to protect the
interests of Farmers (Reso.)—
Withdrawn
(Deb. S, Vol. XIII, 04-01-1991)
Col. 517-21

-



NAME INDEX

Statutory Resolution Re.: Approval of
Proclamation in respect of Goa
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 886

Rao, Shri J. Chokka

Allotment of Funds to Andhra Pradesh
for Railway Safety
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 171

Amount due to Andhra Pradesh Under
Family Welfare Programme
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 798

Amount Released to States Out of Central
Road Fund
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 562

Cold Storage Unit at Hyderabad Airport
(Deb. 7, Vol. XIII, 08-01-1991)
Col.379-80

Construction of Roads in Andhra Pradesh
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 154-62

Cost of Living Index
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 320

Employment to oustees of Krishna and
Godavari Project
(Deb. 7, Vol. XIII, 08-01-1991)
Col.378-79

Family Planning Drive
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 799

Loss Due to Agitation and Cancellation

of Trains
(Deb. 9, Vol. XIII, 10-01-1991)

Col.496-97

LTTE Smuggling Arms
(Deb. 6, ¥ol. XIII, 07-01-1991)
Col. 110-11

Minor Irrigation Projects, Andhra Pradesh

(Deb. 5, Vol. XIII, 04-01-1991) |,

Col. 316
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Need for improvement Quality and Salss
of ECTV .
(Deb. 6, Vol. X111, 07-01-1991)
Col. 120-21

Norms for Construction of Road Under
Inter State or Economic importance
Programme
(Deb. 1, Vol. XIIi, 27-12-1990)
Col. 158

Norms for Telecasting Regional Films on
Sunday on National Network
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 126-29

Operation of Air Bus A-320
(Deb. 7, Vol. XII1, 08-01-1991)
Col 4042

Petrochemical Projects at Visakhapatnam
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 347

Price Index
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 315

Privatisation of Non-Conventional
Sources of Energy
(Deb. 7, Vol. XIII, 08-01-1991)
Col.377-78

Recovery of Bank Loans
(Deb. 5, Vol. XIII, 04-01-1991)
Col.314-15

Reinstatement of dismissed Railway
Employees
(Deb. 9, Vol. XIII, 10-01-1991)
Col.470-72

Rise in Sale Price of Rationed Wheat and
Sugar
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 800

School Health Programme in
Andhra Pradesh
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 798
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Selection Procedure for Bank Clerks
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 147

Rao, ShriK. S.

Adherence of Reservation Policy
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 186-87

Demand and Supply of Petrolewm Products
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 23-24

Ekalakhi-Bahwrghat Railway Line (ER.)
(Deb. 9, Vol. X111, 10-01-1991)
Col 13-14

Expenditure on Bofors Investigations
(Deb. 8, Vol. X1II, 09-01-1991)
Col. 104-05

Export of Rice
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 73

Integrated Child Development Services
Projects
(Deb. 6, Vol. X111, 07-01-1991)
Col. 15

National Highway Bridges Damaged by
Floods/Cyclones in Andhra Pradesh
(Deb. 4, Vol. XIII, 03-01-1991)
Col 81-82

Production Target of CIL
(Deb. 7, Vol. X111, 08-01-1991)
Col. 104-06

Public Liability Insurance Bill — Consid.
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 498-504

Recommendation of Dhanoa Committee
(Deb. 6, Vol. XIiI, 07-01-1991)
Col. 117-18

Separate Board for Development of Trans-
Yamuna Area
(Deb. 3, Vol. X111, 02-01-1991)
Col. 222

LOK SABHA

Shifting of Industries from Walled City
(Deb. 3, Vol. X111, 02-01-1991)
Col. 519

Rao, Shri R. Gundu

Alleged Mutti Crore Rupee Tax Evasion
Racket
(Deb. 2, Vol. XII, 28-12-1990)
Col.97

Committee to Review the Pepsi Project
(Deb. 3, Vol. X111, 02-01-1991)
Col. 464

Growing size of Pakistani Army
(Deb. 6, Vol. XIII, 07-01-1991)
Col 231-32

Meeting of World Tourism Organisation
inGoa
(Deb. 4, Vol. X111, 03-01-1991)
Col 12-13

Number of Persons Killed in Punjab
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 163-70

Ram Janam Bhoomi-Babri Masjid Dispute
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 349-50

Reintroduction of A-320 Air Buses
{(Deb. 9, Vol. XIII, 10-01-1991)
Col. 51-53

Shifting of Directorate of Wheat Research
to Kamal
(Deb. 4, Vol. X111, 03-01-1991)
Col. 281

Talks between the Prime Ministers of India
and Pakistan at Male
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 309

World Bank Assistance for Indian
Railways
{Deb. 7, Vol. XIII, 08-01-1991)
Col. 138-39



NAME INDEX

Rao, Shri V. Krishna

Accidents on National Highways
(Deb. 4, Vol. XIII, 03-01-1991)
Col 283-94

Aid for Silk Production
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 261 -

Cardamom Production
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 348

Charges Against Officers of C.S.D.
Bombay
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 133-34

Coffee Export
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 4

Conversion of Miraj-Bangalore Line
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 187-88

Exporters Registered with the Trade
Development Authority
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 288-89

Floating of Bonds for Irrigation Projects
in Karnataka
(Deb. 5, Vol. XIII, 04-01-1991)
Col.287-88

Identification of New Travel Circuits
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 19-25

Increase in Bogies in Karnataka Express
(Deb. 7, Vol. XIIL. 08-01-1991)
Col. 21-22

LPG terminals at Kandia and Mangalore
(Deb. 7, Vol. X111, 08-01-1991)
Col.372-73
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Oil Refineries at Karnal and Mangalore
(Deb. 7, Vol. XIlI, 08-01-1991)
Col. 360-61

Proposal to Levy Fee on National
Highways
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 295

Reservation of Seats in Parliament and
State Legislatures for Poor
(Deb. 5, Vol. XIH, 04-01-1991)
Col. 46

Right to Work
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 19697

Role of Coast Guard
(Deb. 6, Vol. XII1, 07-01-1991)
Col. 14041

Strike by Employees of
Telecommunications
(Deb. 1, Vol. XIII, 27-12-1990)
Col.373

Strike in Super Bazar
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 719

Telecast of ‘Antim Raja’ on Doordarshan
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 148

Telecast on Serial Bible/Jesus Christ on
Doordarshan
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 420

Rathava, Shri N.J.

Committee on the Welfare of Scheduled
Castes and Scheduled Tribes-Third
Report—Presented
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 581
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Rathod, Shri Uttam

Amended Analysis of Imported Eye Drops
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 255

Cases of Evasion of Duties/Taxes
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 340

Decrease in Demand of Petroleum
Products
(Deb. 9, Vol. XIII, 10-01-1991)
Col.497-98

Disabled Persons (Rehabilitation and
Welfare) Bill by Shri Uttam Rathod —
Consid. and Withdrawn
(Deb. 2, Vol. XIII, 28-12-1990)
Col.478,518-22

Employment Generation in Private Sector
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 203-04

Export of Farm Products
(Deb. 2, Vol. XIII, 28-12-1990)
Col.211

Finalisation of Eighth Five Year Plan
(Deb. 8, Vol. XIII, 09-01-1991)
Col.363-64

Formula for Central Assistance
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 353-60

Import of Drug Intermediates for
Manufacture of Anti T.B. Drugs
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 148

Loss Due to Agitation and Cancellation
of Trains
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 49697

Loss due to grounding of A-320 Airbuses
(Deb. 9, Vol. XIII, 10-01-1991)
Col.419-20
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Narmada Sagar Project
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 395

Passenger Amenities at New Dethi Station
(Deb. 9, Vol. XIII, 10-01-1991)
Col.5

Pollution Level in Delhi
(Deb. 2, Vol. XIII, 28-12-1990)
Col.29

Price of Petrol and Diesel
(Deb. 9, Vol. XIlI, 10-01-1991)
Col. 462-64

Ram Janm Bhoomi-Babri Masjid Dispute
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 349-50

RBI Guidelines for Opening of Letters of
Credit
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 158-59

Resolution Re. Measures to protect the
interests of Farmers (Reso.) -
Withdrawn
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 53841

Shipment of Food Supplies to Kuwait
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 182

Statutory Resolution Re.: Approval of
Proclamation in respect of Goa
(Deb. 3, Vol. X111, 02-01-1991)
Col. 885

Rathor,Df. Bhagwan Dass

Pay Scale of Hindi Translators
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 136-37

Rawat, Prof. Rasa Singh

Air Centres and Doordarshan Kendras in
Rajasthan
(Deb. 6, Vol. XIII, 07-01-1991)
Col.406-07



NAME INDEX

Bisalpur Project of Rajasthan
(Deb. 4, Vol. XIII, 03-01-1991)
Col.277-78

Broadcast and Telecast of Programmes in
Sanskrit
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 408-09

Cantonments (Amendment) Bill —
Consid. and Pass
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 466

Cases Disposed of by Supreme Court and
High Courts
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 185-92

Conversion of Ahmedabad-Dethi Line
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 246

Diplomatic Relations with Foreign
Countries
(Deb. 4, Vol. XIII, 03-01-1991)
Col.276-77

Disabled Persons (Rehabilitation and
Welfare) Bill by Shri Uttam Rathod —
Consid. and Withdrawn
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 501-02

Filling up Vacancies in Jodhpur and Jaipur
Benches of Central Administrative
Tribunal
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 40506

Formulation of Eighth Five Year Plan

- (Deb. 6, Vol. XIII, 07-01-1991)
Col. 96-99

Indian Wool Industry
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 461

Industrial Development of Rajasthan
(Deb. 6, Vol. XIII, 07-01-1991)
Col.407-08
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Loss due to grounding of A-320 Airbuses
(Deb. 9, Vol. XIII, 10-01-1991)
Col 41920

Need to declare Ajmer district of Rajasthan

~ an industrially backward district
(MUR377)
(Deb. 10, Vol. XIfI, 11-01-1991)
1. 106

Oil and Gas Exploration in Rajasthan
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 14446

Palace o Wheel Trains
(Deb. ¢, Vol. XIII, 08-01-1991)
Col. 13588

Power Requirgment in Rajasthan
(Deb. 7, Wel. XIII, 08-01-1991)
Col. 224-25

Production of Foodgrains
(Deb. 4, Vol. XIII, 03-01-1991)
Col.275-77

Reorganisation of Post Master General’s
Office in Rajasthan
(Deb. 4, Vol. X111, 03-01-1991)
Col. 799

Solution of Drinking Water Problem in
Rajasthan
(Deb. 4, Vol. X1II, 03-01-1991)
Col.278-79

Trade with USSR and Germany
(Deb. 5, Vol. XIII, 04-01-1991)
Col.378-81

Rawat, Shri Harish

Bank Loans in District Almora
(Deb. 5, Vol. XI1II, 04-01-1991)
Col.392-93

Bureau fax Services
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 439

Cantonments (Amendment) Bill -~
Consid. and Fass
(Deb. 2, Voi. XIII, 28-12-1990)
Col. 452
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Chief Election Commissioner and other
Election Commissioners (Conditions of
Service) Bill—Consid. and Pass
(Deb. 7, Vol. X111, 08-01-1991)
Col. 510-12

Difficulties of Fortnightlies Published from
Rural Areas/Small Towns
(Deb. 6, Vol. XIII, 07-01-1991)
Col.432-33

Disapproval of Reserve Bank of India
(Amendment) Ordinance, 1990;
Reserve Bank of India (Amendment)
Bill and Reserve Bank of India
(Amendment) Bill, As Passed by
Rajya Sabha—Consid. and Pass
(Deb. 8, Vol. XIII, 09-01-1991)
Col.625-27

Electrification of Hilly Areas in
Uttar Pradesh
(Deb. 7, Vol. XIII, 08-01-1991)
Col.5-10

Expansion of Airports in U.P.
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 357

Expansion of Ranibagh Unit of HMT
Limited
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 161-63

Foreign Tourists
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 36-38

Functioning of Doordarshan Kendras in
UP.
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 217-20

Ground Duties to Air Hostesses
(Deb. 7, Vol. XI1II, 08-01-1991)
Col.357-58

Handloom Training Centres
(Deb. 3, Vol. X111, 02-01-1991)
Col.472

LOK SABHA

Hydro-Electric Projects of Uttar Pradesh
(Deb. 7, Vol. X111, 08-01-1991)
Col. 350-56

Import of Raw Material
(Deb. 6, Vol. XIII, 07-01-1991)
Col.312-14

Increasing Desert in Rajasthan
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 393-94

Laying of Transmission Line Along with
Dhauli Ganga Projects
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 141

Loss due to grounding of A-320 Airbuses
(Deb. 9, Vol. X111, 10-01-1991)
Col.419-20

Losses incurred by the Hotel Corporation
of India
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 358

Nationalisation of Peerless General
Finance and Investment
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 250

Need to provide adequate facilities to
weekly and fortnightly local newspaper
(MUR 377)

(Deb. 10, Vol. XIII, 11-01-1991)
Col. 103

New Telephone Exchange at Almora
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 166

Non Settiement of dispute of employees
of NABARD (CA)
(Deb. 6, Vol. XHI, 07-01-1991)
Col. 550-52

Public Call Offices in Almore
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 357

Rail-Cum-Road Reservation in Hilly Areas
of U.P.
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 24445



NAME INDEX

Resolution Re.: Places of Religious
Significance (Reso.)
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 564-66

Service Conditions of Telecom
Commission Employees
(Deb. 4, Vol. XIII, 03-01-1991)
Col.437-38

Setting up of Industries in Uttar Pradesh
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 385-86

Setting up of Magnesite Factory in
Pithoragarh
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 30203

Shifting of Central Pulp and Paper
Research Institute
(Deb. 6, Vol. XIII, 07-01-1991)
Col.431-32

Sick Tea Gardens in Uttar Pradesh
(Deb. 2, Vol. XIII, 28-12-1990)
Col 102

STD Facility in all Sub-Divisional
Headquarters in Hill Areas
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 356

Supply of Drinking Water in Rural Areas
of Uttar Pradesh
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 356

Talks between the Prime Ministers of India
and Pakistan at Male
(Deb. 1, Vol. X111, 27-12-1990)
Col. 309

Tea Leaves Processing Units in U.P.
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 393

Upgradation of Cities
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 251
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World Bank Assistance for Social Forestry
Programme in Uttar Pradesh
(Deb. 2, Vol. XIII, 28-12-1990)
Col.374

Ray, Dr. Sudhir

Appeal in Syed Modi Murder Case
(Deb. 8, Vol. XIII, 09-01-1991)
Col 54

Deménds for Supplementary Grants
(General) 1990-91
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 788-90

Electrification and Doubling of Bandel-
Katwa Section
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 415

New Train Between Delhi and Howrah
(Deb. 9, Vol. XIII, 10-01-1991)
Col.415

Plan to Expand Tourism
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 448

Plans for Oil and Natural Gas Exploration
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 41

Review of Import and Export Policy
(Deb. 2, Vol. XIII, 28-12-1990)
Col.273

World Bank Assistance to India
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 211

Raychaudhburi, Shri Sudarsan

Action against Industrial Houses
Discharging Effluents in Rivers
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 84

Disneyland Project in Haryana
(Deb. 4, Vol. XIII, 03-01-1991)

- Col. 88
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Statutory Resolution Re.: Approval of
Proclamation in respect of Goa
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 878

World Bank Assistance to India
(Deb. 2, Vol. X111, 28-12-1990)
Col.211

Reddy, Shri B.N.

Assistance Offered by California Energy
Commission for Power Plants
(Deb. 9, Vol. XII1, 10-01-1991)
Col.416-17

Declaration of Roads as National
Highways in Andhra Pradesh
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 303

Distribution of Steel Material by BSO of
SAIL
(Deb. 5, Vol. XII1, 04-01-1991)
Col. 14546

Distribution of Steel Materials by BSO of
SAIL, New Dethi
(Deb. S, Vol. XIII, 04-01-1991)
Col.255-56 :

Irrigation Projects of Andhra Pradesh
(Deb. 1, Vol. XIIl, 27-12-1990)
Col 42

National Housing Policy
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 815

Need for a new National Housing Policy
(MUR377)
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 554-55

New Coach Factories
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 416

Opening of CGHS Dispensaries in Nand
Nagri and Shalimar Bagh
(Deb. 3, Vol. X111, 02-01-1991)
Col. 381

LOK SABHA

Privatisation of Catering on Railways
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 42

Procurement of Indigenous Raw Material
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 254-55

Review of Finding of Special Team on
Drug Companies
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 320-22

Setting up of Family Courts
(Deb. 2, Vol. XI1I, 28-12-1990)
Col. 126

Smuggling Activities in Tamil Nadu
(Deb. 5, Vol. X111, 04-01-1991)
Col. 382-84

UtilisationofNaun_lGas
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 32-33

Welfare Schemes for Weaker Sections in
Andhra Pradesh
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 192-93

Reddy, ShriP. Narsa

Continued Rise in Prices of Essential
Commodities in the Country (DUR 193)
(Deb. 7, Vol. XIiI, 08-01-1991)
Col.532-34

Linking of Adilabad to Delhi-Nagpur
Route
(Deb. 7, Vol. XII1, 08-01-1991)
Col. 14546

Need to exempt small scale cotton oil
extraction plants from obtaining
licences (MUR 377)

(Deb. 9, Vol. XIII, 10-01-1991)
Col.607-08

Price of Cotton
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 502



NAME INDEX

Reddy, Shri Rajamohan -
Allocation of Paper to States

(Deb. 3, Vol. XIII, 02-01-1991)
Col. 294

Allocation to Andhra Pradesh under
Nehru Rozgar Yojana
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 252

Checking of Infiltration
(Deb. 6, Vol. XIIlI, 07-01-1991)
Col.411-12

Closure of Establishment by Tea
Companies in Assam
(Deb. 2, Vol. XIII, 28-12-1990)
Col.319

Conversion of Manual Telephone
Exchanges into Electronics in Andhra
Pradesh
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 123

Drinking Water Supply Scheme for

Kanigiri
(Deb. 4, Vol. XIII, 03-01-1991)
Col.271-712

Exodus of Minorities from Bangladesh
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 436

Financing of Rural Electrification

Programme
(Deb. 7, Vol. XIII, 08-01-1991)
Col.281-82

Heavy Industry in Andhra Pradesh
(Deb. 6, Vol. XIII, 07-01- 1991)
Col. 222

Items under Essential Commodities Act
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 794

Loss due to Agitation and Cancellation of
Trains
(Deb. 9, Vol. XII, 10-01-1991)
Col.496-97
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Loss of Life and Property during Anti-
Mandal Commission Agitations
(Deb. 8, Vol. XIII, 09-01-1991)
Col.46-52

Losses Suffered by Vayudoot
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 368-70

Number of Persons Killed in Punjab
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 163-70

Oil Drilling in Andhra Pradesh
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 358-59

Power Availability
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 10-15

Private Sector Participation in Power
Generation
(Deb. 9, Vol. XIII,
Col. 498-506

Programmes for the Welfare of Women and
Children
(Deb. 6, Vol. XIII, 07-01-1991)
Col.410-11

Public Sector Undertakings under MRTP
Act
(Deb. 8, Vol. XIII, 09-01-1991)
Col 388

Relations with Pakistan
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 331

Setting up of Gas based Power Plants in
Andhra Pradesh
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 123-28

Setting up of Legislative Council in
Andhra Pradesh
(Deb. 2, Nol. XIII, 28- 02 -1990)
Col. 69 _

Setting up of Power Projects in Andbra
Pradesh \

. (Deb. 7, Vol. XIII, 08-01-1991)
Col.274-81

10-01-1991)
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Smuggling Activitics in Tamil Nadu
(Deb. S, Vol. XIII, 04-01-1991)
Col. 382-84

Supply of Coal to Vijayawada Thermal
Power Station
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 150-51

Reddy, Shri Y.S. Rajasekhar

Alleged Accusation by Pakistan High
Commission in India
(Deb. 1, Vol. XIII, 27-12-1990)
Col 322

Assessment of Indian Economy
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 125

Clearance of Uddanam Area Project under
ARWSP
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 56

Ecology Observation Station
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 300

Electrification  of
Visakhspatnam Line
(Deb. 9, Vol. X1II, 10-01-1991)
Col. 196

Foreign Exchange Reserves
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 300

Functioning of National Commission for
Scheduled Castes and Scheduled
Tribes
(Deb. 8, Vol. XIII, 09-01-1991)
Col.62

Impact of Gulf Crisis on Trade Gap
(Deb. 2, Vol. XII1, 28-12-1990)
Col. 299

Imposition of Gulf Surcharge
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 298

India’s Debacle in Beijing Asian Games
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 762

Vijayawada
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indians Evacuated from Gulf Countries
(Deb. 1, Vol. XIII, 27-12-1990)
Col.299

INS Andaman
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 365

Kalpakkam Fast Breeder Test Reactor
(Deb. 6, Vol. X111, 07-01-1991)
Col.241

Liberalisation Schemes to Attract Foreign
Investment
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 343-76

Losses Suffered by Vayudoot
(Deb. 7, Vol. XII1, 08-01-1991)
Col. 368-70

Madras Aromatic Project
(Deb. 9, Vol. XIII, 10-01-1991)
Col 44243

National Commission on Population
(Deb. 3, Vol. X111, 02-01-1991)
Col. 294

New Agricultural Policy
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 282

Number of Flights carried out for bringing
Indians from Gulf Countries
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 34345 }

Position of Edible Oils in the Country
(Deb. 1, Vol. XIII, 27-12-1990)
Col 322

Power Plants at Ibrahimpatnam and
Muddamur (A.P)
(Deb. 9, Vol. XIII, 10-01-1991)
Col 44142

Sea Food Export
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 14245

Shortage of Telephone Exchange

Equipments
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 59



NAME INDEX

White Paper on Situation in Kashmir,
Punjeb and Assam
(Deb. 8, Vol. XIlI, 09-01-1991)
Col. 364

Roy, ShriA.K.

Atomic Energy Production
(Deb. 8, Vol. XIII, 09-01-1991)
Col.34149

Average Ash Percentage of Washeries
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 14647

Canalisation Policy for Export of Mica
(Deb. 2, Vol. XIII, 28-12-1990)
Col.275

Closed Industrial Units
(Deb. 6, Vol. XIII, 07-01-1991)
Col.206-16

Continued Rise in Prices of Essential
Commodities in the Country (DUR 193)
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 534-37

Cost of Production at Bokaro Steel Plant
(Deb. S, Vol. XIII, 04-01-1991)
Col. 77-82

Demand and Production of Mica
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 194

Durgavati Barrage Project
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 263

Elections in Punjab, Jammu and Kashmir

and Assam
(Deb. 8, Vol. XII1, 09-01-1991)

Col.29
Facilities/Amenities to Members of

Parliament
(Deb. 7, Vol. XIII, 08-01-1991)

Col. 73-76

Manpower of MITCO
(Deb. 2, Vol. XIII, 28-12-1990)
Col.275
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Need to re-instate the victimised Railway
Employees (MUR 377)
(Deb. 10, Vol. XIII, 11-01-1991)
Col.99

Number of Arms Recovered in Assam,
Punjab and J&K
(Deb. 8, Vol. XIII, 09-01-1991)
Col.438-52

Number of Persons Killed in J&K in
Territorists Violence
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 399-400

Number of Persons Killed in Punjab
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 163-70

Performance by Sindri Unit of Fertilizer
Corporation of India
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 112

Performance of BCCL
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 81-83

Performaace of Captive Power Plant of
Sindri Unitof F.C.I.
(Deb. 1, Vol. XIII, 27-12-1990)
Col 264

Performance of Fertilizer Corporation of
India
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 467

Performance of MITCO
(Deb. 2, Vol. XIII, 28-12-1990)

Col. 197

Posts of Class II Officers
(Deb. 7, Vol. XIII, 08-01-1991)
Col.297

Production and Consumption of
Petroleum Products
(Deb. 9, Vol. XIII, 10-01-1991)
Col.471-84

R&D Division in Mica

" (Deb. 2, Vol. XIII, 28-12-1990)
Col. 63
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Reinstatement of Dismissed Railway
Employees
(Deb. 9, Vo!. XIII, 10-01-1991)
Col.470-72

Renovation of Sindri Unit of FCI
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 262-63

Research in Science and Technology
(Deb. 6, Vol. X1II, 07-01-1991)
Col.112-14

Right to Work
(Deb. 6, Vol. X111, 07-01-1991)
Col. 196-97

Scientists and Research Officers in
Hindustan Fertilizer Corporation, Sindri
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 469

Service to Dependents of Deceased
Employees
(Deb. 4, Vol. XIl1, 03-01-1991)
Col. 436

Situation in Punjab (DUR 193)
(Deb. 10, Vol. XIII, 11-01-1991)
Col. 209-14

Statutory Resolution re. Approval of
Presidential Proclamation in Relation
to State of Assam and Demands for
Supplementary Grants (Assam),
199091
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 74347

Transport Permit to Ex-servicemen
(Deb. 6, Vol. XI1II, 07-01-1991)
Col.297

Unauthorised Occupation of Quarters of
FCl at Sindri

(Deb. 4, Vol. X111, 03-01-1991)
Col. 65-66

LOK SABHA

Vigyan Jatha
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 44143

Roy, Shri Haradhan

Bi-partite Wage Agreements in Coal
Industry
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 34-36

Frequency of Asansol Barddhaman Local/
Passenger Trains
(Deb. 9, Vol. X111, 10-01-1991)
Col. 345

Investment by Australia in Coal Mining
Industry
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 34547

Modemisation of IISCO
(Deb. 2, Vol. XIl1, 28-12-1990)
Col. 11

Package with ACC-Babcok Limited
(Deb. 7, Vol. XIII, 08-01-1991)
Col.297-98

Revitalisation of Bharat Opthalmic Glass
Limited and Cycle Corporation of India
Limited
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 109

Role of ECL in Industrial Development
(Deb. 7, Vol. X111, 08-01-1991)
Col. 4748

TTE/Coach Conductor for each Rail

Compartment
(Deb. 7, Vol. XI1I, 08-01-1991)
Col.298

Roypradhan, Shri Amar

Decisions taken during Oct.-Nov., 1990
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 164

FERA Viplation by Industrialists and

Exporters
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 356-58



NAME INDEX

Investment by Public Financial
Institutions in Haldia Petrochemical
Project
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 119

Outcome of SAARC Summit at Male
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 337

Release of Detenues in Punjab and J&K
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 159

World Bank Assistance to India
(Deb. 2, Vol. XIII, 28-12-1990)
Col.211

Sadul, Shri Dharmanna Mondayya

Expension of Teleccommunication Facilities
in Maharashtra
(Deb. 1, Vol. XIII, 27-12~1990)
Col. 189

Expert Committee on Bodo Issue
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 366-67

Formula for Central Assistance
(Deb. 8, Vol. XIII, 09-01-1991)
Col.353-60

India’s Debacle in Beijing Asian Games
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 762

Jharkhand Issue
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 365-66

Loans Advanced for Self-Employment
Ventures
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 220-22

National Development Council Meeting
(Deb. 6, Vol. XIII, 07-01-1991)
Col.255-56

Privatisation of Catering on Railways
(Deb. 9, Vol. XIII, 10-01-1991)
Col.42
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Production and Export of Handloom and
Powerloom
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 428

Production of Films on Communal
Harmony
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 62-63

Underground Storage System for Natural
Gas in Eastern Sector
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 235

Sahay, Shri Subodh Kant

Statutory Resolution re: Approval of
Proclamation in respect of Goa
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 869-72, 892-95

Sai, ShriA. Larang

Ration Allowance to Delhi Police
Personnel
(Deb. 6, Vol. XIII, 07-01-1991)
Col.273-74

Sait, Shri Ibrahim Sulaiman

Communal Situation in the Country and
Government failure to curb Communal
Forces (AM) — Negatived
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 710

Samad, Shri Abdul

Allotment of Petrol/Diesel Pumps
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 173-88

Bifurcation of Punjab Wakf Board
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 125-26

Capacity Utilisation in Steel Plants
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 88

Consumption of Petroleum and Petroleum
Products
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 162-70



264

Current Affairs Programmes of AIR and
Doordarshan
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 108-09

Expenditure incurred on Haj Mission,
1990
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 552

Export and Imports with ESCAP and
SAARC Region
(Deb. S, Vol. XIII, 04-01-1991)
Col 20104

Foreign Tourists
(Deb. 4, Vol. XIII, 03-01-1991)
Col 36-38

Funds to States under Rural Development
Programme
(Deb. 4, Vol. XIII, 03-01-1991)
Col 212-56

Increase in Air Fares
(Deb. 9, Vol. XIII, 10-01-1991)
Col 368-69

India’s Stand at Uruguay Round of GATT
Nesoti
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 285

Indians Evacuated from Gulf Countnes
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 299

Issue of Commemorative Postal Stamps
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 143

Issues Discussed by UN Commission on
Human Rights on Minorities
(Deb. 1, Vol. XIiI, 27-12-1990)
Col. 549

Kalpakkam Fast Breoder Test Reactor
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 241

Loss due to grounding of A-320 Airbuses
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 419-20

LOK SABHA

Number of Militants in Detention in
Punjab
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 435

Number of Persons Killed in J&K in
Terrorists Violence
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 399-400

Number of Persons Killed in Punjab
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 163-70

Number of Persons Killed/Arrested on
J&K Border
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 435-36

Persons under Detention in J&K
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 465

Projects on Mahananda Basin
(Deb. 4, Vol. XIII, 03-01-1991)
Col.211-12

Properties Left Behind in Gulf Countries
by Indian Evacuses
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 400

Raw Jute Production
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 217

Rising Inflation
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 343

Survey regarding Migrant Labour
(Deb. 6, Vol. XIII, 07-01-1991)
Col 434

Utilisation of Funds under Jawshar Rozgar
Yojana
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 349-70

Sanyal, Shri Manik

Commercial Borrowings
(Deb. 5, Vol. X111, 04-01-1991)
Col. 359-60



NAME INDEX

Losses Suffered by Vayudoot
(Deb. 7, Vol. XII1, 08-01-1991)
Col.367-70

ONGC Projects Cleared
(Deb. 7, Vol. XIiI, 08-01-1991)
Col. 363-64

Settlement with JMT by MMTC
(Deb. 5, Vol. XIil, 04-01-1991)
Col. 104-05

Telephone Connections to Aizawl Centre
of Doordarshan
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 19596

Saroj, Shri Sarju Prasad

Flood Affected Villages in Hoshiarpur
District of Punjab
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 243

Streamline the Procedure of ‘C’ and ‘D’
Forms
(Deb. 3, Vol. XIII, 02-01-1991)
Col.259

Sathe, ShriYasant

Cement Prices
(Beb. 8, Vol. XIII, 09-01-1991)
Cot.337-39 .

Commercial Borrowings
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 359-60

Decision taken at COMINAC-II1
(Deb. 6, Vol. XIII, 07-01-1991)
Col.243

Development of Telecommunications and
Postal Services in Vidarbha Region of
Maharashtra
(Deb. 1, Vol. XIIl, 27-12-1990)
Col.218

Expansion of Private Sector Banks

-(Deb. §, Vol. XIII, 04-01-1991),

Col. 385-86
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Failure of Government to uphold
provisions of Tenth Schedule of the
Constitution (AM)

(Deb. 8, Vol. XIII, 09-01-1991)
Col. 520-22

Formation of Construction Industry
Development Board
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 33941

Irregularity in Award of Iron and Steel
Contract by Sail Stock Yard Kalamboli,
New Bombay
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 357-59

Irrigation Projects of Maharashtra Pending
Clearance
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 360-61

Merger of UCO Bank
(Deb. 2, Vol. X1, 28-12-1990)
Col.98

Modernisation of Textile Units in Vidarbha
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 754

New Satellite Series — GRAMSAT
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 18

New Sugar Licences
(Deb. 3, Vol. XIII, 02-01-1991)
Col.207

Recruitment in Central Government
Offices and Public Undertakings
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 10-27

Report of Court of Enquiry into Airbus
A-320 Crash at Bangalore
(Deb. 9, Vol. XIII 10-01-1991)
Col.486-87 -7

Setting up of Development Boards in

Backward Regions
(Deb. 8, Vol. XIIl, 0901 1991)

Col. 336-37



266

Steel Prices
{Deb. S, Vol. XIII, 04-01-1991)
Col 181-82

Supply of Coal to Small Industrial Units
(Deb. 9, Vol. XIII, 10-01-1991)
Col.242-44

Thapar-Dupont tie-up
(Deb. 7, Vol. X111, 08-01-1991)
Col. 122

Transmission and Distribution Losses
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 18990

Satheedevi, Shrimati

Widening of Ambit of Freight Equalisation
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 173

Save, Shri Moreshwar

Award of Certificate of Service to Indian
Naval Officers
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 194-95

Bodo Volunteers
(Deb. 6, Vol. XIi1, 07-01-1991)
Col. 454

Migrant Teachers of Vishwa Bharati
Schoo! in Kashmir
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 509

Need to take action against the
management and institute a judicial
probe into ‘the fire accident at
Maharashtra Gas Crackers complex at
Nagothane in Raigad District,
Maharashtra (MUR 377)

(Deb. 9, Vol. XIII, 10-01-1991)
Col.611-12

Permission to private agencies for
operating Air Taxis
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 358-60

Public Liability Insurance Bill — Consid.
(Deb. 5, Vol. X111, 04-01-1991)
Col. 514-15

LOK SABHA

Rehabilitation of Gulf Evacuees
(Deb. 4, Vol. XIII, 03-01-1991)
Col.436-37

Transfer of Minority Community
Employees in Banks
(Deb. 5, Vol. XIII, 04-01-1991)
Col.223-24

Sayeed, Shri P.M.
Appointment on Compassionate Ground
nDTC
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 502

Conversion of Telepbone Exchanges into
Electronic Exchanges
(Deb. 4, Vol. XII1, 03-01-1991)
Col. 179-80

Income from Sword of Tipu Sultan
(Deb. 8, Vol. XIII, 09-01-1991)
Col.91

Operation of Air Bus A-320
(Deb. 7, Vol. XIII, 08-01-1991)
Col 4042

Uniformity in Pay Scales and Facilities in
ICAR
(Deb. 1, Vol. X111, 27-12-1990)
Col 141

Waiting list for Transfer/Shifting of
Telephone Connections in Dethi
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 501

Scindia, Shri Madbavrao
Assistance to Bhopal Gas victims

(Deb. 9, Vol. XII1, 10-01-1991)
Col. 19396

Cost of Living Index
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 320

Creation of Judicial Post of Public
Defenders for Women
(Deb. 2, Vol. XII1, 28-12-1990)
Col. 364



NAME INDEX

D.A. to Public Sector Employees
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 319-24

Damage Caused by Floods in Gwalior
Chambal Region
(Deb. 4, Vol. XIII, 03-01-1991)
Col.418-19

Electrification of J.J. Colonies in Delhi
(Deb. 7, Val. XIII, 08-01-1991)
Col. 42

External Debt
(Deb. 2, Vol. XIII, 28-12-1990)
Col.215

Flaring of Natural Gas
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 198-99

Increase in Auto-Rickshaw and Taxi Fares
in Dethi ’
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 510

Literacy Mission
(Deb. 3, Vol. XIII, 02-01-1991)
Col.244

LPG Terminals at Kandia and Mangalore
(Deb. 7, Vol. XIII, 08-01-1991)
Col.372-73

New Agriculture Policy
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 510

New Formula for Implementation of
Mandal Commission Report
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 54-55

Package of Economic Measures for J&K
(Deb. 6, Vol. XIII, 07-01-1991)
Col.455-57

Pak’s Nuclear Capability
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 449-50

People Below Poverty line in Rural/Urban
Areas

(Deb. 6, Vol. XIII, 07-01-1991) |.

Col. 24243
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Population of OBCs
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 361

Prevention of AIDS
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 767

Price of Cement
(Deb. 6, Vol. XIIi, 07-01-1991)
Col. 23740

Refund of Excise Duty to Manufacturers .
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 19

Reservation of Jobs for Women
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 360

Resettlement of Narmada Sagar Project
Oustees
(Deb. 1, Vol. XIIl, 27-12-1990)
Col. 274

Right to Work
(Deb. 6, Vol. X1II, 07-01-1991)
Col. 196-97

Setting up of Oil Refinery in Numaligarh,
Assam
(Deb. 7, Vol. X111, 08-01-1991)
Col. 380-81

Supply of Coal to Cement Industry
(Deb. 7, Vol. X111, .08-01-1991)
Col. 34849

Supply of Natural Gas in Bombay
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 380

Support Price for Farm Produce
(Deb. 1, Vol. XIlI, 27-12-1990)
Col. 38

Symposium on Emergence of Racism in
Fiji
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 509

Under Invoiced Imports
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 156-57



268

Unemployment Problem
(Deb. 6, Vol. X111, 07-01-1991)
Col. 181-82

US Aid to Pakistan
(Deb. 4, Vol. X111, 03-01-1991)
Col. 420-21

Visit of Prime Minister in Nepal
(Deb. 4, Vol. XIIl, 03-01-1991)
Col. 90-91

‘World Bank Assistance to India
(Deb. 2, Vol. XIH, 28-12-1990)
Col.211-12

Selvam, Shri Kanchi Pannoer

Continued Rise in Prices of Essential
Commodities in the Country (DUR 193)
{Deb. 7, Vol. XIII, 08-01-1991)
Col. $57-58

Electrification of Railway Line between
Ksncheepuram and Chingleput
{Deb. 7, Vol. XIII, 08-01-1991)
Col. 19798

Soma, Shri Shikiho

Adeption of Revised Pay Scale of
Amistance and Stenographers
Dedb. 2, Vol. X111, 28-12-19%0)
fe bgl
Election Commissioners (Conditions of
Service) Bill—Consid. and Pass
{Debd. 7, Vol. XilI, 08-01-1991)
Col 30307

{Dad. 9, Vol. XIII, 10-01-1991)
Col. 486

Digital Telephone Exchange in Kohima
@eb. 1, Vol. X1, 27-12-1990)
Col. 471

‘Essential Deugs under Price Contro}
@eb. 9, Vol. XI11, 10-01-1991)
Tel3® -

LOK SABHA

Financial Aid to Nagaland
(Deb. 2, Vol. XI1I1, 28-12-1990)
Col. 117
First Class Reservation Quota in Dimapur
Booking Office
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 113
Formulations under price control
(Deb. 9, Vol. XI11, 10-01-1991)
Col. 407

Housing Facilities to Officials of Bank of
India
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 165-67

Lack of Facilities at Dimapur Airport
(Deb. 9, Vol. X111, 10-01-1991)
Col. 405-06

LPG Agencies in Kohima and Dimapur
(Deb. 9, Vol. XII, 10-01-1991)
Col. 40708

Opening of New Post Offices and Branch
Post Offices in Nagaland
(Deb. 1, Vol. X111, 27-12-1990)
Col. 205

Pension Scheme for Bank Employees
{Deb. 2, Vol. XIilI, 28-12-1990)
Col. 115

Settlement of Niga Political Problem
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 425-26

Speed Post Service in Kohima and
Di fistricts of Nagalsnd
(Deb. 1, Vol. XIilI, 27-12-1990)
Col 472

Statutory Resolution re. Approval of
Presidential Proclamation in Relation
to State of Assam and Demands for
Suppiementary Grants (Assam),
199091
(Deb. 9, Vol. X1II, 10-01-1991)
Col. 73943



NAME INDEX

Supply of Essential Commodities to
Nagaland
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 341

Transmission Equipments of Air, Kohima
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 194-95

Writing Off Agricultural Debt
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 258

Sen, Shri Ashoke Kumar

Failure of Government to uphold
provisions of Tenth Schedule of the
Constitution (AM)

(Deb. 8, Vol. XIII, 09-01-1991)
Col. 53942

Shah, Shri Babubhai Meghji

Capacity of Utilisation of Milk Powder
Plants
(Deb. 1, Vol. XIII, 27-12-1990)
Col.241

India’s Debacle in Beijing Asian Games
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 762

Oil ion in Kutch
(Deb. 9, Vol. XIII, 10-01-1991)
Col.315-16

Sale of Dhara Oil
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 153-54

Utilisation of Pulping Facility by Paper

Mills _
(Deb. 8, Vol. XHI, 09-01-1991)

Col.22-24
Shah, Shri Jayaatiial Virchandbbai
Central Agricultursi University Bill—Int.
(Deb. 10, Vol. XIII, 11-01-1991)
Col 91

Cocoanwelopmlchud-—Bleeﬁon
{Deb. 1, Vol. XIl1, 27-_12-1990)

Col. 598
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Sharma, Shri Chiranji Lal

Consumption of Petrol and Diesel
(Deb. 9, Vol. XIII, 10-01-1991)
Col.311-16

Electrification of Trains on Worthern
Railways
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 235-36

Kashmiri Migrants ,
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 19597

New Agricultural Research Institute at
Kamnal
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 198-99

Number of Militants in Detestion n
Punjab
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 435

Number of Persons Killed in J&K in
Terrorists Violeace
(Deb. 8, Vol. X1, 09-01-1991)
Col. 399-400

Number of Persons Killed in Punjab
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 163-70

Prices of Cement, Edible Oil and Puless
(Deb. 3, Vol. XII1, 02-01-1991)
Col. 487

Relief to Kashmiri Migrants
(Deb. 8, Vol. X111, 09-01-1991)
Col.335-36

Requirement of Biankets for Armed Forces
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 189

Rising Inflati
(Deb. 2, Vol. XIII, 28-12-1990)
Col 343

Sutlej-Yamune Link Canal
- (Deb. 1, vol. XIIl, 27-12-1990)
Cot. 239
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Sharma, Shri Dharm Pal

Chief Election Commissioner and other
Election Commissioners (Conditions of
Service) Bill—Consid. and Pass
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 491-93

Continued Rise in Prices of Essential
Commodities in the Country (DUR 193)
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 544-46

Disapproval of the Jammu and Kashmir
Criminal Law (Amendment) Ordinance,
1990 and Jammu and Kashmir Criminal
Law Amendment (Amending) Bill and
Demands for Supplementary Grants
(Jammu and Kashmir), 1990-9]—
Consid. and Pass
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 807-14

Jammu and Kashmir Appropriation Bill—
Int., Consid. and Pass
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 84142

Shastri, Shri Anil

Loss in Operation of Trains
(Deb. 7, Vol. X111, 08-01-1991)
Col. 192

Shastri, Shri Kapil Dev

Continued Rise in Prices of Essential
Commodities in the Country (DUR 193)
(Deb. 7, Vol. XII1, 08-01-1991)
Col 570

Need to conduct UPSC Examinations in
all Indian languages (MUR 377)
(Deb. 10, Vol. X111, 11-01-1991)
Col.98

Situation in Punjab (DUR 193)
(Deb. 10, Vol. XIII, 11-01-1991)
Col. 159-62

Shastri, Shri Yamuna Prasad

Assault on Former P.M. Shri V.P. Singh
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 156-57

LOK SABHA

Benami Transfers of Land
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 385-86

Capacity Utilisation of Jawharlal Nehru
Port
(Deb. 4, Vol. XIII, 03-01-1991)
Col.384-85

Condition of Labourers in South Eastern
Coalfields Limited
(Deb. 7, Vel. XIII, 08-01-1991)
Col. 35-37

Development of Tourist Places in Madhya
Pradesh
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 546

Exports and Imports
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 206

Fruit Processing Industry in Madhya
Pradesh
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 764

India’s Stand at Uruguay Round of GATT
Negotiations
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 285

Need to set up a bench of Madhya
Pradesh High Court in Rewa, Madhya
Pradesh (MUR 377)

(Deb. 8, Vol. X111, 09-01-1991)
Col. 595-96

Right to Work
(Deb. 6, Vol. XII1, 07-01-1991)
Col. 19697

Rupee Value
(Deb. 2, Vol. XIII, 28-12-1990)
Col.43

Satna-Rewa Railway Line
(Deb. 9, Vol. XHI, 10-01-1991)
Col. 3940

Setting up of Telephone Exchange and
Sub-Post Office at Devitalab, M.P.
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 165



NAME INDEX

Superfast Train Between Satna and
Bhopal
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 408

Transhipment Terminal at Cochin/
Jawaharlal Nehru Port
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 107

Water Pollution due to Orient Paper Mill
in Shahdol District of M.P.
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 17-24

Shekhada, Shri Govindbhai Kanjibhai
Conversion of Rajkot-Veraval Line

(Deb. 7, Vol. XIII, 08-01-1991)
Col. 171

Development of Fishery Harbours in
Guijarat
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 178-79

Maximum Intensity of Traffic of National
Highways
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 241

Minor Irrigation Schemes on Gujarat
(Deb. 5, Vol. XIII, 04-01-1991)
Col.214-18

Need to secure release of Fisherman of
Gujarat captured by Pakistan Marine
Security recently (MUR 377)
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 557-58

Shiwankar, Prof Mahadeo

Increase in Production of Petroleum

Products
(Deb. 9, Vol. XIII, 10-01-1991)

Col. 29697

Late Running of Trains
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 234-35

New Trains on Northern and N.E. Railways
(Deb. 7, Vol. X111, 08-01-1991)
Col. 169-70
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Number of Persons Killed in Punjab
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 163-70

Passenger Amenities at New Dethi Station
(Deb. 9, Vol. XIII, 10-01-1991)
Col 8

Shrivastava, Dr. Shailendranath

Appointment of Chairman of D.V.C.
(Deb. 7, Vol. X111, 08-01-1991)
Col. 19899

Ban on Private Courier Services
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 192

Broadcasting of Hindi News Bulletins
from AIR
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 422-23

Cutltural Exchange Programme During 1990
(Deb. 3, Vol. XIII, 02-01-1991)

Col. 504

Export of Sugar to USA and EEC Countries
(Deb. S, Vol. XIII, 04-01-1991",
Col.222-23

Gallantry Award to Home Guards
Personnel
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 257-58

Malpractices in Railways
(Deb. 7, Vol. X111, 08-01-1991)
Col. 408-10

National Cultural Policy
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 221

Public Liability Insurance Bill — Consid.
and Pass
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 574-75

Shukla, Shri Vidyacharan

Situation arising out of recent
developments in Surinam (CA)
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 444-50
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Disabled Persons (Rehabilitation and
Welfare) Bill by Shri Uttam Rathod —
Consid. and Withdrawn
(Deb. 2, Vol. X111, 28-12-1990)
Col. 483,486-91

Finalisation of Eighth Five Year Plan
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 363-64

Identification of Castes for Reservation
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 172

Joint Council for Vocational Education
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 382

Maruti Car dealerships for unemployed
youths
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 227-28

New Agriculture Policy

(Deb. 1, Vol. X1II, 27-12-1990)
Col. 510

Outcome of SAARC Summit at Male
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 337

Pending Cases and Vacancies of Judges
in Supreme Court and High Courts
(Deb. 2, Vol. XII1, 28-12-1990)
Col.217

Permission to private agencies for
operating Air Taxis
(Deb. 7, Vol. X111, 08-01-1991)
Col. 358-60

Ram Janam Bhoomi-Babri Masjid Dispute
(Deb. 8, Vol. XIlI, 09-01-1991)
Col. 349-50

Re-constitution of Telecommunication
Advisory Committees
(Deb. 1, Vol. X1, 27-12-1990)
Col. 223

Remuneration of Persons working in
Temporary Posts
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 298-99

LOK SABHA

Trade Deficit
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 287

Transmission Losses in U.P. and Bihar
(Deb. 9, Vol. XIII, 10-01-1991)
Col.36-37

Singh, Shri Pratap

Airports with Night Landing Facilities
(Deb. 7, Vol. XIII, 08-01-1991)
Col 307-10

Care on Wheels
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 131-34

Development of Alternative Sources of
Energy
{Deb. 9, Vol. XIII, 10-01-1991)
Col. 299-308

Development of Places of Pilgrimage
(Deb. 4, Vol. XIII, 03-01-1991)
Col 337-42

Development of Small and Medium Towns
(Deb. 3, Vol. XIII, 02-01-1991)
Co.. 385

Evaluation of IRDP
(Deb. 4, Vol. XII1, 03-01-1991)
Col. 300-36

Expert Group on Estimation of Proportion
and Number of Poors
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 233

Finalisation of Eighth Five Year Plan
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 363-64

ISRO’s Technology Transfer Scheme
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 24445

Production of Vanaspati and Impoit of
Edible Oils
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 761



NAME INDEX

Safe Drinking Water to Problem Villages
of Bihar

(Deb. 1, Vol. XIII, 27-12-1990)

Col. 227

Soviet Credit for Projects in India
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 208-10

Steel and Metal Industry
(Deb. 2, Vol. XII1, 28-12-1990)
Col. 176

Strike by Employees of Telecom-
munications
(Deb. 1, Vol. XIII, 27-12-1990)
Col.373

Singh, Shri Ram Naresh
More Counters for Getting Reimbursement
of Medical Bills at Super Bazar

(Deb. 3, Vol. XIII, 02-01-1991)
Col. 245

Payment of Pension to Central
Government Employees through SBI
Branches
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 83-84

Singh, Shri Ramashray Prasad

Appointment of Clerks/Typists in Indian
Airlines
(Deb. 9, Vol. XIII, 10-01-1991)
Coh 4248

Authorised Dealers and distributors of
ECIL TV Sets
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 87-92

Complaints against Public Sector Banks
in Bihar
(Deb. S, Vol. XIII, 04-01-1991)
Col. 321-22

Disabled Persons (Rehabilitation and
Welfare) Bill by Shri Uttam Rathod —
Consid. and Withdrawn
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 491-92

275

Dues Outstanding Against the Hindustan
Samachar
(Deb. 6, Vol. XIlI, 07-01-1991)
Col.383-85

Elections to Hindustan Samachar
Cooperative Society, New Dethi
(Deb. 4, Vol. XIII, 03-01-1991)
Col.414-15

Flats to Freedom Fighters
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 247

Judges of Industrial Courts of Delhi
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 133

Need to include Pun Pun Dargha Project
in Eighth Five Year Plan (MUR 377)
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 868

Need to take steps to provide drinking
water in various regions of Jahanabad,
Bihar (MUR 377)

(Deb. 10, Vol. XIII, 11-01-1991)
Col. 104

Noise Pollution
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 323

Opening of Kendriya Vidyalaya
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 809

Pay Scales of Music Teachers of KV and
Navodaya Vidyalaya
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 810

Plying of Cycle-Rickshaws in and Around
Walled City of Dethi
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 400-01

Pollution Caused by Bokaro Thermal
Power Station
(Deb. 5, Vol. XIII, 04-01-1991)
Col.322-23
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Reward to Informants of Income Tax and
Excise Duty Evaders
(Deb. 2, Vol. XIIi, 28-12-1990)
Col. 349

Senior Pay Scales to Teachers of Kendriya
Vidyalaya
(Deb. 3, Vol. XIlI, 02-01-1991)
Col. 809

Spurious Pesticides
(Deb. 4, Vol. XI1II, 03-01-1991)
Col. 97-98

Strike by Lawyers on Family Court Issue
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 77

Vacancies of SC/ST in Kendriya Vidyalaya
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 802

Singh, Shri Ramdas
Losses in Coal Mines
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 113-15

Singh, Shri Surya Narayan
Development of Growth Centres

(Deb. 8, Vol. XIII, 09-01-1991)
Col. 59-61

Navodaya Vidyalayas
(Deb. 3, Vol. XIHI, 02-01-1991)
Col. 347

Singh, Shri Tarif
Regularisation of Unauthorised Colonios
in Delhi
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 721

Singh, SkriTej Narayan

Aided Irrigation Projects in Bibar
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 443-46

Appointment of Engineer-helpers in
(Deb. 9, Vol. XIil, 10-01-1991)
Col. 466-67

LOK SABHA

Cantonments (Amendment) Bill —
Consid. and Pass
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 460

Cases Pending before Authorities set up
under the Consumer Protection Act,
1986
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 725

Commission on Bonded Labour
(Deb. 8, Vol. XIII, 09-01-1991)
Col 363

Construction of Air Strips in Hill Areas of
UP
(Deb. 9, Vol. X111, 10-01-1991)
Col. 465-66

Construction of Roads in Forest Areas of
" Bihar
(Deb. 1, Vol. XHI, 27-12-1990)
Col. 301

Damage Caused to Farmers Due to Breach
in Ash Dam Project at Badarpur
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 379-80

Demarcation of Barrage Conservation
Area in Bihar
(Deb. 2, Vol. XII1, 28-12-1990)
Col 113

Development of Toarism in Bibar
(Deb. 1, Vol. X1, 27-12-1990)
Col. 41

Disabled Persons (Rehabilitation and
Welfare) Bill by Shri Uttam Rathod —
Consid. and Withdrawn
(Deb. 2, Vol. XIII, 28-12-1990)
Col.511-12

Disapproval of Reserve Bank of India
(Amendment) Ordinance, 1990;
Reserve Bank of India (Amendment)
Bill and Reserve Bank of India
(Amendment) Bill, As Passod by Rejya
Ssbha—Consid. and Pass
(Deb. 8, Vol. XIII, 09-01-1991)

N L2377 1A



NAME INDEX

Disneyland Project in Haryana
(Deb. 4, Vol. XII1, 03-01-1991)
Col. 88

Drinking Water Project in Bihar
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 303

Export of Coal from Bihar
(Deb. 7, Vol. XIlI, 08-01-1991)
Col. 138

Filling up of Reserved Vacancies for SCs/
STs
(Deb. 8, Vol. X1II, 09-01-1991)
Col. 151-52 '

Funds for Vocational Education in Bihar
(Deb. 3, Vol. XIII, 02-01-1991)
Col 723

Inter-State Water Disputes
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 111-12

Late Attendance by Teachers in
Government Schools in Dethi
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 72

Loans to Bihar for Construction of Roads
and Bridges
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 326-27

Need to provide financial assistance to
the Government of Bihar for
construction of power grid in
Jagdishpur (MUR 377)

(Deb. 9, Vol. X111, 10-01-1991)
Col.613-14

Number of Persons Killed in Punjab
(Deb. 8, Vol. XIII, 09-01-1991)
Col 163-70

Opening of a New University in Bihar
{(Deb. 3, Vol. XIII, 02-01-1991)
Col. 724

Opening of Bank Branches in Bihar
(Deb. 5, Vol. XIII, 04-01-1991
Col. 327 .

2m

Pantry car contract in Shatabdi Express
(Deb. 7, Vol. XI11, 08-01-1991)
Col.372

Passenger Amenities at New Delhi Station
(Deb. 9, Vol. XIII, 10-01-1991)
Col.9

Plantation of Fast Growing Trees
{Deb. 2, Vol. XIII, 28-12-1990)
Col. 257

Pollution Control Measures by Power
Plants in Bihar
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 163-64

Power Shortage in Coal Mines in Bihar
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 34546

Promotion of SC and ST Employees in
Department of Posts Telegraphs in
Bihar
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 443

Protection of Environment in Hilly Ranges
of Uttar Pradesh
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 328-29

Public Sector Undertakings in Bhojpur,
Bihar
(Deb. 6, Vol. XIII, 07-01-1991)
Col.203-04

Publicity to Tourist cum Pilgrim Centres
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 41920 .

Setting up of a Mini Steel Plant in Bhojpur
District of Bihar
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 257 '

Statutory Resolution Re : Approval of
Proclamation in respect of Goa
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 887

Supply of Medicines. for CGHS
Beneficiaries
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 204
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Tax Raids
(Deb. 2, Vol. XIII, 28-12-1990)
Col.238

Training of Pilots in France
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 464-66
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 54-56

Transfer of officers posted at Ambala
Cantt.
(Deb. 7, Vol. XI1II, 08-01-1991)
Col. 371

World Bank Aided Project in Bihar
{Deb. 2, Vol. XIII, 28-12-1990)
Col. 254

Sinha, Shri Yashwant

Appropriation Bill—Int., Consid. and Pass
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 791-93

Assam Appropriation Bill—Int, Consid.
& Pass
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 764

Current Fiscal Situation (St.)
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 596

Demands for Supplementary Grants
(General) - 1990-91
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 601

(Deb. 9, Vol. XIII, 10-01-1991)
Col. 79093

Disapproval of Reserve Bank of India
(Amendment) Ordinance, 1990;
Reserve Bank of India (Amendment)
Bill and Reserve Bank of India
(Amendment) Bill, As Passed by Rajya
Sabha—Consid. & Pass
(Deb. 8, Vol. XII1, 09-01-1991)

LOK SABHA

Disapproval of the Finance (Second
Amendment) Ordinance and Taxation
Laws (Amendment) Bill—Consid. and
Pass
(Deb. 9, Vol. XIII, 10-01-1991)
Col.618-21,46-55

Disapproval of the Jammu and Kashmir
Criminal Law (Amendment) Ordinance,
1990 and Jammu and Kashmir Criminal
Law Amendment (Amending) Bill and
Demands for Supplementary Grants
(Jammu and Kashmir), 1990-91—
Consid. and Pass
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 79799

Jammu and Kashmir Appropriation Bill—
Int., Consid. and Pass
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 840-41,42-43

Non Settlement of dispute of employees
of NABARD (CA)
(Deb. 6, Vol. XIII, 07-01-1991)
Col 553-54

Taxation Laws (Amendment) Bill — Int.
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 602

The Budget Deficit-April-November, 1990
(St)
(Deb. 10, Vol. XIII, 11-01-1991)
Col. 8690

Sonkar, Shri Kalpnath
Interior Rice to Dethi
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 513

Provision for Development of Eastern U.P.
(Deb. 6, Vol. XIII, 07-01-1991)
Col.272

Review of Finding of Special Team on
Drug Companies
(Deb. 9, Vol. XIII, 10-01-1991)

~ .t maman aa



NAME INDEX

Soz, Prof. Saif-Ud-Din

Communal Situation in the Country and
Government failure to curb communal
Forces (AM) - Negatived
(Deb. 1, Vol. XIII, 27-12-1990)
Col.618

Disapproval of the Jammu and Kashmir
Criminal Law {Amendment) Ordinance,
1990 and Jammu and Kashmir Criminal
Law Amendment (Amending) Bill and
Demands for Supplementary Grants
(Jammu and Kashmir), 1990-91—
Consid. & Pass
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 823-29

Failure of Government to uphold
provisions of Tenth Schedule of the
Constitution(AM)

(Deb. 8, Vol. XIII, 09-01-1991)
Col. 553-54

Srikantaiah, Shri H.C.

Allotment of Maruti 1000CC Cars
(Deb. 6, Vol. XIII, 07-01-1991)
Col.375-76

Coal Supply to Industries in Karnataka
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 19293

Coffee Board Depots in Bangalore
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 197-98

Cultural Programmes Organised by the
Indian Council for Cultural Relations
Bangalore
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 99-106

Functioning of Out-door Broadcast vans
in Karnataka
(Deb. 6, Vol. XIII, 07-01-1991)
Col.36-37
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Inclusion of Kabaddi in 1994 Asian Games
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 772

Linking of Talukas in Hassan District by
STD
(Deb. 1, Vol. XHI, 27-12-1990)
Col.224

Manufacturing of Aero-Gas Turbines by
HAL
(Deb. 8, Vol. XIII, 09-01-1991)
Col 205-06

National Neuro Sciences Information
Centre
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 771

National Savings Organisations
(Deb. 2, Vol. XII1, 28-12-1990)
Col. 175

Sale of Gold by BGML and KGF
(Deb. 5, Vol. XIII, 04-01-1991)
Col.390-92

Shifting of Karnataka unit of Bharat
Scouts
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 347

Waiting List for LPG Connections in
Bangalore
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 16667

Srinivasan, ShriC.

Need to start a Textile Unit in Dindigul in
Tamil Nadu under National Textile
Corporation (MUR 377)

(Deb. 6, Vol. XIII, 07-01-1991)
Col. 558

Statutory Resolution re: Approval of
Presidential Proclamation in Relation
to State of Assam and Demands for
Supplementary Grants (Assam),
199091
(Deb. 9, Vol. XIII, 10-01-1991)

* Col.737-39
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Sucha Singh, Baba

Agricultural Projection in Punjab
(Deb. 1, Vol. XIII, 27-12-1990)
Col 264

Backlog of Reserved Vacancies in Punjab
Government Offices

(Deb. 8, Vol. XIII, 09-01-1991)
Col. 5-7

Development of SCs and STs in Punjab
(Deb. 8, Vol. XII, 09-01-1991)
Col. 438

Harassment and Victimisation of
Scheduled Caste Officers in Punjab
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 307

Industrially Backward Areas
{Deb. 8, Vol. XIII, 09-01-1991)
Col.27490
Petrochemical Complex in Punjsb
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 144

Pollution of Drinking Water in Punjab
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 95-96

Procurement of Paddy in Punjab
(Deb. 3, Vol. XIII, 02-01-1991)
Col 229

Recyuitment in Vigilance Department in
Punjab Government
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 330-34

Release of Water under Canals of
Haryana, Rajasthan and Punjab
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 44849

Results of Punjab Education Board

+ (Deb. 3, Vol. XiIH, 02-01-1991)
. Col. 604

Schemes for the Welfare of SCs in Punjab
(Deb. 8, Vol. XI1i1, 09-01-1991)
Col. 29192

LOK SABHA

Spinning Mills in Punjab
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 601

Supply of Standard Fertilizers and
Pesticides to Farmers in Punjab
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 100

Transfer of Houses Allotted by Punjab
Housing Board
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 816

Unemployment of Youth in Punjab
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 291

Waiving off Loans in Punjab
(Deb. 2, Vol. XI1il, 28-12-1990)
Col. 67

Wakf Properties in Punjab
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 30506

Suktanpuri, Sbri K.D.

Apple and Mango Juice Proceasing Units
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 751 '

Appointment and Transfer of Judges
(Deb. 2, Vol. X1I1, 28-12-1990)
Col. 44

Appointments on Boards of Directors of
Nationalised Banks
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 164-66

Atrocities on SCs and STs
(Deb. 6, Vol. XI11, 07-01-1991)
Col. 376-84

Cancellation of A-320 Airbus flights
{Deb. 9, Vol. XIII, 10-01-1991)
Col. 44}

Landiess Cultivators
(Deb. 1, Vol XIII, 27-12-1990)
Col. 204



NAME INDEX

Loss Due to Agitation and Cancellation
to Trains
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 49697

Loss of Life and Property During Anti
Mandal Commission Agitations
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 46-52

Loss of Teaching Hours due to Bandhs
and Student Agitations
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 205

Market Intervention Scheme for Apples
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 448

Misuse of Loans in Himachal Pradesh
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 241

Navodya Vidyalaya in Himachal Pradesh
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 726

New Vanaspati and Sugar Units
(Deb. 3, Vol. XIII, 02-01-1991)
Col 726

Number of Persons Killed in J&K in
Terrorists Violence
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 399-400

Number of Persons Killed in Punjab
(Deb. 8, Vol. XIII, 09-01-1991)
Cael. 163-70

Persons Killed and Properties Damaged
by Terrorists
(Deb. 8, Vol. XIII, 09-01-1991)
Col.413

Petrol Pumps to SCs/STs and Backward
Classes
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 24142

Selection of SC/ST Candidates in IAS
(Deb. 6, Vol. XIII, 07-01-1991)
Col.228-30 .
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Writing Off Agricultural Debt
(Deb. 2, Vol. XIII, 28-12-1990)
Col.258

Suman, Shri Ramji Lal

Disabled Persons (Rehabjlitation and
Welfare) Bill by Shri Uttam Rathod —
Consid. and Withdrawn
(Deb. 2, Vol. XIII, 28-12-199%0)
Col 515-21

Infant Milk Foods Feeding Bottles and
Infant Foods (Regulation of Production -
Supply and Distribution) Bill—Int.
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 60507 ’ '

Sumbrui, Shri Bagun

Appointment of SC/ST Liaison Officers
for SC/ST Cells in Ministries/
Departments
(Deb. 8, Vol. XIII, 09-01-1991)
Col.7-8

Sur, Shri Monoranjan

Conference of State Electoral Officers
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 3540

Conversion of Department of
Telecommunications into a
Corporation

(Deb. 1, Vol. XIII, 27-12-1990)
Col. 61

Flaring of Natural Gas
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 198-99

Merger of UCO Bank
(Deb. 2, Vol. XIII. 28-12-1990)
Col. 98

New Agricultural Policy
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 282

Reipstatement of dismissed Railway
Empla_yp&s
(Debi.' 9, Vol. XIII, 10-01-1991)
Col.470-72
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Review of Industrial Policy
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 455-56

Strike by Employees
Telecommunications
(Deb. 1, Vol. XIII, 27-12-1990)
Col.373

Suspension of Air Services
(Deb. 9, Vol. XIII, 10-01-1991)
Col.261-62

Suryawanshi, Shri Narsingrao

Alternative of Petrol
(Deb. 7, Vol. XIil, 08-01-1991)
Col.46-47

Amalgamation of Branches of Indian
Banks Abroad
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 46

Amount Released to Karnataka out of
Central Road Fund
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 286

Clearance to Yamuna Action Plan
(Deb. 6, Vol. XIII, 07-01-1991})
Col. 106-07

Delay in Oil Projects
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 24849

Demand for National Tourism Policy
(Deb. 1, Vol. XIII, 27-12-1990)
Col.285

National Pollution Control Plan
(Deb. 2, Vol. XIil, 28-12-1990)
Col. 66

Non-Supply of Insulin in CGHS Hospitals
(Deb. 3, Vol. X111, 02-01-1991)
Col. 221

Printing of Railway Reservation Forms
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 147

of
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Rehabilitation of Children
(Deb. 8, Vol. XIII, 09-01-1991)
Col.66

Review of Industrial Policy
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 455-56

Setting up of Dak Adalats
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 55

Study of Indian Banks in U.K. and Europe
(Deb. 5, Vol. XIII, 04-01-1991)
Col 205-06

Support Price for Farm Produce
(Deb. 1, Vol. XIIi, 27-12-1990)
Col. 38

Yamuna Action Plan
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 397

Swamy, Shri Subramaniam

Agricultural and Processed Food
Products Export Development
Authority — Election
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 437

Chief Election Commissioner and other
Election Commissioners (Conditions of
Service) Bill— Consid.

(Deb. 6, Vol. XIII, 07-01-1991)
Col. 603-06

Chief Election Commissioner and other
Election Commissioners (Conditions of
Service) Bill—Consid. and Pass
(Deb. 7, Vol. XIII, 08-01-1991)
Col.513-18

Deregistration of 160 reputed medicine
firms including IDPL from the approved
list (CA)

(Deb. 9, Vol. XIII, 10-01-1991)
Col. 596-97,601-02

Failure of Government to uphold
provisions of Tenth Schedule of the
Constitution(AM)

(Deb. 8, Vol. XIII, 09-01-1991)
Col.518-19



NAME INDEX

Recent visit of the Minister of Commerce
and Minister of Law and Justice to
Afghanistan (St.)

(Deb. 9, Vol. XIII, 10-01-1991)
Col. 593-95

Tobacco Board — Election
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 438

Thakore, Shri Gabhaji Mangaji
Dcvelopmetit of Growth Centres
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 5961
Railway Crossings in Gujarat
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 24546

Thambi Durai, Dr.

Chief Election Commissioner and other
Election Commissioners (Conditions of
Service) Bill—Consid. and Pass
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 489-91

Continued Rise in Prices of Essential
Commodities in the Country (DUR 193)
(Deb. 7, Vol. XI1II, 08-01-1991)
Col. 548-50

Failure of Government to uphold
provisions of Tenth Schedule of the
Constitution (AM)

(Deb. 8, Vol. XII1, 09-01-1991)
Col. 551-53

Passenger Amenities at New Delhi Station
(Deb. 9, Vol. XIII, 10-01-1991)
Col.6

Thapa, Shri Nandu

Additional Coaches for Sikkim
(Deb. 7, Vol. X1II, 08-01-1991)
Col 210-11

Non-availability of Exchange Set for
Installation of Electronic Telephone
Exchange at Gangtok
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 70-71 .
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Statutory Resolution Re: Approval of
Proclamation in respect of Goa
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 886

T.V. Transmission in Gangtok
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 137-38

Thomas, Prof. K. V.
Commissioning of Caprolactum Project of
Fact, Cochin

(Deb. 1, Vol. XIII, 27-12-1990)
Col. 227

Construction of Fishery Harbours in
Kerala
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 126-27

Demand of Employees of National Airport
Authority
(Deb. 7, Vol. XIII, 08-01-1991)
Col.29

Drilling in Cochin High
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 307

Floor Price of Natural Rubber
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 306

Implementation of Mandal Commission
Recommendations
(Deb. 8, Vol. XIII, 09-01-1991)
Col.233-34

Import of Coconut Oil
(Deb. 5, Vol. XIII, 04-01-1991)
Col.213-14

Import of Rubber
(Deb. 2, Vol. X11i, 28-12-1990)
Col.64

Loss due to grounding of A-320 Airbuses
(Deb. 9, Vol. XIII, 10-01-199])
Col.419-20

Outcome of SAARC Summit at Male
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 337
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Overbridges in Kerala
"(Deb. 7, Vol. XIII, 08-01-1991)
Col. 364

Palace on Wheels in South
(Deb. 7, Vol. XIII, 08-01-1991)
Col 310

Pending Cases and Vacancies of Judges
in Supreme Court and High Courts
(Deb. 2, Vol. XIII, 28-12-1990)
Col.217

Price of Petrol and Diesel
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 462-64

Ram Janm Bhoomi-Babri Masjid Dispute
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 349-50

Rehabilitation of Gulf Evacuees
(Deb. 4, Vol. XIII, 03-01-1991)
Col.436-37

Take over of Punalur Paper Mill
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 204

Telecast on Serial Bible/Jesus Christ on
Doordarshan
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 420

World Bank Assistance to India
(Deb. 2, Vol. XIII, 28-12-1990)
Col.212

Writing Off Agricultural Debt
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 258

Thomas, ShriP.C.

Action Against ULFA
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 15961

Airbus A-320 Services on Bombay-Cochin
and Bombay-Trivandrum Routes
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 387

LOK SABHA

Alternative of Petrol
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 4647

Chief Election Commissioner and other
Election Commissioners (Conditions of
Service) Bill—Consid. and Pass
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 509-10

Cities Covered Under Central Service
Medical Attendant in Kerala
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 226

Criminal Appeals Pending in the Supreme
Court
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 44647

Development of Tourism in Kerala
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 153
(Deb. 4, Vol. XIII, 03-01-1991)
Col.209-11

E-10-B Electronic Telephone Exchange at
Muvattupuzha in Emakulam District
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 559

Exchange Rate of Kuwaiti Currency
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 24041

Export of Cotton Bales
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 699

Export of Spices
(Deb. 5, Vol. XIII, 04-01-1991)
Col.27

Floor Price of Natural Rubber
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 306

Guruvayoor-Mangalore Railway Line
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 377



NAME INDEX

Industrial Policy
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 121-2

Installation of Electronic Telephone
Exchanges
(Deb. 1, Vol. XIII, 27-12-1990)
Col.427

Irrigation Projects of Kerala Pending with
Union Government
(Deb. 1, Vol. XIII, 27-12-1990)
Col.263

Legislation on Handicapped
(Deb. 6, Vol. XIII, 07-01-1991)
Col.243-44

Lightening Prone Areas in Kerala with
Media of Optical Fibre/UF
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 259-61

Need to expedite construction of
Malayora Railway line from Angamaly
to Achencoil in Kerala (MUR 377)
(Deb. 10, Vol. XIII, 11-01-1991)
Col.98-99

Pepper Cultivation
(Deb. 4, Vol. XIII, 03-01-1991)
Col.267-68

Pineapple Cultivation
(Deb. 4, Vol. XIII, 03-01-1991)
Col.61-62

Price of Tea Planters
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 80

- Production of Coffee
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 84-85

Ram Janm Bhoomi-Babri Masjid Dispute
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 349-50

Rationing of Diesel and Petrol
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 53-54
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Reduction of rice quota of Kerala
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 383

Supply of Essential Commodity to Kerala
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 465

Thorat, Shri S.B.

Right to Work
(Deb. 6, Vol. XII1, 07-01-1991)
Col. 19697

Short Term Deposits made by Power
Undertakings
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 280-94

Tiwari, Shri Janardan

Action Against ULFA
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 159-61

Irregularities in Import of Medical
Equipments
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 463

New Trains on Northern and N.E. Railways
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 169-70

Reliefto Kashmiri Migrants
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 335-36

Strike in Super Bazaar
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 719

Topdar, Shri Tarit Baran

Personal Explanation Under Rule 357—
by Shri Tarit Baran Topdar
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 603

Tyagl, Shri K.C.

Compensation in lieu of the land acquired
for setting up of factory by BEL in
Ghaziabad
(Deb. 6, Vol. XIII, 07-01-199!)
Col. 289-90
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Expenditure in Public Sector Undertakings
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 155-56

Ghaziabad Rail Terminal
(Deb. 7, Vol. XII!, 08-01-1991)
Col. 142

Loans Advanced by Financial Institutions
to Industries
(Deb. 5, Vol. XIII, 04-01-1991)
Col 92-93

Milk Consumption
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 133

Over-bridge near Kala Bhata (Ghaziabad)
(Deb. 9, Vol. XIII, 10-01-1991)
Col.248

Shifting of Offices of Government/Public
Sector Undertakings Outside Dethi
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 26

Survey of Ministries/Departments to
Check Wasteful Expenditure
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 385

Telephone Facility to Each Village
Panchayat
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 112

Uma Bharati, Kumari

ADB’s Aid for Thermal Power Projects
(Deb. 7, Vol. X111, 08-01-1991)
Col. 34648

Bilingual Computer System in O.N.G.C.
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 154-55

Bilingual Terms Deposit Forms
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 103-04

Checking of Infiltration
(Deb. 6, Vol. XIH, 07-01-1991)
Col.411-12

LOK SABHA

Navodya Vidyalayas in the Country
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 227

Prices of Ayurvedic Drugs
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 525

Printing of UTI forms in Hindi
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 96

Symposia by ONGC, Dehradun
{Deb. 7, Vol. XIII, 08-01-1991)
Col. 130-31

Umbrey, Shri Laeta

Need to Resume Vayudoot Services to
Arunachal Pradesh as per earlier
Schedule (MUR 377)

(Deb. 3, Vol. XHI, 02-01-1991)
Col. 865

Unnikrishnan, Shri K.P.

Review of Industrial Policy
(Deb. 8, Vol. XIII, 09-01-1991)
Col.455-56

Vaghela, Shri Shankersinh

Budgetary Deficit
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 40

Conversion of Parliament House
Telephone Exchange in Electronic
Exchange
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 450

Declaration of West Coast Canal as
National Waterways
(Deb. 4, Vol. XHI, 03-01-1991)
Col. 11-12

Demand and Supply of Petroleum Products
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 14-31

Deployment of Para-Military Forces in U.P.
(Deb. 8, Vol. XIII, 09-01-1991)
Col 46



NAME INDEX

Development of Tourism in States
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 251

Extra Work Allowance
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 64-65

LMF. Loan
(Deb. 2, Vol. XIlI, 28-12-1990)
Col. 238

Loss of Tourist Trade due to Disturbances
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 74

Money Laundering Racket in Sikkim
(Deb. 2, Vol. XIlI, 28-12-1990)
Col. 368

Pending Cases and Vacancies of Judges
in Supreme Court and High Courts
(Deb. 2, Vol. XIII, 28-12-1990)
Col 217

Pollution Level in Ganga and Yamuna
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 112-13

Production of Major Crops
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 447
Recommendations of Expert Committee on
Excellence in Postal Services
(Deb. 1, Vol. XIII, 27-12-1990)
Col.479
Setting up of Desalination Plants
(Deb. 1, Vol. X111, 27-12-1990)
Col 499

Speedy Redressal of Consumers
Complaints
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 197

Standing Committee on Exclusion/
Inclusion of Drugs
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 31-32

Talks with agitating students
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 106

287

Tidal Energy Prospects in Gujarat
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 394-95

Varma, Shri Dharmesh Prasad

Setting up of a Power Plant at Bettiah in
Bihar
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 110

Setting up of Industries in Bihar under
KVI Scheme
(Deb. 6, Vol. XII1, 07-01-1991)
Col. 149-51

Varma, Shri Ratilal Kalidas

Alleged Overcharging by Private
Operators under DTC Operation during
Bandh Days
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 3940

Import of Wheel Sets
(Deb. 7, Vol. XIiI, 08-01-1991)
Col.209-10

Scarcity of Petroleum Products in Gujarat
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 49-50

Scholarships to SCs, STs and Other
Backward Classes
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 34

Setting up of Industries in Gujarat
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 231

Venkatesan, Shri P.R.S.

Action Plan for Providing Health Services
in Tamil Nadu
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 501

Allocation of Kerosene to Tamil Nadu
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 165-66

Central Investment in Tamil Nadu
(Deb. 6, Vol. XIIi, 07-01-1991)
Col.245-46
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Cold Storage Unit in Tamil Nadu
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 180

Irrigation Potential of Dams

* (Deb. 1, Vol. XIII, 27-12-1990)
Col. 240

Reservation Difficulties in Indian Airlines
(Deb. 9, Vol. XIII, 10-01-1991)
Col.315

Setting up of T.V. Stations in Tamil Nadu
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 24344

Smuggling Activities in Tamil Nadu
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 332-84

Survey for Locating Mineral in Tamil Nadu
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 178

Verma, Shri Phool Chand

Balance of Payments Position
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 249

Budgetary Deficit
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 40

Cement Prices
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 337-39

Committee to Review the Pepsi Project

(Deb. 3, Vol. XIII, 02-01-1991).

Col. 464

Construction of Yamuna Bridge Near
ISBT, Delhi
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 374-75

Consumption of Fertilisers
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 177

DTC Fleet

(Deb. 4, Vol. XIII, 03-01- -1991)
Col. 373-74

--LOK SABHA

Export of Indo-American Hybrid Seeds
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 306-07

Export of Oilseeds
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 387
(Deb. 4, Vol. XIII, 03-01- 1991)
Col 371 .

Fall in Collections from Direct Taxes
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 247

Flaring of Natural Gas
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 198-99

Import of Machinery by Voltas
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 101

Inquiry into Meham Incident
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 173-74

Irregularities committed by official of
DESU
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 360

Irregularities in Import of Medical
Equipments
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 463

Losses Suffered by Vayudoot

(Deb. 7, Vol. XIII, 08-01-1991)
Col. 368-70

National Pulses Development Programme
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 38-39

Number of Persons Killed in Punjab

(Deb. 8, Vol. XIII, 09-0) 1991)
Col. 163-70

Oil Refineries at Karnal and Mi
(Deb. 7, Vol. XIII, 08-01- -1991)
CoL360-61

“Oilseeds Production

(Deb. 1, Vol. XIl1, 27-12-1990)
Col. 388



NAME INDEX

Price of Petrol and Diesel
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 462-64

Recommendations of the Committee on
Cholera Epidemic
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 427

Relief to Kashmiri Migrants
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 335-36

Review of loss-making Public Sector
Undertakings
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 421-22

Review of Pepsi Project
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 427

Sugar Licensing Spree
(Deb. 8, Vol. XIII, 09-01-1991)
Col.217

Supply of Fertilisers
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 388

Talks with Pakistan of Closing of Training
Centres for Militants
(Deb. 1, Vol. XIII, 27-12-1990)
Col 459

Uneducated, Matriculates, Graduates and
Unemployed Persons
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 197-201

Use of Natural Gas in Place of LPG
(Deb. 9, Vol. XIII, 10-01-1991)
Col.467-68

Utilisation of Irrigation Potential
(Deb. 4, Vol. XIII, 03-01-1991)
Col.371-73

Writing Off Bank Loans
(Deb. S, Vol. XIII, 04-01-1991)
Col. 60-61
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Verma, ShriR.L.P.

Appointment of ‘Khitmatgars’ in RBI
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 62

Criteria for allotment of land to Cooperative
House Building Societies
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 265

Disabled Persons (Rehabilitation and
Welfare) Bill by Shri Uttam Rathod —
Consid. and Withdrawn
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 507-09

Price of Petrol and Diesel
(Deb. 9, Vol. XIII, 10-01-1991)
Col.462-64

Sealing of Indo-Pak Border in Punjab
(Deb. 8, Vol. XIII, 09-01-1991)
Col.453-54

Verma, Shri Sheo Sharan

Allocation of Paper to States
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 294

Appointment of Blind Candidates as
Lecturers in Delhi University
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 703

Bhanu Pratap Committee on Working of
Food Corporation of India
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 269

Environment Pollution Consciousness
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 157

Expenditure on Tours of Officers of EPF
Organisation
(Deb. 6, Vol. XIII, 07-01-1991)
Col.290-91

Exploitation of Tobacco Growers
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 271
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Health Scheme for Textile Workers
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 5-10

Milk Powder Plants
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 115

National Mines Safety Council
(Deb. 8, Vol. XIII, 09-01-1991)
Col.292

Planning Commission Meeting
(Deb. 8, Vol. XIII, 09-01-1991)
Col.292-94

Promotion of Pisci Culture
(Deb. 1, Vol. XIII, 27-12-1990)
Col.270

Schemes for the Welfare of Women and
Children in Rural Areas
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 63-64

Strike by LPG Delivery Men in Delhi
(Deb. 9, Vol. XIII, 10-01-1991)
Col.234

Unpaid dues of workers of Mills taken over
by Government
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 193

Verma, Shri Upendra Nath

Exploitation of Minerals in Palamau, Bihar
(Deb. 2, Vol. XIII, 28-12-1990)
Col.78

Extension of Trains Running between
Madras and Bokaro upto Gaya
(Deb. 9, Vol. XHI, 10-01-1991)
Col. 230

Indians Arrested for spying
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 194-95

Vijayaraghavan, ShriA.
Assistance received from abroad for
Evacuating Indians from Kuwait

(Deb. 1, Vol. XIII, 27-12-1990)
Col. 40

LOK SABHA

Clearance of Industrial Projects in Kerala
(Deb. 8, Vol. XIil, 09-01-1991)
Col. 103

Clearance to ‘Pooyamkutty’ Hydroelectric
Project
(Deb. 2, Vol. XIII, 28-12-1990)
Col.267

Declaration of Coconut as Oil Seeds
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 128-38

Development of Tourism in Kerala
(Deb. 4, Vol. XI1II, 03-01-1991)
Col.209-11

Doubling of Cochin-Trivendrum and
Shoranur-Mangalore Lines
(Deb. 7, Vol. XI1I1, 08-01-1991)
Col 121

Import of Coconut Oil
(Deb. 5, Vol. XIII, 04-01-1991)
Col.213-14

Import of Rubber

(Deb. 2, Vol. XIII, 28-12-1990)
Col. 64

Indians Evacuated from Guif Countries
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 299

Irrigation Projects of Kerala Pending with
Union Government
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 263

Kayamkulam Thermal Power Project
(Deb. 2, Vol. X111, 28-12-1990)
Col. 203

Losses incurred by the Hotel Corporation
of India

(Deb. 7, Vol. XIII, 08-01-1991)
Col. 358

Pending Power Projects of Kerala
(Deb. 7, Vol. XIIl, 08-01-1991)
Col. 289-96

Power Projects of Kerala

(Deb. 2, Vol. XIII, 28-12-1990)
Col.370



NAME INDEX

Power Shortage in Kerala
(Deb. 7, Vol. XIII, 08-01-1991)
Col.282-88

Procedure for Appointment and Transfer
of Judges
(Deb. 5, Vol. XIII, 04-01-1991)
Col.90

Rehabilitation of Gulf Evacuees
(Deb. 4, Vol. XIII, 03-01-1991)
Col.436-37

Setting up Electronic Telephone Exchange
at Palakkad
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 56-57

Supply of Essential Commodity to Kerala
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 465

Support Price of Copra
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 262

Telecast of State Award Winning Films in
National Network
(Deb. 6, Vol. XIII, 07-01-1991)
Col.111-12

Trivandrum as International Airport
(Deb. 9, Vol. XIII, 10-01-1991)
Col.445-46

Widening of National Highway No. 47
Near Walayar
(Deb. 4, Vol. XIII, 03-01-1991)
Col.21

Writing Off Agricultural Debt
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 258

Viswanatham, Dr.

Atomic Energy Power Plant in Andhra
Pradesh
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 253-54

Resumption of Air Service to
Visakhapatnam

(Deb. 7, Vol. XIII, 08-01-1991)

Col. 170-71
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Wadiyar, Shri Srikanta Datta Narasimha
Raja
Air Pollution Monitoring

(Deb. 2, Vol. XIII, 28-12-1990)
Col. 365

Assistance to Karnataka
(Deb. 6, Vol. XIII, 07-01-1991)
Col.329-30

Assistance to Village Artisans
(Deb. 6, Vol. XIII, 07-01-1991)
Col.317-28

Computerisation of Mail Sorting
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 177

Development of Electronics
(Deb. 8, Vol. XIII, 09-01-1991)
Col.273-74

Development of Telecommunication in
Karnataka
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 4849

Dryland Farming Project in Karnataka
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 385

Expansion of Rural Telecommunications
Services in Karnataka
(Deb. 4, Vol. XIII, 03-01-1991)
Col.430-31

Export Oriented Units in Karnataka
(Deb. 5, Vol. XIII, 04-01-1991)
Col.63-72

Facilities in remote sensing centre in
Kamataka
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 134-35

Growth Centres in Karnataka
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 90-92

Implementation of Environmental
Education Scheme
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 700
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Introduction of through Coaches between
Bidar and Bangalore
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 349-50

Major Rivers Facing Pollution
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 321

New CGHS Homoeopathic Dispensaries/
Hospitals
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 246

Oil Refineries at Karnal and Mangalore
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 360-61

Opening of New Branch Post Offices
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 374

Passenger Amenities in South Bound
Trains
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 142

Performance of KIOCL
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 50

Pig Iron Plants in Karnataka
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 183

Pollution Checks on Vehicles in Delhi
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 89-90

Privatisation of ITDC Hotels
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 431

Production of Steel by SAIL
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 320

Projects in Cauvery and Krishna Basins
(Deb. 1, Vol. XIII, 27-12-1990)
Col.377

Recruitment in Post and Telegraphs
Department
(Deb. 4, Vol. XIII, 03-01-1991)
Col.432-34

LOK SABHA

Rice Cultivation
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 385

Setting up of Chemicals and
Petrochemicals Proje¢ts in Karnataka
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 59

Setting up of Windmills in Eighth Plan
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 39192

Strength of Territorial Army
(Deb. 6, Vol. XIII, 07-01-1991)
Col.334-35

UGC Class Room Programme based on
Educational Television Programme
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 620

Yadav, Shri Baleshwar

Abduction of Indian Fishermen by Pak
Navy
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 208

Checking of Infiltration
(Deb. 6, Vol. XIII, 07-01-1991)
Col.411-12

Demand for Nationalisation of Appu Ghar
(Deb. S, Vol. XIII, 04-01-1991)
Col. 321

Fake Currency Notes Racket

(Deb. 8, Vol. XIII, 09-01-1991)
Col. 154-55

Forcible taking away of Kashmiri youths
to Pakistan
(Deb. 6, Vol. XII1, 07-01-1991)
Col. 184-85

Import of Petrol and Diesel
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 295

Indo-Iran Relations

(Deb. 4, Vol. XIII, 03-01-1991)
Col. 408-09



NAME INDEX

Kashmir Migrants
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 195-97

Legislation for Welfare of Construction
Labour
(Deb. 8, Vol. XIII, 09-01-1991)
Col.416-17

Manufacture of Adulterated Cement in
Delhi
(Deb. 8, Vol. XIII, 09-01-1991)
Col.426-27

National Tribunal on Direct Taxes
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 157-58

New Deposit Scheme for NRIs
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 159

New Telephone Exchange at Shahadara
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 506

News Item “Currency Seized at Airport”
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 163

Pilferage of Telephone Cables
(Deb. 4, Vol. XIII, 03-01-1991)
Col. 109-10

Prevention of AIDS
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 767

Reduction of Fine on Vehicles Causing

Pollution
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 203

Regularisation of Work-Charged
Employees in DDA
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 432

Screening of Film Festival
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 426
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Setting up of Diesel Outlets at every seven
Kilometers
(Deb. 7, Vol. XIII, 08-01-1991)
Col.232-33
Sub-standard drugs in CGHS Dispensaries
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 286

Theft of Telephone Cables in South Delhi
Area
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 505

Yadav, Shri Hukumdeo Narayan

Failure of Government to uphold
provisions of Tenth Schedule of the
Constitution(AM)

(Deb. 8, Vol. XIII, 09-01-1991)
Col. 488-503

Yadav, Shri Janardan

Air Linking of Bhagalpur, Dumka etc. to
Patna
(Deb. 9, Vol. XIII, 10-01-1991)
Col. 191-92 »
Alleged Irregularities in Advancing Loans
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 387

Continued Rise in Price of Essential
Commodities in the Country (DUR 193)
(Deb. 3, Vol. XIII, 02-01-1991)
Col.912

Export Deal by the Cotton Corporation of
India
(Deb. 3, Vol. XIII, 02-01-1991)
Col.206

Export Office in Bhageya, Bihar
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 752

Family Welfare Centres in Bihar
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 754

HUDCO Funds for Bihar
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 753
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Marketing Policy for Garment Export
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 751

Modemisation of ISCO
(Deb. 2, Vol. XIII, 28-12-1990)
Col. 17

Solar Energy Production Centre
(Deb. 7, Vol. XIII, 08-01-1991)
Col.233-34

Study of Ground Water Resource in
Drought Prone Areas of Bihar
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 225

T.V. Transmitter in Bihar
(Deb. 6, Vol. XIII, 07-01-1991)
Col.241-42

Yadav, Shri Mitra Sen

Asylum to Burmese Hijackers
(Deb. 6, Vol. XIII, 07-01-1991)
Col. 445

Communal Situation in the Country and
Government failure to curb communal
Forces (AM) — Negatived
(Deb. 1, Vol. XIII, 27-12-1990)
ColL718

Continued Rise in Prices of Essential
Commodities in the Country (DUR 193)
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 54647

Legislation to Freeze status of Religious
Shrines
(Deb. 6, Vol. XIII, 07-01-1991)
Col.204-05

Minimum Statutory Price of Sugarcane
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 498

Need to take necessary steps to cope with
the Situation caused by “Kar Seva” in
Ayodhya and Faizabad (MUR 377)
(Deb. 8, Vol. Xill, 09-01-1991)
Col. 595

LOK SABHA

Opening of Kendriya Vidyalaya
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 809

Pay Scales of Music Teachers of KV and
Navodaya Vidyalaya
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 810

Production of Opium
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 100-02

Public Liability Insurance Bill — Consid.
(Deb. S, Vol. XIII, 04-01-1991)
Col. 510-11

Ram Janm Bhoomi-Babri Masjid Dispute
(Deb. 8, Vol. XIII, 09-01-1991)
Col. 349-50

Resolution re: Places of Religious
Significance (Reso)
(Deb. 5, Vol. XIII, 04-01-1991)
Col. 561-63

Yadav, Shri Ram Krishan

Chief Election Commissioner and other
Election Commissioners (Conditions of
Service) Bill—Consid. and Pass
(Deb. 7, Vol. XIII, 08-01-1991)
Col. 50102

Communal Situation in the Country and
Government failure to curb communal
Forces (AM) — Negatived
(Deb. 1, Vol. XIII, 27-12-1990)
Col. 717

Need to provide seeds fertilisers and diesel
to farmers in the country, particularly
in Azamgarh, Uttar Pradesh (MUR 377)
(Deb. 6, Vol. XII1, 07-01-1991)
Col. 559

Passenger Amenities at New Delhi Station
. (Deb. 9, Vol. XIII, 10-01-1991)
Col.7

Situation in Punjab (DUR 193)
(Deb. 10, Vol. X111, 11-01-1991)
Col.204-06
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Statutory Resolution re: Approval of
Presidential Proclamation in Relation
to State of Assam and Demands for
Supplementary Grants (Assam),
199091
(Deb. 9, Vol. XI1I, 10-01-1991)

Col. 721-24

Yadav, Shri Sharad

Deregistration of 160 reputed medicine
firms including IDPL from the approved
list (CA)

(Deb. 9, VoL X111, 10-01-1991)
Col. 595-96,597-601

Yadav, ShriSurya Narayan

CGHS Dispensary in Vasant Vihar Com-
plex
(Deb. 3, Vol. XIII, 02-01-1991)
Col. 794

Community Centre in Vasant Vihar
(Deb. 3, Vol. X111, 02-01-1991)
Col. 373

Continued Rise in Prices of Essential
Commodities in the Country (DUR 193)
( Deb. 7, Vol. XIII, 08-01-1991)
Col 550-52

Demeand and Supply of Petroleum
Products
(Deb. 9, Vol. X111, 10s01-1991)
Col. 26

Disabled Persons (Rehabilitation and
Weifare) Bill by Shri Uttam Rathod —
Consid. and Withdrawn
(Deb. 2, Vol. XTI, 28-12-1990)

Col. 498-501
Group ‘A’ Officers on Railways
‘(Deb. 7, Vol. X111, 08-01-1991)
Col. 143

Need to connect Saharsa district of North
Bibar with Vayudoot services
(MUR377)

(Deb. 9, Vol. X1II, 10-01-1991)
Col. 609-10

Public Liability Insurance Bill — Consid.
{Deb. 5, Vol. XIIlI, 04-01-1991)

Col. 509-10
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Yadvendra Datt, Shri

Demand and Supply of Petroleum
Products
(Deb. 9, Vol. XII1, 10-01-1991)
Col. 26

Discovery of Oil Reserves
(Deb. 7, Vol. X111, 08-01-1991)
Col. 230
Indian Refugees in Camps Around Amman
(Debd. 1, Vol. X111, 27-12-1990)
Col. 209
Multilateral Investment Guarantee
Agency
(Deb. 2, Vol. X111, 28-12-1990)
Col. 124

.| Promotion of Hindi in DGS&D

(Deb. 5, Vol. X111, 04-01-1991)
Col. 73-75

Restoration of 25UP/26DN and
29UP30DN
(Deb. 9, Vol. X111, 10-01-1991)
Col. 247

Yazdani, Dr. Golam

Ekalakhi-Balurghat Railway Line (E.R.)
(Deb. 9, Vol. X1il, 10-01-1991)
Col. 9-14

Yuvraj, Shri

Communal Violence in various parts of the
Country
(Deb. 8, Vol. X111, 09-01-1991)
Col. 3044

Opening of Provident Fund Office at
Katihar
(Deb. 6, Vol. X111, 07-01-1991)
Col. 86

Setting up of a Thermal Power Station at
Katihar in Bihar
(Deb. 7, Vol. X111, 08-01-1991)
Col. 14243
Shortage of Kerosene and Diesel in Rurdl
Areas
(Deb. 9, Vol. XIII, 10-01-1991)
.Col. 234-35
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